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LOK SABHA Statement
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3, 1900 (Saka)

The Lok Sib'aa met at Eleven f the 
Clock.

Mr. Speaker in the Chair

ORAL ANSWERS TO QUESTIONS

Strike in AHMS

"h

•41. SHRI JANARDHANA
POOJAR

SHRI RAJ NARAIN

Will the Minister of HEALTH AND
FAMIL WELFARE be pleased  to
state:

(a) whether functioning of  the
AIIMS was paralysed by the strike of
resident doctors and lower staff of the
Institute during January, 1979 and

(b)if so, the demands of the strik­
ing staff and Governments reaction
thereto

THE MINISTER OF HEALTH AND
FAMIL WELFARE  (SHRI RABI
BA) : (a) and (b). A statement is
laid on the Table of the Sabha.

It is not coirect to say that the
functioning of the AH India Institute
of Medical Sciences was totally para­
lysed by the strike ol resident doctors
and lower staff of the Institute during
January, 1979.  The correct position
is that there was a partial strike on
11th, 19th and 201'a January, 1979 as a
result of which there was dislocation
in the working of the Hospital. The
resident doctors observed strike only
on the 11th Januarv, 1979 other stall
vi. technical staff and Group *D' em­
ployees remained on strike on the 19th 
and 20th January, 1979. Dr. Rajendra
Prasad Centre for Ophthalmic Scien­
ces was not affected by the strike, ex­
cept for the absence rf a few Group
D members of the staff on 19th and
20th January, 1979.

2.The All India Institute of Medi­
cal Scientists is nn autonomous, sta­
tutory body, established under an Act
of Parliament. As such the Govern­
ment of India does not interfere in
the day-to-day functioning of the in­
stitution.

3.The main demands of the strik­
ing staff and the position of the Insti­
tute in regard thereto are as under:—

Issues raised by the Society of oung Position of the Institute
Scientists

1. M.Sc. students be paid fellow­
ship of Rs. 400—450—500 per
month.

Upto 1974 the M.Sc. .student were
being paid scholarships of Rs. 350 per
month. This support was discontinued
as the Government did not find ade­
quate justification for the payment of
scholarships to mere Science graduates

studying for MJ3c.

4113 L.S.—1.
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2.Ph.D. students be paid a fellow­
ship of Rs. 600—650—700.

3.Post-graduate allowance should
be paid to Tutors who have
Ph.D. degree.

Issues raised by the employees ..

(a)Selection grades on the pattern of
LI.T.

(b) Construction of new quarters—
D.DA. should be asked for a quota
of quarters to AIIMS like Safdar- 
jang Hospital.

(c)Introduction of Group Life Insu­
rance Scheme.

(d) Regularisation of daily wage wor­
kers as in  Central  Government
and they may be paid according
to rules.

(e) Radiation allowance to be given
to appropriate categories.

(f) Washing allowance of 7 per cent
be paid to all employees perform*
ing similar duties.

The stipend paid to Ph.D. students,
which was Rs. 350 per month earlier,
was enhanced to Rs.. 400. per month
with effect from 1-5-1073. The mat­
ter has been considered by the Staff
Council and the Academic Committee
of the Institute. A pay scale of Rs.
400—450—500 for Ph.D. students
been recommended. The matter Is
under the consideration of the Gov­
ernment.

The matter is under the consideration
of the Government.

Position of the Institute

The proposal for the adoption of
the I.I.T. Grades is under considera­
tion.

The construction work of 32 quarters
for Nursing Staff has been taken up.
There is a proposal under considera­
tion for the construction of 250 quar­
ters with the assistance of HUDCO.

This scheme is not applicable to em­
ployees of autonomous bodies.

This is already being done.

The Radiation allowance cannot be
paid as it is not being given to the
employees in any other Government
hospital in Delhi. However, adequate
protection from radiation and other
haards is provided to the employees,
in accordance with the regulations on
the subject.

All allowances to the Institute em­
ployees, including the washing allow­
ance, are payable in accordance with
the Government orders on the subject,
So far, for employees of Government
hospitals, no such payment oh per­
centage basis has been sanctioned

(3)Pay fixation cases should imme­
diately be settled.

All cases of pay fixation have already
been settled.
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Issues raised by the Resident Doctors 
Association 

a) The Government order seeking
downgrading of DM and M.Ch.
courses should be withdrawn.

(b) All residents be paid dearness al­
lowance at the same rate as is
being paid to the Central Gov­
ernment employees.

Issues raised by Nurses

a) All nurses be given appropriate
residential accommodation.

Position of the Institute

In November, 1978, the Government
decided that the medical students who
are admitted to postdoctoral degree
courses of D.M. and M.Ch. should not,
henceforth, be appointed as Senior
Residents during the course of their
post-doctoral training. However, they
would be paid their emoluments at par
with the third year junior residents.
It was also decided that junior resi­
dency in super specialities should be
restricted only to those persons who
have already obtained their D.M. or
M.Ch.  degrees. The above decision
has, however, since been reconsidered
by the Government and the orders is­
sued in November, 1978, have been
cancelled and the status quo ante re­
stored.

As per the provisions of the Residen­
cy Scheme introduced by the Govern­
ment, it was decided that the junior
residents shall be paid dearness al­
lowance at the rate of 3 per cent of
pay with effect from 1-1-1974. Fur­
ther increase in Dearness Allowances
will be allowed with effect from the
same dates and at the same rates as
admissible to Central  Government
employees of the same group. All the
junior residents are being paid dear­
ness allowance according to the above
provision.

Position of the Institute

Recognising the need for providing
accommodation to the married nurses,
the Institute have already taken the
following steps: —

(i)32 married nurses have been
provided residential accommoda­
tion in the Institute Campus.

(ii) Nursing Staff have been permit­
ted to share accommodation with
other Institute employee.

(iii)The nursing staff working in
the Operation Theatre e give**
preference in allotment of accom­
modation.
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SHRI  JANARDHANA  POOJARI: 
It is a good answer. Persons with 
qualification  of 'M.Sc., Ph. D. and 
also a large number of research wor­
kers have been treated and consider­
ed as  non-essential service. Ph.D. 
and M.Sc. students are paid the low­
est fellowship stipend and these peo­
ple are not considered for accommo­
dation facilities. These people are de­
nied of any medical facility under the 
health scheme. These factors have de­
moralised the research workers. There 
Is a glaring disparity in the wages of 
medical and  non-medical research 
workers and also in the salaries  of 
medical and non-medical lecturers. A 
lecturer  with Ph.D.  qualification 
starts with a trasic pay of Rs. 700 p.m. 
whereas a lecturer with M.B.B.S. qua­
lification starts with basic pay of Rs. 
1400 p.m. May I know from the hon. 
Minister whether any steps  have 
teen taken to remove this disparity

SHRI RABI  RA:  Sir, I have
stated in my reply that the A.I.I.M.S. 
have taken into consideration  the 
demands submitted to them by  the 
Medical Scientists and other emplo­
yees and it is under the active consi­
deration of the Institute. I may also 
Inform the hon.  Member that the 
Academic Committee of the A.I.I.M.S. 
is sympathetically considering  the 
demands.

SHRI JANARDHANA  POOJAR:, 
Further, as you know, there was vic­
timisation also. The Chairman of the 
Society of oung Scientists has been 
victimised. Whether the  authorities 
have taken any step for the withdra­
wal of suspension against him.

SHRI RABI RA: I am glad to in- 
tarm the boa. Member that the sus-

(iv) 184 nurses who are permitted to 
stay outside the Campus have 
been santioned House Rent Allow­
ance.

(v) Top priority is being given to th9 
construction of residential accom­
modation for the married nurses.

pension of Dr.  Mahrotra has been 
withdrawn.

«ft tto nimnt:   itrr m,

swr   I fa aw «ft«  ito 
wr  Brcflr spt.,400 bt*-

ft antfV «ft  qqafcft 
350 1PT   FT ft  r,  at «PT **T*t 50

fewer 
*  fasrit twrq- *rwnc  *nWt   

MR. SPEAKER: ou are very brief-

Tfi xn :   3ft jtVsptpt
*T 5ft ART

f*(i 911 fH 4)1   W 
TOT *rt vsH I  ffWTST  TfT f «T aft 

'tr*r° tft  fSnemf f,  3fat sft  «ffr 

WRft «ft, 3  WT. ftOT Wat
qto ITo «to faUTfasf * fsTt

F t 1w*   TSfV 

vt *pn*r   t fa snfcnct t»rt   i

MR. SPEAKER: Is there any coali­
tion between the two

arrsnrr riTT * fa fa* imf *t hr*
   tftr mft  far
*ii «rsrar vt is vm  fat
Ft «pt  forc tot      ijt, eit ffTVTT
W     WT WK  T3t    

t t j fa yjfasft sfrt«w ft

I i

wwftr Rij :  *raft    «Fff
 fa rr fjrrfavt *t ijwt rr   Pwi 

A   WTTwrpnr j faw sppA 
fafinr  *r fan  an»TT m sfat

«ft *Tf(   * 

ffii m i yn fa
ipnift vnwv    twrfkvt   i  t

ft   pnft  JTVT »T flWTf 
«nft «inp fa art 400 sq  «ft «ro t«

♦irTftir nt  vrf ftnt in * ftr* 
W iv   fawr»TTri
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Congestion surcharge in Bombay port

*42. SHRI 9AIA AHEB V KHE 
PAT1L: Will the Minister of SHIP­
PING AND TRANSPORT be pleased 
to state:

(a) whether the  congestion  sur­
charge at Bombay Port has been in­
creased from 25 to 35 per cent as 
recommended by the India-Pakistan- 
Bangladesh, U. K.  and Continent 
Shipping Conference

(b) is it also a fact that the Con­
ference have increased freight rates 
on general cargoes by 12.5 per cent 
since 1st December, 1978

(c) what action has Government 
taken for reversal of the increased 
charges mentioned in parts (a) and 
b) above and

(d) what was the number of  ships 
waiting for berth each day at Bombay 
Port from 15th November, 1978 on­
ward

THE MINISTER OF  STATE  IN 
CHARGE OF THE MINISTR  OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) The  surcharge 
was increased from 25 per cent  to 
35 per cent in January, 1979.

(b) es, Sir.

(c) Surcharge is imposed for berth­
ing delays suffered by vessels. It is 
Sloped that with the following action 
taken to reduce these delays, it may 
be possible to persuade the Confer­
ence to withdraw the surcharge:—

(i) Diversion of  vessels  other 
than containers to other ports to 
the extent possible.

(ii) Mid-stream unloading into 
'barges wherever feasible.

(iii) Augmentation of strength of 
shore labour.

(iv) Reservation of one berth for 
vessels ready to  load and unload 
within 48 hours*

(d) A statement showing the posi­
tion is  placed  on the Table of the

Statement

Total number of vessels waiting for berth 
at Bombay Port from 15-11-78 onward*.

Date Number of 
vessels 
inc1uding 
POL

15-11-78  . 22

16-11-78  . 92

17-11-78  . 24

18-11-78  . 25

19-11-78  . 25

20-11-78  . 31

a 1-11-78 .   . 36

*2-11-78  . 37

23-11-78  . 40

24-11-78  . 39

25-11-78  . 39

26-11-78 39

27-11-78 40

28-11-78 41

29-11-78  . 47

30-11-78  . 5»

1-12-78  . 47

a-12-78  . .   .   48

3-12-78  . 45

4-12-78  . 45

5-1 78  . 47

6-12-78  . 48

7-12-78  . 47

8-12-78 49

9-12-78  . 50

10-12-78  . 52

11-12-78 .   . 49

12-12-78  . 47

13-12-78  . •   • . 44

14-13-78 41
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Date Number of 
Vessels, 
including 
POL

15-12-78 . 43

16-19-78 . 4*

17*12*78 45

18-12-78 . 46

19-12-78 . 39

20-12-78 . 40

21-12-78 . 40

22-12-78 . 41

23 12-78 . 41

24-12-78 . 40

25-12-78 . 39

26-12-78 . 40

27-12-78 . 39

28-12-78 . 40

29-12-78 . 40

30-12-78 . 39

31-12-78 • 40

i-t-79 .  . 38

2-1-79 39

3.1-79 39

4-1-79 37

5-1-79  * 3

6-1-79  • 39

7--79  * 34

8-1-79 37

9-1-79  • 36

10-1-79 36

n-i-79 37

12-1-79 '  .   37

13-1-79 . •   38

»4-*79  * 39

15-1-79 41

Date Number of
vessels.
includin
POL

16-1-79 • • 37

17-1-79  • « 3

18-1-79 • • 4r

I9-I-79  • • • 4*

20-1-79 • 35

21-1-79 • • 35

22-1-79 • • 3»

23-1-79 • • 41

24-1-79 • 4s

25-1-79 38

26-1-79 36

27-1-79 38

28-1-79 3

29-1-79 35

30-1-79 40

3*-*79 37

1-2-79 3

2-2-79 38

3-2-79 40

4-3*79 ... 3*

5-9-79 33

6-8-79 3

7-2*79 37

8-2-79 39

9-2-79 4*

10-2-79 43

11-2-79 ...  46

12-2-79 .   45

13-2-79 47

14-2-79 46

iS-a-79 .   39
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<ft mn vtf|v W iifti  *ptt *f?ft 
HffcRT a* aRTT# ft f<TT «P̂ ftr aft 
«9r g*fT I, TWT «R# ft WT
ghftiR $ ?  aw ♦  art $f «nft aa? 

tom 5«n $ ar  ?  «ptc *r̂f j*t $ eft
fiRRT ZÎT f̂rif 5nNT ?

am a? | fa 48 a<£ afr 
a*f *a?rtfaa ♦ fair tot  aaa it 

a f*R»3 gcr | *ftr
^ arasf Sr *R*fte ^ f *t ̂  ? 
aft *&2a'S J5PFT «R WIW |, 3*3 5HRTT 
|  sfnr%«PTT «? fr«Tt afta  ct*f Iwpsir 
a*Jff  3  t‘ faa  ̂ *TTW  apT VnŜT ̂ 5T |t 

QTTcrr t 1 $  T̂fWT g fr W *t STR̂f
^ t fa agt ? 2 *?fta T̂

âs a a, faatft aa? *t maar 3?? ear | 1
<ft  5?T% art f ?R5f̂R «RTT rS T̂t | ?

•ft ̂srt? TW : 5T?R ST5PT fsn̂ir apt
arasâ T ?pt '̂er gtT  ̂g.-| srroff ̂  
$ 1  aîisaar srt sroraT  ̂f 1  *ra
awa a «nJRT  W  OfTcft t,
«ft ?a  *ft araiff  f \  ata  atfe 

afi*g $ f?n» izzim fafsrar  ara %
»rta «TT?ft 5ft  a*f sft sruref  5

*Epfcr.*rretf*nr  *r \  sĵtstcjr «rt   ̂ 

V fWtr WfR *T*F1T | I

«ft ai*rt arf̂t fa# 'nfk’Pf: ̂  ̂ ?r   ̂

| fa $a  sr̂Tsff aft faâffa a
URtfte  «FT#  3>rT|  f,  *ftT  fapSTT  ift  |

t *lf STR5fT T̂fWT g  ftv?̂
r*nr̂hr ̂ «R?ft¥ firor tot | wk fr?r̂ 
*Ft $*r& tW vt  f%*rr to 

11 tot *r?ft TrftTO »Ft to arer  «TR̂rft 
| fV far̂r ?tt̂  ^
I, 1#  ̂*rm ?tt̂  ̂fra'fttvr̂ a? t̂rt 
 ̂*ftr  «r̂f*aT t̂ 
awrf 5qf *PTSBt <pr It  | tftr
W ftrt? TOTVîT i)i 3RT# ̂t Htn 3TT
^ l»  1 w «ft̂ $ sr% % anrf f?t 
ivtgt ft fT5ft«B Or̂nr 1

«ft *t« rn :  Jft TO W W ft- 
t fib̂ cr̂ r̂ *£f f f% Pp?i# sînjr 

3 fwrrtr  wVc  'â w 

fjrtt <ft£$ vt *m£ faS 1$ 1 
•ift snasp̂ ♦art i  ̂®f ̂  %̂ett  5̂t€t 
amf ft,  238 ft̂ am̂ # t
furtr «r«rma w «re faî R t?t 11 

tr 10 fft | «rVc
awft  ftvaiir̂  q̂ fâTT  ♦  ftn? 
ftM fi art f̂ *ft
vm  wr a? <ihfinr ♦tart»ft f% a*a< 
 ̂ftraar viat wtt̂t  a? wnat it wron 
ar̂ <  ̂1  ifr aw ftrf âterfhrr I »

aawtaT ♦ art ̂  vftwa % v$tA
aarf «ft 1 a?  vf ̂  ̂tt
m̂aar vr  | 1 z*ft fvftt «bt 
V**tX 11 4̂ e?TTf5R V?ft̂R wtt ftwr | 
a? fx«fti   ̂*t 5tT$ 1

SHRI S. R. DAMANI: It is  very 
unfortunate that there is always some 
trouble in the Bombay Port and the 
vessels have to wait sometimes upto 
two months,  with the result  that 
there is  congestion  and shortage of 
many items. In view of this may I 
know from the hon. Minister, what 
steps are you going to take to solve 
the problem so that such a situation 
may not arise?

SHRI CHAND RAM: The biggest 
problem of labour strikes. There have 
been 26 strikes during 1978-79  in­
volving 22o days out of 400 days. Re­
cently we have been able to solve the 
labour problem. But still half an hour 
late reporting by the labour is resort­
ed to. That also causes congestion in 
the port. Regarding the long term 
measure we are awaiting this report 
about Navashiva. When the report is 
available, we  shall take a decision 

very soon.

«ft wa*a  :  a a? anaaT %ipj
jjftr wr  ftrfta ati ft vtf Wraj 
HTwnrc «Pt fa*ft |; afât, at  *>*ai 
ft fR#NR«Pt fT  ̂ $ feq *aT gpna 
TO f I a af *ft ̂TFRT 

f% «ft̂ $ foctf «r?nr  gt; f jna
arpsr «Ptwr «ftr ŝrt ârrnft vt 

W  t 1

«ft frtf rm :   ̂am ^ft g ft? #

a*ra irt «na aft fi

 ̂ ârsr «̂n»râ  ̂ at fftr 

wnar  eaiaT r̂a aft  %  arsas W

m n̂a 1 ?a ^
m%it aaT T«ft 11  f3R

aâ 5r*atf» yranur mre
 ̂  Hit ft  <ftfea  Oyn

rfrtft % Pp aatfaa ft* ĵaWi

mnvf fft Pua
«n awr | i  ftrf̂a atf ft  ^

qmuKti
f. «ft  arc *aTT Ms ‘ î»
ott  fŵ Wtaa w «aw t  ««a

jw  a*ftt 1
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Cadi Award for Family Planning 
Drive

•43. SHRI A R.  BADRINARA­
AN:

SHRI NIHAR LASKAR:

Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased  to 
state:

(a) whether it is a fact that Union 
.Ministry has announced cash award of 
Rs. 30,000 to each of the five best 
districts for motivating eligible couples 
to adopt family planning methods 
during a month-long family planning 
drive starting from the New ear

(b) if so, what are the other steps 
taken by the Ministry in this regard

(c) if so, whether Union Ministry 
has written a letter to the State Gov­
ernments urging them to involve all 
Government, Semi-Government  and 
private hospitals to make the  pro­
gramme a success and

(d) if so, whether Union Govern­
ment has received the progress report 
of the State Governments by now

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE (SHIU RABI 
RA): (a) The Government of India 
have announced cash awards of Rs. 
30,000 to a district in each of the four 
ones in the country for the best over­
all performance in the field of family 
welfare work including MCH achiev­
ed during the first  quarter of the 

year lWfl*.

(b) AH out efforts are being made 
to gear up the Programme by persua­
sion. motivation and education of the 
people. Vigorous campaigning is also 
feeing launched by organising regular 
Family Welfare orientation camps for 
pufttfc opinion leaders throughout the 

country.

(t) es, Sir. This is being done re­
gularly from time to time. The Minis* 
try of  Health   Family Welfare

is in constant touch with the State 
U.T. Governments and other imple­
menting agencies  requesting  them 
to ensure effective implementation of 
the Programme. The State Govern­
ments AJnion Territories have  also 
been requested to associate all  De­
partments of the  Government and 
non-official organisations with the fa­
mily planning drive.

(d)  The information so far received 
from the States shows  encouraging 
results.

SHRI A. R. BADRINARA AN:  A
very alarming situation has arisen in 
the country in the matter of family 
planning, it looks as if the whole fa­
mily planning idea has been diluted 
and it looks that there is no family 
planning at all in this country. It is 
the weaker sections that are suffering 
most in  regard to family planning. 
Procreation has become a matter  of 
recreation. I would like to know whe­
ther Government admit that the man­
ner of implementation of the family 
planning nrogramme was defective dur­
ing the Emergency but it was sensible 
and effective Would Government con­
sider putting fome gentle pressure on 
the parents to see that the family 
planning becomes more effective and 
that our resources are not endangered
I want to know what of active  step 
Government has proposed to take in 
this matter

MR. SPEAKER: Pressure on whom

SHRI RABI RA: I want to make It 
emphatically  clear that the  family 
planning programme is the collective 
decision of the whole country, of the 
Parliament. We cannot afford to mini* 
mise the family planning programme. 
As a matter of fact, because of the 
Emergency excesses, we adopted tW» 
nomenclature of family welfare. But 
1 want to make it clear that family 
planning is the most important com­
ponent of the family welfare program­
me.  I agree with the Member that
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there is a set back in the family plan- 
ofting programme particularly in the 
not them States.  The reasons are ob­
vious.  also make it clear that there 
is a slight change for the better in 
the family planning drive as compared 
to last year. But so far as targets are 
concerned, our target is 40 lakh upto 
March next. Upto now, we have reach­
ed the figure of 10 lakh only. I would 
like the Member to understand  that 
the present birth rate is 33 per thous­
and. The decision of the Government 
and the Planning Commission is to re­
duce it to 30 per thousand by 1083. 
For that we have to gear up the whole 
machinery not only of the Central and 
State Governments  but the public 
opinion also shall have to be mobilised. 
We cannot take to coarcive methods. 
We have to persuade and motivate the 
people. We have already increased the 
allocation of the States in respect  of 
motivating the people. Last year it was 
80 lakhs. We have now increased  it 
to 2.4 crores. And the services in the 
district hospitals for  post-operative 
care, are being geared up. And also 
we have taken steps to see that  in 
1000 primary health centres this post­
operative  care also is going to  be 
geared up and in this respect I will 
also tell the House that all these things 
are being taken care of and after I 
assumed office I am taking effective 
steps to see that family planning pro­
gramme is given a boost.

SHRI A. R. BADRINARA AN: Sir, 
It is a matter of gratification that the 
lion. Minister has been the urgency and 
Importance of limiting the family. Will 
fee Government consider that this fa­
mily planning should not be a political 
issue, but a national issue In that 
respect I would like to know whether 
Government would consider the sug­
gestions of the President of India hon* 
"ble Shri Sanjiva Reddy, that there 
must be some  legislation to  make 
family  planning more effective, to 
tiring in incentives or provide disincen­
tives in the matter of family planning 
Will the Government consider a legis­
lation in this matter

SHRI RABI  RA: I  agree with 
the hon. Member that so far as  my 
Ministry is concerned, I cannot afford 
to politicalise it. There is no question 
of politics, but so far as the sugges­
tion is concerned, I will consider that

SJIRI A. R. BADRINARA AN: He 
has not answered my question proper­
ly.

MR. SPEAKER It is a matter of 
suggestion.

DR. SUSHILA NA AR: Sir, I wel­
come the Ministers emphasis on fami­
ly planning. In reply to (c) he has said 
that they have asked the hospitals, pri­
vate, Government and  semi-govern- 
ment etc. to participate in this  prog­
ramme. The hospitals are involved in 
surgery. But for motivation, I would 
like to know from tha Minister whe­
ther all voluntary agencies and organi­
sations are being utilised and whether 
emphasis has been laid to make fami­
ly planning a peoples programme, be­
cause that alone will make the prog­
ramme successful. Secondly, I would 
like to know if the Minister is aware 
of the abuse of the so-called incentive 
money which is going on in big cities 
like Bombay, Delhi and other places 
There was great abuse of it during the 
previous government's regime and 
that abuse is still continuing. He can 
be given instances if he wants.

SHRI RABI RA: Mr. Speaker, Sir, 
I agree with Sushila Ji when she says 
that the suggestions of the voluntary 
organisations should be taken into con­
sideration. I can say that almost 500 
voluntary organisations had been moti­
vated to take part in  this family 
planning programme. Regarding her 
other suggestion that some hospitals 
and some organisations might misuti- 
liee the funds that have been given to 
them, I will make an inquiry into it 
and see that this is not done.

ft arnrTT *rrfhrT wr graft aft 
ftannyrfl  mm
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Con version of Bongaigaon-Gauhati 
Section

♦44. SHRI BEDABRATA BARUA: 
WiU the Minister of RAILWAS be 
pleased to state:

(a) whether he has provided addi­
tional funds for the current year for 
conversion of the Bongaigaon-Gauhati 
section to broad gauge as promised 
by him last year and

(b) what is the expenditure propos­
ed for the next three years and how 
much of the work would be complet­
ed by that time

THE MINISTER  OF RAILWA S 
(PROF. MADHU DANDAVATE): (a) 
and (b). As against the original al­
lotment of Rs. 2.48 crores, allotment 
of funds for  the current year was 
increased to Rs. 6.00 crores. Excluding 
the amount to be spent upto the end 
of the current year, Rs. 25.80 crores 
are required for completion of the 
project. This amount will be spent 
in such a way that the project is 
completed by 1981.

SHRI BEDABRATA BARUA: The 
bon. Minister said in his Budget speech 
that this Project would be comp­
leted in 1980. Now, after two days, he 
is saying that it will be completed in 
1981. Upto now, only Rs. 9 crores have 
been spent, including the increased 
expenditure that would have been 
spent by the end of the year. Out of 
the total Rs. 25.80 crores a bulk of the 
expenditure remains to be spent. 
Even if it is to be completed in two 
years, the allocation this year should

have been at least Rs. 15 crores. The- 
Budget has been presented. The hon. 
Minister should know how much, 
money has been provided. I thought 
him to be an upright person. But 
now he is trying to conceal this fact, 
from the House. I would like to 
know how  much money has really 
been provided in the Budget.

PROF. MADHU DANDAVATE: Asp 
per his expectations, i continue to be 
an upright person. I shall give you 
the facts and figures. I remember 
them because I have given them to 
the House only the other day. As far 
as the current allocation is concern­
ed, I have already made a reference 
to it. As regards the allocation for 
the coming year i.e., the financial year 
1979-80, that allotment is Rs. 7.5' 
crores. I can assure the hon. Mem­
ber that whenever fresh allocations 
are made, the same are not always 
made in arithmetical proportion and 
can also be made in geometrical pro­
portion so that we can keep up to the 
schedule of completing the work by 
1981.

SHRI BEDABRATA BARUA:  I
think the Minister  has missed my 
point. Even if the Project to to be 
completed in 1981, as he has promised 
today—his earlier promise was one 
year ahead—all the expenditure has 
to be made in the current year. How 
is he going  to do that As he i9 
aware, the final year expenditure in 
the Railways is very much limited 
and it is for finishing it up. So, this 
year the expenditure should have 
been  substantial.  But  it  ia 
not.  Last  year, when I  wrote 
to  him,   when  I  spoke  in 
Parliament, he gave a reply that the 
Planning Commission was not giving 
the money. But later on he did his 
best and got it ultimately raised to 
Rs. 6 crores. We are thankful for 
his efforts. I would like to know: 
what efforts he is making now what 
is the position  today ou cannot 
get a thing done unless you get the 
funds.  Where are you getting the
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funds from At least Rs 15 crores 
are required  for the completion of 
the Project.

PROP. MADHU DANDAVATE: By 
the manner in which the hon. Mem­
ber has asked his question, he him­
self has given the answer. He knows 
that for the current year which is 
going to be closed on 31st March, 
1979, the original allocations were 
2.48 crores. But using his goodwill 
and my good offices T was able to see 
that the allocation was increased from 
Rs. 2.48 crores to Rs. 6 crores. Now, 
in the present Budget, i.e. 1979-80 no 
doubt the allocation that is made R3. 
7.5 crores I  hope that his goodwill 
will continue and I am confident that 
my good offices will also continue and 
we will try to increase the allocation. 
But anyway, in the last 22 months, for 
every project that we have announc­
ed, we have fixed the time limit and 
every project has been completed 
three months ahead of the schedule. 
We shall stick to the time schedule.

SHRI TARUN GOGOI: In view of 
the persistent demand of the people 
of Assam and representation by their 
leaders in Parliament as well as the 
Legislative Assembly, the previous 
Government agreed to convert the 
Bongaigaon-Gauhati  line to  broad 
gauge, though the demand has al­
ways been for the conversion of the 
line Bongaigaon-Dibrugarh and the 

previous Government  started the 
work in 1976. I am happy that the 
present Government is expediting the 
work. May I know  from the hon. 
Minister whether there is any propo­
sal to extend the broad gauge line 
from Gauhati to Dibrugarh and whe­
ther the Government would start a 
survey so that soon after the comp­
letion of the conversion of Proiect, it 
could be extended, from Gauhati to 
Bibrugarh

PROF. MADHU DANDAVATE: Let 
me concentrate on whatever wo*k is 
assured to the House and only when

it is completed, we will think about 
extension. Completion is more imp- 
portant than extension.

Political changes in Iran, Afghanistan, 
and Cambodia

*45. SHRI D. D. DESAI:

DR. MURLI MANOHAR 
JOSHI:

Will the Minister of  E TERNAL 
AFFAIRS be pleased to state:

(a) whether Government is reconsi­
dering its policy options in Asia in 
view oi' the changes in Iran, Afghanis­
tan and Cambodia

(b) whether Government has also 
taken into consideration the decision 
of the U.SA. to strengthen Pakistan 
with  arms in the context of the 
changes and

(c) if so, the result of this review

THE MINISTER . OF  E TERNAL 
AFFAIRS  (SHRI ATAL  BIHARI 
VAJPA EE) (a) Changes in these 
countries are being  followed with 
great interest and attention and our 
policy is kept continuously under re­
view.

(b) es, Sir.

(c) The review is a continuous pro­
cess and takes into account the dis­
cussions  in  Parliament on  the 
changing situation.

SHRI D. D. DESAI: The answer by 
the hon. Minister is quite vague. We 
all know that in this area, especially 
South East Asia and the Middle East, 
the rivalry of super-powers has rea­
ched a climax and one is trying to 
do  better  than  the  other. Un­
der the  circumstances, when this 
area is of such vital importance in this 
country, will it not be worth-while for 
the Hon. Minister to wrest the initia­
tive from other people, instead of 
being a silent spectator, aryl to see 
that he calls a conference of South



Oral Answers   FEBRUAR 22, 1879   Oral Answers 24

East Asian and Middle East countries 
*0 that the legitimately elected Gov­
ernment or the people themselves are 
in a position to assert their own views 
or of their own Government, so much 
450 that thes* are openly detached from 
the Governments of the super-powers

SHRI ATAL BIHARI VAJPA EE: 
We are not a silent spectator', just 
now by him friend spoke and, in 
response to his question, I am speak­
ing. Also, when questions are put in 
parliament and replies are given, the 
whole world recognises that the situa­
tion in this region is being discussed 
in the Indian parliament. Let us not 
try to belittle the supreme parliament 
and the discussions that are taking 
place.

Now, the difficulty is that three 
countries—Iran, Afghanistan and Kam­
puchea—have  been clubbed together 
while these countries stand on a sepa­
rate footing.

Changes  have  taken  place in 
Afghanistan.  Our  relations with 
Afghanistan go back to centuries. Our 
ties are traditional, and India was the 
first to recognise the new Government 
in Afghanistan.

About Irrtn, we  all  know  that 
because of a popular uprising—and 
Khomeini can be described as the 
father figure of the Iranian revolution— 
a new Government has come into exis­
tence in Tehran, and we have recog­
nised that Government. We have sent 
messages of good-will, and recognition 
has been accorded.

There is a separate  question  on 
.Kampuchea,

The Hon. Member wanted to know 
whether there is a proposal to call a 
'•conference of Asian nations. At the 
moment there is no such proposal. 
But I do not agree with the thesis that 
this area represents an are of in­
stability or of crisis.  There are 
positive factors. For example, the new 
(Government of Iran has stopped the

supply of oil to Israel as well as to 
South Africa. This has to be welcomed. 
The new Government would also l.ke 
Iran to be away frqm all military 
blocks and I am awaiting the day when 
Iran will join the fraternity of non- 
aligned nations.

SHRI D. D. DESAI: I greatly appre­
ciate the rhetories of the hon. Minister. 
My request to him is to answer the 
question more  logically  and  with 
reasoning. My question  related  to 
specifics. Morarjibhai went to Iran and 
advised the Shah. Did he follow his 
advice Was he in a position to do 
that He could not because he was 
simply a puppet in the hands of some­
one else. In Afghanistan also minority 
took over the country helped by out­
siders. Is it a Government elected by 
the people The same is the case of 
Kampuchea. Similar situation prevails 
in Pakistan also. The American Gov­
ernment will be pouring  armaments 
in Pakistan. It is also expanding its 
activities in Diego  Garcia  besides 
Middle East. If this is not considered 
enough indicator, then I am supprised 
what will le considered as important 
indicator for our action May I request 
the hon. Minister to be brief and to 
the point in his reply as to what is 
the nature of action which he is taking 
and will be taking, even if it is not m 
Indias intetests but in the interests of 
those people who do not have  self- 
government and are controlled by out­
side countrtes like the U.S.A. and the 
U.S.S.R.  Advertently or inadvertent­
ly, we may be caught in cross fire of 
super powers, lending ourselves into 
an unwanted conflict. We have already 
shown some signs of getting into Jt.

SHRI ATAL BIHARI VAJPA EE: 
Sir, India would like all the countries 
in the region to be careful  against 
great power rivalry and competition. 
But I do not agree with the hon. 
Member when he  says that  what 
happened in Iran or in Afghanistan 
was not done by the people of these 
countries themselves.   We have no 
information and I have every reason 
to beljeve that these change  have
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been brought about by the people of 
these countries  themselves  and the 
foreign powers re not involved.

DR. MURLI MANOHAR JOSHI: Has 
the Minister seen the recent disclosure 
of the U.S. President  at a  foreign 
policy speech ,in  Georgia  that  he 
intends to increase the U.S. Military 
Assistance to countries in the Indian 
Ocean area to remove the instability 
created by the revolution and war in 
Indo-China. The second part of the 
question which has not been replied 
to is that it has already made an open 
declaration that they are going to arm 
Pakistan.  Then, some days ago the 
hon. Prime Minister of this country 
has already addressed the President of 
the U.S.A. on the Sino-Vietnam pro­
blem. May I know from  the hon. 
Minister what are the steps which the 
Government of India are going to take 
to prevent the  escalation of armed 
race in the Indian Ocean area and also 
what has happened to the communi­
cation that the Government has sent to 
President Carter  on  Sino-Vietnam 
issue

SHRI ATAL BIHARI VAJPA EE: 
Sir, the countries of this region faced 
the task of economic reconstruction. 
They require closer economic co-op- 
ration. No amount of modern arms 
could save the Shah of Iran. Any at­
tempt to re-arm Pakistan on the ra­
tional or on the pretext that some­
thing has happened in Iran or Afganis- 
tan will not only be unproductive but 
will  be  counter-productive.   It 
will add to instability in this region 
it will create new tensions.  We 
have mad our views known to 
the administration in Washington and 
to all other parties concerned. The 
communications are going on between 
New Delhi and Washington and  I 
would not like to communicate about 
them to the House at this stage.

SHRI  MALLIKARJUN:  May I
know from the hon. Foreign Minister, 
in the light of intensification of rivalry 
between the super powers, in what 
form the Government of India i*

expecting a threat to the security of 
our nation in the context of the clear 
cut supply of the sophisticated arma­
ments to Pakistan and clear commu­
nication of the USA  President re­
garding intensification of the military 
bases in this region Would it also 
result in any threat to the security 
and integrity of our nation in  the 
near future May I also know from the 
hon. Minister whether we are living 
in a fools paradise by just thinking 
that the super powers are going  to 
be just silent when it involves total 
destruction of the mankind

SHRI ATAL BIHARI VAJPA EE: 
While taking steps to build «* climate 
of confidence in this region. We hr.ve 
taken steps to strengthen our secu­
rity  arrangements. The  House is 
aware of the decision of the Govern­
ment to acquire new  planss to re­
place the planes which have become 
obsolete. We are on our guard while 
we do not covet an inch of anybodys 
territory. (Interruptions) The ques­
tion has been put to me. Now he says 
about the functions on the principle 
of joint responsibility. I do not know 
about the formed Government.

SHRI K. LAKKAPPA  We have 
been observing that many of the ques­
tions put by the hon. members on tnis 
vital issue have not been replied to 
by the hon. Minister. That is what he 
has done. He is only explaining the 
circumstances  with high sounding 
phrases and all that. The hon. Foreign 
Minister had visited various countries. 
Is there any effect, because it should 
not be treated as a pleasant trip It 
was a slap on his face when he visit­
ed China. The attitude of China is 
creating  not only tension in  Asia 
but  also  in  other  areas  and 
it  is   also  creating  a global 
conflict. I would like to know about 
the recognition of Kampuchea  and 
why there has been delay in spite of 
the efforts made by Members of Parlia­
ment and views expressed by the peo­
ple of this  country to immediately 
recognise  Kampuchea Now it s a 
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revolutionary government and a peo­
ples government that has been creat­
ed. At the same time, I would like 
to know whether your foreign policy 
in view of that, is going to tilt to-
- wards the imperialists forces operating 
or towards America. This is the sus­
picion that has been created in the 
minds of the people of this country. 
Will you kindly stop the attitude of 
a dog in the manger policy and give 
guidelines and see that specific nction 
*is taken What is your specific action 
in regard to tension

(Interruptions)

flWRI ATAL BIHARI VAJPA EE: 
No tilt either towards west or towards 
east. This Government has been elected 
on the mandate of genuine non-align­
ment and we are strictly adhering to 
that policy. The hon. Member want­
ed to know about the recognition to 
"the new Government of Kampuchea. 
The matter is under  consideration. 
Out of 350 members of the United 
Nations only 13 nations have recog­
nised so far the new  Government. 
But our decision does not depend on 
that. We are receiving reports from 
Kampuchea that the situation is not 
yet settled. We are keeping a watch 
over the situation.

(Interruptions)

MR. SPEAKER: I have called Mr. 
Faleiro.

DR. SUSHILA NA AR: I am on 
a point of order. Is it parliamentary 
to say that the Government is foil ow­
ning a dog in the manger policy

MR. SPEAKER:  In  Parliament
also there is some humour.

SVTRI EDUARDO FALEIRO:  In
the last month of January, at a press 
conference held in New Delhi, the 
Prime Minister said that the Kampu­
chean Government would be recogni­
sed if it sought recognition by India. 
"Subsequently in the seme month, the

new Government sought recognition 
by India through the Indian Ambas­
sador in Hanoi, Mr. Shivram Krishna. 
But then in Bangalore, after that the 
Prime Minister said that we cannot 
recognise Kampuchean  Government 
until it is in effective control.  This 
is definitely a basic change of stand. 
First the Government says we  will 
recognise if  recognition is sought. 
Subsequently, when recognition  is 
sought, the same Government says in 
the same month that we are net  in 
a position to recognise unless  the 
Government is in  effective control. 
This is coupled with the fact that the 
previous Government of Mr. Pol Pot 
never sought -or never cared to seek 
the  recognition  by India.  Grave 
suspicion has been voiced in several 
quarters that radical change in the 
policy has been caused by pressure 
from  Peking and  Washington. I 
would lie to know what is the cause 
of the radical change

SHRI ATAL BIHARI VAJPA EE: 
I would like to correct the figure given 
by me in my previous reply to a ques­
tion put by another Member,

The countries who have recognised 
the new Government of Kampuchea, 
their number is not 13 but it is 15. 
If the hon. members want, I can read 
out the names.

MR. SPEAKER That is not  the 
question now.

Please answer the question.

SHRI ATAL BIHARI VAJPA EE: 
There is no pressure either from Pek­
ing or from  Washington or from 
countries friendly to the new Govern­
ment of Kampuchea. The Government 
will take its own decision. The de­
cision will be taken when we will be 
assured that the new Government if 
in effective .control of the  situatiom 
arid when there is no instability ... fit 
Kampuchea.
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SHRI EDUARDO FALEIRO: Why
is the change in policy

(Interruptions)

MR. SPEAKER: Question No. 46.

PROF.  P. G.  MAVALANKAR: 
When Professor Guha sent this ques­
tion, the Foreign Minister had  not 
.gone to Paking. I want to know why 
did the Lok Sabha Secretariat  not 
change this question Why did the 
Secretariat not suitably amend it

MR. SPEAKER: We have  come
into trouble by changing.

PROF.  P. G.  MA VAL AN ICAR: 
Why was the question not amended 
so that it looked up-to-date

Foreign Minister's visit to China

*46. PROF. SAMAR GUHA: Will
the Minister of E TERNAL AFFAIRS 
be pleased to state:

(a) whether the date for his visit 
to China has been finally fixed

(b) if so, facts thereabout

(c) whether some  foreign powers 
are trying to exert  pressure on the 
Indian Government against the move 
of the External Affairs have been
satisfactorily completed

(d) if so, facts thereabout and

(e) whether preliminaries regard­
ing the visit to China by the Minister 
of the External Affairs have been sa­
tisfactorily completed

THE MINISTER OF E TERNAL 
AFFAIRS  (SHRI ATAL BIHAR 
VAJPA EE): (a) At the invitation 
-of my Chinese counterpart, Huang 
Hua, I visited China from February 
12—18, 1979.

(b)  to (e). A separate statement 
•on my visit to China has been made 
fa this House.

PROF. SAMAR GUHA The ques­
tion may be obsolete but not the in­
tention and the subject. My intention 
was to see that my hon. friend, Mr. 
Vajpayee, does not yield to any kind 
of pressure. It was known to manjr 
that some kind of pressure by cer­
tain interested parties was there who 
did not like any kind of Sino-Indian 
detente.

A continuous pressure was being 
put,  may not be  directly on the 
Minister  of  Foreign  Affairs  but 
through  press statements,  through 
propaganda and through many other 
things in this regard. I really not 
only welcome but I would say, it is 
commendable that not only the honu 
Minister visited China but he show­
ed his firmness when he immediate­
ly curtailed his scheduled visit after 
receiving the information about the 
Sino-Vietnamese conflict.  But the 
main point was that the pressure was 
there and he did not yield to that 
pressure.

Mangolian smiles are proverbially 
enigmatic.

MR. SPEAKER: Let us now come
to Indian smiles.

PROF. SAMAR GUHA: I want to
know from the hon. Minister when 
he had so many discussions with the 
President  the Prime  Minister, the 
Foreign Minister and also the Deputy 
Prime Minister of the Chinese Re­
public,  whether  he was convinced 
of their intention of having really a 
sincere objective  of resolving the 
outstanding  dispute between  India 
and China.  Is he convinced of the 
sincerity of their purpose.

SHRI ATAL BIHARI VAJPA EE: 
Only the future will show,

PROF. SAMAR GUHA: Now he is 
talking  like a  Foreign  Minister. 
Previously he was talking as if he 
was making a public speech.

MR. SPEAKER:  ou should be
happy about it
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PROF. SAMAR GUHA  I am 
happy. In his statement that he has 
read out  yesterday, he  mentioned 
specifically that he raised three ques­
tions—resumption of free  travel to 
Kailash  and  Mansrover  by  the 
Indians stoppage of arms supply to 
hostile Nagas and about Karakoram 
Road. I would like to know from 
the hon.  Minister whether he got 
categorical answers from the Chinese 
side If so, when would the Indians 
be allowed to  visit  Kailash  and 
Mansrover and  when would  they 
completely suspend any kind of help 
to Naga and Mio hostiles Thirdly, 
what is their attitude about Karako­
ram Road

SHRI ATAL BIHARI VAJPA EE: 
In  my statement  yesterday, I had 
dealt with some of these problems.

On the question of Providing faci­
lities to the Kailash and Mana- 
sarovar, the Chinese side pointed out 
some practical difficulties, particular­
ly the absence of rest houses, the lack 
of arrangements to accommodate the 
pilgrims, and they promised to look 
into the matter. We propose to pur­
sue this matter through diplomatic 
channels. On the Karakoram High­
way, we pointed out to the Chinese, 
as I said in my statement that the con­
struction of the road in the area—a 
part of the road exists in the area 
which  legally and  constitutionally 
belongs to India—is illegal and they 
have changed their attitude. Since
1957, first they  had said that  the 
question  of Kashmir which means 
the whole of Jammu and Kashmir 
including the  area which is under
the occupation of  Pakistan was a
bilateral matter but since then they 
had changed  their attitude and I
pointed out to them that they should 
not interfere and they should allow 
India and  Pakistan to  settle this 
matter as provided  in the  Simla 
Agreement.

PROF. P.  O.  MAVALANKAR: 
«p Speaker, Sir, you will kindly see

that the Minister while answering, 
the question has perhaps unwitting­
ly failed to answer part (e) of the 
question— whether preliminaries re­
garding the visit to China by the 
Minister of  External Affairs  have 
been  satisfactorily  completed,  of 
course, having gone there, he will say 
that.  But my question is with re­
gard to the timing of the visit. He 
was to go in October last year. Un­
fortunately he fell ill and therefore, 
it was postponed.  After that post- 
ponment, the visit did actually take 
place in February. I would like to 
know whether enough consideration 
was given to the overall increasingly 
accelerated  explosive  situation in 
the whole Tf Indo-China.  Whether 
his visit to  China, therefore,  was 
well-timed or ill-timed, in terms of 
that, I want an answer. Secondly, 
and lastly, he cut short his visit by 
one day and the report that appear­
ed in the Times of India stated that 
it was the Times of India correspon­
dent, Mr. Subhash Chakravarty, who 
had gone to China with the Minister, 
it was he  who got the  telephonic 
message from Delhi on the basis of 
which he informed the Minister that 
this happened in China—the aggres­
sion. I would like to know what was 
the Indian Mission in Vietnam doing 
with  regard  to  informing  Mr. 
Vajpayee,  the  Foreign  Minister 
through the usual manner so that he 
would get the information earlier 
and come back even earlier than he- 
did.

SHRI ATAL BIHARI VAJPA EE: 
The original invitation was extended 
in March last year.  Then it was 
decided to visit Peking in October- 
November. The  visit  had to  be 
postponed because I was not well. 
There wag some speculation that the- 
illness  was not  genuine, it  was 
political or diplomatic. Then it waff 
thought that I should visit China 
before the Budget Session of Parlia­
ment.  And this was announced a 
few weeks ago when there was n0r 
outbreak of hostilities in Indo-Chinar 
though the tension was building up.
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SH»L KANWARLAL GUPTA: And 
you were expecting war

(Interruptions)

MR. SPEAKER:  Please answer
according to your own.

SHRI ATAL BIHARI VAJPA EE: 
Should I stop

MR.  SPEAKER:  I  have said
according to  your own not by 
interruption.  I was only trying to 
assist you.

SHRI ATAL BIHARI VAJPA EE: 
Before leaving all eventualities were 
considered...

SHRI SH AMNANDAN MISHRA: 
So much time is taken in answering 
questions. How will we get an 
opportunity to ask any question on 
this matter

SHRI ATAL BIHARI VAJPA EE: 
I am prepared to cut short.

MR. SPEAKER:  No, you answer
the question. It would be very help­
ful if questions  and answers  are 
brief.

SHRI ATAL BIHARI VAJPA EE: 
Considering all eventualities we de­
cided to go ahead with the planned 
visit.

My hon. friend wanted to know 
whether I received information about 
the Chinese attack on Vietnam from 
India. This is a fact, because there 
is a time lag of three hours between 
New Delhi and Hongchow where I 
was at that time. I was not in Pek­
ing.  Immediately we contacted our 
Mission in Peking. We made other 
contacts also and when the news was 
.confirmed, *1 -decided to ctSt short my 
visit and I came back.

WRITTEN ANSWERS TO 
QUESTIONS

Survey »: Bonded Uboar

*47. SHRI SACHINDRA LAL 
SINGHA:

SHRI C. K. CHANDRAPPAN:

Will the  Minister of  PARLIA­
MENTAR AFFAIRS AND LABOUR 
be pleased to state:

(a) whether any survey conducted 
recently stated that the bonded labour 
is more of a  social than economic 
issue

(b) if so, the dteails of the survey 
end who conducted that survey

(c) whether any other survey con­
ducted has been brought to the notice 
of Government regarding the bonded 
labour

(d) if so, the details thereof and

(e) the details of the action taken 
up-to-date to abolish bonded labour

THE MINISTER OF STATE IN 
THE MINISTR OF LABOUR AND 
PARLIAMENTAR AFFAIRS (SHRI 
LARANG SAI):  (a) A National
Survey was conducted on the inci­
dence of bonded labour in 1978. The 
Survey has  emphasised both  the 
social and economic  aspects of the 
incidence of the bonded labour.

(b) A Summary of the Preliminary 
Findings of the Survey by the Gandhi 
Peace Foundation and  the Notional 
Labour Institute is laid on the Table 
of the House.

(c) No other National Survey ex­
clusively on bonded labour has come 
to the notice of the Government in 
recent months.

(d) Does not arise.

(e) A Statement is laid on the 
Table of the House.

4113 LS—2.
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A SUMMAR OS' THE PRELIMI­
NAR FINDINGS OF THE SURVE 
CONDUCTED B THE GANDHI 
PEAC FOUNDATION AND NA­
TIONAL LABOUR INSTITUTE.

A National Survey on the Inci­
dence of Bonded Labour has been 
carried out by the Gandhi  Peace 
Foundation and the National Labour 
Institute. The following ten bonded 
labour  affected  States had  been 
selected for the nationwide, sample 
survey:

Andhra Pradesh,  Bihar, Gujarat, 
Karnataka, Madhya Pradesh, Maha­
rashtra,  Orissa,  Rajasthan, Tamil 

Nadu,  Uttar Pradesh.  More than 
1000 villages in 295 districts of these 
states (1971 district pattern)  were 
covered by the Survey between May 
and October 1978. More than 115 
field investigators went to the Sam­
ple Villages and  collected informa­
tion about the incidence of Bonded 
Labour. The objectives of the study 
were (1) to  assess the extent  of 
bondage in the ten States, (2) to 
calculate estimates of the total num­
ber of  bonded  labourers in  the 
States, (3) to highlight the socio­
economic  conditions under which 
bonded labourers work and live, and 
(4) to assist the State Governments 
and the Central Government in the 
preparation of schemes for the re­
lease and rehabilitation of  bonded 
labourers. The Survey concentrated 
on the identification of debt bondage 
in the agricultural sector.

The estimates were calculated on 
the basis of data of the actual inci­
dence of bonded labour in the vil­
lages surveyed by the field investiga­
tors, end in  accordance with  the 
statistical formulate used in National 
Sample  Surveys.  A  preliminary 
analysis of the data collected in the 
States (excluding Orissa where the 
Survey is going on) reveals that the 
Total Number of Bonded Labourers 
Amounts 22.4  lakhs, (the  Orissa 
estimate Is still to be added). The

State estimate* of the of
bonded labour are as follows

Andhra Pradesh. • 325000 bonded la­
bourers (i.e. 4*96 
of all agricultural 
labourers).

Bihar .  in 000 (1*7)

Giyarat . .  171 000 (9 5 )

Karnataka. • *93 000 (7*6)

Madhya Pradesh •  467 000 (11 *8)

Maharashtra. . •  105000(2-1 )

Rajasthan. 67 000 (9*4 )

Tamil Nadu •  250 000 (6*o)

Uttar Pradesh . • 555 000 (io*5 )

The most effected regions are (I) 
Telengana in Andhra Pradesh, (2) 
North and South. Arcot, Dharma- 
puri in Tamil Nadu, (3) Shimoga 
and Bangalore districts in Karantnfrq
(4) the north-western districts in 
Maharashtra, (5) Baroda and Panch- 
mahals in Gujarat, (6) Mahakaushal 
region in Madhya Pradesh, (7) the 
sugarcane belt in Western Uttar 
Pradesh, Deoria, Ballia, Varanasi and 
Mirapur districts  in Eastern  UP, 
(8) Santhal Parganas, Palamau and 
Monghyr districts in Bihar.

SIGNIFICANT CONCLUSIONS.

(1) 66.0 per cent of the bonded 
labours belong to Scheduled Castes,
18.3 per cent of the bonded labourers 
belong to Scheduled  Tribes.  But
84.2 per cent the masters are Caste 
Hindus.

(2) 41.3 per cent of the bonded 
labourers take  loans of less  than 
Rs. 300, 28.1 per cent take Rs. 300-700, 
15 per cent take Rs. 700—1100, and 
15 per cent  need loans  exceeding 
Rs. 1100.

(3) 11.6 per cent of the bonded 
labourers have to pay interest rates 
higher than 40 per cent p.a., 10.5 per 
cent pay interests between 25 per 
cent and 40 per cent, 45 per cent do 
not jhave to pay interest.
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(4) 47.5 per cent of the bonded 
labourers incur debts lor meeting 
their daily needs (domestic rnnsnmp 
tion), whereas only 33.6 per cent 
take loans for festivals or ceremon­
ies (social obligations).  This find­
ing falsifies the popular assumption 
that the majority of the bonded la­
bourers go into bondage because of 
their irrational spending of money on 
festive occasions. The fact that near­
ly 50 per cent are driven into bond­
age for meeting their domesticcon­
sumption expenditures  reveals the 
increasing  inpoverishment  of the 
landless and weaker sections of the 
rural population.

(5) This can be further substan­
tiated by the following data on the 
asset structure. 62 per cent of the 
bonded labourers do not possess any 
cultivable land, 67 per cent have no 
livestock, 91 per cent have no poul­
try, 14 per cent have no hut or house 
of their own.  20.5 per cent do not 
possess any homestead land.

(6) The  below-subsistence level- 
wages prevalent contribute substan­
tially to the poverty of the bonded 
labours and their incapacity to re­
pay the loan. Nearly 30 per cent of 
them get less than Rs. 10 per month, 
38 per cent earn wages between Rs.
10 and Rs. 40, 25 per cent earn Rs. 
40—80, and 0nly 7 per cent get more 
than Rs. 80 per month. The average 
monthly payment amounts Rs. 35.8.

(7) 10 per cent of the bonded la­
bourers had worked  as such either 
since childhood or for more than 10 
years. 56 per cent work since 3 years 
or less, 33 per cent are under bond­
age since 1 year or less.

(8) 60 per cent of the bonded la­
bourers have to work for an indefi­
nite period of time till he master 
says that the, loan is repaid. 80 per 
cent have even lost their freedom to 
seek other employment during the 
off-season during the season 91 per 
cent of the  bonded labourers  are 
claimed by their masters as private 
Property.

(9) 21 per cent of the bonded la­
bourers are below 20 years of age*
56.3 per cent are under 30 years,
83.2 per cent are below 40 years of 
age. The system of bonded labour is 
found in backward areas as well as 
in  developed agricultural  regions. 
The trend indicates that the introduc­
tion of modern technologies in agri­
culture has aggravated the economic 
conditions of agriculture labourers 
and  intensified  their  recruitment 
into bondage. In the districts of Me- 
dak  (Andhra  Pradesh), Mandya 
(Karnataka), North and South Aroot 
(Tamil Nadu), bonded labourers are 
employed to operate  diesel and 
electrical pumpsets

Statement

The Bonded Labour System (Abo­
lition) Act, 1976, defines the offence 
basically as a denial of freedom of 
participation by any worker either 
in the labour market or in the com­
modity market. The Act gives several 
examples of this system, occurring in 
traditional and  customary forms. 
Since 1976, identification and release 
of the bonded labour has become a 
direct responsibility of the District 
Magistrates. Since then the concern­
ed State Governments have been re­
presenting to the Centre about the 
inadequacy of the on-going schemes 
to meet the challenging problem of 
rehabilitation.

2. Any estimate about the inci­
dence of bonded labour system is at 
best a statistical projection,.  It is 
not tantamount to actual identifica­
tion. Bonded Labour System (Aboli­
tion) Act  is a Central  legislation 
administered by State Governments. 
Statutory Committees have been for­
med  at  the  sub-divisional  and 
district levels for the purpose of 
assisting the local administration in 
this regard.

3. National Labour Institute con­
ducted a workshop for training of 
administrations and project officers 
dealing with rural development in
1977 for motivating them in identifi­
cation, release and rehabilitation of
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the bonded  labour. The  Institute 
also Conducted in Collaboration with 
the Gandhi Peace Foundation, a Na­
tional Workshop on this subject in 
November, 1977. The National Survey 
is a result of this collaboration, and 
its preliminary findings were releas­
ed in October, 1978.

4.  A Centrally Sponsored Scheme 
of Bonded Labour Rehabilitation is 
undertaken during 1978-79 at a total 
cost of Rs. 2 crores, half of which is 
a matching grant from the Central

Government to the States concerned 
District-wise details  of these Cen- 
traly Sponsored Scheme are in the 
attached statement.

5. The Ministry of Home Affairs 
has allowed age-relaxation upto 40 
years to all those released from bon­
ded labour system to Group C  D 
posts, and for purposes of employ­
ment through employment exchang­
es, they shall be accorded priority 
equal to the physically handicapped.

Statement

Statement shewing State-wise Allocations approved and the number of bonded labour to be benefittted 
under the Centrally sponsored Scheme during 1978-79.

S. No. State Districts to be covered Central
Allocation
approved
for

1978-79

No. of 
Bonded 
labour 
likely  to 
be

benefitted

1 2 3 4 5

Rs. lakhs

1 Andhra Pradesh 1. Mcdak  2. Mehboobnagar 
3. Hyderabad

20*00  1,670

3 Bihar .  1. Santhal Parganas

2. Nallanda 3. Bhagalpur 

4. Monghyr

14* 28 934

3 Karnataka .  1. Chitradurga 

2. Kolar

8*oo

2*28
44*
114

4 Kerala . .  Kohikode 2* 20 110

5 Madhya Pradesh  . .  1. Betul 2. Bastur 

3. Jabalpur 4. Raigarh

17*00 859

6 Orissa 1. Ganjam  2. Phulbany 

3. Koraput 4. Kalahandi 
5. Mayurbhanj

5'11 3*5

7 Rajasthan Kota 14*00 700

8 Tamil Nadu .  1. Coimbatore 2. Nilgiri 5*32 268

9 Uttar Pradesh .  Tehri Garhwal 10*00 495

Total  . 98* 19 5,f
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India and Bangladesh for the exchange 
of Enclaves

(b) names of enclaves for which the 
meeting was held

(c) the number and names of per­
sonnel who participated in the discus­
sions and

(d) the details of the talks held 
and outcome thereof

THE MINISTER OF E TERNAL 
AFFAIRS  (SHRI ATAL BIHARI 
VAJPA EE): (a) No, Sir.

(b) to (d). Does not arise.

fca *raft (srto ireroft ) :
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InAnie of Enclaves with Bangladesh

•49. SHRI PIUS TIRKE:

SHBJL SHAOTERSINHJI 
VAGHRLA:

WHL lhe Minister oT E TERNAL 
AFFAIRS be pleased to state:

(a)  wither a meeting was held re*- 
«ently between the representatives of

Congestion in Major Ports

*50. SHRI P. KANNAN:

SHRI C. VENUGOPAL:

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) the problems pased by serious 
congestion in our major ports, parti­
cularly Bombay Port

(b) the effective  steps envisaged 
and the  nature of action already 
started and

(c) whether  Government  have 
taken on hand development of alter­
native port capacities

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTR OF 
SHAPING AND TRANSPORT (SHRI 
CHAND RAM) .: (a) On account of 
serious congestion at Bombay, a num­
ber of ships are waiting for berthing 
at present. As a result of this, there 
is increase in pre-berthing detention 
period of ships. Also, certain Con­
ference Lines have levied congestion 
surcharge.

(b)  With a view to improve labour 
productivity the incentive schemes re­
lating to shore workers are being re- 
*Sewted ins consultation with labour 
Unions. Recommeraetattons made bar 
Mehta Committee are being examined 
for falwiwyftn -
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Important *tepa already taken to 
relieve congestion at Bombay include 
diversion of traffic to other ports, mid­
stream unloading in barges wherever 
feasible, increase in the strength of 
shore labour by fresh recruitment, etc.

(c)  Development of port capacities is 
a continuous process. Planning Com­
mission hjave tentatively indicated 
provision of Rs. 390 crores during
1978—83 for development and moder­
nisation of major ports. This includes 
about Rs. 71 crores for development 
of Bombay Port.

Implementation of Scheme to Eradi­
cate Bonded Labour

•51. SHRI CHHITUBHAI GAMIT: 

SHRI K. A. RAJAN:

Will the Minister of PARLIAMEN­
TAR AFFAIRS AND LABOUR be 
pleased to lay a statement showing:

(a) whether Union Government has 
collected data regarding the  perfor­
mance in implementation of the sch­
eme to  eradicate bonded  labour 
scheme throughout the country and

(b) if so, the details thereof, (State- 
wise)

THE MINISTER OF STATE IN 
THE MINISTR OF LABOUR AND 
PARLIAMENTAR   AFFAIRS: 
(SHRI LARANG SAI) :  (a)  The
Union Government has commenced 
collecting data regarding the imple­
mentation of the Centrally Sponsored 
Scheme of Bonded Labour Rehabili­
tation in 23 district.

(b)  The State-wise details  are 
awaited from the Governments con­
cerned.

Invitation to Indian. Doctors to work 
in UAE

*52. CHAUDHUR   SRAHM
PRAKASH  Will the Minister of 
HEALTH AND FAMIL WELFARE 
be pleased to stater

(a)  whether It is a fact that the Unit* 
ed Arab Emirate* have expressed de­

sire to invite Indian doctors to work in 
UAE hospitals

(b) if so, the full particulars of the- 
communication received from UAE in 
this regard and

(c) the response of the Indian Gov­
ernment towards this request of UAE

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA):  (a)  to  (c).  es,  Sir.
A delegation led by the Health 
Minister UAE,  during  its visit to 
India in  January, 1979,  expressed 
keenness to obtain the services of 
Indian doctors and para medical uer- 
sonnel for working in the hospitals in 
their country,  however, no specific 
formal request has so far been receiv­
ed by the Government. Any such re­
quest, whenever received will be ve» 
sympathetic consideration.

Spread of .D.

•53 SHRI C. K. JAFFER SHARIEF: 

SHRI SARAT KAR:

W1U the Minister of HEALTH AND 
FAMIL WELFARE be pleased to 
state:

(a) whether Government have re­
ceived reports of the increasing in­
cidence of V. D. particularly in big 
cities like Bombay where it Is 
alarming1 and the victims indude 
school going teenagers and

(b)  if so, whether Govemmnt 
have made efforts to control the VD 
menace by understanding its biologi­
cal  sexual,  sociological, ecological 
and socio-economic  aetio-patho gene*- 
tic aspects

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA): (a) No, Sir. V.D. (S.T.D.) is 
not a notifiable disease and as such 
adequate data on the incidence of 
disease in big cities We* Bombay is 
not available.
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(b) A statement is laid on the table 
of the Sabha indicating the steps taken 
to control the S.(T. D. menjmce.

Statement

The following steps have been 
taken for control of S. T.  D. 
menance:—

1. Under the Centrally sponsored 
scheme of S.T.D. control, drugs are 
supplied free of cost to the States 
Union Territories for the treatment of 
patients suffering from S. T. D.

2. For providing better diagnostic 
and therapeutic  services, in-service 
medical personnel from the States 
Union Teritories are imparted train­
ing at the Institute of S. T. D., Madras 
and the S. T. D. Training-cum-Demon- 
stration Centre, Safdarjang Hospital, 
New  Delhi. The  Government of 
India pays stipend at fixed rates to 
the Medical  Officers and the  para 
medical staff.

3. In order to understand the epi­
demiological aspects  like biological, 
sexual,  sociological, ecological, and
S. T. D. Survey-cum-Detection team 
has been established at the National 
Institute of Communicable Dieases, 
Delhi

Mv  PMH
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Recognition to Kampuchea Regine

*55. SHRI  M. N. GOVINDAN
NAIR:

SHRI K. LAKKAPPA:

Will the Minister of E TERNAL 
AFFAIRS be pleased to state:

(a) whether there has been de­
mand from Members of Parliament 
and others for immediate recognition 
of Peoples Republic of Kampuchea 
headed by Hang Samrin and

(b) if so, the steps taken in the 
matter

THE MINISTER OF E TERNAL 
AFFAIRS  (SpQRI ATAL BIHARI 
VAJPA EE): (a) Some  Members of 
Parliament have made such a sugges­
tion. 1

(b)  Our policy is to accord recogni­
tion to a government that is in effec 
tive control of a country. The situa­
tion in Kampuchea still appears to b* 
unsettled and we are continuing tt 
keep it under watch.

Amritear Railway Station

•56. DR.  BALDEV  PRAKASHs 
Will the Minister of RAILWA S be 
pleased to state:

(a)  whether the work to provide 
a second entry to the Amritsar Rail­
way Station  through the Gole Bagh 
area has started
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Cb) if not, what are the reasons for 
delay and

(c)  whether it is a fact that funds 
have been provided in the current 
years budget to complete this work

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWA S  (SHRI 
SHEO NARAIN):  (a) to (c). The
work of providing an entry to Amrit­
sar Railway Station from Gole Bagh 
aide was included in Railways Bud­
get 1978-79 as a New Work at an 
estimated cost of  Rs. 12.68 lacs for 
which a token outlay of Rs. 0.15 lacs 
•was provided in the current financial 
year (1978-79) to make preliminary 
arrangements such as preparation of 
designs and drawings and calling for 
senders etc. The work will be speed­
ed up during the next financial year
1979-80 and  funds to the  tune of 
Rs. 6 lacs are being provided for this 
purpose. It is  expected that  this 
work will be completed in about 3 
years time.

Loss to Railways due to Anti-reserva- 
tionists agitation

*57. SHRI R. V. SWAMINATHAN:

SHRI M. V. CHANDRASHE- 
KHARA MURTH

WiU the Minister of RAILWA S be 
pleased to state:

(a) whether it is a fact that anti- 
t ervationists damaged and attacked 
the railways, disrupting train services 
in several parts of the Bihar State 
and many other States also during 
the months of December, 1978 and 
January, 1979

(b) if so, the total damage caused

ie) which are the most affected 
ites

. d) what steps were taken to re- 
ljf the damage caused and  total 
penditura invo4vii and

(e)  what steps are being taken to 
protect railways from attacks

fcWBWEtt 0F StATE IN
Ttm  HflMSfrSRt  0*  RAILWAS 
(SHRI SHEO NAftAIN): (a) to e). 
es, it is a fact that anti-resetrva- 
railways, disrupting train services in 
several parts of Bihar  particularly, 
and other States also. The total loss 
of damage caused to the Railways 
during this agitation has been cal­
culated to the tune of Rs. 3.50 lakhs 
approximately.  Besides. 2  locomo­
tives and 9 coaches on North Eastern 
Railway have badly been damaged. 
These have been sent for repair. 
Extent of damage to these locomo­
tives and coaches in terms of money 
will  be  known  after they  are 
repaired.

Bihar and Uttar  Fradesh are the 
States most affected in this regard.

Steps have been taken by way of 
repairing and replacement of damaged 
item-:.  The  expenditure involved 
would be known after the repairs of 
damaged items have been completed. 
Following are  the steps  taken to 
protect railways from attacks:—

1.   The Railways have maintained 
close liaison with State Governments 
and have sought their assistance for 
maintenance of law and order in rail­
way premises and on the track.

2.  The State Governments have gear­
ed up their law and order machinery 
to give necessary  assistance to the 
Railways.

  The Border Security Faroe and 
Central Reserve Police have also h«en 
placed at the  disposal of the State 
Governments for deployment on the 
Railways.

4. Sensitive railway station are be­
ing guarded by Border Security Force 
and Central Reeerra Police Units.

5. State Police 1» escorting all pas­
senger trains in the affected sections.

6. All Goods trains are being assort­
ed by the Railway Protection Force 
in the affected sections.

7. Patrol specials witb anad guards 
are being run In affected sections.
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8. Cases have lf« registered tor
criminal ads committed on the Bail-

i ways and on the track and are 
being investigated by the Police with a 
view to prosecuting the culprits.

9. Minister of  Railways had also 
drawn the attention of Chief Minis­
ters of the  affected States to  the 
deteriorating situation and had re­
quested  for  their  assistance  in 
bringing  about normalcy in  train 
operation.

Coach repair factory at Rayalseema

*58. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of RAILWA S be, 
pleased to state:

(a) whether * survey  has heen 
conducted in Rayalseema to set up 
a coach repair factory in that area

(b) if so, the places surveyed and

(c) whether any decision has been 
taken in this regard

THE MINISTER OF RAILWA S 
(PROF. MADHU DANDAVATE)):

(a) es, Sir.

(b) Among other places on the Sou­
thern Bailway, Tirupati East in the 
Rayalaseema area served by *he 
South-Central  Railway  was  also 
surveyed for the purpose of setting 
up the factory.

(c) Not yet

hom of Mandaya

«S0. DR. RAMJl SINGH: Will the 
Minftptfir of PARLIAMENTAR  AF­
FAIRS AND LABOUR be pleased to 
state

.(a) the fliandays lost as a result 
of strikes In the country during the 
S oift ar

4b) stdfea  taken to  remedy the 
situation and

fed that 
to fcerelations are  lii

affected  as a result of all round 
opposition to the proposed Industrial
Relations Bill

THE MINISTER OF PARLIA­
MENTAR AFFAIRS AND LABOUK 
(SHRI RAVINDRA VARMA) (a) 
According to the available pro­
visional information, there was a 
time loss of 10.99 million mandays 
due to strike in 1978.

(b) The situation is under constant 
watch of the Government.  Hie In­
dustrial Relations Machinery both at 
the Centre and in the State continued 
to make efforts to minimise Work 
stoppages through  informal media­
tion, conciliation,  adjudication or
arbitration as necessary under the 
existing  statutory provisions  and
voluntary arrangements.

(c)  No Sir, there would be ade­
quate opportunity for full considera­
tion of the Bill before its passage.

Introduction of New  Rajdhani Type 
Fast Express Trains

*60. SHRI K. T. KOSALRAM: Will 
the Minister of RAILWAS be pleas­
ed to state:

(a) whether Government have de­
cided not to  introduce any  more 
Rajdhani type fast express trains

(b) if so, how does Government 
propose to implement its plans to 
test and introduce trains running at 
speeds upto 160 kms per hour and

(c) the progress  and plans  for 
speeding up trains running in the 
country

THE MINISTER OF RAILWA S 
(PROF. MADHU DANDAVATE): (a) 
to (c). es, Sir. It 1ms been dedided 
not to introduce any more Rajdhani 
typQ of triains on fitly .other rpute, as 
relief  of overcrowding  should be 
given prlbrity ,oy»r. ,any projjrammeof 
increasing speed of fast pagfenf 
earryin* trains. However, Indian Rail­
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ways have increased the speeds of pas* 
senger carrying trains on trunk routes 
from 100 to 110 Kmph on BG and 75 
to 100 Kmph on MG.

Alleged corrupt  practices Indulged in 
by Ms. A. H. Wheelers

401. SHRI VASANT SATHE: Will 
the Minister of RAILWA S be pleas­
ed to state:

(a) whether the Government have 
received complaints regarding vari­
ous corrupt practices indulged in by 
Ms. A.  H.  Wheelers and  other 
agencies operating at  different sta­
tions on a  monopoly basis in the 
matter of selling new journals

(b) if so details of the complaints 
representations,  newspaper  reports 
containing such allegations

(c) details of the chargesalle­
gations processed and action taken 
proposed against Ms. A. H. Wheelers 
and other' agencies operating at diff­
erent railway stations during  the 
last one year and

(d) whether Government  is con­
sidering abolition of monopoly  of 
Ms. A. H. Wheeler  Co. on Indian 
Railways

THE MINISTER  OF  STATE IN 
THE MINISTR  OF  RAILWA S 
(SHRI SHBO NARAIN): (a) and (b). 
No. However, attention of Govern­
ment has very recently been drawn to 
an article published in the January 13 
issue of a Bombay English Weekly 
Clarity. This article mainly alleges 
sale of books, magaines, priodicals, 
etc. published by big Newspapers 
group in preference to those published 
by small publishers, by bookstalls at 
Railway Stations.

c) No report of any such charge 
has been received.

(d)   No bookstall  contractor has 
monopoly on the Railways.   Apart 
from 3 major bookstall contractors, 
namely Ms. A. H. Wheeler  Co., 
Ms. Gulab SingK  Sons and Ms.

Higginbothams, there are 241 other 
bookstall contractors running book­
stalls at Railway Stations.

Bombay-Pnne  National  Highway

,402. SHRI R. K. MHALGI Will the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state:

(a) whether it is a fact that there 
is a very torturous ig-ag and steep- 
graded 'Ghat between Khopoli and 
Lonawala known as Bor Ghat on the 
Bombay Pune National Highway No. 
4 and what is the length of this sec­
tion of road

(b) whether it is a fact that there 
are number of accidents and break­
downs in this Ghat and the traffic 
get3 held up for hours together at 
times

(c) whether it is a fact  that  the 
alignment plans for the  new Ghat 
have been approved by the Govern­
ment of India in March, 1973

(d) what is the estimated cost of 
the said project of realignment

(e) what is the progress made by 
the Government of India since it» 
approval upto 15th November, 1978 
and

(f) if no progress has been made 
so far, the reasons thereof and  the 
remedies contemplated

THE MINISTER OF  STATE IN­
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SIRI 
CHAND RAM): (a) to (f). The 8 Kms 
long Borghat reach of the Bombay** 
Pune Road, NH.No.  4, requires re­
routing because of the existing Steep 
gradients and  sharp curves.  The 
traffic no doubt ia inconvenienced tyr 
slow speed and often by break-doTWHi 
and accidents. Alignment for the re­
routing stands approved and Hie land 
practically acquired. The first phase 
of re-routing, far a 2 lane carriage- 
way whichis estimated to cost about



, Hs. S crores, is likely to figure, as  a 
high priority work, of course, the 
Plan Out-lay and all-India picture 
permitting, in the, 1978-83 Five ear 
Plan for development of National 
Highways. In the meantime detailed 
designs, estimates etc., stand more or 
less, finalised.
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Shifting of Dispensary in Mayapari

404.  SHRI SH AMLAL DHUEVS: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased to 
refer to the reply given to Unstarred 
Question No. 3809 on the 18th Decem­
ber, 1978 regarding shifting of CGHS 
Dispensary, Mayapuri and state:

(a) whether it is a fact that though 
two flats i.e. 4A and 4B of D Street 
in Mayapuri had been allotted for the 
CGHS dispensary long ago, but the 
dispensary has not yet been shifted 
to those flats

(b) if so, the reasons therefor and

(c) by what date the dispensary is 
likely to be shifted to these flats

THE MINISTER OF HEALTH 
AND FAMIL WELFARE  (SHRI 
RABI RA): (a) to (c). The flat* 
were handed over only on 19th De­
cember, 1978. Some alterations and 
modifications to make the place suit­
able for a CGHS dispeneaiy are to be 
carried out. The dispensary will be 
shifted shortly.



  Writ** Angmtr* Written Anmocr* 56

*«* eonf**ton« f*lf«

405.  SHRI MADHEVRAO  SCIN- 
BIA: Will the Minister of SHIPPING 
AND TRANSPORT be pleased  to 
state:

(a) whether  it is a fact that port 
congestion have resulted in hampper- 
ing the import of edible oil which is 
waiting berths in ship 'for more than
4 months

(b) if so, whether it is also a fact 
that the prefrence for reservation of 
berths in ship is given to fertiliers 
and petroleum over other items in­
cluding edible oils and

(c) if so, what steps are   being 
taken to bring the imported edible
oil in ships at the shortest possible 
time

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR  OF 
SHIPPING ANp TRANSPORT (SHRI 
CHAND RAM): (a) No edible oil
vessel has been waiting for berthing 
for four months Of more at any of the 
major ports.

(b) and (c). Do not arise.
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1   . 2 3 4

4  WT*T 702 702 138

5  jtot sfcr 1,612 1,531 33

6 690 320 316

7  WWW 6,000  6,000 3,531

8   irnro 2,883  2,883 2,366

9  tot siftr 3,843 3,843 2,33l

93,147   92,630   54,993
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Medical Colleges in the Country

407. SHRI ABDUL AHAD VAKIL: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased to 
state:

(a) the total number of  medical 
colleges in the country—details there­
of, State-wise

(b) how students  are  admitted 
yearly what is the total number of 
doctors and their ratio vis-a -vis popu­
lation of country at present and

(c) how many more colleges for 
medical training are expected to be 
opened during 1979-80 and in which 
States.

THE MINISTER OF HEALTH AND 
FAMIL WELFARE  (SHRI RABI 
HA): (a) and (b). The required 
information is given in the statement 
attached.

(c)  No new medical college is pro­

posed to be opened in any State i» 

the country during 1979-80.

Statement

fa) Tiie total number of medical cnlleijes 

in thi' country is lofi.  The State-wise break­

up of this figure is as under :

1. Andhra Pradesh  .   . 0

2. Assam   . . .    3.

3. Bihar . . . .    9

4. Delhi . . . .    4

5. Gujarat   . . .    5

6* Goa  . . . .    t

7. Haryana   . . .    1

P. Himachal Pradesh . »
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9. Jammu  Kashmir 3

10. Karnataka  . . .  9

11. Kerala . . . .   4.

13. Madhya Pradesh 6

13. Maharashtra 13

14. Manipur   . . .   1

15. Orissa . . . .    3

16. Punjab . . . .  5

17. Pondicherry . . .  1

18. Rajasthan  . . .    5

ig. Tamil Nadu . . .    9

30. Uttar Pradesh 9

31 West Bengal  . . .   7

Total 106

(b)  As per recommendations of the 
Medical Council of India on Under­
graduate Medical Education, the Coun_ 
5il has prescribed the following crite­
ria for selection of students in the me- 
dical colleges:—

“The selection of students to a me­
dical college should be based solely 
On merit of the candidate and for 
determination of merit, the follow­
ing criteria be adopted uniformly 
throughout the country:—

(a) In States having only one 
Medical College and one Univer­
sityBoardExamining Body con­
ducting the qualifying examina­
tion, the marks obtained at such 
qualifying examination be taken 
into consideration

(b) In States, having more thaa
one  universityboardexamining
body conducting the qualifying 
examination (or where there are 
more than one medical college 
under the administrative control 
of one authority), a competitive 
entrance examination should be 
held so as to achieve a uniform 
evaluation due to the variation on 
the standard of qualifying exami­

nations conducted by dierent agen. 
cies.

(c) Where there are more than  
one college in a State and only j 
one universityboard  conducting  
the qualifying examination then a 
joint selection board be constitut­
ed for all the colleges.

(d) A competitive entrance exa­
mination is absolutely necessary in 
the case of institution of all- 
India character.

(e) To be eligible for competitive 
entrance examination candidate 
must have passed anv of the qua­
lifying examination as enumerated 
under the head-note “Admission 
to Medical Course.*'

Provided that a candidate who has 
appeared in a qualifying examination, 
the result of which has not been dec­
lared, may be provisionally allowed 
to take up the competitive entrance 
examination and in case of his selec­
tion for admission to medical course he 
shall not be admitted thereto unless 
in the meanwhile he has passed the 
qualifying examination.

As per Indian Medical Register, 
2,25,756 doctors are registered upto 
December, 1977. The doctor popula­
tion ratio based on this figure comes 
to 1:3135 at the end of 1977 though 
ratio of economically active doctors is 
estimated to be 1.3730 taking into ac­
count the attrition rue to migration, 
retirement, death, etc.
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Strikes by Baitway Employee*

409.  SHRI BHAGAT RAM: Will the 
Minister of RAILWA S be pleased to 
state:

(a) the number and duration  of 
strikes during the last one year by 
the railway employees and the causes 
of strikes in different cases and

(b) the steps taken by Govern­
ment before and after the strike and 
actions taken to redress their grie­
vances

THE MINISTER OF STATE IN 
THE MINISTR OF  RAILWA S 
(SHRI SHEO NARAIN):  (a and
(b). There was no strike as such dur­
ing the period in question, but there 
were stoppages of work of minor na­
ture by different categories of wor­
kers. Talks were held with the. wor­
kers unions on their grievances and 
action taken to redress them as far 
as possible within the  resources 
available.

Chemical analysis of beverage under 
Prevention of Food Adulteration Act

410.  SHRI MANOHAR LAL: Will the 
Minister of HEALTH AND FAMIL 
WELFARE be pleased to state:

(a)  whether it is a fact that under 
Prevention of Food Adulteration Act

Rules fruit beverage of fruit drink 
must have 5 per cent fruit juice

(b) whether it is possible through 
chemical analysis to determine whe­
ther 5 per cent juice is present or 
not and

(c) if not, how does Ministry en­
sure that 5 per cent juice is added in 
a fruit drink

THE MINISTER OF HEALTH AND 
FAMIL WELFARE  (SHRI RABI 
RA): (a) Under the Prevention of 
Food Adulteration Act a fruit beverage 
or fruit drink must contain not lest 
than five per cent fruit juice weight 
by weight.

(b) It is possible to determine the 
fruit juice content chemical analysis.

(c) Does not arise.

Trains Cancelled on Western Railway

411. SHRI F. P. GAEKWAD:  Will
the Minister of RAILWA S be pleased 
to state:

(a) whether several trains in Sau- 
rasbtra and on Ahmedabad-Mehsana 
and Anand-Cambay sections of the 
Western Railway have been suspend­
ed due to the shortage of coal

(b) if so, the number and names 
of trains suspended and the date of 
their suspension and

(c) when is the situation likely to 
improve

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS fSHRl 
SHEO NARAIN): (a) es.

(b) A statement is attached.

(c) The cancelled  trains will be 
restored as soon as adequate loco coal 
stock is built up. A close liaison is 
being maintained with the Ministry of 
Energy and the coal producing authori­
ties so as to increase the availability 
of steam coal for the Railways. Of 
late, the supply position is showing an 
improvement.
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SI. No. Train No. Cancelled betvrecn   Date of
*   cancella­

tion

Metre Gauge

1 64 D11.63 Up :Mixed

2 142 D11.141 Up Passenger

3 114 Dn113 Up Passenger

4 92 Dn91 Up Fast Passenger .

5 416 Dn415 Up Passenger

6 144 Dn143 Up •

7 306 Dn305 Up

8 358 Dn357 Up Mixed

9 378 Dn377 Up Passengrr

10 368 Dn367 Up Passenger

Regulation of advertising under 
Prevention of Food Adulteration 

ActRules

412.  SHRI SUHENDRA BIKRAM: 
WiU the Minister of HEALTH AND 
FAMIL  WELFARE  be pleased to 
state:

(a) does Prevention of Food Adul­
teration ActRules have authority to 
regulate advertising

(b) if so, under what clause and

(c) if not, what does Government 
intend to do to ensure that no false 
advertising takes place

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE  SHRI  RABI 
RA): (a) Presumably the Honour­
able Member wants to know whether 
under the Prevention of Food Adul­
teration Act action can be taken 
against  misleading  advertisements. 
If iso, the answer is es, Sir.

(b) Clause (i) (a) and (ix) (e) of 
section 2 of the Prevention of Food 
Adulteration Act.

(c) Does not arise.

Disa-Palanpur 28-6-78

Maheaana-Taranga Bill 18-12-78

.  Mahcsana-Patan 88-6-78

.  Ahmedabad-Mahesana 28-6-78

.  Wankaner Morbi 28-6-78

.  Patan-Kakosi Metrana Raod , 22-6-78

Dhasa-Mahuva 16-7-78

.  Khijadiya-Dhari 28-6-78

Shapur-Sarad iaya 9-7-78

.  Kunkavav-Bagasra 2 8-6-78

C.I.W.T.C.

413.  SHRI ROBIN SEN: Will the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state

(a) whether the Central Inland 
Water Transport Corporation is hav­
ing lot of landed property in Assam 
and West Bengal which is not put to 
proper use

(b) if so, the approximate valua­
tion and

(c) whether  Government is consi­
dering to dispose of thege properties 
in order to raise resources for this 
corporation

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM):  (a) Some •proper­
ties pertaining to the Corporation in 
Assam and West Bengal are surplus 
to their requirements.

(b) Present valuation of such pro­
perties is not known.

(c) The Board of Directors of the 
Corporation in their 75th meeting held
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on 19-1-79 decided that properties sur- 
plus to requirements of the Corporation 
and having no possibilities of their 
use even in future should be disposed 
of after their values have been asses* 
6ed by recognised valuers. The Board 
also decided that some properties pre­
sently not in use but having possibi­
lity of being utilised in future consi­
dering Corporations business may not 
be disposed of but be leased out for 
the time being. All properties of the 
Corporation in West Bengal and in 
Assam are hypothecated to President 
of India and  State Bank of  India 
Hence sale proceeds of surplus proper­
ties will have to be utilised for repay­
ment of loan from the Govt, of India 
State Bank of India and will not help 
raising resources of the Corporation.

National Permits for Scheduled Castes

414. SHRI A. MURUGESAN: Will
the  Minister  of SHIPPING AND 
TRANSPORT be pleased to stater

(a) whether it is a fact that there 
is. no reservation for Scheduled Castes 
Scheduled Tribes in issuing national 
permits and if so, why

(b) the State-wise details if per­
mits were issued to Scheduled Castes 
Scheduled Tribes and

(c) is it also a fact that there is 
no directive from the Government of 
India to the State Governments to 
adopt a uniform policy on the above 
and if already issued, the details 
thereof

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (c). No, Sir, 
The Motor Vehicles Act, 1839  has 
been  amended by the Motor Vehi­
cles (Amendment)  Act, 1978 to pro­
vide reservation of certain precen- 
tage of public carriers permits includ­
ing National Permits for the Scheduled 
pastes and Scheduled Tribes. These 
provisions have been brought into 
force with effect from  16-1-1979. 

4113 L..—3.

The  reservation of permits  shall 
be. in the same ratio a3 in the case 
of appointments made by direct rec­
ruitment to public  services  in the
State. The State GovernmentsUnion 
Territory Administrations have been 
requested to take action immediately 
for implementation of these provi­
sions.

(b). Information asked for is not 
available as there was previously no 
column in the application for the per­
mits, requiring the applicant to indi­
cate whether he belongs to a Schedul­
ed CasteScheduled Tribe or not.
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Discussions held with Burmese leaden

416,  SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister of 
E TERNAL AFFAIRS be pleased to 
state

(a)   whether he has visited Burma 
in the month of January, 1979, and 
had discussion with the various lea­
ders of that country and

Cb) if so, what is the outcome of 
the visit



FEBRUAR 22, 1079  Written Answers 68

MiENlKSTilR OP STATE IN 
THE MINISTR Op E TERNAL AF­
FAIRS (SHRI SAMARENDRA KUN- 
ftj): (a) I visited Burma in January 
and met a number of leaders there.

(b)  The  visit  was in connection 
with the “India Week organised by 
the Embassy in Rangoon. Neverthe­
less, opportunity was taken to have 
discussions with the Burmese leaders 
oh international and bilateral rela­
tions. The visit has helped to further 
strengthen Indo-Burmese relations.

Lalitpur-Sataa Railway line

417. SHRI S. S. DAS:  Will the
Minister of RAILWA S be pleased to 
State:

(a) whether the feasibility survey 
for Lalitpur-Satna Railway line had 
been included in the current years 
railway budget

(b) if the survey has not started 
yet when it is likely to begin ana 
when it is expacfed to be completed: 
and

(c) whether  Government  consi­
dered the relaxation of norms for 
construction of new railway lines in 
backward areas

THE MINISTER  OF  STATE IN 
THE MINISTR  OF  RAILWA S 
(SHRI SHEO NARAIN) (a) es.

(b) Survey work was started  in 
October 1978 and is expected to be 
completed by early 1980.

(c) National Transport Policy Com- 
niittee is currently going into the 
question of criteria to be adopted for 
new lines in backward areas and then 
-financing policy in this regard will be 
laid down on receipt of the recom­
mendations of this Committee.

Ii: Talcher Sambhalpur Railway line

418. SHRI PABITRA MOHAN PRA- 
DHAN: Will the Minister of RAIL- 
'WA S be pleased to state

(a)  whether any amount of money 
lias been sanctioned for survey of a
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new railway link between Talcher 
and Sambhalpur in Orissa State in
S. * Railway   ,

(b) the amount sanctioned

(c) the headquarters located for the 
purpose of survey

(d) the amount spent till Decem­
ber, 1978

(e) the approximate length of the 
Railway link

(f) the  approximate expenditure 
to be incurred for each Km. and

(g) tha time when the survey work 
will, be completed

THE MINISTER OF  STATE  IN 
THE MINISTR OF RAILWA S 
(SHRI SHEO NARAIN): (a) to (e) 
and (g). Survey for the 170 Kms. long 
new rail link between  Talcher and 
Samhalpur wa ssanctioned at the 
cost of Rs. 9.36 lakhs in March 1978. 
The survey is being conducted under 
the control of the Chief Engineer 
(Construction) South Eastern Rail­
way, Bilaspur and is expected to be 
completed by December, 1979. Appro­
ximate expenditure upto December,
1978 is Rs. 2 lakhs.

(f). Expenditure per kilometre  of 
line surveyed will be known only on 
completion of survey.
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Construction of New Pucca roads

420.  SHRI L. L. KAPOOR Will the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state:

(a) the total amount spent out of 
Hoad Development Fund in each State 
for construction of New Pucca roads

(b) how much was spent in back­
ward areas of each State and

(c) how much was spent in laying 
jfeeder roads in rural areas State- 
wise

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) to (c). Presum­
ably, the Member is referring to the 
Central Hoad Fund. Works costing 
about Rs. 39.73 crores were approved 
from this source since the Vth Plan 
covering construction of new roads 
and bridges and improvement of exist­
ing roads. These included inter-alia 
approximately works costing Rs. 7.50 
tttereg pertaining to new pucca roads 
fcgiuding about Rs. 2.33 crores for 
as in backward areas afcd about its.
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1.76 crores for feeder road* » «0NA
areas etc. Rs. 29.24 crores are estlmat- • 
ed to have been spent so far on these
works costing Rs. 39.73 crores and 
also on other works already in prog­
ress.  Attached statement shows the 
State-wise break-up of Rs. 39.73 
crores.

Statement
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SI.  Name of State 
No.

Total cost of 
works 

approved since 
5th Han

1 2 3

1. Andhra Pradesh .

Rs,

120,47,115

2. Assam 177,79,597

3. Bihar I09,F9,050

4. Maharashtra 488,80,440

5. Gujarat 290,78,960

6. Madhya Pradesh . *80,55,300

7. Tamil Nadu 348,65,784.
8. Orissa 70,00,500

9. Punjab 382,61,200

10. Uttar Pradesh 191,24,437

11. West Bengal 183,96,814

12. Rajasthan 201,27,490

13. Kerala 157,68,668

14. Karnataka 259,68,900

15. Jammu  Kashmir 27,22,000

16. Delhi 361, M, 370

17. Himachal Pradesh 36,15,000

18. Manipur 37,80,000

19. Tripura ,  . 29,62,000

20. Chandigarh .

at. Haryana  . 150,25,000
as. Meghalaya . 8,75,ooo

23. Nag land . 6,23,900

24. Goa . 6a,S,75«

«9,73,37,*77

Say Rs. 39*73 crores.
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Derailment of Delhi-Howrah Delux 
Train

421. SHRI RUDOLPH RODRIGUES: 
Will the Minister of RAILWA S  be 
pleased to state:

(a) whether there was a derail­
ment  of the Delhi-Howrah Delux 
train on 15-1-79 just outside or after 
Asansol

(b) what were the factors causing 
this derailment and

(c) what action, if any, has been 
taken against those found responsi­
ble for this accident

THE MINISTER OF STATE  IN 
THE MINISTR  OF  RAILWAS 
(SHRI SHEO NARAIN) (a) es.

(b) According to the finding of the 
inquiry committee, the deraliment was 
due to failure of railway staff.

(c) The' report of  enquiry com­
mittee is under examination. Suitable 
action will be taken against the staff 
finally held responsible.

Conference on Mines Safety

422. SHRI SHANKERSINHJI VAG- 
HELA: Will the Minister of PARLIA­
MENTAR AFFAIRS AND LABOUR 
be pleased to state:

(a) whether a conference on mines 
safety has held in January in Delhi.

(b) if so, the main recommenda­
tions of the conference and

(c) the steps  being  taken to 
amend the Mines Safety Act m view 
of the recommendations of this con­
ference

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS AND LABOUR 
(SHRI RAVINDRA  VARMA): (a) 
and (b). The fourth Conference on 
Safety in mines was held in New 
Delhi on the 24th December, 1978. 
As the discussions on the items of 
agenda could not be concluded, it was

decided to hold the next session of 
the conference at a future date. The 
conference did not make any recom­
mendations.   

(c) Does not arise.

Shortage of conductors and attendants

423. SHRI VIJA KUMAR N. PA- 
TIL: WiU the Minister of RAILWAS 
be pleased to state:

(a) whether there is being felt a 
shortage of conductors and atten­
dants in Central Railway during the 
last six months and

(b) if so, .what steps  Government 
propose to lake to make up the 
shortage

THE MINISTER OF STATE IN 
THE  MINISTR  OF RAILWAS 
(SHRI SHEO NARAIN): (a) es.

(b)  Proposals for creation of addi­
tional posts to cover the shortage have 
been initiated.

Restoring 131132 J. J. Express as 
Super Fast Express

424. SHRIMATI PARVATHI KRI- 
SHNAN: Will the Minister of RAIL­
WAS be pleased to state:

(a) whether he is aware that since 
the change of  131132 J. J. Express 
from a Super Fast  Express into an 
ordinary express, the punctuality °* 
the train has gone down, maintenance 
of the coaches is neglected and ser­
vice has deteriorated

(b) if so, whether the question of 
restoring the train into a super fast 
train will be considered early and

(c) if so, the details

THE MINISTER OF STATE  IN 
THE  MINISTR OF  RAILWA S 
(SHRI SHEO NARAIN) (a) On *he 
basis o freview of surcharge on vari­
ous trains the surcharge on 131132 
Mangalore-Niamuddin Jayanti Janata 
Express was withdrawn from 1-4-78.



Analysis of its performance before and 
after 1-4-78 has shown, that this has 
not affected its punctuality or its main­
tenance. The puntfuality of this train 
has been affected during October, 1978 
to January 1979 due to public and staff 
agitations, rains and on account of ad­
ditional stoppages given in Olavakkot 
Division to compensate for the cancel­
led services. There is also no change 
in the maintenance practices to war­
rant any deterioration. The Concern­
ed Railway has been instructed to 
carry out frequent surprise check3 *n 
order to improve the condition of the 
coaches.

(b) No

(c) Does not arise.
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Arms purchase by Pakistan

425. SHRI KANWAR LAL GUPTA: 

SHRI R. MOHANARANGAM:

Will the Minister  of E TERNAL 
AFFAIRS be pleased to state:

(a) whether it is a fact that Pakis­
tan has purchased sophisticated arms 
from different countries

(b) if so, the details thereof

(c) is it a fact that even the 
United States have agreed to supply 
arms to Pakistan

(d) if so, the details of arms which 
are likely to be given to Pakistan

(e) is it. also a fact that China has 
also  purchased  sophisticated  arms 
from the world market

(f) what specific steps Government 
have taken to meet this situation

(g) is it a fact that we have not 
increased our expenditure on the 
Purchase of sophisticated arms and

(h) 1 not, the reasons therefor

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
to (d). Government have information 
regarding acquisition of military hard­
ware and equipment by Pakistan from 
various countries but it is not consi­
dered expedient in Public interest to 
furnish the details.  Government are 
aware that U.S. Government have con­
veyed to Pakistan  its willingness to 
sell military equipment which includes 
naval vessels, tanks and aircraft.

(e) we have seen reports to this ef­
fect.

(f) All relevant developments inclu­
ding the build-up of military capabi­
lity in our neighbourhood are taken 
note of in planning our defence, pre­
paredness measures.

(g) Within the constraints f our re­
sources, every effort is being made to 
equip our armed forces to the extent 
necessary for our defence prepared­
ness.

(h) Does not arise.

D.T.C.

426.  SHRI HALIMUDDIN AHMED: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased t0 refer to 
the reply given to Unstarred Question 
No. 2568 on the 6th December 1978 
regarding D.T.C. Route No. 320 and
state:

(a) whether survey has been con­
ducted and if so, the details thereof:

(b) whether any bus has been pro­
vided from Radheypuri Bus Stop for 
Route No. 320 between 9.00 A.M. to 
9.15 A.M. and

(c) if not, the reasons in details 
thereof

THE  MINISTER OF  STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) es, Sir. A sur­
vey has been conducted to assess the 
requirements of  services on Route 
No. 320. 'Hie survey has revealed 
that  the  existing  services  on
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the whole are adequate.  However, 
some difficulty is being experienced 
in the passengers who have to board 
the buses from the stops falling bet­
ween Shahdara and Shakarpur due 
to the rush of office-goers.

(b)  An additional trip has been pro­
vided at 0905 A.M. from Swaran, Tal­
kies which also cover Radheypun on 
route No. 320 w.e.f. 19-2-1979.

<c) Does not arise.
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Conversion of BDR Railways of Eas- 
. tern Railway

428.  SHRI RAJ KRISHNA DAWN: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government are con­
sidering it justified and essential to 
convert Bankura Damodar River Rail­
way of Eastern Railway from metre 
gauge to broad gauge;

(b) if so, whether any time schedule 
has been planned for this work; and

(c) the total goods in metric tonnes 
carried and the total number of rail­
way wagons thus used for transporting 
the goods to and from Bombay Ports 
for West Bengal in the financial year 
1977-78 and the total revenue thus 
earned by Railways for this transpor­
tation?

THE MINISTER OF STATE IN THE 
MINISTRY OF  RAILWAYS (SHRI 
SHEO NARAN): (a) end (b). Ban­
kura Damodar is a private narrow 
gauge railway line worker by is 
Indian Government Railways. There 
is no proposal at present for taking 
over the line or coverting it to metre 
or broad gauge.

(c), The information is not avail­
able as loading statistic® are not main­
tained statewise.
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Doctors Serving in Rural, Areas  Diploma during the last two years,
State-wise

429. SHRI a . KRISHNAN: Will   THE MINISTER OP HEALTH AND
the Minister of HEALTH AND FAAfl-   FAMIL  WELFARE  (SHRI RABI
L WELFARE be pleased to state:   RA): (a) No, Sir. The requisite in­

formation is beirg collected.

(a) whether Government is in  a   (b) On the basis of available inter­
position to state the number of Doc-   mation 10212 medical graduates and
tors, State-wise serving in the Rural   619 post-graduates in medicine appear-
Areas as on 31st December, 1978 and   ed on the live register of Employ­

ment Exchanges at the end of 30th
(b) what is the number of Doctors   June,  1978. State-wise details are

who could not get jobs after receiving   contained in the annexed statement

* Statement

Ni.of Af iJisal Grahlss  Post Graduates on the Lise Registers of Employment Exchanges at the end of
30-6-78 of 309* 1

States Graduates Post-   Total
in   Graduates 

Medicine   in
Medicine

1  Andhra Pradesh........................................................251 63   2579

2 Assam .........................................................   51 ,-j

3 B»har  ................................................ 669 8s 751

4  Gujarat   ........................................................ j63   2   165

5  Haryana   ...................................................   375   l8   393

6  Himachal Pradesh..................................................  3   ,  g

7 Jammu  Kashmir  ..................................  3   ..  g

8  Ksl liataka  * . * • • • «    73   2   75

9 Ke»la ...............................................   555   g

to  Madhya Pradesh..................................................   682   44   726

51  Maharashtra................................................. ,54   ga s86

12  Manipur   ........................................................  1   ..  ,

13 Meghalaya   ........................................................

14  Nagaland   .........................................................

*5  Orim ...................................................   394 394

16  Punjab  ........................................................   109   ..   IOg

17 Rajasthan   ........................................................   814   6   220
18 Sikkim ...................................................   *   •   gg.

19 Tamil.Nadu......................................    . 1317 2g

20  Tripura   ........................................................   3   ..  g

21 Uttar Pvadesh........................................................   318     4   333

22  West Bengal........................................................   103  .  ' 21
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U.T.S.

«3 A.  N. Islands........................................................   i t

34 Arunachal Pradesh . . . . . . .

«5 Chandigarh......................................................... ,74   a   ,7g

a6 Dadra  Nagar Havel i  ......................................

87 Delhi............................................................................1273  308   *581

28 Goa  . . . . . . . . .    142   3   145

29 Lakshadweep.....................................   .   6   .. 6

30 Pondicherry    .........................................................   63   ..  63

31  Mi oram..................................................................

33  Central Emp. Exchange   .   .   .   .   .   ..   -

All India Total  . . . . .    101212   619   10831

♦No Employment Exchange is functioning in these StatesUTs.

NOTE:—1. Exclude figures in respcct of University Fmplcyn.mt irfcin alien ard CbicVrtc Lvmi u 
Except for Delhi and Maharashtra.

a. All the job-seekers on thelive register of Employment Fxcharp,e arc rot r cceffarilv vr em­
ployed as some employed persons also may register with  the  xchrgt  fci fmthej. 
cm loyment.

MonthlySeason Tickets issued from 
Asaotl Station

430.  SHRI PIUS TIRKE: WiU the 
Minister of RAILWA S be pleased to 
state:

(a) the total number of monthly 
season tickets issued during 1978 from 
the Asaoti Station of Central Railway 
for going to different stations towards 
Delhi, station-wise

(b) the total number of Monthly 
Season tickets required to stop a 
Janta Mail Train on a station

(c) whether Government wiU consi­
der the stoppage of  Bombay Janta 
Express train at Asaoti Station of 
C.R. in view of the considerable num­
ber of tickets, monthlyseason tickets 
issued from there, repeated requests 
freon the passengers  and the daily 
chain pulling of that train at the sta­
tion Asaoti to avoid unnecessary

harassment to the public going to other 
stations and

(d) if not, the reasons therefor

THE MINISTER OF STATE IN 
THE MINISTR OF RAILWA S- 
(SHRI SHEO NARAIN):  (a) Total
number of Monthly Season  Tickets 
issued during 1978 from Asaoti Sta­
tion is as follows:—

For Ballabhgarh   .   .   828

ForFaridabad   .   . 3171

For New Delhi   .   .   8329

(b) the stoppage of fast train at a 
particular station is determined  on 
the basis of sale of long  distance 
tickets character of the train con­
cerned  availability of other train 
services for both short and long dis­
tances etc.

(c) and (d). The request has not 
been found justified.
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Amalgamation of Mughul Lines Ltd. 
with Shipping Corporation of India

431. DR. VASANT *KUMAR PAN­
DIT Will the Minister of SHIPPING 
AND TRANSPORT  be pleased to 
state:

(a) whether it is a fact that a Com­
mittee has been appointed to go into 
the question of amalgamation or other­
wise of Mughul Line Ltd. with Ship­
ping Corporation of India

(b) if so, has Committee given its 
report and

(c) what are the main recommen­
dations of the Committee and what 
decisions has Government taken on 
those recommendations

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT CSHRI 
CHAND RAM): (a) es, Sir.

(b) No, Sir.

(c) Does not arise.
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Death of Cattle in Rajhans Special 
Train

433.  SHRI  KUSUMA  KRISHNA 
MURTH: Will  the Minister  of 
RAILWA S be pleased to state:

(a) the number of cattle that died 
in the Rajhans special train and

(b) the reasons therefor and  the 
action taken against the  concerned 
officials

THE MINISTER OF STATE  IN 
THE MINISTR OF RAILWA S 
(SHRI SHEO  NARAIN): (a) One 
calf is  reported to have died  at 
Shakurbasti.

(b)  11 wagons of livestock were re­
ceived by Dn. Rajhans Special  on 
8.1.1979 at Shakurbasti. Out of theset
4 wagons were booked from Feroe- 
pur to Chunar and 7 from Rampura 
Phul to Varanasi. The pocket labels, 
however, showed their destinations as 
Buxar and Sealdah. After investiga­
tions since a case of forgery of Rail­
way Receipts and change of pocket 
labels was suspected and as outsiders 
were also suspected to have been in­
volved, an F.I.R. was lodged with the 
police on 12.1.1979. The police autho­
rities completed  the investigations:
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and the wagons were immediately al­
lowed by them to be despatched on 
13.1.1979.  The question of death on 
account of starvation or for want of 
water should not arise as adequate 
water arrangements exist at Shakur- 
basti and the owners were travelling 
in the wagons to look after the cattle.

Ban on Sikhs Entry into Saudi Arabia

434.  SHRI  BALWANT  SINGH 
RAMOOWALIA: WiU the Minister
of E TERNAL AFFAIRS be pleased 
to refer to the reply given to Un­
starred  Question  No. 465 on the 
21st December, 1978 re: ban on
the visas for Sikhs visiting   Saudi 
Arabia and state:

(a) what is the latest position of 
his efforts to get the ban on the entry 
of Sikhs in Saudi Arabia  scrapped 
and

(b) whether the Industry Minister 
during his recent visit to Saudi Arabia 
as a special emissary of the Prime 
Minister also took up the matter with 
the Saudi Arabia Government and if 
so, the outcome thereof

THE MINISTER OF STATE  IN 
THE MINISTR  OF  E TERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU) : (a) The ban on the entry 
of Sikhs in Saudi Arabia has  not 
yet been removed. The Government
- of India is continuously pursuing the 
matter at all levels with the Saudi 
authorities.

(b)  es, Sir. The Minister of Indus- 
try took up the matter with the Saudi 
Deputy Prime Minister  Crown 
Prince during his recent visit to Saudi 
Arabia when he went as a Special 
Emissary of the Prime Minister. It 
is hoped that the ban on the entry of 
Sikhs in Saudi Arabia will be remov­
ed in the near future.

Railway Sponsored Tours of Corres­
pondents

435. DR. BAPU* KALDATE:  Will
the Minister of RAILWA S be pleas­
ed to state

(a) whether it is a fact that Rail­
ways have been arranging tours for 
the correspondents all over the coun­
try

(b) if so, how many such tours were 
arranged during the year 1978

(c) the names of the correspondents 
invited and participated in these tours 
and

(d) the criterion laid down for the 
selection of correspondents

THE MINISTER  OF STATE  IN 
THE MINISTR OF   RAILWA S 
(SHRI SHEO NARAIN) : (a) es.

(b) 30 conducted Press Party tours 
were arranged during 1978.

(c) A list  of the correspondents 
who participated in the tours is given 
in the Statement laid on the Table of 
the House. Placed  in Library. See 
No. LT—331079

(d) The selection of the correspon­
dents normaUy depends on the nature 
of the project to be shown and the 
purpose of the press party. If  the 
intention of organising the press party 
is to ensure regional coverage of the 
project, then a newspaper from each 
of the regional languages and  the 
news agencies of the area are selected 
by turn.  However, if national co­
verage is required, representatives of 
the national press are invited.

The invitation is normally sent to 
the Editor requesting him to spare a 
correspondent accredited with  the 
Central or the State Governments to 
join the Press party. The, Editor is 
also requested to make available a 
correspondent who is familiar with 
the Railways or who covers the Rail­
ways for his newspaperjournal. '
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The invitations are extended to the 
Editors by the Railways in consulta­
tion with Press Information Bureau 
of the Ministry *f Information and 
Broadcasting, Government of India.
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Transport of Coal, Cement, etc.

437. SHRI K. MA ATHEVAR:

SHRI R. KOLANTHAIVELU: 

SHRI A. BALAPAJANOR:

Will the Minister of RAILWA S 
be pleased to state:

(a) the precise progress made dur­
ing the last twelve months over acute 
short comings in transport of coal, 
cement, etc and

(b) the exact nature of the con­
straints noticed, so far, and the reme­
dial action taken for securing a more 
satisfactory performance

THE MINISTER OF STATE  IN 
THE' MINISTR  OF  RAILWA S 
(SHRI SHEO NARAIN):  (a) and
(b). Loading of  Revenue  Earning 
Traffic  under  Broad Commodity-. 
group during 12 months period from 
January, 1978 to December, 1978, as 
compared with the loading in the cor­
responding period of the previous year 
is given below:—

(Figures in million tonnes)

Actual Materialisation Difference 
January to December  in column

Commodity .... -  .......................  3 over
*977   1978  columns

Increase

Decrease
(-

c. Coal

(a) Coal for steel plants ..................................15*53 4 4   —0*89

(b) Coal for washeries  . . . . .    7*97   7*56 *  *—0*41
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I 2 3 4

(c) Coal for other consumers

*

43*43 3.11

(d) Coal tota l...................................... . 70*03 65*62 —4.41

2. Raw materials to steel plants . 22-65 si*4i -1-24

Pig Iron and finished steel from steel plants 9'3i 8*43 —o*88

4 Iron ore for export  . . . . . 10*47 -Jo*o8

5. Cement  . . . . . . . 12*74 —0*95

6. Foodgrains ...................................... 17*07 —3*00-

7. Fertiliers......................................................... 8*64 -f o*6a

8. POL   ......................................................... 13*04 14*09  *•05

9. Other goods . . . . . . . . 46*42 44' 5 —2*07

10. Total Revenue earning traffic 213*62  202*82  —io* 80

It will be observed from the above 
quoted figures that the loading  of 
revenue earning  traffic  in various 
commodity-groups during 12 month 
period from January, 1978 to Decem­
ber, 78 was 202.82 million tonnes 
against the loading of 213.62 million 
tonnes in the corresponding period of 
the previous year  i.e. 10.80 million 
tonnes less. The loading during 1978 
was adversely affected due to  the 
following factors:—

(i) The strike in the Singareni 
collieries during  April and May,
1978.

(ii) Heavy rains and floods in the 
Northern and Eastern Sectors which 
resulted inbreaches, hill slips and 
sinkage of track during August, Sep­
tember and October, 1978.

(iii) Inadequate availability  of 
raw coal for washeries from almost 
April 1978 which is continuing even 
today  particularly  in  Bhojudih 
sphere.

(iv) Drop in availability of coal, 
particularly steam coal, in Raniganj

field fiom April 1978. Besides direc- 
ly affecting loading of coal from 
this field it also resulted in cancella­
tion of large number of short dis­
tance goods services on all Railways 
with a very serious adverse effect 
on wagon tumround. This situation 
is still persisting.

(v)   Drop in export of iron ore 
because of lack of demand.

(vi) Drop in loading of raw mate­
rials to steel plants in July due to 
labour problems which hit the mines 
at Tad apod ra, power failure in Kiri- 
buru, mechanical break-down  and 
power failure in Howrah mines, 
mechanical  breakdown at Bolani, 
inability of Durgapur Steel Plant to 
accept traffic freely.

(vii) Agitation in Bihar against 
the job reservation policy of the 
State Government during April, 
May, November and December 1978.

(viii)  Public agitation in  the 
Marathwada area during July and
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August,  1978 and various other 
bandhs like Bombay bundh  on
24.12.78, Assam bundh on 12.12.78, 
Bengal bundh pn 22.12.78 etc.

(ix) Strike in  Bombay  Port for 
about a  month from 15.9.78  to
19.10.78. followed by strike in all 
ports from 15.11.78 to 20.11.78.

(x) Staff agitations  at various 
places,  particularly on Southern, 
Northeast Frontier and Eastern 
Railways.

(xi) Increased  load  of  traffic 
consequent upon heavy imports of 
cement  and  fertiliers  through 
minor ports due to the poor perfor­
mance of Bombay, Madras  and 
Calcutta ports.

(xii) Excessive load-sheeding and 
power supply failure in Bengal and 
Bihar areas in June, July and Au­
gust 1978.

(xiii) Heavy  rains in Southern 
India affected loading and unloading 
operations on Southern Railway 
during November and December 1978.

(xiv) Violant agitations in certain 
parts of the country, consequent 
upon imprisonment of Smt. Indira 
Gandhi, which affected  operation 
advesely, on Southern and South 
Central Railways.

(xv) Immobilisation  of a large 
number of wagons due to unhealthy 
trade practices such as slow releases 
of loade  wagons non-removal  of 
consignments from goods sheeds, uti­
lising wagons as storage.

Every endeavour is being made to 
maintain uninterrupted movement of 
goods traffic all over the country by 
the Indian Railways.

Need of Wagons

438.  SHRI C. N. VISVANATHAN: 
Will the Minister of RAILWAS te 
Pleased to state:

(a)   the precise extent of shortage 
of wagons and wagons to cope with

the expanding economic needs of the 
country

(b) the number of additional wa­
gons introduced during last twelve 
months and

(c) the number and value of 
wagons imported or proposed to be 
imported

THE MINISTER OF  STATE  IN 
TIIE  MINISTR  OF RAILWA S 
(SHRI SHEO  NARAIN): (a) to c). 
Augmentation of the wagon fleet is 
being arranged by Railways within 
the available resources keeping  in 
view the anticipated traffic demands. 
In the past one year ending January,
1979, a total of 10395 wagons, in terms 
of 4-wheelers, have  been  manufac­
tured. Of these, none was imported 
from abroad nor are there any pro­
posals under consideration for import 
of wagons.

Veneral Diseases

439.  SHRI S. R. REDD: Will the 
Minister of HEALTH AND FAMIL 
WELFARE be pleased to state:

(a) whether Government are aware 
that sexually transmitted diseases 
particularly gonorrhoea and syphilis, 
are spreading in the country like 
wildfire, despite the advances in anti­
biotic thereby and

(b) whether any conference of 
Medical aspects of Human Sexuality 
has also taken place in this regard 
and if so, the details regarding its 
findings and the reaction of Govern­
ment thereon

THE MNISTER OF HEALTH AND 
FAML WELFARE  (SHRI RABI 
RO):  (a) Sexually  transmitted
diseases are not notifiable diseases. 
Hence data available regarding the 
number of patients suffering from such 
diseases is inadequate. Hpwever, re­
ports received from the S.T.D. clinics
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established in the country shows a 
rising patern in the number of pa­
tients of syphilis and gonorrhoea.

Though antibiotic therapy has help­
ed in the treatment of sexually trans­
mitted diseases, all patients suffering 
from such diseases  do not always 
come for diagnosis and treatment to 
the S.T.D. clinics.

The following  Conferences  have 
been held to consider medical aspects 
of S.T.D.

1. The first WHO-Government  of 
India Workshop on Sexually Trans­
mitted Diseases was held on 8th, 9th 
and 10th December, 1978 at Hydera­
bad. Emphasis was laid for meeting 
the diagnostic and therapeutic ser­
vices at the S.T.D. clinics. It was also 
impressed that  more S.T.D. clinics 
should be noeoed in the tribal. back­
ward an industrial areas. A working 
group al'.o drew out a uniform pat­
tern of treatment for various diseases 
belonging to the S.T.D. group.

2. The Indian Association for the 
Study of S.T.D. hold its -d Annual 
Conference for the study of sexually 
transmitted diseases from 10th  to 
12th February, 1579 at New Delhi. 
Besides representatives  from India, 
representatives from U.K., Brail, 
Japan and East Germany aso partici­
pated. This Conference also impres­
sed on the opening of more S.T.D. 
clinics in the country and for  the 
improvement of health education in 
regard to the S.T.D.

3. A conference was held under the 
auspices of Association of Social 
Health in India from 8th—11th Novem­
ber, 1978 at New Delhi. One of the 
scientific sessions of this Conference 
was devoted primarily to the oreven- 
tion and control of sexually transmit­
ted diseases.

The recommendations of the above 
conferences shall be examined  by 
Government, when received.

Damage to D.T.C. buses by Violence

440. SHRI ISHWAR  CHAUDHR: 
Will  the  Minister  of  SHIPPING 
AND TRANSPORT be pleased to state 
the details regarding the damage dona 
to the  D.T.C. buses during the iast 
two years by violence etc. by stud-* its 
and other ections of the community in 
Delhi

THE MINISTER OF STATE  IN 
CHARGE OF THE MINISTR OF 
SHIPPING   AND   TRANSPORT 
(SHRI CHAND RAM):

349 buses of the Corporation were 
damaged n.nd 8 burnt by students and 
other sections of the community dur­
ing their agitations during the years 
1977 and 1978. The Corporation suf­
fered direct loss of about Rs. 15 lakhs 
due to these.
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SuDDly of wagons for lifting of Salt 
from Surendranagar District in 

Saurashtra

442. PROF. P. G. MAVALA IKAR: 
Will the Minister of RAILWAS be 
pleased to state:

(a) whether it is a fact that sup­
ply of wagons, for lifting the salt 
from Kharaghoda-Patadi regions of 
Surendranagar District in Saurash­
tra, in recent monthsf has been 
erratic, irregular and inadequate

(b) if  so, whether  Government 
have taken any effective steps to 
improve the situation and if so, with 
what results and

(c) whether Government are aware 
that widespread and large scale cor­
ruption prevails in this matter of 
allotments of  wagons in  different 
parts of the country and if so, what 
prompt and remedial action is taken 
to root out such corruption

THE MINISTER OF STATE IN 
THE  MINISTR OF  RAILWA S 
(KHRT SHEO NARAIN) (a) and (b): 
No. The Ion.ling  of salt  during 
the period from April 1978 to January
1979  was 14,98U wagons at Khara- 
ghoda and 1530J at Patri as compared 
to 14,917 and 13735 wagons respectively 
during the corresponding period of
1977-78, and was thus more.

(c) No.

Submission of Report by Committee 
on Workers* Participation in 

Management

443. SHRI K. RAMAMURTH:

SHRI SHANKAR SINGHJI 
VAGHELA:

Will the Minister of PARLIAMEN­
TAR AFFAIRS AND LABOUR 
be pleased to state:

(a)  whether the Tripartite Com­
mittee set up to go into the matter

of workers participation at all levels 
from the shop floor to the Board of 
Management has submitted its re­
port

(b) if so, the action taken by 
Government on the recommenda­
tions of this Committee and

(c) whether all the Public Sector 
Undertakings both at the Central and 
States Sectors have- introduced the 
voluntary scheme for workers parti­
cipation at the shop floor and plant 
levels

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS  AND  LABOUR 
(SHRI RAVINDRA VARMA):  (a)
and (b). No, Sir. The Report is be- 
in' finalised.

(c)   According to the available in­
form rv:mn. 842 unitsbranches in the 
Central public sector and 167 in the 
St Lit 2 pubic vector have introduced 
the voluntary  scheme of  October, 
1975  for Workers  Participation in 
Industry at  shop  floor and plant 
levels. 

Minimum Wages for Agricultural 
Workers

444. SK3T P. K. KODI AN  Will
the Mir.stcr  of PARLIAMENTAR 
AFFAIRS AND LABOUR b- pleased 
to st'.ste:

(a) the minimum wage rates for 
agricultural workers now in force in 
various States and Union Territories:

(b) what are the minimum wage 
rates fixed for agricultural workers 
who come under centre jurisdiction 
and

(c) what are the working hours 
fixed for agricultural workers in 
various States and Union Territories 
at present

THE MINTSTER OF PARLIAMEN­
TAR AFFAIRS  AND  LABOUR 
(SHRI RAVINDRA VARMA) (a) 
and (b).  Minimum wages for agri­
cultural workers  now in  force in 
various StatesUnion Territpries and 
under  Central jurisdiction as per
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available information, are given in 
Statement I laid on the Table of the 
House. Placed in Library. See No. 
LT-331179.

(c)   Required information is given 
in Statement II laid on the Table of 
the House. Li3 laced in Library. See 
No. LT-331179.

Delhi-Ah mdabad National Highways

445.  SHRI AMRIT NAHATA Will 
the  Minister  of SHIPPING AND 
TRANSPORT be pleased to state 
whether the route between Beagar 
and Ahemdabad on Delhi-Ahemda- 
bad National Highway  is so slopy, 
curvateous and  un-negotiable that 
no vechile ply on this route, while 
all the vehicles use the alternative 
route via Pali and Palannur, whicn is 
shorter, safer and more level than the 
National Highway

THE MINISTER  OF STATE  IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) No, Sir.

Dispute between Running staff of
Southern and South Central Rail- 

ways

446.  SHRI O. V. ALGESAN  Will 
the  Minister  of RAILWA S be 
pleased to state:

(a) what is the dispute  between 
the running staff of Southern  and 
South Central Railway in running 
trains between Madras and Vijaya­
wada and Madras and Raichur and

(b) whether Government are aware 
that the non-settlement of the dispute 
is leading to wild cat strikes and un­
told misery and inconvenience to the 
passengers

THE MINISTER  OF STATE IN 
THE MINISTR OF RAILWA S 
(SHRI SHEO NARAIN):  (a) The
-dispute between the Running staff of

the  Southern  and  South-Central 
Railways relates to sharing of trains 
on the Vijaywada-Madras  Section. 
There is,  however, no  dispute fof' 
working trains between Madras and 
Raichur.

(b)  es. As  efforts to  find an 
amicable settlement to resolve the 
dispute have failed, the matter has 
now been  referred to a Committee 
to go into the problem and give its 
report within 3 months. Meanwhile, 
it is expected that some agreed solu­
tion will become available as a re­
sult of the efforts being made by the 
representative of the organised lab­
our on this issue. If an agreed solu­
tion is available earlier, Government 
will have no objection to act on the 
same.

Meeting of Indo-Afghan Joint 
Commission

447. SHRI SAMAR MUKHERJEE: 

SHRI K. PRADHANI:

Will the Minister of ETERNAL 
AFFAIRS be pleased t0 state:

(a) what is the outcome of the meet­
ing of the 5th Session of Indo-Afghan 
joint commission for economic, trade 
and technical cooperation and

(b) the details of the assistance 
sought by India and Afghanistan

THE MINISTER OF STATE  IN 
THE MINISTR OF ETERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU): (a) and (b). Together the 
principal decisions  taken  by the 
5th  Session  of the  Indo-Afghan 
Joint  Commission  for  economic, 
trade and technical cooperation held 
in New Delhi in December, 1977, 
relate to the setting up of industrial 
estates at Kandhar, Herat and Maar- 
e-Sharif establishment of an E.N.T. 
Institute at Kabul, the expansion of 
the Institute of Child Health and of 
the Industrial estate which have al­
ready been  established in Kabul 
with Indian assistance, end the ex­
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pansion of the generating capacity of 
the micro-hydei projects in Saman- 
gan. India also agreed to increase 
its assistance to Afghanistan by de­
puting larger. number of experts in 
certain fields and also by providing 
more seats for Afghan trainees in 
India.

At the mid-term review of the 5th 
Indo-Afghan Joint Commission held 
in New Delhi in January, 1979, the 
two sides reviewed with satisfaction 
the progress of projects being imple­
mented under the purview of the 
Joint Commission. The Afghan dele­
gation put forward various proposals 
for the Government of Indias assis­
tance.  These related to the setting 
up of plants for the production of 
match-boxes, paper, caustic soda and 
phosphatic  fertilier,  agricultural 
equipment  and  asbestos.  Indian 
assistance was also sought for esta­
blishing a centre to maintain roads 
and the promotion of adult literacy. 
The Indian delegation agreed to con­
sider financing  such projects,  on 
mutually acceptable  terms, as  are 
found feasible.

Appendix m IREM Examination

448.  SHRI  SOMJIBHAI DAMOR: 
Will the Minister of RAILWA S be 
pleased to state:

(a) jvhat concessions are available 
for STSC employees for passing the 
Appendix III IREM Examination and

(b) what relaxations are allowed in 
marks and whether the relaxation 
given for passing the examination ii 
sufficient to wipe out the deficiency of 
reserve posts remaining unfilled for 
the last five years

THE MINISTER OF STATE IN 
THE MINISTR QF RAILWA S 
(SHRI SHEO NARAIN):  (a) end
b). Before the results  of the 
Appendix 3  (IREM)  Examination 
are announced, the performance of 
unsuccessful SCST candidate* is 
reviewed so as to give a few grace

4113 LS—4.

marks to such of them who may be 
failing marginally. The results thus 
determined are not with reference to 
number  of vacancies  available on 
Railways.

Agitation by Seamen

449. SHRI B. K. NAIR:  Will the
Minister of SHIPPING AND TRANS­
PORT be pleased to state:

(a) whether there was an agitation 
recently by the merchant—seamen in 
Bombay and other ports, if so,  the 
reasons thereof, their grievances and 
demands and the terms of settlement, 
if any and

(b) do  Government propose  to 
effect any amendment in the Act re­
cently passed concerning these em­
ployees

THE MINISTER OF  STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND  RAM):  (a)  Presumably
the Honble Member is referring to 
the seventytwo-hour strike called by 
the Maritime Union of India in the 
Ports of Bombay and Calcutta from 
ero hours of 20 December, 1978. If 
so, the reply is in the affirmative. 
This strike was in protest against 
the Merchant Shipping (Amendment) 
Bill which, on  coming into force, 
will require Merchant Navy Officers 
to serve on Indian shipsshore esta­
blishments for a specified period.

(b)  A meeting was recently con­
vened  with the representatives of 
the Maritime Union of India wherein 
inter-alia the  Union was  assured 
that the provisions of the Bill would 
be given effect to only jn case of 
necessity.

In view of the position explained 
in the foregoing para the Govern­
ment do not propose to effect any 
change in the proposed BUI under 
consideration.
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Ependttnn on Hih Commi«rion in 
Britain

452.  SHEI PRAD UMNABAL: WiU 
the Minister of E TERNAL AF­
FAIRS be pleased to state:

(a) the total annual expenditure in­
curred on our High Commission in 
Britain

(b) the names oi various wings 
dividing various items of work in this 
High Commission and their personnel 
strength and

(c) the details of activities of each 
wing

THE MINISTER OF STATE IN 
THE MINISTR OF E TERNAL 
AFFAIRS  (SHRI  SAMARENDRA
KUNDU):  (a) Annual expenditure
is of the order of Rs. 8.05 crores.

(b)  and (c).  Names of  various 
wings, their respective strength and 
their functions are given in the state­
ment placed on the table of the House. 
In 1959, its strength was 1345 which 
has been gradually brought down to 
the present strength of 391.

(b)  Names of various Wings of 
High Commiskm and their personnel 
strangths:

Written Answers  iooFEBRUAR 22, 1979

Statement

(b) N me of v irious Wings of High Commission and their personnel strenghts  t

Name Strength

i a

Administrative Wing including Establishment, Tele-  8a  (This includes staff for common seivi- 
graph, Mails Protocol, Projects  Maintenance  ces like Security Guard, Messengers
and Hindi Units and Chauffers).

Political Wing ................................6
Finance  Accounts Wing   . . .    47

Consular Wing   .................................4a

Information and Cultural Wing   . . .    13



101 Written Answers PHALGUNA 4, 1900 (SAKA) Written Answers 102
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Economic and Commercial Wing  . . .    S3

Supply Wing ..................................123

Defence Services Wing incl uding Mi 1 itary, Navy and  38
Air Units 

Education and Scientific Wing 

Legal Advisers Office 

Railway Advisers Office . 

Total strength

(c)  Brief details of activities of eacb 
wing are enumeratd below :

Administrative wing deals with es­
tablishment matters of all personnel, 
including issue of scale items of furni­
ture crockery  cutlery, provision arid 
maintenance of office  residential ac- 
commodities, supplies and services, 
including government vehicles, mails 
telegraph, telex,  telephones etc. In 
addition it deals with security mat­
ters and attends to protocol activities 
(reception of VIPs etc. diplomatic pri- 
veleges and immunities.

Political wing  deals with political 
and commonwealth matters.

Finance  Accounts Wings rleals 
with all matters  involving financial 
advice, payments and accounting work 
including preparation, review and re­
vision of Budget Estimates and annual 
appropriation accounts. The wing also 
deals with disbursements made on be­
half of different department of Central 
Government, State Governments and 
certain Public Sector Undertakings.

Consular Wing deals with passport, 
visa and other consular services cov­
ering an estimated 5,00,000 Indian na­
tionals, besides  1,33,000 persons of 
Indian origin in U.K.

Information and Cultural Wing deals 
with general publicity work, main­
tains a large library of books, a read­
ing room and a films library besides

9 

3 

5

. 39i

promoting cultural activities, all of 
which are designed to project the righl 
image of India.

Economic and Commerical wing deal 
with export promotion, bilateral econo­
mic relations, work arising from 
Indias membership of various interna­
tional organisations etc.

Supply wing  has five  purchase 
directorates-—shipping directorate, an 
inspection  branch, a  coordination 
section, a credit control cell and a 
Computer Cell. It deals with all pur­
chases of goods made on behalf of 
Indian Government  departments in 
U.K. and the  Continent and  pre- 
shipment inspection of such goods.

Defence  services wing deals with 
normal defence service matters.

Education and Scientific wing looks 
after students welfare  and admis­
sion and  handles educational  and 
scientific liaison work.  Its services 
covesr about 2,300  Indian students 
studying in U.K. The scientific offi­
cer maintains close liaison with vari­
ous research institutions and labora­
tories in United Kingdom.

Legal Advisers office deals apart 
from tendering advice to the various 
wings of the High Commission with 
cargo claims, salvage,  demurrage 
despatch, rate of exchange disputes 
in relation to payment'sreceipts to 
from ship owners etc. )
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Railway Adviser office maintains 
liaison with the British Transport 
Ministry and  Railways and  other 
connected organisations in relation to 
requirements of their counterparts in 
' India.

Major Ports

453.  SHRI KUMARI  ANANTHAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) the details of the massive prog­
ramme to orient and equip five major 
ports with modern facilities for hand­
ling the growing traffic, which has been 
undertaken by the Ministry

(b) whether the Japanese consul­
tants commissioned for preparing a 
detailed project report on the construc­
tion of new shigpyard  at Hiira in 
Gujarat and Paradeep in Orissa and

(c) whether any such massive prog­
ramme has been thought of for aug­
menting road transport facilities in the 
country and if so, the details thereof

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) Modernisation of 
Ports is a continuous process. A sum 
of about Rs. 957 crores has been spent 
on the lo major ports during the last 
27 years* Plans for improvement and 
modernisation of floating craft, plant 
and equipment, construction of shore 
facilities and provision of mechanised 
systems for handling bulk ommodities. 
Planning Commission have tentatively 
indicated a sum of Rs. 390 crores for 
the development plans of the major 
ports in the Plan period 1978—83.

(b) es, Sir.

(c) As the executive  authority for 
Road Transport vests  with the State 
GovernmentsUnion  Territories Ad­
ministration, the programmes for aug­
menting road transport facilities are

prepared by  them. These are. con­
sidered and approved by the Planning 
Commission every  year alongwith- 
their other Plan programmes.

Platform Facilities at Sankari Drug

454. SHRI R.  KOLANTHAIVELL: 
Will the Minister of  RAILWAS be 
pleased to state:

(a) whether Government are aware 
of the very inconvenient platform 
facilities at Sankari Drug in Salem 
District and

(b) if so, the steps taken to effect 
improvement In the platform facilities 
at that station

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS  (SHRI 
SHEO NARAIN): (a) and (b). Sankari 
Drug is a way  side  station on the 
Erode Salem Section  of the Southern 
Railway. The main platform Ci.e. is­
land platform) at this station is of high 
level and is 244 metres long. The 2nd 
platform (on the southern side) is of 
rail level and is 183 metres long. Con­
sidering the level of passenger traffic 
at this station, the platform facilities 
provided are considered adequate for 
the present.
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Seal Wage Earnings in Agricultural 
Sector

456. SHRI DHARMVIR  VASISHT: 
Will the Minister of PARLIAMEN­
TAR AFFAIRS  AND LABOUR be 
pleased to state:

(a) whether in the Agriculture Sec­
tor the real wage earnings in 1976-77 
were still  below the 1961-62 level 
although there had been constant rise 
in wage arning from Rs. 1.76 oer day 
in 1961-62 to Rs. 4.85 in 1976-77

(b) if so, the reasons for this set­

back and

(c) the steps taken to correct this 
imbalance

THE MINISTER OF STATE IN THE 
MINISTR OF  LABOUR AND PAR- 
LIAMENAR  AFFAIRS (SHRI LA- 
RANG SAI): (a) According to the in­
formation  based on  data from the 
"Directorate of Economics and Statis­
tics, the real wage earning in 1976-77, 
was lower than that during 1961-62 by
2 paise only. The average daily money 
wages for 1976-77 is Rs. 4.5.

(b)  The most important reason for 
tfae set-back was the lack of adequate 
emphasis on rural development during 
the successive Five ear Plans as com­
pared to the massive shift of resources 
in favour of rural areas, proposed for

the Plan Period 1978—-83. Secondly,
the very steep increase of the Consu­
mer Price Index for Agricultural Wor­
kers during this period, nearly a three­
fold increase, eroded real wage earn­
ings.

(c)  The following steps were under­
taken by the Government for improv­
ing the real wages of the agricultural 
sector:*—

(i)  The Draft  Five  ear Plan 
1978—83, provides for a massive shift 
of resources in favour of rural areas 
and the estimated public sector out­
lay excluding institutional finance on 
rural development during this period 
is envisaged  at Rs. 29,925 crores
which approximately is twice the
outlay of Rs. 14,751 crores provided 
in the previous plan. The coverage 
and outlay under the revised mini­
mum needs  programme have been 
substantially stepped up. The poli­
cies and programmes undertaken to 
increase employment  opportunities 
together with measures such as the 
effective  implementation  of the 
Minimum Wages Act are expected 
to improve the  position of agricul­
tural labour.

(ii) The State Governments are ad­
vised from time to time for effective 
implementation of the provisions of 
the Minimum Wages Act.

(iii) The Central Standing Commit­
tee on Rural  Unorganied Labour 
has been constituted by the Govern­
ment. One of the important tasks 
of the Committee is  to advise the 
Government  on  extension of the 
socio-economic gains of development.

(iv) Government have undertaken 
Food for Work Programme since 
April 1977 as a non-Plan Scheme to 
increase the real Wage earniogs  of 
the rural workers in terms of  the 
money. The programme for the cur­
rent year contemplates a Central as­
sistance of nearly Rs. f30 crOi«i to
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State Governments. The average in­
vestment is, in fact, expected to ex­
ceed Rs. 200 crores, generating ad­

ditional  employment of approxima­
tely 400 million mandays.

(v)  Efforts are also being made 
to stabilise prices through  mea­
sures including the strengthening 
of public distribution system  so 
that Consumer Price Indices  are 
also stabilised.

Dental Clinic in Rural Areas

4571 SHRI  NARENDiRA  SINH: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased  to 
state:

(a) whether Government are aware 
that need for opening more Dental 
Clinic in rural areas is being felt 
throughout the country

(b) if so, whether the Central Gov­
ernment in consultation  with State 
Governments  propose to introduce 
short or long terms programme in this 
regard during the next two years and

(c) if so, the details therein and if 
not, the reasons thereof

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA): (a) es, Sir.

(b)  and (c). Health is a State sub­
ject. As such the responsibility to plan 
for the expansion of health services, 
including the setting up of Dental 
Clinics, rests with the State Govern­
ments. At present there is no Central 
Scheme to provide financial assistance 
to the States for opening more Dental 
Clinics in the rural areas. However, 
keeping in view the overall require­
ments of the situation, the Multipur­
pose Workers and  the Community 
Health Workers are being trained to 
fait* care of all minor ailments, includ­
ing demal. Furthermore, the Govern­

ment of India is also providing three 
well-equipped mobile clinics to each 
medical college in the country to ena­
ble it to provide improved medical 
care, including treatment for dental: 
diseases, in the rural areas.

Meeting with Representative of 
Ayatullah Khomeini

458. SHRI SAUGATA RO:

SHRI M. KAL ANASUNDA- 
RAM:

SHRI ARJUN SINGH 
BHADORIA:

SKKI MOHD. SHAFI 
QURESHI:

Will the Minister o{  E TERNAL 
AFFAIRS be pleased to state:

(a' whether an emissary of the exil­
ed Iranian leader Ayatullah Khomeini 
recently came to India

(b) if so, the important leaders ana 
Government officials that he met and

(c) the details of his talks with the 
External Affairs Minister

THE MINISTER OF E TERNAL 
AFFAIRS  (SHRI ATAL  BIHARI 
VAJPA EE): (a) to (c). MaulanaAli 
Nasir Saeed Abaqati of Lucknow met 
the Minister of External Affairs, as 
representative of Ayatullah Ruhollah 
Khomeini. The  Foreign  Secretary 
was also present at the meeting. In 
the course of the talk, Maulana Aba­
qati stated, among other things, that 
the popular movement in Iran was es­
sentially a democratic movement. He 
also gave an English translation of a 
message from  Ayatullah Ruhollah 
Khomeini to the Indian people. In 
this message, the Iranian leader had 
sought the support of the people of 
India, saving, Inter alia: “As a great 
people, it devolves on you to stand by 
my oppressed people and extend to 
them your sympathy and to persuade 
your Government to support them.
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IMgSiocafltyii of Train Services to and 
from Madras

459.  SHRI  V.  RAM  GOPAL 
REDD: Will the Minister of RAIL­
WA S be pleased to state:

(a) whether train services to and 
from Madras were  dislocated on 
6-1-79 and

(b) if so, the details in this regard

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWA S (SHRI 
SHEO NARAIN): (a) and (b). Due to 
agitation by a section of running staff 
27 MailExpress, 20 Passenger and 8 
Suburban trains on Broad Gauge and 
6 Passenger and 90 EMU Suburban 
train on Metre Gauge were cancelled 
on 6-1-79.

Medium of Instructions for the Medi­
cal Colleges

460.  SHRI K. PRADHANI:

SHRI K. MALLANNA:

Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased  to 
state: "'"iff

(a) whether there has been any 
criticism regarding the views expres­
sed by the Prime Minister that re­
gional languages should be the medi­
um of instructions for the Medical col­
leges and

(b) if so, the details regarding the 
stand of Government in this regard

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI TIABI 
RA): (a) The Government of India 
are not aware of any such criticism.

(b) Does not arise.

Employment

461.  SHRI  HITENDRA  DESAI: 
Will the Minister of PARLIAMENT­
AR AFFAIRS AND LABOUR  be 
pleased to state:

(a) how many persons were emplo­
yed during 1978 in each of the States 
and Union Territories in the Removal 
of Unemployment Programme and

(b) what is the target fixed for the 
next year

TJHE MINISTER OF PARLIAMEN­
TAR  AFFAIRS AND  LABOUR 
(SHRI RAVINDRA VARMA):  (a
and (b). The investment and produc­
tion plans forming part of the Draft 
Plan (1978—83) envisage the creation 
of an employment potential equiva­
lent t0 49.3 million person—years of 
employment during the period 1978—- 
83. ear by year employment tar­
gets have not been fixed.

Information on the  employment 
generated during 1978 is not avail­
able on a comprehensive basis. The 
only available information, which re­
lates to vacancies notified to the em­
ployment exchanges during 1978 un­
der the Employment Exchanges (Com­
pulsory  Notification of Vacancies) 
Act, 1950, is given in the statement 
attached.

Statement

Number of Vacancies Notified to the Employment 
Exchanges  during the year  1978.

(In thousands)

SI.
No.

StateUnion
Territory

Number of 
vacancies 
notified 
during 
1978

1 2 3

1. Andhra Pradesh 66-1

9. Assam Il'O*
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I 2 ' 3

3- Bihar  .  .  «  . 8*32

4- Gujarat  .  , 40*9

5- Haryana . . . . 72-3

6. Himachal Pradesh  . I2‘4

7-Jammu & Kashmir . 3’7

8. Karnataka. 32*7

3- Kerala . . . . 25-0

so. Madhya Pradesh G5-8

ii. Maharashtra 75*»

IS. Manipur 4*7

*3- Meghalaya o-8

14. Nagaland 0-9

15• Orissa . . . . 32*4

16. Punjab . . . . 43*5

*7- Rajasthan 32-8

18. Sikkim . . . . *

*9- Tamilnadu 52*5

20. Tripura 2* 2

SI. Uttar Pradesh 8o* 1

22. West Bengal 46-3

23- Andaman & Nicobar Islands o-8

34. Arunachal Pradesh  . •

25- Chandigah 6*o

26. Dadra & Nagar Havel i *

27- Delhi . . . . 68-6

28. Goa . . . . 4*9

29. Lakshadweep . o* 1

30. Mizoram i-5

3»- Pondicherry 2*3

39- Central Employment Ex­
change, New Delhi. 7*5

All India Total 830*7

♦No Employment Exchange is functiong- 
ing in these States/Union Territories.

Pwftection ol  Afrieni(«ni uMvns

462.  SHRI K. KUNHAMBU: WiU 

the Minister of PARLIAMENTARY 

AFFAIRS AND LABOUR be pleased

to state:

(a) whether the Central Government 

propose to formulate any comprehen­

sive programme for the protection of 

the agricultural labourers all over the 

country; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN 

THE MINISTRY OF LABOUR AND 

PARLIAMENTARY AFFAIRS (SHRI 

LARANG  SAI): (a) and (b) The 

Government have constituted a Cen­

tral Standing Committee on Rural 

Unorganised Labour to advise them 

on the various administrative and 

legislative measures to better their 

socio-economic conditions. The first 

Meeting of this Committee was held 

on 29th January, 1979. A Sub-Com­

mittee has been constituted by the 

Central Standing Committee to deal 

with the proposal for a Central Legis­

lation for rural workers, particularly 

the agricultural workers with regard 

to security of employment, working 

hours, payment of wages, social se­

curity schemes, safety in mechanisa­

tion, dispute settlement machinery etc 

as well as general problems connected 

with contract labour with particular 

reference to remote project and jun­

gle areas* The Central Standing Cfi*n* ; 

mittee  has  also  constituted two j 
other Sub-Committees to consider and j 

report on problems of the ofgafllaa'*
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lion of rural workers and the rehabi­

litation of bonded labour. All  the 

three Sub-Committees are to report 

to the Central Committee within a 

period of three months.   mitp
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THE MINISTER OF  STATE IN

o5 E 0F   ministry  OP 
SHIPPING  AND  TRANSPORT
fSJIRr CHAND RAM) (a) An assu­
rance was given in the meeting that 
the possibility of Central  Inland 
Weter Transport Corporation running 
services in Sunderbans areas would 
be considered.

(b) The matter is under considers- 
tion.

Nationalisation of Shipping

465. SHRI  AMAR  RO PRA- 
DHAN: Will the Minister of  SHIP­
PING AND TRANSPORT be pleased 
to state:
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(a) whether Government propose to 
nationalise the shipping industry and

(b) if so, when and if not reasons 
therefor

THE MINISTER OF  STATE IN 
CHARGE OF TJHfe MINISTR  OF 
SHIPPING  AND   TRANSPORT 
(SHRI CHAND RAM): (a) No such 
proposal is under consideration.

(b) Does not arise.

Inland Water Transport

464.  SHRI  DINESH  BHATTA- 
CHARA:  Will  the Minister of
SHIPPING AND TRANSPORT  be
pleased to state,:

(a)  whether he had given assurance 
in a public meeting held at Neat at 
Sunderban area in 2nd .week in Janu­
ary, 1979 that the demand for bring­
ing the inland water transport in Sun­
derban area particularly the passenger 
services, under the public sector lor 
the purpose of its modernisation would 
be received the utmost consideration 
ad

Non -Implementation of Award in 
Cement Factories

466. SHRI S. B. PATH* WU the 
Minister of PARLIAMENTAR AF­
FAIRS AND LABOUR be pleased to 
state:

(a)  whether Government are aware 
of serious discontentment among the 
employees including Central labourers 
in cement factories because of non­
implementation of recent award in foil 
by employers of the Cement Compa­
nies in the country
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(b) the names of such units where 
serious complaints of non-implemen- 
tation of award and

(c) what steps Government have 
taken to compel these factory units to 
Implement the award in full

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS ND  LABOUR 
(SHRI RAVINDRA VARMA): (a) As 
far as Government is aware, there is 
no serious discontentment  amongst 
employees of cement companies on 
account of non-implementation of ihe 
recent arbitration award given by S 
Shri G. Ramanujam and (ft. P. Neva- 
tia, as by and large, the award is be­
ing implemented by a majority of 
cement companies.

(b) Companies which have not im­
plemented the award so far are:

1 Andhra Cement Co. Ltd.. Vija­
yawada.

2. Ashoka Cement Ltd.. DalmHa- 
nagar.

3. Hira Cement Works, Orissa.

4. Manav Minerals, Ori3sa

5. Kalyanpur  Lime  Cement 
Works Ltd., Banjari, Bihar.

6 Mawmluh Cherra Cement Co., 
Ltd., Meghalaya.

7. Rohtas Industries Ltd., Dalmia- 
nagar, Bihar.

8. Sone Valley Portland Cement 
Co., Ltd., Dehri-on-Sone, Bihar.

9. U.P. Cement Corporation, Mir- 
apur.

(c) Government are trying to per­
suade the units which have not im­
plemented the award to implement it. 
failing vhich suitable action will be 
taken.

frof   if   fcl wpt
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Family Plaimipg

468. SHRI A. BALA  PAJANOR: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased  to 
state:

(a) the precise breakthroughs made 
in the field of family planning so as to 
set in motion comprehensive and co­
ordinated efforts for containing the 
population problem and

(b) the birth rates during each of 
the last five years and the projected 
birth rate as a result of  measures 
taken so far

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE (SHRI RABI 
RA): (a) The Government of  In­
dia have taken various steps to re- 
vitalse the family planning program­
me. One of the  important measures 
relates to the issuing of instructions 
to the State Governments Union Terri­
tories and other implementing agen­
cies to assign targets to the Medical 
Officers and other field workers en­
trusted with the implementation  of 
the Programme. The Prime Minister 
has made an appeal to the State 
GovernmentsUnion Territories and
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also to the MinistriesDepartments of 
the Government of India and Volun­
tary organisations to accept thi3 pro­
gramme as a national programme re­
quiring vigorous efforts from ali sec­
tions of society to check population 
growth. The StatesUnion Territories 
have also been asked to gear up the 
programme by utilising all media -at 
their disposal. More orientation train­
ing camps for village opinion leaders 
are also being arranged throughout 
the country. Another step taken to 
boost up the programme is the orga­
nisation of periodical Family Wel­
fare  Fortnights  throughout  the 
country. The month of January 1979 
was observed as  Family Planning 
month in the country in which the 
momentum already gained was fur­
ther accelerated by organising mini 
camps for sterilisation operations and 
orientation camps for public opinion 
leaders. An additional amount nf Rs. 
5 per case of sterilisation ha been 
sanctioned for mini camps in order 
to encourage  the StatesUTs.  to 
achieve the optimal  results  The 
Programme was also reviewed by the 
Joint Conference of Centrai Council 
of Health and Central Family Wel­
fare for more effective implementation. 
The National Awards have been re­
introduced in 1978-79 with a view to 
giving incentives to the StatedUnion 
Territories  and other implementing 
agencies for good performance in ros- 
pect of various services under family 
planning and  maternal  and child 
health.  The emphasis is on  group 
incentives. Special awards have been 
announced for the performance dur­
ing Family Planning Month and dur­
ing the period January to March, 1979. 
The  performance under the pro­
gramme is also being intensely and 
carefully  monitored regularly every 
month and the States with ror per­
formance  identified.  Besides, the 
Child Marriage Restraint Amendment 
Act, which has come into force w.e.f. 
1-10-1978 is being given publicity so 
that the  minimum age of irnrriage 
gees upto 18 years ter girls and 21 

years for boys. For rural areas, the

Community Health Workers Scheme 
and Dais training scheme are of special 
significance in that these functionaries 
are acting as opinion leaders in pro­
moting the small family norms.

(b)  A statement giving birth rates, 
as obtained from the Sample Regis­
tration System of the Registrar Gene­
ral of India for the last 5 years, is 
annexed. It is expected that as a 
result of Family Planning peformancc 
so far, estimated birth rate for 1978- 
79 would be around 33 per 1000 popu­
lation.

Statement

Estimated Birth Rates During 1973-77

ear.

Estimated 9 
» Birth  ' 
f Rates, 
(per thou­
sands of 
population)

1973* 34*6

1974* 34*5

1975 • 35'*

I976* 34*4

1977** 39*9

♦ Figures for 1973 and 1974 were general­
ly deficient because of temporary suspension 
of the field level supervision.

♦♦Provisional.

Source : Sample Registration SysUxnof 
the Registrar General of India.

 fluff m IjmiTO 
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im  $ xm  fa* mtm)
■fUff  WT  t  5EnffTJT2W TC T«

BCG Trial .

470. DR. KARAN SlNGH: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) is it a fact that the results of 
B.C.G. trial in Chengulput District of 
Tamil Nadu have indicated that B.C.G. 
does not give protection against T.B.;

(b) if so, Government’s reaction in 
the matter, in view of the fact that 
every year 15 million infants and chil­
dren in the country are B.C.G. vacci­
nated; and

(c) is it proposed tu conduct fur­
ther community based trials on the 
protective effects of B.C.G.?

THE MINISTER OF HEALTH AND 
FAivHlY WELFARE (SHRI RABI 
RA"V): (a) Vroiu die preliminary data 
made available in BCG trial in Chin- 
gleput District of Tamil Nadu, no de­
finite opinion regarding the protective 
effect of BCG in the population 
under study could  be given as the 
period of follow up was inadequate 
It has been recommended by the 
•experts that the population should be 
kept under surveillance for 5 years 
more to assess the protective value 
of BCG.

(b) The Chingleput studies, apart 
from determining the protective value 
of the BCG vaccination, have yielded 
valuable information on the epidemio­
logy of Tuberculosis in this country. 
This will be of great importance for 
providing knowledge required in the 
control of this Jdidease. This study 
has to be continued for five more years 
as recommended by the experts.

(c) In view of the universal accep­
tance of BCG vaccination being one of 
the fools in the prevention of Tuber­
culosis, the BCG vaccination program­
me is continued. Further information

based on observation in different parts 
of the country will also continue to be 
obtained to improve effectiveness of 
the T.B. Control Programme.

firifvr far famarw?
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Opening of New Railway Lines

473.  SHRI ANANT DAVE: Will the 
Minister pf PAILWA 9 be pleased to 
9tate:

(a) whether recent opening of new 
KlUway lines in the country have been 
Apcied for economic uplifting of the 
backward areas of the country

(b) whether it is a fact that railway 
Mrthorities have been ignoring the rep- 
tiimitation of Kutch (Gijarat) people

for providing a long standing demand 
for new railway line between Gandhi- 
dham and Lakhpat via Mandvi

(c) if so, what are the reasons and

(d) if not, what steps are  being 
taken by the railway authorities for 
starting the construction of this rail­
way line for the benefit of 1000 villa­
ges of the area

THE MINISTER  OF STATE IN 
THE MINISTR  OF RAILWA S 
(SHRI SHEO NARAIN) (a) Construc­
tion of new railway lines in recent 
years was mostly taken up on the 
basis of transport requirement which 
could be economically met by rail­
ways. A few lines were also taken 
up on consideration of economic up­
lift of the backward areas.

(b) to (d). No. The question of lay­
ing BG railway lines in Kutch area 
has been examined on more than one 
occasion and the traffic prospects on 
the suggested line have  not been 
found adequate to justify the invest­
ment on the construction of railway 
line. As and when firm plans fer 
development of mining and other in­
dustries crystalises, the proposal will 
be considered afresh.

Control of P.F. Commissioner on P.P.
Accounts

474.  SHRI  SHIV NARAIN SAR- 
SONIA: Will the Minister of PAR­
LIAMENTAR  AFFAIRS  AND 
LABOUR be pleased to state:

(a) is it a fact that  Government 
have appointed a Provident Fund Com­
missioner for the up-keep of Provident 
Fund accounts of the various catego­
ries of employees in India

(b) is it also a fact that there are 
various Laws governing the Provident 
Fund of employees and the P. F. Com­
missioner has no control over them.

(c) tf so, why there are different 
laws for one thing i.e. Provident Fuad' 
of employees and does it not amount to-
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‘discrimination with those employees 
who do not come under the purview 
of Provident Fund Commissioner; and

(d)  do Government propose to bring 
all the employees under the control of 
Provident Fund Commissioner and if 
not, why not?

THE MINISTER  OF STATE IN 
THE MINISTRY OF LABOUR AND 
PARLIAMENTARY  AFFAIRS (DR. 
BAM KIRPAL SIÎ HA): (a) The 
Central Government have appointed 
Commissioner/Officers under Section 
3D of the Employees* Provident Funds 
and Miscellaneous  Provisions Act, 
1952 and their jurisdiction extends to 
the establishments falling within the 
purview of the Act.

(b) and (c). Provident Funds for 
various sections of employees have been 
Instituted at various points of time 
under statutes or on a voluntary basis 
The Employees' Provident Funds and 
Miscellaneous Provision Act, 1952 ini­
tially covered 6 industries and has 
been extended gradually to 155 indus­
tries/classes of establishments. Even 
this Act provides for exemptions if 
certain conditions are fulfilled. There­
fore, the provisions of various Provi­
dent Fund Schemes are not uniform.

(d)  There is no such proposal, 
ing

yfe*ir
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«n»t srfa ?ĵf  | vffftr j?f fjw for? ijr* 

srcfar ffeft 11

Cancellation of Permits of Trucks 
and Tractors

*29. SHRI  P. .VENKATASUB-
BALiAH: Will the Minister of SHIP­
PING AND TRANSPORT be pleased
to state:

fa) whether Government  propose 
to cancel the permits of trucks and 
tractors if they carry passengers; and

(b)  whether this is it. accordance 
with the Prime Minister’s statement 
in Lok Sabha that Government will 
have to cancel the licences and per­
mits i: the trucks and tractors carry 
passengers?

TOT  MINISTER  OF STATS IN 
CHARGE OF  THE MDQSTJBY OK
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM); (a) and (b). Section 60 
of the Motor Vehicles Act. 1939 provid­
es that a transport  authority wMcS 
granted a permit may cancel or suspend 
it for such period as it thinks ftt if 
the vehicle is used tat any manner bqI 
authorised by the pennit Hanes tifii
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prem'ts for trucks and tractors can be
cancelled/suspended if they are mad
af! m '-'oripror r-̂bî’es. The State trans­
port authorities ihus alrady have re­
quisite powers to take suitable action
in the matter. Instructions are being 
issued to state Governments to bring 
these provisions to the notice of the 
transport authorities in the State for 
strict enforcement.

Report of Chanchal Sarkar Committee

480 SHRI DURGA CHAND:  Will
the Minister of EXTERNAL AFFAIRS 
be pleased to refer to the reply given 
to Unstaxred Question No. 8458 on the 
14th December, 1978 regarding report 
of Chanchal Sarkar Committee; and 
state:

(a) the details of the report sub­
mitted by the Chanchal Sarkar Com­
mittee; and

(b) action taken or proposed to be 
taken?

THE MINISTER 07 STATE in THE 
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU;: (a) 
and (̂). The flnql report of the Chanc- 
hal Sarkar Committee, which was ap­
pointed by Foreign Minister to review 
the working of India's External Pu­
blicity set-up, has since been received 
and its recommendations are being ex- 
amnied in detail. An experienced offi­
cer is being appointed to .supervise the 
work relating to the examination and 
implementation of the recommenda­
tions.

The main  recommendations made 
by the Committee relate to the train­
ing of officers in publicity work, crea­
tion of an expert re-write desk in the 
External Publicity Division of the Min- 
fry of External Affairs, improving the 
istry of External Affairs, improving the 
Indian and Foreign Review and other 
publications, greater coordination bet­
ween the XP Division and other bod­
ies like the* All India Radio, ITDC. 
Air India and the ICCR. The Commit­
tee has recommended an increase of

at least 30 per cent in the Budget grant 
of the External Affairs Ministry for 
the External Publicity Division.

Deterioration In Industrial Relations

481. SHRI MANOiRANJAN BHAK- 
TA • Will the Minister of PARLIA- 
MENTary AFFAIRS AND LABOUR 
be pleased to state:

(a) whether Government are aware 
of the wide spread deterioration in 
industrial relations in  the country- 
causing set back in industrial produc­
tion and closure of a number of in­
dustries;

(b) if so, the reasons therefor; and

(c) whether any consultations has* 
been made with the INTUC and other 
trade Unions to improve industrial 
-elations and if so, details and results 
achieved so far?

THE MINISTER OF PARLIAMENT­
ARY AFFAIRS AND LABOUR (SHRI 
RAVINDRA VARMA): (a) and (b). Ac­
cording to the available provisional in­
formation 21.51 million mandays were 
lost due to strikes and lockouts in 1978 
as against 25.32 million mandays in
1977. This shows that there is no de­
terioration in the industrial relations 
situation in the country.

(c)  whenever necessary, meetings 
with various trade  union leaders are 
held to improve industrial relations.

TTO ̂  *TTH fw
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Big Powen Military activities in 
Indian. Ocean

484. SHRI HARI VISHNU 
KAMATH:

SHRI R. V. SWAMINATHAN: 
SHRI GANGA BHAKT SINGH: 
SHRI C. R. MAHATA:
SHRI P. M. SA EED:

Will the Minister of 'E TERNAL 
AFFAIRS be pleased to state:

(a)  whether it is a fact that USA  
USSR are fast stepping up their mili­
tary activities in the Indian Ocean

(b) if so, the present position with 
rga4 to bpth

(c) the  reaction  of  Government 
thereto

(d) whether the same has  been 
conveyed to both Governments and

(e) if so, with what result

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
to (e). No, Sir. We have not received 
any such report. We are, nowever, 
keeping a careful watch on the situa­
tion and are In toueh with concerned 
Governments including the U.S. and 
Soviet Governments.

*f*Fa«r*ft fftmvgferer
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Salaries of Pharmactefai of CGHS 
iHsprasariea and Httvltafa

486. SHRI  SUKHDEO  PRASAD 
VERMA Will the Minister of HEALTH 
AND FAMIL WELFARE he pleased 
to state:

(a)  whether it is a fact that the 
pharmacists of C.G.H.S. dispensaries
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and hospitals ol Delhi who were on 
strike in the month of October, 1978 
have not so far been paid salaries tor 
the strike period and

(b) if so, the facts thereof

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA): (a)  and (b). es, Sir. The 
Pharmacists have not been paid sala­
ries for the strike period in November, 
1978 in accordance with the Govern­
ments policy of No work no pay.

Bonug to Railway Employees

487. SHIMATI  MRINAL GORE: 
Will the Minister of RAILWAS be 
pleased to state:

(a) whether any final decision has 
been taken to jive bonus to railway 
employees

(b) if not, why not

(c) whether there is any re-thinking 
on the issue and

(d) if so, the details thereof -

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS (SHRI 
SHEO NARAIN): (a) to (d). The 
question regarding payment of bonus 
to railway employees cannot oe consi­
dered  in isolation.  Governments 
general approach to  the problem of 
incomes, prices and wages, including 
the Question of bonus, is under consi­
deration of the Government.

Working of Shipping Corporation ef 
India

488. SHRI C. R. MAHATA WiU the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state:

(a) whether Government propose 
to set up an inquiry into the working 
D the Shipping Corporation of India 
Pnd Mogul lines and

(b) if so, the details thereof
4113 LS-5

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) No, Sir.
(b) Does not arise.

Contractors in T S.C.O. Group of 
Collieries

489. SHRI A. K. RO:   Will the
Minister of PARLIAMENTAR AF­
FAIRS AND LABOUR be pleased to 
state
(a) what is the total number of 
contractors including petty contrac­
tors with names and full particulars 
engaged in the TISCO group of colli­
eries as on 1st January, 1978 and 1st 
January, 1979 and the number of 
workmen working under them
(b) whether many of the contrac­
tors like Coal Earth Movers driving 
a drift are working on the job of 
regular nature prohibited under the 
Act nd if so, facts in details

(c) whether none of the Provisions 
of the Contract Labour Abolition and 
Regulation Act Specially concerning 
keeping correct records and making 
correct payment at the counter are 
followed by the TISCO collieries

(d) will  Government  make a 
thorough probe into the matter and 
if so, when and

(e) if not, why not
THE MINISTER OF STATE IN 
THE MINISTR OF LABOUR AND 
PARLIAMENTAR AFFAIRS (SHRI 
LARANG SAI):  (a) to (e).  In­
formation is being collected and will 
be laid on the Table of the House 
when received.
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vwvrtt th*t   vtw  fWft rrftr  I
tftT 3F w   TTfa w    iffr
flRpfr Tiflr  vaift «rnft  

(v)   TTfWf m  »
fat   trfwfnfW * Area: «wt vriNnfr 
»if t 
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•'   Wf  wi -itoww if tw 
(w« fi rnw ): (w) wfO twr *ftwT 
Ppw 15Pw fiprr  ftp fvfhri)  imnft,
1976 W mTTTVT, 1978 T«P W*m ft* Writ 
tmm prfa  fatr 48,24,914.00 v ifr 
OT-Tiftr m wtpt  forr  nn W p  
nw wt *rnt  51,672.00  vtfwt 
wvtst «tt Tfftr,  f*m«suw  vt etrvx 
«rcfir  ftn wfmrc mwRrer:   tt
 I f3NI UfafPMI liwspff    IRTR" VT
 WTO f 46,666. 00   *m t *ft
ftitt    ft im m v  sprfarT xriv   *t

I«

(w) JT*T  3-3IT I

f*tew,  wwi vt *ftr 
nwbrrft rrwi whn «broT 

 ifw Trftr

499.  im   : fiTTfMlT «KT
«wnfeft *1   f*T «pt»I fr «wt

«rrar Thr, tt-  tfV frr 
ftfwrd ttwt ftm trt vt *nft Tifar toutt 
 *flrc *rf* tor wt

,. tw air itofa tnsrarwr rr«r»rcft 
(w« tw «qm.Rf): v*Nrr 50 «ftaT Pppt 

farr  srfirera autorO trj 

4tm «rft*fr*re, 1948  tRfh- snff httt  
vfffa wit im f*pfrfarcT y4 rf  wt 

20 ft *nr  *fh totot jTftr arr W  mi 
shft t  JTf wm 1

Factories Manufacturing Nirodh

492.  SHRI AHSAN JAFRI: Will the 
Minister ot HEALTH AND FAMIL 
WELFARE be pleased to state:

(a)  number of factories manufac­
turing Nirodh in the country, their 
licenced capacity and actual produc­
tion during the last five years

b) total estimated requirement of 
Nirodh annually and the projected 
demand in the next 6 years

(c)  at what price Nirodh is supplied 
to the Distributing companies, the 
names of distributing companies, their 
sale during 1978-79, and the cost at 
which consumer is sold Nirodh and

(d)  is it correct that a multinational 
company with 40 per cent equity pax'- 
tidpation has been allowed to colla­
borate for putting up a Nirodh factor 
in Maharashtra in joint sector

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA):

(a) Factories  Licenced Capacity,

1. Hindustan  Latex  288 million piccrs. 
Ltd., Trivendrum.

a. London Rubber   187*5 million pieces.
Company, Madras.

Actual Production

-

H. L. L.
(Million 
pieces )

L. R. C.
(Million)
pieces)

1973*74  • 87- n 68* 80

1974-75 go* 00 70* 17

'975*76 . i«504 ioi*53

1976-77 149*69 185*27

»977-7« 162* 78 187-45

(b)  (i) Total annual requirement is 
about 290 million pieces.

(ii)   Projected annual demand in 
th« next five years:—

J978-79  • 400million piece*,

1979-80  . . 500 99   »

1980-81 .  600 99 99

1981-82 700 M

1982-83  .  850 99 99

(c) Nirodh is supplied by Govern­
ment at the rate of 10 paise for three 
pieces. Twelve Distributing  Compa­
nies are selling Nirodh as per list at­
tached. Their r«tfe  during  1978»79 
(April to December, 78) hat been 72 
million pieces. Nirodh is sold to the 
consumer at a uniform price of 25 
paise for a packet of three pieces.

(d) No.
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NAMES OF DISTRIBUTING COM­
PANIES

1. Ms. Brooke Bond India Limited 
P.B. No. 187,* Calcutta.

2. Ms. Hindustan Lever Lmiited, 
Backway Reclamation, Bombay.

3. Ms. I.T.C.  Limited,  Virginia 
House, 37-Chowringhee, Calcutta.

4. Lipton India Limited, GPO Box 
No. 44, 9-Weston Street, Calicutta.

5. Ms. Tata Oil Company, Homi 
Mody Street, Fort, Bombay.

6. Ms. Indian Drugs Pharmaceutical 
Middleton Street, Calcutta.

7. The Indian Oil Corporation Limit- 
edt 254-C, Dr. Annie Besant Road, 
Bombay.

8. Ms. Indian Drugs Pharmacuiical 
Limited, N-13,  South Extension. 
Part-I, New Delhi.

9. Ms. Aresan  Match  Industries 
Limited, P. B. No. 92, Sivakasi.

10. Ms. Smith Stanstreet  Compa­
ny, Convent Road, Calcutta.

11. Ms. Hindustan Petroleum Corpo­
ration, Limited, 17-Jamshedji Tata 
Road Bombay.

12. Ms. Bharat Petroleum Corpora­
tion Limited, Ballard Estate, P.B. 
No, 688, Bombay

Virginity Test of Indian Women

493. SHRI DHIRENDRA NATH 
BASU

SHRl BASANT SINGH 
KHALSA:

SHRI ARJUN SINGH 
BHADORIA

SHRI MOHD. SHAFI 
QURESHI

SHRI S. R. DAMANI:

Will the Minister of ETERNAL 
AFFAIRS be pleased to state:

(a)  whether it is a fact that , the 
*omen of Indian sub-continent are

subjected to virginity test before entry 
into Britain

(b) whether it is a fact that' the 
woman teacher aged 35 who had flown 
from Delhi with her fiance, had been 
medically tested because an immigra­
tion officer suspected she might al­
ready have been married

(c) has the Government of India 
protested against this cruel and un-* 
dignified harassment to an Indian 
woman emigrant to the British Gov­
ernment and

(d) if so, the detailed report in this
regard

THE MINISTER OF STATE IN THE 
MINISTR OF ETERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
to (d). British immigration officer may 
refer any passenger for examination by 
a medical inspector in such a passen­
ger intends to remain in Britain for 
more than six months. There have been 
some occasions when a British immi­
gration officer has asked the medical 
inspector if he could determine whether 
a passenger has borne children. In a 
case which has brought this practice to 
public attention, an Indian woman tea­
cher, travelling from India, with her 
fiance, an Indian resident in Britain, 
reached Heathrow airport, on 24th Janu­
ary. The immigration officer suspected 
that the woman might already be mar­
ried. He, therefore, asked for a gynae­
cological test, to which she was subject­
ed. The Indian High Commission in 
London as well as the Ministry of Ex­
ternal Affairs in New Delhi immediate- 
ly registered a protest with the British 
Government. The same day, vi., 2nd 
February, the Home  Secretary gave 
instructions that immigration officers 
should not ask medical inspected to 
examine passengers with a view to 
establishing whether they had borne 
children or had had sexual relations. 
On 5th February the British Home 
Secretary made a statement to the 
House of Commons to this effect lfee 
British Government  conveyed their
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“deep regret to the High Commission 
Of India over the incident on 9th leb- 
urary. It was further stated tnat the 
steps taken by the British Government 
would ensure that no such incident 
would occur again. The Ministry of 
External Affairs, which has been in 
touch with the British High Commis­
sion in Mew Delhi, has obtained assur­
ances that this type of gynaecological 
test will not be resorted to in New 
Delhi.

Talks held with Sri Lanka Prime 
Minister

494. SHRI T. S. NEGI: Will the Mi­
nister of E TERNAL AFFAIRS be 
pleased to state

(a) is it a fact that the Prime Min 
ister held official discussions with the 
Prime Minister of Sri Lanka on the 
3rd February, 1979 at Kandy on do­
mestic developments, and  economic 
front and

(b) if so, the conclusions reached 
therein

THE  MINISTER OF  STATE IN 
THE  MINISTR OF  E TERNAL 
AFFAIRS C SHRI  SAMARENDRA 
KUNDU): (a) and (b). During  the 
Prime Ministers  recent visit to Sri 
Lanka from February 3—6, he had a 
number of informal discussions with 
Prime Minister of Sri Lanka and other 
members of the Government. It was 
generally agreed that there was con- 
siderable scope for increasing coopera­
tion between the two countries in a 
number of fields and that the two 
Governments would take such action 
as may be necessary by them to acce* 
lerate such cooperation.

Indian Workers laid off la Iran

495. SHRI S. R. DAMANI: Will the 
Minister of E TERNAL AFFAIRS be 
pleased to state:

(a)  whether a number of Indians 
who were employed by contractors in 
Iran were laid off and

(b)  if so, the steps taken by the 
Government of India with regard to 
the payment of their dues and re­
patriation to homeland

•

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
and (b). A number of Indian workers 
in the employment of various Iranian 
companies  were laid  off. In some 
cases the companies could not clear 
the outstanding  amounts because o 
non-availability  of funds. Some ol 
these conipanies have prepared state­
ments  of  outstanding  amounts. 
Others are in the process ol preparing 
statements of the outstanding dues for 
payment at a later date. The owners 
of some companies have left Iran. In 
all cases where payments to our work­
ers have not been made, our Embassy 
will continue its efforts to seek satis­
factory settlement of dues.

Our Mission took various steos to 
help Indian nationals in returning to 
India. The Embassy made arrange­
ments with the Iranian Foreign Office 
and the Labour Ministry to get the 
Foreign Registration Bureau Saept open 
even on holidays to procure exist per­
mits for our workers. Extra flights 
were arranged through Air India. Ar­
rangement was made to enable a num­
ber ol workers to leave by road for 
Kabul and Kuwait. Such persons were 
given due assistance in obtaining visas 
and arranging onward fights by our 
respective Embassies. Wherever work­
ers were in indigent circumstances, 
they were repatriated at government 
cost.

Training of Cadets by Shipping 
Corporation of India

496.  SHRI MOHD. SHAFI QURESHI: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) the number of Cadets who hav 
completed the training in the Ship­
ping Corporation of India in 1978 ana

(b) how many of such cadets hav* 
left the Shipping Corporation ol 
India
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THE MINISTER OF STATE IN 
CHARGE OF  THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) 243.

(b) According to the records of the 
Shipping Corporation of India none of 
these Cadets have left the Corporation.

Konkan-Mangalore Railway

497. SHRI D. B. PATIL: Will the 
Minister of RAILWAS be pleased to 
state

(a) whether Government of Maha­
rashtra have handed over the posses­
sion of the land required for the 
construction  of  Konkan-Mangalore 
Railway to the Union Government

(b) what amount had been sanc­
tioned in 1978-79 for the construction 
of Konkan-Mangalore Railway and

(c) what amount has been spent by 
31st January, 1979

THE MINISTER OF STATE IN THE 
MINISTR  OF RAILWAS (SHRI 
SHEO NARAIN): (a) Construction of 
only Apta-Roha line in Konkan area 
has so far been sanctioned. While the 
possession of land  required between 
Apta and Pen has been talfen, the tand 
beyond Pen to Roha is likely to become 
available by March, 1979. The ques­
tion of acquiring land beyond Roha 
does not arise at this stage.

(b) Outlay on Apta-Roha construc­
tion for the year 1978-79 is Rs. 1 erore.

(c) Approximately Rs. 20 lakhs.

Cooking of Non-Vegetarian Meals in 
Rajbhavan of Madras

498. SHRI J OTIRMO BOSU: WiU 
the Minister of ETERNAL AFFAIRS 
be pleased to state

(a) whether it is a fact that the 
Government of Tamil Nadu has for­
bidden cooking  of  non-vegetarian 
fneala in Rajbhavan and foreign visi­
tors are put in expensive hotels at 
considerable cost and

(b) if so, the steps taken

THE MINISTER OF STATE IN THB 
MINISTR OF E TERNAL AFFAIRS 
(SHRI  SAMARENDRA KUNDU):
(a)  and (b). According to the infor­
mation received from the  Gov­
ernment  of  Tamil  Nadu  they 
have not issued any orders for­
bidding cooking of non-vegetarian 
meals at Raj Bhawan. (The Raj Bha- 
wan Guest House is under the control 
of the Governor). So far as this Minis­
try is concerned as indicated in earlier 
Unstarred Question No. 1409 answered 
on 15th December,  1978 in Rajya 
Sabha, a convention has evolved on the 
basis of which we suggest to our Baj- 
pals concerned that visiting WIPs in 
particular such as Heads of State 
Government  on  Stateofficial visits 
may be accommodated in the respective 
Raj Bhawans. It may be added that a 
number of such foreign WIPs have 
been thus accommodated and looked 
after in Raj Bhawan, Madras duiing 
the last two years.

Occasionally, however, bearing in 
mind the wishes or convenience of the 
VVIP visitor and the sie of his party 
they have been accommodated In 
local hotels.

Wagons  Held up in Varions ones

499.  SHRI VASANT SATHB Will 
the Minister of RAILWA S be pleased 
to state

(a) whether it is a fact that a large 
number of wagons are held-up in 
various ones during the past  six 
months causing bottleneck in supply 
of wagons for quick transport   of 
goods and

(b) if so, its nature and severity 
and details of immediate action taken 
and long term measures, operational, 
administrative, and legal proposed, if 
any, to remedy the “wagon hold-up

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWA S  (SHRI 
SHEO NARAIN): (a) es.

(b)  Due to unprecedented rains, • 
floods and breaches during August. 
September and October 1978 in North­



j9 Written Answers   FEBRUAR 22, 1979  Written Answers 140

ern and Eastern sectors and again in 
NovemberDecember 1978 in South, 
Port strike bank strike, .Tute Mills 
strike etc. and public  agitations, a 
large number of wagons got immobilis­
ed. Immobilisation of wagons is also 
taking place due to poordelayed re­
leases in certain sectors, especially in 
the Eastern sector of the country. In 
such cases action is immediately ini­
tiated by way of contacting the con­
cerned authorities of  Public Under­
takings, State Government, Chambers 
of Commerce etc. Action is also taken 
by way of publicity media like Press 
Notifications. If there is no immediate 
relief, auction of the consignments is 
also arranged as provided for under 
the Indian Railways Act.

Kalyan Power House at Thakurli

500.  SHRI R. K. MHALGI Will the 
Minister of RAILWA S  be pleased 
to state:

(a) 'whether the Railway Adminis­
tration by now has examined  the 
representation dated the 22nd April, 
1978 of members of operating staff of 
Kalyan Power House  at Thakurli 
(Distt. Thana, Maharashtra)

(b) if so, what are the grievances 
and demands made in the representa­
tion and the nature of action Railway 
Administration has taken up till-now 
and

(c) if no action has been taken, 
the reasons for delay and when it 
shall finally be taken

THE MINISTER OF  STATE IN 
THE MINISTR  OF RAILWA S 
SHRI  SHEO  NARAIN):  (a)
An undated representation which was 
received by the Central Railway Ad­
ministration on 6-5-78 has since been 
examined.

(b)  and (c). In the undated repre­
sentation referred to in part (a) of 
the question, mainly the folowing spe­
cific demands have been made.—

(I) The allotment of higher revis­
ed settles (including the scale of Rs.

840-1040 to Senior OperatorsSACs) 
of pay

(ii) holidays as ill the case of other 
workshop staff

(iii) sanction of Night Duty Allow­
ance as in the case of other Railway 
staff

(iv) coverage under the Dress Re­
gulations

(v) application  of Sankar Saran 
Award and the Award of Railway 
Workers Classification  Tribunal - 
1976 and

(vi) distribution  of posts  of 
Chargemen on the same percentage 
basis as in the case of other work­
shops.

As regards (i) above, instructions 
have since been issued effective from 
1-11-1978, revising the scale cf pay of 
Shift Asstt. C Forman and Sr. Opera­
tor of the Kalyan Power House from 
Rs. 700—900 to Rs. 840—1040 and ard 
Foreman from Rs. 550—750 to Rs. 700 
—900.

2. As regards (ii)  above, since the 
Power House is not treated as a work­
shop, the staff employed therein are 
not eligible for being allowed holidays 
like workshop staff.

3. The operating categories 0* Tha­
kurli Power House were made eligible 
for the grant of Night Duty Allow­
ance in December 1965. The ques­
tion of payment of arears for  the 
period prior to  that date does not 
arise.

4. The demand regt-rding coverage 
under the Dress Requlations is under 
consideration of the Railway Adminis­
tration.

5. As regards (v) above, the orders 
regarding distribution of skilled posts 
in the highly skilled and skilled grad­
es pursuant to the recommendations 
of the Justice Sankar Saran and the 
interim regort of the Railway Work* 
ers* Classification Triirnal - 1976 are 
not applicale to the oeperating staff 
of the Kalyan Power House who are 
not artisans
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6.  The Railway Laour Tribunal - 
1969 which wen* into the various de­
mands relating tb workshop staff on 
the Railways  concluded Inter-alia, 
that workmen and sub-supervisors in 
Power Houses are not entitled to the 
benefits of the decisions in the Tri­
bunal's Report relating to workshop 
staff including that relating to distri­
bution of posts of Chargemen.

Advance Increment to Clerks Grade 
1 of Railway Accounts Department

501. SHRI R. K. MHALGI:   Will
the Minister of RAILWA S be pleas­
ed to refer to the reply given to Un- 
si arred Queston No. 3241, dated 8th 
August, 1978 regardng advance incre­
ment to Clerk Grade I of Railway Ac­
counts Department and to state

(a) since when the matter “regard­
ing grant of incentive in revised pay 
structure to Appendix 2 qualified staff 
on Railways is under consideration 
oi Government

(b) whether Government have by 
now taken decision in the matter, if 
so. when and the details thereof and

(c) if not, the reasons of delay and 
when it shall be taken

THE MINISTER OF  STATE IN 
THE MINISTR OF  RAILWAS 
(SHRI  SHEO  NARAIN):  (a)
The scheme for grant of adance in­
crements to the UDCs in the Indian 
Audit and Accounts Department and 
Clerks Grade I on the Railways was 
discontinued as a result of the recom­
mendations of the Third Pay Commis­
sion. Orders for discontinuance of the 
scheme on Railways were issued in 
April, 75

(b)  and (c) Since then the ques­
tion of restoration of the scheme of 
incentive increments has been under 
consideration  of the  Government. 
Meanwhile the issue has been taken 
up by the staff side In the National 
Council under the Joint Consultative 
Machinery and the final out come of 
discussions is till awaited.

qfcmrc   niftftwpw
lit wtr

 SRTT   STCT   fap :

(sp) *ftt 1978 *3 qfor1**
« aw (m) q mrc 
fhs5 (t) f *nsi

(tfta) «ft oHiilir stm   ants
fafqgg, ft*

(*)   ft, at   nwirtw S Wfcr
VT   WT

(»T)  »TPff * Ir  vfrt VtVWtiiK
ftarr     av ft** *frff 

f

(«r)  JTFrf  *r»Mar *  ifta ir
snisrTt  srnHt fftr wt TTfarnft vt

(*) HW*   hTfrErMR ♦
wr ftv «wn    ft qtaRnc   ttot-

qwT iflk 3 Wf vt ffa  trait
v fair qf  ftraftnr vr 

() flTwrrc  w wt   
*r«m Jrfc vr4*n wrft vt friT   wiftr
 

fcr »ftnwr  fiwnwft
(*)  (s*r) *it7 iftr*trt

«rc to tit srcSifr 1

«»Vw*n if*f WOTE it sraft 
(wforc t* fin*)

503.   erafeginf q«i   wrfcr  ifoft 

 to  inn  ft:

(«f) wt * *prrTff v   «ta 
9-8-1978 W-

tftTiFTT  ftTF«T  Iff
 trv mqR ftiTT «rr ftr q w( 

«Rffwr 140—af, * 1  trr whrt

'Wl    w   nv
   «prr Rftnr vtwt   vflm
m    wr 140-ft    frffufrwr
JTHT I*TRI 4li)  Ml  A jlvi
wtfrr «tt
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i
W) *rf* |t, Wt f*T *TTT *t*ff  % STftfT
f  # wr av wt wtmfr w?r »nfr 

OTurr sir  # % srtf* »rhr «B 

vrrvrfi!̂ ft  ijk îrW wrw 
vpfvr̂t  wrifaft; %Dx

(n) «Tt̂ nr H«TCTTfWl  f5f *TRft tf

* uwv *rt*r  irtr ** tftarc  ?

f̂*fww ®f tw *nft  (*ft  ftw 
wvtnm ) :  (v) aft # 1

(m) «ftr (*r).<TtTTOT$f*nrrretf© 140- 
# to 3tfft  gsr ft «nrc«n $ tfw*r a 

qffcnr  srcmrc 3 mro *Ft artf *rat srf».*rr 
%vrt % «?Vw<rc wwifrwr $ v««T*t 
$fan fatn 11 aqft g?r ♦ frofar «p fat? <ftr-
W*X 5HTT «nftrVT5RT %C$t rW Vtf JPRTT*

?nfr fam tot $ 1

3ff[T ?R5 ’Trtxt snT̂ft ̂ vpfw ITFTRt FVTR
ft emur *ft fNfsr I, <rfartr  snttcpt t *ftr- 

$hrsrfifvrvt̂ rtvrforr*tt fasr«r 
nv *rnr a&qft yr frr fa?rf®r fo*n srrt ?nr ?tv 
ft «F?rfnr warftT #  *nmr ̂  «re**rr «r̂ 

tTclTTST ̂  I, ŴraT fa # «THRff SPT 
?WT»têTT $ tW *?t  $ fax* w
JWTT m SHRTnr TETRfrfgRT ̂  I %ttK, 
uf »ft $faw fw tot «rr fa? t sR«mft f*r vr 
vn*H v*r *F i#rh ,pttttx *St  vhrH ̂rrr
% vm w* srrtft sprat ♦ *nfta  $ *rt
# fiHTTT Vf%, ?Wfa  *TR# H <ft<flrar< JHTT
'rrfwr vt  arcrcrrsr  r̂nnr $ *?pr wrrvft 

flifr 1 ?rrT qrfwr  wtrfrvtf  sf<t ̂  
|WT | 1

»1f«̂i esrnr wnr̂ro 140-9V t frtsT 
*np̂ wt# <rrvfvH'-trer ̂ f*rat»r ̂ wtoi % f%t 
nt  <nc f̂rTT ftnrr »nn | «ftr w  art 

’Err̂fvsr   ̂wfhr̂ fwtrwmj
# firurr ̂ ̂  *n̂ sî vt  Tfŝfhr ̂
«wr »wt 11

A-A  —.. — ** - ---m. . ..  v. _̂.
ITOFFC nSTCT *l ̂  wFT VnTRPT 59T5Tfi

t wjti  «rHr  3rr  11

ipir <rrf̂*T  Mdlfl I 3TRT  *TT 

wrt vrtwTf ̂ 1

ftfiwr flni wWf ft vuirin

504. «ft (|t«r  :  fin

Mtr  t?rr% vt tr̂r  fv :

(v) w »Tf  | fa  fa*rrr
frPra,  irw;r»r̂ (*prrr?r)  #

'TT̂rfri >p wrX t 11 *ryf %nx
21 *r«ff  ̂vwrr̂'T r̂̂rr vt f?rt t ;

(«•)  ft, fft ?jt  jst«ff «rFTnr??rt ̂ 

fâ-fa?r ssprr vt r̂<f  »rf |' «rVc 

^Trr  f̂wcrr  5?ft̂r  wr % ;

(»r) *rhf¥ t ̂ faf| fwr
»nrr | vftt  ?ft wr»f f̂ îrratJT

t' ;

(*r)-̂ «r wt'ff «Pf **  f̂ TrKr
fa*rr  iTRirr;  wk
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faff ar̂iT ̂   ?> srrt'ft ?
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I «

2.  vt7r-fT3r?r?:   ̂ srftr*f«r %
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•n? t 1
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t f-Tfrff htt# q;?nTJ¥ faT¥*r 
 ̂wfti mtvf & wmr nfsrv 
JTfir ftnnrir
$ <rnrrt3 T«r% «rr̂ 
n vtnrit *t ?r f?r«rnr  «rr̂ 
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National Transport Policy Committee

506. SHRI DURGA CHAND:  Will
the Minister of RAILWA S be pleas­
ed to refer to the reply given to Un­
starred Question No. 2296 on the 5th 
December 1978 re: Railway lines in 
NE States and state:

(a) whether the report of National 
Transport Policy Committee  appoin­
ted by the Planning Commission sug­
gesting policy to be followed in selec­
ting new Railway Schemes etc. has 
been received

(b) if so, what are  the details 
thereof

(c) if not, by when the report will 
be received

(d) whether the proposals  for 
construction of new Railway  lines 
in Himachal Pradesh have been con­
sidered in the light of the recom­
mendation of the Committee and if 
so, the details thereof and

(e)  whether the proposal of an- 
gal-Talwara Railway Line has  also 
been considered and if so, the details
thereof

THE MINISTER OF  STATE IN 
THE  MINISTR  OF  RAILA S 
(SHRI SHEO NARAIN): (a) to (d). 
The report of the National Transport 
Policy Committee appointed by the 
Planning  Commission has not yet 
been finalised. The Ministry of Rail­
ways are expecting an interim report 
in a few months' time and final report 
later.

(e)  The question of taking up con­
struction of Nangal-Talwara railway 
line will be considered in the light of 
the policy to be evolved on basis of 
the recommendations  of the Com­
mittee.

Railway Coach Unit

507. SHRI JANARDHANA POO- 
JAR: Will the Minister  of RAIL­
WA S be plased to state:

(a) wVtner there is a proposal to 
set up a railway coach unit in  the
.'funtry n-l

(b) if so, what are the details in 
this regard

THE MINISTER OF  STATE IN 
THE  MINISTR  OF  RAILA S 
(SHRI  SHEO  NARAIN):  (a)
es.

(b)  The details are under examina­
tion.

Discussions held with. PJ1  of 
Malaysia

508. SHRI  MADHAVRAG SCIN-
DIA:

SHRI  SUBHASH  CHANDRA 
BOSE ALLURI:

Will the Minister of ETERNAL 
AFFAIRS be pleased ta state:

(a)  whether discussion with  the 
Prime Minister of Malaysia with regard
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to the recent development in Cam­
bodia were held during his recent visit 
in January, 1979;

(b) if so, the details of discussion; 
and

(c) outcome thereof?

THE MINISTER  OF STATE IN 
THE MINISTRY OF  EXTERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU): (a) to (c). The discussions 
with the Prime Minister of Malaysia 
Datuk Hussein Bin Onn during his 
State visit from January 22 to 25, li«7S 
covered the international situation, 
including the recent developments in 
Kampuchea. In discussing South and 
South East Asia, the Prime Ministers 
were of the view that further efforts 
should be made to promote regional 
stability and cooperation in a spirit of 
peace and understanding. They em­
phasised the need to develop peaceful 
and constructive relations among States 
on the basis of  non-interference in 
the internal affairs and respect for the 
sovereignty of nation States and the 
peaceful co-existence of  countries
with deft’erent social and economic 
systems.

Deaths caused by Jaundic*

509.  SHRI  MADHAVRAO SCIN- 
DIA,: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 

to state:

(a) whether it is a fact that during 
the last two years there has been 
three times increase in the jaundice 
deaths in the country;

(b) if so,  exact  assessment by 
Centre in consultation with States for 
the last two years; and

(c) the factors leading to the spread 
of the disease and steps proposed to 
be taken by the Central Government 
to prevent reoccurrence of the disease 
in the country?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE  (SHRI RABI 
RAY): (a) and (b). Jio. According to 
the reports furnished by the States 
and UTs the number of cases and 
deaths due to jaundice during the last 
two years have been as follows:-

Year Cases  Deaths

1977 .  .  .  88.645  1,080

1978 .  .  .  46,082  832
(Provisional)

(c) Jaundice (infectious hepatitis) 
is a viral  infection which  oecurs 
through ingestion of water/food con- 
laminated with the virus, e.g. by faeces 
and sewn age etc. The following mea­
sures have  been suggested  to the 
State Governments to check the dise­
ase:—

I,  Since faecal contamination of en­
vironment,  particularly  community 
water supply appears to be mostly res­
ponsible for the spread of the disease, 
improvement of water supply and 
night soil disposal are needed for con­
trol and prevention of the disease.

2. (Health education of the people 
directed towards good sanitation and 
personal hygiene.

3. Reporting of occurrence of cases 
to local health authorities.

4. Isolation of  patient anti proper 
treatment.

5. Disinfection of stool.

6. Immunisation of the individuals 
with immuno-globulin

Ayurvedic  Seminar  on  Mental 
Diseases

510.  SHRI  MADHAVRAO SCIN- 
DIA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state:

. (a) whether it is a fact that a three 
days Ayurvedic Seminar on mental
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disease was held in New Delhi during 
January, 1979

(b) if 0, details of discussion there­
in

(c) whether the Central Govern­
ment have assured the participants to 
give adequate  Central assistance to 
propagate Ayurvedic system in the 
counrty and

(d) if so, quantum of assistance pro 
posed to be provided by the Central 
Government

THE MINISTER OF HEALTH AND 
FAMIL WELFARE  (SHRI RABI 
RA): (a) es, Sir.

(b) Experts of Indian Systems of 
Medicine presented their papersobser­
vations on various aspects of Manas 
Roga  (Mental diseases). It was ob­
served by the experts that incidence 
of Mental diseases has increased in 
modern times in comparison with an­
cient times, and that Ayurvedic me­
thods of tieatment may be useful for 
the prevention as well as cure of this 
group of disease. The Seminar helped 
in exchange of ideas and showing 
of experience.

(c) and (d). No specific central as­
sistance was either sought o** promis­
ed. However, the Government is com­
mitted to promotion of Indigenous 
System o Medicine.

Disruption  of Railway Services 
between Pondicherry and 

Tamil Nadu

511.  SHRI  MADHAVRAO SCIN- 
DIA: Will the Minister of RAILWA S 
be pleased to state

(a) whether the railway services 
between Pondicherry and Tamil Nadu 
were disrupted during January, 1979 
as a result of anti-merger demonstra­
tion of Pondy and Tamil Nadu and

(b) if so, its impact on railway 
revenue and. traffic including transpor­
tation of coeds

THE MINISTER OF  STATE IN 
THE  MINISTR  OF RAILWA S 
(SHRI  SHEO  NARAIN):  (a)
es.

(b)  Losses are estimated to the tune 
of Rs. 11,292-.

Definition of Cola

512.  SHRI SURENDRA BIKRAM: 
Will the Minister of HEALTH AND 
FAMIL WELFARE  be pleased to 
state:

(a) is it a fact that Cela is not 
defined under Prevention of Food 
Adulteration ActRules even though 
coca cola was being manufactured for 
more than 25 years

(b) does Government intend to make 
specification for cola drinks

(c) if no, by when and

(d) how many times has the Pre­
vention of Food Adulteration Act 
Rules 1954 been amended till now

THE MINISTER OF HEALTH AND 
FAMIL WELFARE  (SHRI RABI 
RA): (a) es.

(b)  anfl (*t). The matter is receiving 
attention.

(d)  The Prevention of Food Adul­
teration Act, 1954 was amended in 
1964, 1971 and 1976.

The Prevention of Food Adultera­
tion Rules, 1955 have been amended 
from time to time as and when the 
need arose.

Employees to be covered under ESIS

513.  SHRI SURENDRA BIKRAM: 
Will the Minister cf PARLIAMEN­
TAR AFFAIRS AND LABOUR be 
pleased to state:

(a)  which are the new areas in the 
country where the scheme of Employ­
ees State Insurance is going to bt 
implemented daring 1979:
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(b) how many employees would be 
brought under this scheme during the 
next three years and

(o)  is Government  contemplating 
to extend the E.S.I. Scheme in the 
Sikandrabad Industrial area of Buland- 
shahr (U.P.)  district  in the near 
future and if so, when

THE MINISTER OP STATE IN THE 
MINISTR OF LABOUR AND PAR­
LIAMENTAR AFFAIRS (DR. RAM 
KIRPAL SINHA): (a) The Employe­
es State Insurance Corporation has 
reported that according to a phased 
progarmme, drafn up in consultation 
with the State Governments, the Em­
ployees State Insurance Scheme is 
proposed to be implemented during 
the year 1979-80, in the  new areas 
mentioned in the attached list in dif­
ferent Statesi* Subject to completion 
of necessary medical arrangements 
by the State Governments concerned.

(b) According to the present, phased 
programme about 3,57,000 additional 
employees are likely to be covered dur­
ing 1979-80 and 1980-81.

(c) It is proposed to implement the 
Scheme at Bulandshahr in 1979-JSO.

List showing new areas in which1 the 
ESI Scheme is proposed to be imple­
mented during the year, 1979-80

Name of the State and Area:

ANDHRA PRADESH

1. Mancherial

2. Outskirts of Hyderabad

3. Kothagudem, Paloncha  Rama- 
varam.

4. Kothavaripally.

ASSAM

1. Silchar

2. Jagi Road

3. Bongaigaon

4. Nffmrup

BIHAR

1. Govindpur

2. Kandra

3. Jasdih

4. Sakchi

5. Mtngo

6.Adityapur Phas

7. Jhinkpani

8. Tipudana

9. Jharia

10 Fatuha

11.Dumrao

12.Bokaro

13. Jhjha

14. Kharagpur

15. Murri.

GUJARAT

1. Viramgam

2.Broach

3. Billimora

4. Vapi

5. Navasari

6.Sidhpur

7. Surendranagar

8.Nandessari

9. Vatva

10.Vinol

11.Junagadh

12.Mehsana

13. Sikka

14. Thangarh

15. Bulsar

HAR ANA

1.Kaithal

2.Jind

KARNATAKA

1. Bijapur

2.Ramanagaram

3. Tumkur Hoad

•4: Mandya

5. Karwar
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KERALA

1. Kasargod

2. Hosdrug

3. Kottakal  '

4. Edappul

5. Thirurangudi

6. Kanayannur

MADH A PRADESH

1. Sagar

2. Sanawad

3. Lai Khadan

4. Madher, Sarpi  Korba

MAHARASHTRA

1. Palghar

2. Panvel

3. Dhanu Road

4. Mora Uran

5. Rohe

6. Satara Suburbs

7. Walchandnagar

8. Khopoli

9. Ahmednagar

10. Karad

11. Uchgaon

12. Chandrapur

ORISSA

1. Bhagatpur

2. Sambalpur

3. Balasore

4. Talcher

5. Jagatpur

PUNJAB

1. Barnala

2. Bhatinda

3. Mandi Gobindgarh *

4. Gidderbaha

RAJASTHAN

1. Faina

2. Mastaya Industrial Area, Ahvar.

1. Arkonam

2. Arumuganeri

3. Kanyakumari Suburbs

4. Kumarapalayatn

5. Thanjavur

6. Salem Suburbs

7. Sankari

8. Thiruverambur

9. Thuvakudi 

10. Dharapuram

UTTAR PRADESH

1. Jhansi Suburbs

2. Khamaxia

3. Obera  Partapur

4. Sardarnagar

5. Akbarpur (includes Tanda)

6. Dalla

7. Khurja

8. Rishikesh

9. Aamgarh

10. Faiabad (includes Sohawal)

11. Mainpuri

12. Barabanki

13. Bulandshahr

WEST BENGAL

1. Assansol

2. Raniganj

3. Jaykaynagar

4. Kulti

5. Rupnarayanapur

6. Durgapur.

Realisation of PJF. Arrears

514.  SHRI SURENDRA BIKRAM: 
Will the Minister of  PARLIAMEN­
TAR AFFAIRS  AND  LABOUR 
be pleased to refer to the reply given 
to Unstarred Question No. 2721 on Tth 
December, 197ft regarding Providwat
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Fund exceeding Rs. One lakh outstand­
ing and state:

(a) what steps Government are pro­
posing to take to realise the provident 
fund dues at the earliest and

(b) what efforts Government pro­
pose to make to ensure that industries 
do not delay in paying the Provident 
Fund amount to the Provident Fund 
Office

THE  MINISTER OF STATE IN 
THE MINISTR OF LABOUR AND 
PARLIAMENTAR  AFFAIRS  (DR. 
RAM KIRPAL SNHA): (a) Action is 
taken by the Provident Fund Autho­
rities against the defaulting employers 
under Section 8 (recovery of dues as 
arrears of land revenue) and Sections
14, 14A, 14AA (prosecution)  of the 
Employees  Provident Funds  and 
Miscellaneous  Provisions Act, 1952. 
Additionally, prosecutions under sec­
tions 406409 of the Indian Penal Code 
(breach of trust and criminal misap­
propriation) are instituted by them in 
certain cases of  default where the 
employers deduct employees share of 
provident fund contribution from their 
wages but do not remit the same to 
the provident fund  authorities. The 
Courts are also moved under section 
110 of Criminal Procedure Code for 
binding the defaulting empolyers for 
good behaviour.

(b)  The Act contains Penal provi­
sion which are sufficiently deterrent. 
The Employees Provident Fund Or­
ganisation is  advised from time to 
time to secure effective enforcement.

Incentive to Railway Running Staff

015. SHRI A. MURUGESAN : Will 
the Minister of RAILWA S be pleas­
ed to state

(a)  whether it is a fact that the 
running staff of Railways are being 
paid incentive same as the State Gov- 
ernnvent  Transport  employees  are

(b) if so, the details thereof and

(c) if not, whether it is proposed to 
be implemented in the near future

THE MINISTER OF  STATE IN 
THE  MINISTR OF RAILWAS 
(SHRI  SHEO  ARAIN):  (a)
to (c). No running Staff on the Rail­
ways are governed by a separate sch­
eme knowii as “The Running Allow­
ance Scheme under which running 
allowance is paid to them, inter alia 
with reference to the category of staff 
and the distance they work trains.

Assistance by France to Pakistan Air 
Force

516. SHRI DA A RAM SHAK A: 
Will the  Minister of  E TERNA- 
AFFAIRS be pleased to state:

(a) whether Governments attentio 
has been drawn  to the news  iten.. 
published  in the Hindustan  date 
3rd January, 1979 to the  effect that 
France has assured active assistance 
to Pak Air Force and

(b) if so, the action taken by Go­
vernment in this regard

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
and (b). The Government has no in­
formation to the effect that France 
has assured active assistance to Pak 
Air Force.

Over provisioning in Items in Govern­
ment Medical Store Depot, Madras

517. SHRI A. MURUGESAN: Will 
the Minister of HEALTH AND FAMI­
L WELFARE be pleased to state:

(a) is it a fact that over provisioning 
has been made in many items parti­
cularly drugs in Government Medical 
Store Depot, Madras

(b) if so, the names of such items, 
annual socpenditure and its value
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(c) the excess quantity purchased 
during the last three years and its 
value and if so, who is responsible for 
the over provisioning and

(d) what action has been taken 
against them

THE MINISTER OF HEALTH AND 
FAMIL WELFARE  (SHRI RABI 
RA) (a) No.

(b) to (d). Do not arise.

Confirmation of Employees of Govern­
ment Medical Stores Depot, Madras

518.  SHRI A. MURUGESAN: Will 
the Minister of HEALTH AND FAMI­
L WELFARE be pleased to refer to 
the reply given to Unstarred Question 
No. 1655 on the 27th July, 1978 re­
garding confirmation of employees of

Government Medical  Stores Depot, 
Madras and state:

(a) whether the required informa­
tion has since been collected and

(b) if not, the reasons for the delay

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA): Ca) es. A statement containing 
the required information in fulfilment 
of the assurance given to Lok Sabha 
Unstarred Question No. 1655 dated 
27-7-78 has since been forwarded to 
the  Department of Parliamentary 
Affairs for laying on the table of the 
Sabha. A copy of the same is attach­
ed at annexure.

(to) Does net arise.

Statement

Question No.  
Date

Subj er.t Promise made When and how Ful­
filled

Remarks

Unstarred Ques­
tion No. 1655 
dated the 37th 
July, 1978 by 
Shri A. Muruge-

Confermation 
of Employees 
of Govt. Medic il 
Stores, Depot. 
M-dras

Asking:—
(a) whether the Con­
firmation  orders 
have not   been 
issused from  the 
year 1973-78  at 
the Govt. Medical 
Stores   Depot. 
Madras-3, to the 
eligible employees 
beloning to Group 
C  *D* cadres., 
if so, the details, 
thereof, and  if 
not why

(a) The   infer- (u There had been some 
mation is being  delay in initiating the
collected and  cases regarding the con-
wili be  laid  iirmation of the eligible
on the Table  category C*  D em-
of the Sabha.   ployees of the Medical

Stores Depot, Madras, 
during the  period in 
question because of the 
impending work study 
of the Depot by the Staff 
Inspection Unit of the 
Ministry of  Finance. 
However, all the eligible 
category C*  *D em­
ployees of the Depot 
have since been  con­
firmed.
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(c) whether the ex­
casual labourers 
of Govt. Medical 
Store   Depot, 
Madras have not 
been issued Ser­
vice Certificates 
in spite of  the 
fact that Labour 
Ministry   and 
Health Ministry 
have  instructed 
the local autho­
rities of   Govt. 
Medical  Store 
Depot, Madras, 
to issue Service 
Certificates.

(c) The informa- (c) Some   daily   wage 
tion is being  coolies were employed by
collected and  the Govt. Medical Store 
will be  laid   Depot, Madras during
on the Table  1969-71.  It  has not
of the Sabha.  been possible for  the

Depot to issue  service 
certificates in favour of 
these individuals, as the 
relevant records, which 
are preserved only for 
a limited period, are not 
now available for verifi­
cation.

qr it*
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520.   DR. RAMJ1 SINGH: Will the 
Minister of PARLIAMENTAR AFF­
AIRS AND LABOUR be pleased to 
state:

(a)   the reason* lor which govern­
ment do not pay as much attention 
towards th» unorganised agriculture

labourers as is paid towards the orga­
nised workerslabourers and

(b)  whether the Kisan  Sammeian 
will be recognised as farmers Union 
by Government

THE MINISTER OF STATE IN THE 
MINISTR OF LABOUR AND PAR­
LIAMENTAR  AFFAIRS  SHR1 
LARANG SAI): (a) It is not true to 
say that the Government do not pay 
as much attention to unorganised agri­
cultural labourers as towards the or­
ganised workers. The Government have 
constituted a Central Standing Com­
mittee on Rural Unorganised Labour. 
The terms of reference of this Com- 
mitte include, among other matters, 
giving advicc to Government on a pro­
posed Centrtl legislation for safeguard­
ing the interests of rural workers and 
amendments and additions to the ex­
isting labour laws, in order to extend 
their provisions to rural workers, and 
also on the administrative and legis­
lative steps to be taken to create con­
ditions for the proper growth of the 
rural workers' organisations. A copy 
of the Resolution dated 28th Septem­
ber, 1978 is laid on the Table of the 
House.  Placed i« lAbrary. See No. 
LT-331279.

At the first meeting of the Central 
Standing Committee held on 39th Jan-
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vary, 1979, it constituted a sub-ccm- 
mittee to consider and reporc on the 
desirability of a , Central legislation 
and also measures necessary for the 
progressive abolition Of contract la­
bour in jungles and remote areas. 
Another sub-committee will go into 
the question of advising tha Central 
Standing Committee on the steps to be 
taken for creating conditions lor the 
growth of rural workers organisations 
and a third  sub-committee will go 
into the question of the adequacy of 
the Steps taken for the identification 
and rehabilitation of bonded labour. 
These three sub-committees are to re­
port to the Cenral Standing Committee 
within a period of 3 months.

(b)  There is no such propsal under 
consideration of the Government.

Construction of High Density EMTJ 
Coaches

521. SHRI R. K. MHALGI:   Will
the Minister of RAILWA S be pleased 
to state:

(a) whether Government or Rail- 
i way Administration have received a 
( representation dated the 22nd June,
 1978 from Kalyan (District Thana)
Maharashtra in regard to construction 
of high density EMU coaches for the 
 suburban travel—stable wheels and

(b) if so, what action Government 
Or Railway Administration have taken 
or propose to tike in this regard in 
future

THE MINISTER OF  STATE IN 
THS MINISTR  OF  RAILWA* 
(SHRI  SHED  NARAIN):  (a)
ee

(b) The decision to  manufacture 
hlgi density t)C  EM lrtoek sWso 
from the prossbtg  need to RUpWt1

ban trains working in Bombay area. 
It took into  account the  standard 
practice of designing suburban coaches 
with minimum seating accommodation 
and with maximum standing arrange­
ment so that not only the movement 
of passengers, in and out of the coach­
es, is facilitated but maximum passen­
gers can be accommodated  at one 
time. Only one such prototype Rake 
has been built and put into service on 
Western Railway on exprimental basis 
to test commuter reaction.  Reseach 
Designs and Standards Organisation 
who had been directed to make due 
effort, to improve the design so as t- 
get over the adverse features recorded 
by commuters have submitted their 
recommendations which are under 
consideration of this Ministry.

TOtal Mileage of National Highways

522. SHRI   PABITRAMOHAN
PRADHAN:   Will the Minister of
SHIPPING AND  TRANSPORT be 
pleased to state:

(a) the total mileage of National 
Highways in the country and the total 
mileage existing in the State of Orissa 
and

(b) the amount sanctioned for ex­
penditure, both for repairs and origi­
nal work in the State of Orissa

THE MINISTER  OF STATE IN 
THE  MINISTR  OF  SHIPPING 
AND TRANSPORT (SHRI GHAND 
RAM): (t.) Length of National (High­
ways in the country is 29016 Kras. 
ana the total length of National High­
ways in Orissa is 1M9 Kms,

(b)  An amount of Rs. 838 lakht 
has been anotted tor origiMd WoilBS 
to the State of Orissa for 1978-7.

ixu m mee    ** m
National W M WAW rlssi,'" 
alboiinf f  lttfes Ms Mfc«*
refc 8uiflfcr*W79.  *' • '
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Polio

524. SHRI  JANARDHANA POO- 
JARY: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleas­
ed to state:

(a) whether it is a fact that the 
of Polio are on the increase in

the country; and

(b) if so,  total number of cases 
reported during 1978 and the preven­
tive steps taken by Government?

THE  MINISTER  OF HEALTH 
AND FAMILY  WELFARE (SHRI 
RABI RAY): (a) No. As  against
15,947 cases of polio reported during 
1974; 9699 in 1975 and 10010 in 1976, 
only 5593 cases were reported for
1977 by States and Union Territories.

(b)  The total number  of Polio 
cates reported so far from the vaioufl 
States/Union  Territories  during
1978 is. 6087.

Immunization against polio is being 
undertaken, in urban centres by the 
State Governments/Corporations and 
Voluntary Organisations. It is being 
gradually extended to rural areas on 
the  of  epidemiological needs
and availability of vaccine.

Medical Aid t» Children to peevent 
BUndne*

525. SHRI JANARDHANA  POO- 
JARY: Will the Minister of HEALTH 
AND &ARMILY WELFARE be pleas­
ed 'tp sta$e:

(a)  whether  the programme of 
giving Vitamin ‘A’ to children: across 
the lftnd to prevent blindness has 
fallen  substantially short of target;

...

<b) U In, tbe reasons thewfor?
("■ .V. - »'■'

wkm minister or health and 
FAMILY  WXLTABB  RABI
MUMH sad <*J. Duria* the cu» 
Mot fmr (April to Pspmber, 197t)

103 lakh out of target of 247 lakh chil­
dren have been covered by one close 
and 14.4 lakh children, by second dose 
respectively  of Vitamin A solution. 
For the first dose the increase  over 
the performance for the corresponding 
period of 1977-78 is of the order of 01.4 
per cent. The short-fall between tar­
gets and achievement during 1976-79 
has been due to inability of fne State 
Health Departments to carry out the 
programme and lack of timely  and 
regular supply of Vitamin A solution.

The supply position has now im­
proved and States have also been re­
quested to improve the performance 
under the programme. It is expected 
that the_ coverage will further in­
crease by the end of current financial 
year.

Memo from Indian National Ship 
Owners’ Association

526.  SHRI  BALASAHEB VIKHE 
PATIL: Will the Minister of SHIP­
PING AND TRANSPORT be pleased 
to state;

(a) whether Indian National Ship 
Owners* Association Calcutta have 
submitted a Memorandum regarding 
modification in the assistance prog­
ramme for the shipping industry; and
(b) if so, what are foe modifications 

suggested by the Association, which of 
those have been accepted by  Gov­
ernment and what are the reasons for 
non-acceptance of the remaining sug­
gestions?

THE MINISTER OF  STAl’E IN 
CHARGE  OF THE  MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) Yes, Sir.

(b)  Indian National Shipowners’ As- 
soeiation,g sugestion is to extend the 
p&ftfcrt ftetfiures of relief < to a fur­
ther period  Si March 1981 atkd 
also to cover interest payments falling 
due upio 31-3-1981 while converting 
the past* into loans, analogous to 
SAFAUNS and frant of Moratorium 
or fspiymeat. Since the funeeeat mes- 
suses **• intended to cover ttas Utfsl*
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dity problems of the company for a 
period upto 31-3-1979, the  assistance 
thereafter will have to await the re­
commendations of the High Level 
Committee which is proposal to be set 
up by ths Government.

Nhava-Sheva Port Project

527.  SHRI BALASAHEB  'IKHE 
PATIL: Will the  Minister of SHIP­
PING AND TRANSPORT be pleased 
to state:

(a) whether report on the Nhava- 
Sheva Port Project has been submitted 
to Government and if so, what action 
has been taken on the recommenda­
tions made therein and

(b) if it has not been submitted, 
what action is being taken by Gov- 
"ernment to expedite the same

THE MINISTER OP  STATE IN 
CHARGE  OP THE  MINISTR OP 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). The Re­
port of the Working Group constituted 
by the Planning Commission m June 
1978, to study the establishment of a 
Satellite Port at Nhava-Sheva has not 
J*et been received. The Planning Com­
mission has been requested to expe­
dite this Report, Planning Commission 
have since cleared the preparation of 
tee Detailed Project Report lor Nhava- 
Sheva Project.

Steps 4o Avoid Strikes by Port 
Workers

, 528, SlIRI BALASAHEB  VIKHE 
PA-TIL  Will  the  Minister of
SHIPPING ANp TRANSPORT be 
pleased to state  what permanent 
ineaaures have been taken by Govern - 
***** to avoid often repeated strikes 
by the port and dock labourers etc. 
resulting in port congestion and con- 
•queuttal public sufferings due to 
imrt fttpply o tke requirements of

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): Governments policy 
has always been to maintain amicable 
and  cordial industrial  relations in 
the major ports So that there are no 
lightning strikes, go-slows and work- 
to-rule hampering productivity and 
leading to Port congestion. For this 
purpose it is intended to have perio­
dical discussions at port level and at 
Government level with  unions and 
Federations, respectively,  regarding 
the demands of port and dock wor­
kers. Instructions have been issued 
to Port TrustLock Labour Boards 
to have weekly meetings with the 
recognised unions so that they keep 
in touch with the labour problems 
at all time and deal with any pro­
blem before it erupts into a strike, 
etc. Port TrustDock Labour Boards 
Authorities have also been instructed 
that all demands of a local nature 
should  be settled expeditiously by 
local negotiations with the unions 
concerned. In respect of demands of 
all-India nature, so far,  discussions 
were held  on four occasions bet­
ween 29th November, 1978 and 10th 
January, 1979  with the representa­
tives of Federations of Port and Dock 
workers and conclusions have been 
arrived at on many of the pending 
demands of the workers.  Instruc­
tions have been issued to the Port 
Trusts and Dock Labour Boards for 
implementing these conclusions. Thus, 
every effort is being made to re­
solve the problems relating to port 
and dock workers both at Govern­
ment and at Port level as expediti­
ously as possible.

Conversion of Latur -Miraj Line 1

5*9. SHRI BALASAHEB VIKHE 
PATIL:  Will the ifinister of RAIL­
WA S be pleased to state:

*) whether he has received any 
MemorandumRepresentations retard* 
ing  conversion of  narrow-gauge 
Lettir-MfeaJ  Hue into broad-gauge
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line on Central Railway and if so, 
what action has been taken in this re­
gard and how long will it take to com­
plete the same

(t) is it a fact that Railways are 
suffering huge financial loss due to 
non-conversion of Latur-Miraj line 
into a broad-gauge line and

(c)  if so, what action has Govern­
ment taken to expedite laying of 
broad-gauge railway track

THE MINISTER OF STATE IN 
THE MINISTR OF RAILWA S 
(SHRI SHEO NARAIN): (a) es. A 
Preliminary Engineering-cum-Traffic 
Survey was carried out for conver­
sion  of   Miraj-Kurduwadi-Latur 
N.G. line to B.G. and for providing 
a broad gauge line between Latur 
and Latur Road. In view of the pro­
ject being financially not viable, and 
due to  constraint of resources the 
project is not being taken up.

(b) No. The losses are due to low 
utilisation of the line and not due to 
non-conversion.

(c) Does not arise.

French Sale of Nsotatr Plants to 
China aad Pakistan

530. SHRI A, R. BADRINARA AN: 

SHRI P. M. SA EED:

SHRI M. V. CHANDRA. 

SEKHARA MURTH:

Will the Minister of E TERNAL 
AFFAIRS be pleased to state:

(a) whether it is a fact that U.S. 
has agreed to the French proposal for 
selling two nuclear power plants to 
Chinn

(b) if so, is it also a toot that U.S. 
also has agreed for setting up a nuc* 
leer plant by France in Pakistan:

(c) if so» whether India has oppos­
ed this moveand

.'(d) jU vJWt, *he main reasons ter 
fills

THE MINISTER OF STATE IN 
THE MINISTR OF ETERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU): (a) es, rSir.

(b) It is our  understanding that 
the U.S. was opposed to the French 
sale  of a reprocessing  plant  to 
Pakistan.

(c) and (d).  Government's views
on the subject are well known and 
have been conveyed to the U.S. India 
stands for peaceful utilisation of 
nuclear energy and the necessity to 
ensure that  any safeguards to  be 
applied should be uniform, non-dis- 
criminatory and  equally applicable 
to nuclear and non-nuclear weapon 
States. _ 1

Losses by Shipping  Corporation of 
India

531. SHR'I A. R. BADRINARA AN: 

SHRI P. M. SA EED:

SHRI D. D. DESAI:   ,-r

SHRI R. V. SWAMINATHAN:

Will the  Minister of  SHIPPING 
AND  TRANSPORT be  pleased to 
state:

(a)  whether it is a fact that he 
stated that two large (public secto* 
undertakings, the Shipping Corpora* 
tion of India and Mogul Line were 
showing big losses

Ob) if so, Whether he promised to 
look into the matter to find out quick 
cure »I

(c) what are the main reasons for 
their big losses and to what extent 
losses are upto 1978

(d) whether the Union Government 
was considering a plan to set up a 
central cargo agency also and

(e) if so, what will fee the cost of 
«ueh subsidy to these shipping eow 
paniest

THE MINISTER OFSTAT1JK 
CHARGE OF THE MINISpi gf 
SHIPPING AND TRANSPOK 
CHAND RAM): (a) es, Sir.
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(b) No, Sir.

(c) The  Shipping Corporation of 
India Limited had not incurred any 
losses up to the year 1976-77. How­
ever, in 1977-78 the SCI incurred a 
net loss of Rs. 14.74 crores. The loss 
is mainly attributable to the highly 
depressed  freight  market  which 
adversely affected Shipping Corpora­
tion of Indias operations, particular­
ly those  of combination  carriers, 
VLCCs and bulk carriers. While on 
the one hand, the operating expenses 
continued to escalate due to infla­
tionary causes, the average yield for 
most of the tramp vessels declined 
as a consequence of further slump in 
the market. Also, the incidence of 
depreciation and  interest increased 
for the year due to the addition of 
vessels to the fleet.

The losses suffered by the Mogul 
Line  Limited  during  1977-78  is 
Rs, 917.79 lakhs. The losses suffered 
by the Mogul Line Limited have been 
due to the operation of uneconomic 
services such as Haj and Konkan and 
highly  depressed  freight  market. 
The congestion in Bombay Port also 
substantially  contributed  towards 

this loss.

(d)  and (e). Such a scheme was 
recommended by the Indian Institute 
of Foreign Trade but the same has 
been opposed hy the various trade 
interests. The entire question in *e“ 
gard to the advisibility or otherwise 
of setting up of a centralised  cargo 
booking agency as envisaged in the 
Report of the Institute is being look­
ed into by the Government of India.

Availability  of Wa*ons of Cotl 
Loading Points

532. SHRI A. R. BADRINARA AN: 

SHRI M. V. CHANDRA- 

SHEKHARA MURTH: 

SHRI P. M. SA EED:

Will the Minister of RAILWA S 
be pleased to state:

(a)  whether it is a fact that till the 
middle of November, 1978 the Rail­

ways always complained of coal 
shortage due to which wagons could 
not be loaded and CIL had to admit 
failure on its part

(b) if so, whether the coal produc­
tion increased latex* on and there was 
plenty of coal at loading points* 
whereas the railways failed to make 
available the required number of 
wagons

(c) if so, whether in December, 
1978 CIL daily offered on an average 
10,564 wagon-load of coal  against 
which the Railways could allot 7,237 
wagons only

(d) whether the Railways always 
argued that CIL could not load in time 
all the wagons provided by them but 
the CIL figures showed that during 
first eight months of 1978-79 des­
patches by road which  was much 
costlier increased and

(e) if scv. what was the actual posi- 
sion with the Railways and how Rail­
ways have not settled the issue

THE MINISTER OF STATE IN 
THE MINISTR OF RAILWAS 
(SHRI SHEO NARAIN):  (a) and
(b). It is a fact that due to flooding 
of mines in September and October
1978, there was a sharp drop in 
availability of coal even in Novem­
ber 1978. There has been an in­
crease  availability thereafter with 
a corresponding increase in loading 
of coal.

(c) In December 1978, the total 
offer received  from CIL collieries 
averaged 10,648 wagons per day as 
against an allotment of 8,815 wagons 
per day during the period.

(d) and (e). It is a fact that the 
wagons which are supplied on day to 
day basis to different collieries in 
CIL do not get loaded within the
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normal free  time admissible. The 
Railways do not have information 
regarding road despatches of coal.

Inpoaitioa of Booking Restriction to 
gtoUmr by South-Easter* Railways

533. SHRI A. R. BADRINARA AN: 

SHRI P. M. SA EED:

Will the Minister of RAILWA S 
be pleased to state:

(a) whether the  South  Eastern 
Railways had imposed booking res­
trictions to Shalimar from other areas 
of the country in view of the serious 
situation which had developed due to 
the non-release of loaded wagons by 
traders during the month of Decem­
ber, 1978

(b) if so, whether during the period 
1,300 wagons were stagnating on the 
Kharagpur division of the  Railway 
alone

(c) what steps were taken by the 
Railways and

(d) the total loss suffered due to 
this

THE MINISTER OF STATE IN 
THE MINISTR OF  RAILWA S 
(SHRI SHEO NARAIN):  (a) and
(b). es.

(c) Notices were served on parties 
to releaseremove  wagonsconsign­
ments.  Public  notifications  were 
also issued through leading news­
papers in  English and  vernacular. 
Meetings were held with Chambers 
of Commerce and Food Ministries of 
State Governments. At notified sta­
tions disposal of goods through sue- 
tioning is also being considered as 
provided for in the rules.

(d) It is not possible to quantify 
the loss.

Congestion In Bombay Port

534. SHRI BEDABRATA  BARUA:

SHRI VIJA KUMAR N.
PATIL:

SHRI V. ARUNACHALAM:

SHRI OM PARKASH T AGI:

WiU the  Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

(a)  whether there has been conti­
nuing congestion in Bombay port in 
January 1979

Ob) what is the reason for the con­
gestion and

(c)   whether any steps have been 
taken to improve the situation

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) There has been 
continuing  congestion  in Bombay 
Port for the past several months.

(b)  Important reasons for conges­
tion are: —

(i) Port  working at saturation 
level leaving no cushion for any 
stoppage or emergency.

(ii) Increase in the number of 
bulk  carriers for  fertiliers, ce­
ment and edible oil, which take 
long time in unloading.

(iii) 12 days strike in November,
1978 by  Transport  and  Dock 
Workers Union and the Bombay 
Port Trust General Workers Union.

iv) Refusel by crew to trans­
port pilots beyond Sunk Rock from 
20th January, 1979, followed  by 
refusal to transport pilots at all 
from 15th February, 1979 thereby 
stopping movement of vessels in 
and out.
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(c)  Several  measures,  such  as 
diversion of vessels to other ports, 
midstream  unloading  into  barges 
wherever it is  feasible,  rationalised 
distribution of catgo at Various ports, 
augmentation of strength of shore 
labour, etc. have been taken to re­
lieve the congestion.

Epidemic of Pcdiomeylitia

535.  SHRI D. D. DESAI Will the 
Minister of HEALTH AND FAMIL 
WELFARE be pleased to state:

(a) whether medical expects have 
warned about the possibility of out­
break of poliomeyiitis in the country 
this year

(b) if so, what steps  are being 
taken to prevent this epidemic and

(c) whether hospitals have adequate 
stocks of polia vaccine

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI  RABI 
RA): (a) No.

(b)  Immunisation   programme 
against Poliomeylitis has been under­
taken at urban centres run by Gov­
ernment Municipal Corporations and 
voluntary organisations. The  pro­
gramme is being extended to rural 
areas depending upon epidemiologi­
cal needs.

(c) es. Haffkine Bio-Phanmceu- 
tical  Corporation, Bombay has got 
regional distributors for supply of 
vaccine to meet local requirement 
including those of Hospitals.

Introduction of Scientific Devices for 
Preventing Accidents

536. SHRT SAMAR GUHA:  Will
the  Minister of RAILWA S be 
pledsed to state:

(a) whether some scientific devices 
have been introduced for prevention 
of railway accidents

(b) if so, facts thereabout

(c) the results achieved after intro­
duction of such devices

(d) the names of the inventor of
such devices and

(e) whether they havo ibeen regard­
ed for the invention of the devices

THE MINISTER OF STATE IN 
THE MINISTR OF RAILWA S 
(SHRI SHED NARAIN):  (a) and
(b). es. Multiple Aspect Colour 
Light Signalling for bettjer visibility, 
Track Circuits and Axle Counter* fbr 
monitoring the occupation of trade 
and t0 control the signals, Automa­
tic Warning System to prevent over­
shooting of signals by the drivers, 
Ultrasonic Flaw Detectors for detect­
ing internal  defects in rails  .and 
axles, testing the condition of per­
manent way by Track Recording 
Cars, and Oscillograph Cars and 
Glued insulated rail joints are some 
of the safety devices which have been 
introduced on the Indian Railways 
for prevention of accidents.

(c) The incidence of accidents has 
been coming  down steadily  from 
1,686 during 1952-53 to 866 during 
1977-78 representing a reduction of 
48.6 per cent.

(d) These safety devices, already 
in vogue on foreign railways, have 
been adopted by the Indian Rail­
ways with modificationsdevelopment* 
made by the R.D.S.O. to suit tlrt 
Indian conditions.

(e) Does not arise.

Studies Conducted by N.LJ.

537.  SHRI  SACHINDRA  LAL 
SINGHA:  Will  the  Minister of
PARLIAMENTAR AFFAIRS AND 
LABOUR be pleased to state:

(a)  the details of the studies con­
ducted by the National, Labour Insti­
tute during the last three years, year- 
wise, date-wise and Subject-wise, WStb
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the names of the Research  Officer 
participated in these studies

(b)  the action taken by the'Minis­
try regarding these studies subject- 
wise

(e)   whether a number of projects 
has been undertaken by the National 
Labour Institute for  studying the 
problem of rural labour and

d) if so, the details thereof fad 
the action taken up to date

THE  MINISTER  OF STATE  IN 
THE  MINISTR   OF  LABOUR
AND PARLIAMENTAR AFFAIRS 
(SHRI LARANG SAI) (a) to (d). 
A statement is laid on the Table of 
the House. tPlaced in Library. See 
No. LT-331379.

Levy of Ceas on Tobacco far BUM 
Workers Welfare Fund

538.  SHRI  SACHINDRA  LAL 
SINGHA:  Will  the  Minister  of
PARLIAMENTAR AFFAIRS AND 
LABOUR be pleased to state:

(a)   whether any fund  has been 
constituted by levy of Cess of  25 
paise Kg.  on Tobacco  issued from 
warehouses for manufacture of bidis 
for the welfare of bidi workers

(to) if so,, the details of the amount 
collected during the last three years,

year-wife. State-wise

(c)  tire details of the welfare mea­
sures undertaken up-to-date,  State* 
wise and

(d)   whether any housing subsidy 
has been introduced  fcr the bidi 
workers and if so, the details thereof

THE MINISTER OF STATE IN 
THE MINISTR OF LABOUR AND 
PARLIAMENTAR AFFAIRS (SHRI 
LARANG SAI): (a) es.

(b) A statement is laid on the 
Table of the House.

(c) Amongst the welfare measures 
undertaken so far, development of 
medical facilities  for bidi  workers 
has been given the first priority. So 
far, three  dispensaries each  have 
been sanctioned for Madhya Pradesh, 
Maharashtra,  Uttar Pradesh,  Bihar 
and Rajasthan, two dispensaries each 
for Andhra  Pradesh, Tamil  Nadu, 
Karnataka, West Bengal, Orissa and 
Gujarat,  and one dispensary  for 
Kerala.  Most of these dispensaries 
have already started functioning. In 
addition, a 10-bedded  hospital  has 
also been set up at Mysore. Besides 
medical facilities, schemes for scholar­
ships to  children of bidi  workers, 
and for provision of assistance for 
building  houses  have  also  been 
introduced.

(d) For providing housing facili- 
ties, *Build our Own House Scheme* 
has been  introduced,  where  in a 
worker can get a subsidy of Rs. 600- 
along with an interest free loan for 
Rs. 900- for construction of a house.

SI Name of the 
No. StateUnion 

Territory

*977

1977-78 1978-79(15th Feby.-— 
31st March)

I 2 3 4 5 6

i. Andhra Pradesh.. 2,36,389* 3* 19.85.680*79 17.28.289* 14 (upto November, 19 78

3. Bihar 1,95.053*16 16,38,798*85 *3.92.986*i8 (upto December, 978)

3. Gujsirat 1,58,915*8° 33,21,815*92 12,02,353*69 (upto November, 1978)

4. Madhya Pradesh. 6,60,062*00 46,31.134*4 29,95,880* 51 (upto December, 1978)

5. Karnataka. 3.97.404*13 37,28,902*98 39,08,336*37 (upto December, 1978)

6. Kerala.  . 2,0,040* 10 13.» i,757*96 8,25.352*35 (upto December, 1978)
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7. Meghalaya 5,330*13 44.083-77 24,624-24 (upto November, 1978)

8. Maharashtra.) 9.50»489*53 33,13*185-73 24.83,087-95 (upto December, 1978)

9. Orissa. 40,386*62 3*51*9 *78 2*87,935-01 (upto December, 1978)

jo. Rajasthan . 34,537-08 3,64.958* 16 2,45.349*48 (upto November, 1978)

11. Tamil Nadu.  1,28,159-64 *6.3**454-04 6»55»3I434 (upto October, 1978)

12. Uttar Pradesh. 1,26,563-53  8,68,000-00 4,68,000*00 (upto December, 1978)

13. West Bengal. 3.23,397'84 a*. *9*491-*3 12,12,478-46 (upto November, 1978)

14. Chandigarh. 475*73 •• • •

15. Delhi. 3.875. *6 17,287*91 10,768-26 (upto November, 1978)

Total . •  33,67,696-17 2*34.28,332-84*.57,40,545*88

iSaun* : Collector of Central Exise.

Standing Committee on Rural Unorga­
nised Labour

539. SHRI SACHINDRA LAL 
SINGHA:

SHRI C. R. MAHATA:

Will the  Minister of  PARLIA­
MENTAR AFFAIRS AND LABOUR 
be pleased to state:

(a)  the details of the discussion that 
took place in the first meeting of the 
standing Committee on rural unorga­
nised Labour

b) the names of the persons invit­
ed and participated in the meeting

(e)  the details of the conclusion of 
the meeting

(d)  the details of the labour laws 
applicable to agriculture labour in the 
country and

(e)  the details of the action taken 
up-to-date to implement the laws by 
the State Governments, State-wise

THE MINISTER OF STATE IN 
THE  MINISTR  OF  LABOUR 
AND PARLIAMENTAR AFFAIRS 
(SHRI LARANG SAI) (a) and (c). 
A Statement is laid on the Table of 
the House.

(b)  A Jist of the persons who par­
ticipated at the meeting is at State­
ment—I. Laid on the Table of the 
House. Placed in Library. See No. 
LT-331479.

(d)  A list of labour laws applicable 
to agricultural labour, is at state­
ment1—II. Laid on the Table of the 
House. Placed in Library. See No, 
LT-331479.

(e)  Presently, the main legislation 
to safeguard the interest of agricul­
tural workers is the Minimum Wages 
Act, 1948. Almost all the State Gov­
ernments  have  set up  requisite 
machinery to ensure its enforcement 
at village and block levels. State­
ment—II. Laid on the "Table of the 
wages fixed in Agriculture is laid on 
the Table of the House. Placed in 
Library. See No. LT-331479.
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Statement

The first meeting of the Central 
Standing Committee on Rural Un­
organied Labour discussed lour sub­
jects on its agenda. They are as 
follows:—

(i) Desirability  of  a  Central 
Legislation for agricultural workers.

(ii) Rural workers organisation 
and education—role of the Central 
Board for Workers  Education

• National Labour Institute in train* 
ing and leadership development

(iii) Abolition of contract labour 
system in projects undertaken  in 
jungles and remote areas and to 
encourage cooperatives  of  forest 
workers, which could provide em­
ployment to local people

(iv) Bonded Labour.

2.  A list of members of the Central 
Standing Committee on Rural Un­
organied Labour who were invited to 
the meeting is given in the annexure. 
The main decision at the meeting was 
to constitute three sub-committees as 
follows:—

(a) A Sub-Committee to consider 
and report on the desirability of 
Central Legislation for Agricultural 
Workers, which will also deal with 
the question of contract labour in 
forests

(b) A Sub-Committee to report 
bn education and organisation of 
rural workers and

(c) A Sub-Committee to consider 
and report on Bonded Labour, as 
uart of  the  Rural  Unorganised 
Labour,  particularly on matters 
relating to the identification and re­
habilitation of bounded labour.

Foreign Minister's Visit to China

540. SHRI PIUS *TIRK :

SHRI K. LAKKAPPA:

SHRI K. K. MURTH:

SHRI SHANKERSINHJI 
VAGHELA:

PROFESSOR P. G. 
MAVALANKAR:

SHRI SH AM SUNDER
GUPTA

SHRI M. KAL ANASUNDA- 
RAM:

- SHRI P. VENKATASUB- 
BAIAH:

SHRI BIJO MONDAL:

SHRI J OTIRMO  BOSU:

SHRI MUKIITIAR SINGH 
MALIK:

SHRI D. N. BASU:

Will the Minister of E TERNAL 
AFFAIRS
be pleased to state:

(a) whether he paid a visit to China 
recently

(b) if so, the object of his visit

(c) the composition of his delega­
tion

(d) the details of discussions held 
with the Chinese leaders and

(e) results achieved

THE MINISTER OF STATE IN THE 
MINISTR OF E ERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
At the invitation  of  his  Chinese 
counter-part Huang Hua, the Foreign 
Minister visited China from February, 
12—18, 1979.

(b) The visit was undertaken to 
exchange views and to explore possi­
bilities of resolving bilateral issues 
and improving relations between the 
two countries.
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(c) The Foreign Minister was ac­
companied by the Foreign Secretary 
and the following officials of the 
Ministry:

(1) Shri E. Gonsalves, Additional 
Secretary.

(2) Shri S. V. Purushotam, Joint 
Secretary

(3) Shri C. V. Ranganathan, Joint 
Secretary

(4) Shri V. V. Paranjpe, Indian 
Ambassador in Seoul.

(5) Shri  A.  Mubayi,  Special 
Assistant to Foreign Minister.

(6) Shri G.  N. Rao, Deputy 
Director.

(d) and (e). A separate statement 
on my visit to China has been made 
in this House.

Chinese Invitation to Private  Sector

541.  SIIRI KANWAR LAL GUPTA: 
Will the  Minister  of EXTERNAL 
AFFAIRS be pleased to state:

(a) are government aware of the 
fact that China has  invited private 
Indian capital in some selected sec­
tors;

(b) is it also a fact that an expert 
team is being sent to China shortiy;

(c) give the details of the invitation 
to the private sector from other com­
munist countries for investments; and

(d) what is the reaction of  the 
Government thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF EXERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
to (d). As far as this Ministry is 
aware a certain Hong Kong financial 
organisation has approached an Indian 
firm in the private sector to send two 
technicians to examine the feasibility 
of improving the technological level

of certain cement plants in China. It 
is understood that two or three Indian 
technicians would be visiting  China 
for this purpose.

This Ministry is not aware of any 
Chinese invitation for private Indian 
capital investment in  the Chinese- 
economy.
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Alleged Plight of Hfndni ia FaUftu

545. SHRI ISHWAR CHAUDHR: 
Will the Minister of E TERNAL 
AFFAIRS be pleased to state:

(a) whether Governments attention 
is drawn to the Deccan Herald dated 
12-1-79 that Hindus in Pakistan are 
under great  pressure of Cultural 
absorption in the Muslim Community

(b) whether Government's attention 
has  also been drawn to a book 
'Gandhi Nehru and the Challenge by 
Vishnu Dutt that  children are en­
couraged to  participate  in Muslim 
Festivals like  Bakra Id through the 
sacrifices of animals and in the ob­
servance of the Raman

(c) if so, whether the Government 

of India has ascertained the facts in 
this regard through our High  Com­
missioner there and

(d) if so, the details thereof

THE MINISTER OF STATE IN THE 
MINISTR OF E ERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
and (b). The Government have come 
across a report which  appeared in 
Deccan Herald dated 12-1-1979,  re­
garding the book “Gandhi, Nehru and 
the Challenge written by Shri Vishun 
Dutt.

(c)  and (*)• The Government do 
not consider it appropriate to have a 
public discussion over  an  internal 
affairs of a neighbouring country.

mm tar mjiWwwN til
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American activities in Indian, Ocean

548. SHRI M. N. GOVINDAN 
NAIR:

SHRI P. K. KODI AN:

SHRI M. RAMGOPAL 
REDD:

SHRI AMAR RO PRADHAN:

DR. BIJO MONDAL:

SHRI K. MALLANNA:

SHRI MUKHTIAR SINGH 
MALIK:

(qr)
iBTjspTJT q5T 3*T •TTfT ,3«ftWT{f  
arrT I 3 5t

*fl* 3T ST T T  Ct'wlv  
BlSrtftwf *i«l 

*p   stem *r *rrtnr qrft sireft t 
gppfhwHli T Wqft-Wft tTo jfto sfto tTo 
tfto To oojipto ip fa jrfar* qftwwfi 
srrr ftnrr 11 gHfgror wgffiflrt 

arif5ri
apT-anfa p gwftwRf v farc srrefarar vfr 
T«h"  »j

Sospeostoa of passenger trains doe to 
Flood

547.  SHRI  RAJENDRA KUMAR 
SHARMA: Will the Minister of RAIL­
WA S be pleased t0 state:

(a) the number of passenger trains 
in the country the operation of which 
was suspended due to devastating 
flood of 1978 and

(b) the number out of those trains 
the operation of which has since been 
resumed and the time by which the 
remaining trains are likely to be re­
stored

THE MINISTER OF STATE IN THE 
Mmt TR OF RAILWA S (SHEt 
SHEO NAJtAIN) (a) and (b)  tfr- 
formation U being collected land  Wfti 
be liltf on the table of tffa'liftiift,

Will the Minister of E TERNAL 
AFFAIR'S be pleased to state:

(a) whether  the  presence  of 
foreign naval vessels and particularly 
of US naval fleet in Indian Ocean and 
Arabian sea has considerably in. 
creased in recent months

(b) whether this increased presence 
of foreign naval vessels go counter 
to the desire of India and other litto­
ral nations to keep the Indian ocean 
as a one of peace and

(c) if 50, the steps India has taken, 
to see that these foreign naval ves­
sels are withdrawn from the Arabian 
sea and other areas of Indian ocean 
so that the entire Indian ocean can. 
be kept as a one of peace

THE MINISTER OF STATE IN THE 
MINISTR OF E ERNAL AFFAIRS. 
(SHRI SAMARENDRA KUNDU): (a) 
Government is aware of Press reports 
to this effect. According to informa­
tion available to us no abnormal in»- 
crease in the military presence Of 
foreign maritime powers,  including 
the USA, in the Indian Ocean has been, 
noticed.

(b)  and (c) The Government at 
India's support to the establishment 
of a one of Peace in the Indian Ocean 
is well known. Government of India 
continues to impress on all concerned, 
countries bilaterally and ill multi* 
lateral for the desirability of taking: 
concrete steps to achieve this objec* 
tive.
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Hunting of great Indian Bustard by 
Saudi princes

549. SHRI M. N. GOVINDAN NAIR:

SHRI K. LAKKAPPA

SHRI P. K. KODI AN

SHRI AMRIT NAHATA :

SHRI SHANKERSINHJI 
VAGHELA:

SHRI DAULAT RAM 
SARAN

SHRI RUDOLF ROADRIGUES

SHRI ANANT DAVE:

SHRI SH AM SUNDER 
GUPTA:

DR. BIJO MONDAL:

SHRI MUKHTIAR SINGH 
MALIK:

SHRI HARi VISHNU 
KAMATH:

WU1 the Minister of E TERNAL 
-AFFAIRS be pleased to state:

(a) whether the Government of 
India had recently permitted a num­
ber of Saudi Arbian princes to come 
to India with 75 falcons to hunt the 
great Indian bustard, a protected bird 
in the arid regions of Rajasthan

(b) whether this had led to wide­
spread protest from animal and bird 
lovers and their organisations and the 
Eishnoi community of Rajasthan

(c) whether the Rajasthan Govern- 
ment had protested against permission 
given to the Saudi Arabian princes

(d) if sq, what were the over riding 
{actors that weighed  with Govern­
ment in giving permission to the 
'Saudi Arabian princes

.   whether Government have any 
WQonation regarding the actual bun 
tin* done by them and the numb* 

tpodes of birds caught and Wl-

 If to, the details Hleteoff

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
The Government of India did not 
permit any Saudi Arabian Prince to 
hunt the Great Indian Bustard.

(b) es, Sir, there were protests. 
They were based on the wrong pre­
sumption that the party from Saudi 
Arabia had been allowed to hunt the 
Great Indian Bustard.

(c) No, Sir.

(d) Does not arise.

(e) and (f). The Saudi party caught 
about 34 Tilors  (Houbra Bustards) 
which is a migratory bird.

Granting   permission   to American 

Navy planes to over fly India

550.  SHRI M. N. GOVINDAN NAIR: 
Will the Minister of E TERNAL 
AFFAIRS be pleased to state:

(a) whether the U.S. Government 
has asked permission to allow a fleet 
of the American Navys reconnais­
sance planes operating from its base 
ip Diego Garcia, to overfly the Indian 
Mainland

(b) if so, the details

(c) whether Government is aware 
that these P-3 oriow planes are equip, 
ped with highly sophisticated instru­
ments etc. and

(d) if so, the details

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
 Sir.

(b)Does not arise.

(c)   and (d) India has agreed to co­
operate with the United States and 
the U.S.SJt. to c*rry o*tf a sdtotifle 
rwevch programme of
taace to India conducted   iwU 
Meteorological Qlobal  Research in* 
garding the origin and move***
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Monsoons.  Several  expeditions in 
the Indian Ocean, in the Bay of Bengal 
and the Arbian Sea have already 
taken place and another programme 
of joint research has been drawn up 
for the year 1979. Under this  pro­
gramme, four Soviet ships are to be 
stationed in the Bay of Bengal outside 
the Exclusive Economic Zone of India 
and three U.S. aircraft are expected 
to carry out scientific flight missions 
across Western and Northern  India 
besides the Arbian Sea and the Bay 
of Bengal. The three  aircraft,  in­
cluding P-3, engaged in this program­
me belong to civilian Government 
research agencies of the United States 
and will also carry Indian personnel 
on board during their flights.

Trains cancelled in Ferozepor tfrUoi

Statem ent

Train No.

551.  DR.  BALDEV 
Will the Minister of 
be pleased to state:

PRAKASH:
RAILWAYS

(a) the number of trains cancelled 
in Fetozepur Div. (Punjab) on account 
of coal and diesel shortage in the year 
1978;

(b) the number of trains which 
were subsequently re-started; and

(c) the number and names of the 
trains still under suspension on ac­
count of coal and diesel shortage?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) 112 passenger 
fraiî were cancelled in Firozepur 
Division (Punjab} for periods varying 
from 1 day to 197 days in 1978 due to 
shortage of coaL No passenger train 
was caxteeJJed due to shortage ef diesel
oil.

(b)  ftoMptinf 7ft trains, details of 
which are given in the attached state* 

«}1  rwBpptofog  ■ cancelled 

Metier  fceve been se-4|rted.

<c) Inlorm*tkm 
....... etUehed.

I* 1* *ke

8ff/5ff  .

8AK/7AK 

3AD/4AD .

4IF/71F  .

4L111/5IJH

1AJL/4AJL

1PJ/2PJ  -

2JF/4JF  . 

5ABP/6ABP

3AA/4AA

3JMP/8JMP

4JMP/5JMP

iBF/aBF  .

1BA/2BA .

345UP/346D11

4AK/3AK

4JN/3JN  .

8JN/7JN  .

3JH/1JH  .

8JH/7JH  .

14JH/13JH

2LJ/5IJ  .

7JF/12JF .

2NJ/1NJ  .

3LL/6LL .

3ABQ./4ABQ.

2BQJIBQ,.

3safupyss4»e-

33iUP/33̂pn.

45llV/4fiDn

343U*34*N*

Section on vmich 
cancelled.

Firozpur-Fazilka

.  Amritsar-Khemkaran

Amritsar-Derababa*
nanak.

.  Ludhiana-Firozpur.

.  Ludhiana-Hissar. 

Amritsar-Ludhiana

- Pathankot-Jaramu- 
Tawi.

.  J ullundur-Firozpur. 

Amritsar-Pathankot.

Amritsar-Atari.

Jullundur-Pathankot

Do.

Firozpur-Bhatinda.

Bhatinda-Abohar.

Firozpur-Bhatinda.

Amritsar-Khemkaran

Jullundur-Nakodar.

Do.

Jullundur-Hoshiarpu#

Do.

Do.

Ludhiana-J akhal.

.  Jullundur-Firozpur,

Nawashar-Doaba-
Juliundur.

.  Ludhiana-Lohian 
Khas.

Amritsar-Qadian.  >• 

Batala-Qadian.

.  DelhîAawitMr.

.  Saha-*npur-Amrit*ar

.  Detti'Amritn*.



191 Written Answers  FEBRUARY 22, 1970 Written Answers 192

Train No. Section on which 
cancelled.

335UP/336 Dn. . Ambala-Sriganga-
nagar.

347UP/348Dn. .Ambala-Bhatinda.

1UB/2UB Do.

8JF/5JF.  .  . J ul 1 undur-Firozpur

iJLK/aJLK J ul 1 undur-Lohian 
Khas.

Total 72 Trains.

Linking Chandigarh with  Ludhiana 
by Rail Line

552. DR. BALDEV  PRAKASH:
Will the  Minister of  RAILWAYS 
be pleased to state:

(a)- whether the project to link 
Chandigarh with Ludhiana by  rail 
line is undet consideration  of Gov­
ernment; and

(b)  whether it is a fact that Go­
vernment of Punjab has offered  to 
bear full cost of construction of the 
rail line?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Traffic pros­
pects and costs  of construction of 
Ctamdigftrh-Ludihiana Rail Link were 
examined some years ago. As the 
project was found to be financially not 
viable and also because of constraint 
of resources, the project could not bo 
taken up.

(b)  Yes. The Government of Punjab 
has expressed its preparedness to And 
funds for this &*» *t the sajne time 
stating that it would not" be a good ' 
preoedent if they have to pay the cost 
The matter will therefore have to 
•wait clearance by the - Planning 
Commission.

Extension of line from Batala to 
Qadian opto Beas

553. DR  BALQEV  PRAKASH:
Will the Minister  of  RAILWAYS 
be pleased to state:

(a) whether Government have re­
ceived any request to extend the 
Railway line from Batala to Qadian 
(Ferozepur Division Punjab) up  to 
river Beas; and

(b) if so, the action taken by the 
Government?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Yes.

(b)  Batala-Qadian is a lightly used 
branch line of 19 Km. length. Ex­
tension of this unremunerative line by 
a few Kms. to Beas bank, is not ex­
pected to improve its traffic prospects, 
particularly in view of expanding road 
services. There is no proposal to extend 
the line.

Visit of Official Team to CSoalheads

554. SHRI R. V. SWAMINATHAN: 

SHRI NIHAR LASKAR:

Will the Minister of  RAILWAYS 
be pleased to state:

(a) whether Union  Government 
took a decision to appoint a  joint 
team of Ministries of Bnergy  and 
Railways to resolve the controversy 
of blaming each other for deteriorat­
ing coal supply position;

(b) if so, whether the official team 
visited the coal pitheads and submit* 
ted the report; and

(c) if so, the details thereof?

► •. »

*TOE MINISTER W STATE INTO*
MiN»nrg of tuhtMkwrnga 

(̂  to WU f  Ho-
However, an Offlc*c«t the MlnWry 
of Energy, vlonf with an Otteor of
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the Ministry of Railways, visited 
Jharla Coalfields in December 1973 in 
order to explore the possibility of in­
creasing the movement of soft coke 
from that area and to hold discussions 
with the local officials of Coal India 
Ltd. and the Railways.

Supply of American Fighters to 
Pakistan

556. SHRI R. V. SWAMINATHAN:

SHRI M. V. CHANDRA­

SEKHARA MURTH:

SHRI NIHAR LASKAR:

SHRI AMAR RO PRADHAN:

SHRI C. K. JAFFER SHA- 
REDF

HRI. JAARDHANA  . ' 
cPOOJAR   

' vrffHRI ANANT BAVE: :v

Whrflie iMifer of feCPESRNAL 
AFFAIRS be pleased to state:   *

ha**greed to the reqwesiof Pakistan 
for supply of US. fighter*

(b) if so. whether U.S. Govern­
ment has agreed and ha* also suppli­
ed latest fighters to 'them  

J I   .   .................
(c) whether India has Pointed out 
to U.S. that arming of Pakistan means 
increasing of tension in the sub-con­
tinent and

(d) if so, the reaction of the U.S. 
Government on our protest

' »  -  r  1 '   '    '

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI  SAMARENDRA  KIJNJOU):
(a) and Oar).   Government is aware
of the willingness of the US Govern- 
mntto consider military sales includ­
ing that of aircraft to Pakistan.

J'e* and (dj. The Government have 
en fa the past and more recently 

broagfat to thiehotiee of the US Gov- 
twtiiHllHif our   at the dangws
* a** sal«» which could «P»et

4111 ta_9

process of normalisation of relations 
between India and Pakistan and 
hinder our efforts to promote mutual 
confidence 'and beneficial cooperation 
among countries of the sub-continent.

Children engaged in Household Work

557.  SHRI P. RAJAGOPAL NAIDU:: 
Will the Minister of PARLIAMEN­
TAR AFFAIRS AND LABOUR be 
pleased to state the number ,.of 
children under the age of 14 employ­
ed in household ork in the country

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS  AND  LABOUR 
(SHRI RAVINDRA VARMA) 
regarding number of'r children, 
the age of 14 years employed In 
household work in  the country are 
not available. 

However, according to the(i "1071* 
Census 3.39 lskh child worker belov 
the age of 15 years were engaged in 
manufacturing,  processing, servicing 
and repairs etc. in household industry*

Ad-hoc Appointment of Doctors

558.  SHRI P. RAJAGOPAL 
Will tfce Minister of HEALTH AND 
FAMIL WELFARE  be pleased to 
state:

(a) whether there were about 700 
ad hoc appointments of  doctors  m 
Health Department and

(b) whether the UPSC expressed 
against this ad hoc appointments

THE MINISTER OF HEALTH AND 
FAMIL WELFARE (SHRI RABI 
RA)  (a) and (b). There are 421 
Junior Medical Officers working against 
Central Health Services posts on an 
ad-hoc basis. The policy of the Mnis- 
try is not to encourage ad-hoc appoint­
ments except where they become neces­
sary in unavoidable circumstances, in 
the public interest.

The U.PfS.C*s approval for the con­
tinuance of ad4»c iBlWotottMB»tB i* ob­
tained from time te time in accordant*
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with the Government instructions on 
the subject. The U.P.S.C. have now 
recommended 250 candidates for diffi­
cult areas and 473 lor ordinary areas 
for appointment to the posts of Medi­
cal Officers in the Central Health Ser­
vices. With the joining of these candi­
dates, it is expected that all the vacan­
cies held by ad-hoc appointees will be 
filled by regular officers.

am' ffoigr M M 9*rf 
fmr

55* mu : firrHr
fa:

M   *** tt* 

TTSrSj  ****   t   *

(•) wt tor *  era*

* 5 * 2 5 * w
9   f WT, fPwii fftiR

 sfcnr ft*  
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Doctors reluctant to settle in Villages

560.  SHRI RAJ KRISHNA DAWN: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased to 
state:

(a) whether Government are aware 
of the feet that most of the graduate 
doctors are reluctant to settle in vil­
lages

(b) if so, whether Government are 
considering it  essential to  reserve 
some of the seats in medical colleges 
all over India for the students belong­
ing to farmers family and to  help 
them with hfccfessary monetary grants 
a« necessary as an remedial measure 
and

(c) if not, what other proponl* are 
in atftfre fcbnriitiifa wfflt Ofctet*- 
meOt*ihSUeiimm doftdrii ***«  
service of theVfftilirtfr  - -c vir * 

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE  (SHRI  RABI 
RA): (a) to (c). It is a fact that in 
the rural areas, generally, the availabi­
lity of medical facilities is inadequate 
whereas Health is a State subject, the 
Government of India, through the con­
sultations in the Central Councils of 
Health and Family Welfare and other 
means available, is continuously striv­
ing to brttg about a ba .mce between 
availability of health care services In 
the rural and urban areas. To attract 
doctors for service in the rural areas 
the State Governments are offering a 
variety of incentives which  include 
rent-free accommodation, rural allow* 
ance, preference in admission to post­
graduate studies etc. The Government 
of India, on its part, have launched (he 
Rural Health Scheme and also plan to 
attach 3 Primary Health Centxif to 
e  o* tjhelp« medleal collegea Ja*h«



country for the re-orientation of medi­
cal education to give it a rural bias 
while, simultaneously, ensuring an im­
proved approach* to the delivery of 
services by the Primary Health Cen­
tres. For this purpose, 3  specially 
Planned mobile clinics will be made 
available to each Medical Covlege.

Durgapwr-Caieutta National Highway

561.  SHRI RAJ KRISHNA DAWN: 
WiU the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) how long the  Dutgapur-Cal- 
cutta National Highway will remain 
suspended for want of resources

(b) what is the total acres of land 
acquired for this purpose and thus 
lift unutilised and also the total jpro- 
dflkfetton of paddy so iffecUd and

(c) the total anount of road mate* 
rials in rupees thus invested and the 
net amount of pilferation so ftr re­
ported either by theft or due to da­
mages

THE MINISTER OF STATE IN 
CHARGE OF TOE MINISTR OF 
8EUHPNG AND TRANSPORT (SHRI 
GHAND RAM): (a) Presumably the 
Hon'ble Meinber is referring to Cal­
cutta Palsit Section of Durgapur Cal­
cutta Expressway which section only 
nationalised as part of National High­
way No. 2 in July 1975. It has not 
been possible to take up work on this 
Section due to constraints on financial 
resources as the project is expected to 
need a heavy investment. No specific 
indication can be given in this regard 
at this stage.

(b) Out of the total 1600 acres of 
land acquired for the purpose, only 
about 100 acres remained unutilised. 
This non-utilisation has reportedly not 
affected the production of Paddy.

(c) According to  the report re­
ceived from the Government of West 
Bengal, material costing about Rs. 66 
lakhs iras collected. This was done 
wten it was a Stale project. Theloss 
oti accoimt of theftdamage is reported 
to be-aboat RSi (toe lakh.
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Eradication of Malaria

562.  SHRI RAJ KRISHNA DAWNi 
WiU the Minister of HEALTH AND 
FAMIL  WELFARE be  pleased to 
state:

(a) whether Government have re­
viewed the progress of malaria era­
dication or not

(b) if so, the proportionate benefit 
achieved so far with reference to the 
amount spent iby the Government to 
eradicate malaria from the country

(c) whether there is any difference 
from the development planning and 
its field level execution

(d) is it a fact that most of the 
staff members  engaged to  collect 
blood sample from various houses are 
manipulating the collection from a 
single house and

(e) if so, what is the role of the 
Government to check and stop such 
malpractices

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE  SHRI RABI 
RA" (a) es.

(b)  The malaria  eradication pro­
gramme  was stared in 19S8. Since 
then upto 1977-78 an expenditure of 
409.77 crores has been incurred.  In 
early fifties there used to be about 70 
million cases of malaria every year and 
twice that number during epidemics. 
Annual mortality was about 0.8 mil­
lion due to malaria. By 1964 due to 
efforts made in NMEP 60 per cent of 
the country became malaria free and 
in 1965 there were only about 0.1 mil­
lion cases with no deaths in the count* 
ry. However, due to various reasons 
a gradual increase In malaria started 
from 1966, till in 1976 there were 6.4 
million  cases. Government of India 
introduced a Modified Plan of Opera­
tions for controlling malaria in 1977. 
As a result thereof, dttriqg 1977 there 
was a reduction in malaria incidence 
compared to 1976 by 26.88 per cent sad 
ttfetteg 1978 oti the basis of reports **
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ceived till 20th January, 1979 there has 
been a further reduction of 12.58 pet
ceht as compared to the corresponding 
period tn 1977.

(c) es. There is usually some short­
fall.

(d) NO.

(e) The question does not arise bul 
it any such malpractice is brought to 
the notice of the 'Government it iriB 
be looked into.

Political development in Iran

503. SHRI   RAJ   KRISHNA 
DAWN:

SHRI K. tAKKAPPA:

Will the Minister of  E TERNAL 
AFFAIRS be pleased to state whe­
ther the recent development in Iran 
is going to affect the completion of the 
projects in India jointly started  by 
the Government of India and Iran

c TftE MNtSTfck W -STATE  IN 
THE  MINISTR OF E TERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU): It is hoped that the ongoing 
cooperation  between the Govern­
ment of India and the  Government 
of Iran would continue.

Survey regariling  increase of V.D.

564.   SHRI  G. .  KRTSHNAN: 
will the Minister of HEALTH AND 
FAMIL WELFARE be plei.sed to 
state:

a) Whether Government of India 
has conducted any survey  recently 
regarding the increasing incidence of 
V. D., (State-wise)

 .(b) if so,  the  details  thereof, 
(State-wise)* and

(c)  when the previous survey was 
eonducted in this regard

MINISTER OS'  HEAJJIH 
AND FAMIL WSLFARE  (3HRE 
1ABI RA): (a) No.

(b) Does not arise.

(c) The last survey was conducted 
by the  Government of  India and 
W.H.O. in the year 1949 in Himachal 
Pradesh.

Loss to D.T.C.

565. SHRI G. . KRISHNAN: 

SHRI ISHWAR CHAUDHE:

Will the  Minister of SHIPPING 
AND TRANSPORT bs  pleased to 
state:

) whether there has been any 
loss to Delhi Transport Corporation 
during last two years and

(b)  if so, to what extent and the 
reasons, thereof

ME MINISTER OF STATE IN 
CHARGE OF THElflNlJSTO  OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM),: (a) es, Sir.

(b)  Tin  Corporation suffered net 
loss of Rs. 10.40 crores and Rs. 18.17 
crores respectively during the years
1976-77 and 1977H78.  The estimated 
losses for 1978-79 are of the order Of 
Rs. 19.63 crores.

The main reasons contributing to 
the losses, are as under:—

(i) The erstwhile two stage fare 
structure of 30 paise and 60 paise 
was uneconomical and totally di­
vorced from the operation costs and 
thereby every additional Km. Ope­
rated by DTC resulted in increas­
ing losses.

(h)  The uni-directional  peak 
traffic at obtain hours of mondaf 
and evening smd thepoortrafflc de­
mand from both 4Jm directions In 
lean hours Resulted in under-utili­
sation of buses.
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(iii) Ineffective  and inadequate 
managerial control and supervision
at senior and middle management
levels.

(iv) Repairs  maintenance  of
the fleet remained ignored during the
years 1975-76 and 1976-77 resulting
in deterioration of the fleet  and
thereby  sharply  increasing the
quantum of expenditure  required
to be  incurred for this purpose
during the ensuing years.

(v) Disastrous cannibalisation of
vehicles undertaken during 1975-
76  1976-77 with the result  that
fairly  recent vehicles remained
Immobilised for long  period  and 
they needed supply of major assem­
blies involving high costs.

(vi)The impact of increases  in
salaries and wages due to the imp­
lementation of the  recommenda­
tions of the Third Pay Commission
and grant of various instalments of
DA. and increased H.R.A. from 15 
per cent to 25 per cent.

(vii)The Corporation has nei­
ther an equity  capital base nor 
working capital  funds to manage 
its day-to-day operations and has 
to solely depend on the ways and 
means support provided by  the 
Government, as reimbursement of 
the working losses. Even for meet­
ing the capital expenditure towards 
additionsreplacement  to the Beet 
as well as other Infrastructural fa- 
dlities, the Government has  been 
releasing capital funds in the shape 
of  interest bearing loans which 
add to the interest liabilities of the 
Corporation.

Cwiftl) The cost of inputs increas­
ed by about U per  cent during 
1977.78 and this increased the losses

Growing incidence of T.B.

566.SHRI VASANT SATHE:

SHRI O. P. T AGI:

SHRI  BALDEV  SINGH
JASROTIA:

Will the  Minister of  HEALTH
AND FAMIL WELFARE be pleased
to state:

(a) whether attention of the Gov­
ernment has been drawn to the news
report appearing in Indian Express*
dated 26-1-79 under the caption (six
lakhs die of T. B. in India every
year

(b)if so, what is the reaction of the
Government to the various observa­
tionsfacts reported therein and

(c) details of steps taken to check
effectively the growing incidence
of T. B. during the last 5 years in va­
rious parts of the country and the re­
sults achieved state-wise and provi­
sion of funds allocated for this pur­
pose during 1979-80

THE MINISTER OF HEALTH AND
FAMIL WELFARE (SHRI BABI
RA) (a) es.

(b)The observations made in the
news item are generally correct.

(c) A statement showing the steps 
taken is enclosed. An outlay of Rs. 492 
lakhs has been proposed in the Plan 
for 1979-80 for Anti-IB work.

Stafttmaaft

Steps taken to check growing in* 
cidence of TB during last S years in
the various parts of the country and 
results achieved are given below:

1. 27 more District Til  Centre 
have been  established. Thus 311 
District TB Centres are now func­
tioning in the country.

2. 42500 TB beds have been pro­
vided to look after the acutely ill
TB patients. A statement showing'
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the distribution state-wise is 
closed.

en-

3. Anti TB drugs for domiciliary 
treatment of TB patieals are sun- 
plied to State Governmentvolun­
tary  body run TB clinics by the 
Central Government.

4. BCG Vaccine is being supplied 
to States for vaccination of suscep­
tible population. Nearly 13 to 14

million BCG vaccinations are per­
formed  every year and about 1 
million patients are under treat­
ment under the programme at any 
time in a year.

5.  Steps have  been taken  for 
the involvement of health workers 
of various categories posted at the 
Primary  Health Centres  in TB 
case  finding, treatment and BOG 
vaccination activities.

Statement

Number of T. B. CtntnslTB Beds in India.

Name of StateUnion Territories.
Total No. 
ofDistt.
TB

Centres.

Total No. 
of TB 
Beds.

1 2 3

I. Andhra Pradesh................................................................ 21 2927

2. Assam . . . . . . . . . 10 799

3-Bihar. . . . . . . . . . 9 1714

4-G ujarat......................................................... 19 2886

5-Haryana.................................................................. 9 252

6. Himachal Pradesh......................................................... 8 679

7-Jammu  Kash m ir................................................ 9 695

8. Kerala............................................................................ 10 2i6r

9*Madhya Pradesh............................................... 28 1710

10. Maharashtra .................................. .  , 7034

11. Karnataka ...............................................T  . 19 2838

iff. Orissa .   .   .   .   .   .   .   .
7.'   v  i '*  •''  ,

19 73°

Punjab • .*   •   • . •“  ,   . 1627

14. Rajasthan   .   .   . '  .   .   . -  .
' t ' «

. j  a *615

1* Tamil,Nadu .   .   .   .   . . '
.   r 3558

16. UttarPtadoBb 38T2

J7*West Bengal . .................................................... 16 5786

l8
Delhi .. ............................................... . 1 »53

*«• Nagaland............................................... . *    •*,

)    •

... 100

20. Meghalaya............................................... 1 303

91. Manipur.................................................................. 1 100
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1 2  3

—rr- —• 

22. Sikkim . . . . . . . . . . .    1   62

23. Pondicherry   ....................................................................  1   -  169

24.  Tripura.............................................. 1   50

25.  Goa, Daman  D iu ............................. 1   251

26.  A  N Islands . . . . . . . . .  1   62

27.  L  M. Islands.....................................

28.  Arunachal Pradesh..................................... 3   182

29.  Chandigarh.............................................. 1   10

30.  Mi ora m.............................................. 1   30

31.  Dadra  Nalar Havel i  . . . . . . . .

To t a l .... 311   42501

367.   TT*   :   WT  FUFH
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srfiwro  nqi»r 

.fa 3rr iv

(s) t5"
*Mf *wrafor pn«

0PRM(»iiP P W fWH, 
TOIT ,   fiwr w
T I.
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.V.,  .,  jft

(6) f4fwV
 «H1W ftfFT y ««r vt 
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THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS AND  LABOUR 
(SHRI RAVINDRA VARMA):  (a)
to (c). The Govenment has no pro­
posal under consideration, to provide 
doles to unemployed persons of the 
Live Registers of the  Employment 
Exchanges irrespective of the dura­
tion of their registration. It may be 
mentioned that not all the registered 
job-seekers are totally unemployed. 
It is felt that it would be more ex­
pedient to ensure that available re­
sources are more  usefully invested 
in stepping up the process of deve­
lopment and creation of additional 
productive  and sustained employ­
ment  self-employment opportunities.

prevention of Child Labour

572. DR. VASANT KUMAr P AN­
DIT:

SHRI DURGA CHAND:

Will the Minister of PARLIAMEN­
TAR AFFAIRS AND LABOUR be 
pleased to state:

(a)  what specific programmes have 
been drawn for child welfare in 1979 
International ear for the Child and

1) what stapi Government pro­
pose to take to implement various 
Central and State enactments proven- 
ting child labour

m  M1HBW NP PARUAIOSN- 
TJttnr  AITAttB AND  LABOUR
m m m m m**. vjuma): * a
Mttk«ai ntn of Action* has been
PPOpiNa If w UVnBMBI OBwBr 
tef lMiaoaret and programme* to be 
taJse»«pdarfaig tatoraattonal Tear 
of da CUld. 11m pwgrmmas men- 

thawjUji frill be undtckin at 
UrtlMoisil' ani Stata forefe

Apart from this, the following ac­
tion pMgMBBfli are contemplated:—

0 A survey to gst accural* *ata 
on "Infant and Child Mortality* to 
bo undertaken by Registrar General 
of Chasm of

(ii) The “child-to-child* program­
me developed by the Institute of 
Child Health, London, is being ado­
pted by the Government of India 
and wil be implemented through 
school teachers.

(iii) A National Childrens Fund 
is being constitued with  contribu­
tions from  the Government and 
general public.

(iv) A Scheme of National Awards 
every year for the best work done 
in the field of child welfare hMT 
been approved in  order to pro­
mote  and  recognise voluntary 
efforts in the field of child welfare.

(v) The Government has set up 
22 Intensive Development Projects

in 20 States.  They include nutri­
tion programmes for children.

(vi) It has been decided to start 
50 additional  Integrated  Child 
Development Projects during the 
year 1979 in addition to 100 such 
projects already  approved. These 
projects aim at an integrated de­
livery of a package of service con­
sisting of supplementary nutrition,

. immunisation, health check up, 
nutrition and health education and 
non-forma pre-school education.

(vii) Various programmes are to 
be initiated in the field of educa­
tion. These include univeraaUea- 
tion of elementary education, esta­
blishment of Bal Bhavana, progra­
mme of nonbcmal. education of 
children in the age group of 9 to 
14 and providing mid-day maafe

(viii) Hiere «*e specific program,
mes of Health and Family WeSfaro 
relating to POO Vaccination, TVi- 
pie TfphflMi im­
munisation, ftsdMx vaccination 
etc.

(b)  Hie implementation of vario** 
Central and State enactments prohi­
biting ehild employment in certain 
occupations is under the States and 
Union Territories. A Committee on
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Child Labour has been set up which, 
among other  things, will examine 
existing labour laws, their adequacy 
and implementation and suggest cor­
rective action to be taken to improve 
implementation and to remedy de­
fects.

Epidemic of Foliomyelities

573. DR. VASANT KUMAR 
PANDIT:

SHRI F. P. GAEKWAD:

SHRI K. MALLANNA:

Will the Minister of HEALTH AND 
FAMIL WELFARE  be pleased to 

state:

(a)  whether  Indian  Council of 
Medical Research has given a warn­
ing of wide spread polio infections 
which may break out in epidemic 
form, in the near future

Cb) has Government taken any sur­
vey of new polio cases  particularly 
amongst school age children in  var­
ious vulnerable areas

(c) if so, what is the number of 
children, ridden with  poliomyelities 
in 1970 and in 1977

(d) what is th disease rate cur­
rent in India as against ty, countries
"jth improved economic  conditions

-rv"'*     '

(e) wfiCther  Crash-Immunisation
4rogranfitie1 will be undertii  by 

to pjffevent polio turning 
into an epidemic or endemic form

*   "   ' • .   : : r 
• IHB  MINISTER » OF  HEALTH 
rANDr FAMIL  WlflbJPARE  (SHRI 
EABI RA) * a) • No.   

(b)  A survey of children in urban 
areas of 22 districts in Andhra Pra­
desh was made in 1976. The survey 
showed that 4272 dates had residual 
paralysis giving a case rate varying 
from 4.8 to 116.2 per lakh of popula­
tion from district to district.

(c)  The number of polio cases re­
ported is as under:

ear Cases

1970 • 30,917

1977 • 5.593

(d) The averageincidence rate of
reported cases of polio during 1974-
77 is 2.1 per lakh of population.

The incidence rates of Polio in
Some of the economically advanced
countries are as under.—

Country Rate per
lakh

population.

USA (1977) o* 005

U.K. (1977)  . 0*03

Canada (1977)  . o* 008

USSR (1976) 0-045

(e)  Immuniation against polio is  
already being v undertakenin jfban 
centres , by theState Governments, 
Corporations and pluntaty, 
sations. This is betyg a*td ,-t0 
rural areas gradually,  depending 
mm. *n L**pila-

W  ff v oeij ernMt of 
India . emaMr* B  - y *fete
gSalthfa orin kdMl Or- 

programmed

"-i, r. 'i J-fW A
.. J574. .DR. VASANT KUMAR FAN-
DIT: Will the Minister of PARLIA- 

A  tABOUB

, be pleased' to 8t6te:
* ft •'   i * '*' ' 4 ''

(a)  whether this recent legislative 
restrictions on the employment  of
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women in night shifts have brought 
steep decline in job opportunities for 
women workers it textile industries,

(b) if so,  whether  Government 
propose to reconsider the legislative 
restrictions in this regard and

(c) whether Government made any 
servey of employment opportunities 
for women in other industrial units, 
such as silk, mica, jute, food proces­
sing and others

: (v) snnr * 
«r«r ttct fsrerpft
*ftii  srfr  jsr  75  m»ft  TC 
ftgV qft wu apt   1  tvq
m m   w  50  fro  jftosrfa qr

 wr-«nR- tt:   «Ptf
snrnr ip wt    anrrft, 1979 
*T 92. 5    t

THE MINISTER OF PARLIAMEN­
TAR AFFAIRS  AND LABOUR 
(SHRI RAVINDRA VARMA):  (a)
The Laboui Bureau, under the Minis­
try of Labour,  had undertaken a 
study on the employment of women 
in selected industries in 1977. This 
study also examined,  among other 
things, the trend of employment  of 
women in the textile industries. The 
study revealed that there was a dec­
lining trend in the employment of 
women In the cotton textile industry 
whereas, in silk mills there was a 
trend of increase in womens employ­
ment. According to the study the dec­
line of employment  of women in 
cotton textile industry had occurred 
mainly owing to the introduction of 
improved technology, rationalisation 
and automation  and the legislative 
restriction on employment of women 
during the night shift.

(b There  Is no sucthj proposal 
under examination at present The 
Government is,  however,  keen to 
esifebtirage  vkmmafs employment.  '

(c) es, Sir

iliwujwuil wff wnpf 
(time,*) wmr

ST. *rt*r stotti : wm 
IPTT   Rif:

(y) mr jrfemng-rrtte  (Arjtt) 

(«r) JTf ft,  rt  wrm
f 

Release of wagons

577. SHRI KUSUMA KRISHNA. 
MURTH: Will the Minister of RAIL- 
WALS be pleased to state:

(a) whether it is a fact that poor 
release of wagons by consumers  is 
immobilising  about 4,000  wagonsr 
every day causing serious dislocation 
in movement of essential commodi­
ties

(b) who are these consumers and 
whether they include public sector 
Government undertakings and

(c) if so, what action Government 
propose to take to remedy the situ­
ation

THE MINISTER OF S ATE W  
THE  MINITHV OF  RA WAVS 
(SHRI StEd NAtlN): (a) ep.

fji) ttee Wa hSj 
lire JiHjef, _ rrf.
apid sOrtimes. Include 'PuMc1Sector 
Un4eiings also.  

c) Mectter  irtfftiediately taken up 
with Hfog concfeed " imthoflties whtti 
it concerns Public   tTiijleHMcitijgs
which helps inididk.rteles. Ast far 
as wagons on trade account are con­
cerned meetings are held wltli Cham­
bers of Commerce and where necess­
ary consignineiits are auctioned as pro 
vided for under the Indian Railway 
Act. Appeals are also made through 
Press for auick relenaa nt wo m«e
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Coastal Roads

.578. SHRI KUSUMA KRISHNA 
MUR.TH:

SHRI P. VENKATASUB- 
BAIAH

Will the  Minister of  SHIPPING 
.AND TRANSPORT  be pleased to 
estate:

(a) whether a number of schemes 
including laying of a coastal  road 
connecting the States Capitals  with 
Bhubneshwara and Calcutta  have 
been submitted by the Andhra  Pra­
desh State Government and

(b) if so, what action Government 
propose to take in this matter

THE MINISTER  OF STATE IN 
"CHARGE OF THE MINISTR  OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). The And­
hra Pradesh Government proposed the 
following schemes:

(i) Construction of a  separate 
Hridge over  Krishna on National 
IHighway No. 5 near  Vijayawada
MW

(ii) Construction of a Coastalroad 
from Tada to Ichapuram.

Concerning (i) above, the State Gov- 
enunent was requested to have an or- 
gin destitution survey carried out at 
m   regulator-cum-raed farige

•Afc'isi tto traffic figures, H» State 
h*f rnt ret sent the ve- 

quired particulars In the anttir.  As 
fagards the Coegtal Rood, the State 
4 nmaamt wanted the World Bonk 
Md, They wove therefore requested to 
Jrano a detailed proposal also eyamin- 
Jng eertain Tfechno-JEoonomic aspects 
aad approach the Ministry of Finance 
(department of  Economic Affairs) 
wfcodeel with all such requests. No 
A«rfl»r inference has bean received 
Awn the State Government about this 
JPK)jeot

Report of Committee on Consumer 
Price Index

579. SHRI BHAGAT RAM: Will the 
Minister of  PARLIAMENTAR AF­
FAIRS AND LABOUR  be peased to 
state:

(a) whether the Report of  the 
Committee on Consumer Price Index 
Numbers had not yet been circulated 
to the trade unions and  discussed 
with them though it was submitted 10 
months ago

(b) if not, the reasons therefor and

(c) when it will be circulated and 
discussed with the trade unions

THE MINISTER OF PARLIAMEN­
TAR AFFAIRS AND LABOUR (SHRI 
RAVINDRA VARMA): (a) No Sir.

(b)  and (c). During the course of 
its  deliberations the Committee on 
Consumer Price Index Numbers had 
meetings with representatives of trade 
unions and organisations of employers 
at selected centres. Discussions were 
also held in Delhi with the represen­
tatives of the central trade union orga­
nisation at the all-India level. These 
organisations had also submitted me­
moranda and replies to the question­
naire. The views expressed by the 
trade union  organisations were thus 
duly taken into account by the Com­
mittee. There is therefore, no propo­
sal to hold discussions again with the 
trade union organisations.

gating a» of n CNMriftftao to SMy 
preMoat ef Chili ilm

5M. SHRI NIHAR  LASKAR: Will 
the Minister  of PARLIAMENTAR 
AFFAIRS AMD LABOUR be pleased 
to slate:

(a) whether the Centre propose to 
set up a national committee to study 
the problem of child labour and  « 
separate child labour call in the Minis­

try.

(b) if so, what will be s 
purpose
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(c) when the committee is likely to 
be set up and

*
(d) jo what extent flSis committee 

has helped in solving tfie problem of 
Child Labour so far

THE MINISTER OF PARLIAMEN­
TAR AFFAIRS AND LABOUR (SHRI 
RAVINDEA VARMA): (a) and (c).
es. A Committee has been set up by 
a Government  Resolution published 
in the Gaette of India Extraordinary 
on the 7 th February, 1979.

(b) The terms of reference of the
Committee are:—

(i) Examine  existing laws, their 
adequacy and implementation, and 
suggest corrective action to be taken 
to improve implementation and to 
remedy defects.

(ii) Examine the dimensions of 
child labour,  the  occupations in 
which children are employed etc., 
and suggest new areas where laws 
abolishing*gulatin the, employ­
ment of children can be introduced.

(iii) Suggest welfare  measures, 
training and other facilities which 
would be introduced to benefit chil­
dren in employment.

The Committee has been requested 
to' submit its report  to Government 
within a period of six months.

(d). This would be considered on 
receipt of the Committee, report.

Chapter on Labour Policy in Plan

581. SHRI NIHAR LASKAR:

SHRI M. V. CHANDRA-

SHEKHARA MURTH:

Witt the Minister of PARLIAMEN­
TAR Affairs and labour be
Pleased to state:

(a)  whether Union Labour Ministry 
hfta afrttieated the draft planners to 
*ve a chapter on labour policy in-
CluHail   _i----

(b) whether the planners have 
agreed to this, and if so, the details 
of the same and

(c) total funds allotted for the same 
during the plan period

THE MINISTER OF PARLIAMEN­
TAR AFFAIRS AND LABOUR (SHRI 
RAVINDRA VARMA): (a) and (b). 
There is a proposal to include a sepa­
rate Chapter on Labour Policy in the 
Plan. The  draft  Chapter is being 
finalised in consultation with the Plan­
ning Commission,

(c). The following allocations have 
been made for the Labour Ministrys 
Plan for  the  years  1978-79 and 
1979-80:—

1978-79:—Rs. 504.05 lakhs.

1979-80:— Rs. 515.00 lakhs.

The  allocation  for the Five ear 
Plan is yet to be decided.

Development of Delhi Ring Railway

583. SHRI KANWAR LAL GUPTA: 
Will the Minister of  RAILWA S be- 
be pleased to state:

(a) what progress has been made- 
for the development of Ring Rail­
way in Delhi  during the last six 

months

(b) what will be the cost of this 
scheme and when the scheme will be 
completed

(c) the reasons for the delay in 
executing tfris scheme and

(d) what are the main recommen­
dations of the Committee consisting 
of different Ministries and what ac­
tion has been taken, so far, on those 
recommendations

THE MINISTER OF STATE IN TIBET 
MINISTR OF  RAILWA S (SHRI 
SHEO NARAIN): (a) The proposal re. 
lating to the provision  of* electrified 
rail commuter services along the Ring 
Railway line with spurs to Shakurbas- 
ti and Tughlakabad,  has been progr-
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Programme as a metropolitan rail 
transport project  subject to the final 
clearance of the Planning Commission 
being obtained before taking up the 
work.

(b) The approximate cost of this 
project v.-Mch is likely to take three 
years to complete is Rs. 21.61 crores.

(c) Constraint in resources is the 
only reason for the delay in taking 
up this work.

(d) The Working Group appointed 
by the Ministry of Works and Housing 
in July, 1976, to formulate a package 
programme for meeting the transport 
requirements of Delhi,  have recom­
mended the following schemes costing 
Us. 137.60 crores:—

(i)   Rs. 22.07 crores for intra-urban 
rail transport

(11)  Rs. 31.55 crores for subrban 
rail transport

(iii) Rs. 58.62 crores  improve­
ment to bus transport, and

(iv) Rs. 25.36 crores for improve­
ments to roads.

The position relating to (i) has been 
"•explained above. The  other recom- 
emendations are under consideration.

Family Planning Programme

.584. SHRI KANWAR LAL 
GUPTA:

SHRI BALWANT SINGH 
RAMOOWALIA:

Will the Minister of HEALTH AND 
FAMIL  WELFARE  be pleased to 

state:

(a) the total number of steriliation 
•eases from April, 1978 to December
1978 in each State

(b) is it a fact that Family Plan­
ning Programme is making a head- 
way in comparison with 1977-78

(c) what were the figures of each 
5tate Of steriliation cases in 1977*78

(d) what specific steps have been
taken by Government to make the 
Family Welfare  Programme  more 
effective   «

(e) has Government sent any com­
munication in this connection to the 
State Governments and

(f) if so, the details thereof

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE  (SHRI RABI 
RA): (a) A statement giving state- 
wise  number of  steriliations done 
during the period from April, 1978 to 
December, 1978 is laid on the Table of 
the House. Placed in Library. See 
No. LT-331579.

(b) es, Sir. A total of 794,658 steri­
lisations was done in the country during 
the current year from  April, 1978 to 
December, 1978 as against 590,334 dur­
ing the corresponding  period of last 
year, thereby showing an increase of 
34.6 per cent.

(c) Information is given under CoL 
6 of the attached statement.

(d) Specific steps taken to make 
the Family Welfare Programme more 
effective are given in Statement II laid 
on the Table of the House. Placed in 
Library, See No. LT-381579.

(e) es, Sir.

(f) Copies of some important com­
munications are given  in Statement 
III laid on the Table of the House 
Placed in Library.  See No. LT— 
331579,

D.T.C.

585.  SHRI KANWAR LAL GUPTA: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) what is the total demand of 
D.T.C. buses in Delhi

(b) how many new buses are being 
introduced  during the year ending 
31st March, 1979 and 1979-80

(c) is it a fact that the number of 
breakdowns have been , increasing 
every day,
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(d) what is the total number of 
breakdowns in the  last 6 months 
(please give the figures month-wise)

(e) what specific steps have been 
taken to check the breakdowns and

(f) what specific steps have been 
taken over the report of the Com­
mittee formed lor the improvement 
of D.T.C. service

THE MINISTER OF  STATE IN- 
:HARGE OF  THE  MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
2HAND RAM): (a) Total requirements 
f D.T.C. buses has been estimated at 
5411 by 31st March, 1979 and 2911 by 
list March, 1080.

(b) A provision for purchase of 237 
luses during 1978-79  and 236 buses 
luring 1979-80 have been made in the 
tanusl Plans.

(c) No, Sir. It is decreasing

(d) The number of breakdowns for 
he last six months in respect of DTC 
uses is as under —

Month
Total 
number 
of break­
downs,

Break­
downs 
per 10,000 
Kms.

Aug. 1978  . 6,839 6* 16

Sept. 1978 . . 6,047 5*88

Oct. 1978 . 6,034 5*33

Nov. 1978 • 5*807 5*oo

Dec. 1978 • 5.985 4*9*

Jan. 1979  . • 5.4»o 4*37

(e) Preventive Maintenance System 
is being enforced  more  strictly to 
check the  number  of breakdowns. 
With this, it has been possible to tiring 
down the  incidence  of breakdowns 
from 6.16 per 10,000 Kms operated i» 
August, 1978 to 4.37 in January, lilflft.

(f) Presumably the reference is to 
the Enquiry Committee on D.T.C. set 
up by Government under the Chair- 
manship of Shri  Shyama  Charan 
Gupta. It submitted  its interim re­
port in July, 1978. A statenfeit show­
ing the main recommendations and the 
decisions  taken  are enclosed. The 
Committee has submitted its final re­
port on 1st January, 197ST and the sane 
is under consideration.

Statement

The recommendations of the Committee on the working of DTC and decisions thereon

Recommendations in brief

1. As in the case of BEST, the DTC must be granted The recommendation has been accepted, 
monopoly rights on bus routes covering the   DTC has been asked to take up the matter 
Union Territory of Delhi. with Delhi Administration.

2 Railways should b'* approached to enhance the  The Rail-Road Project formulated by the 
frequency of local trains and the bus route struc-   Working Group of Ministry of Works and
ture should be suitably modifid. Housing is awaiting final clearance from

the Planning Commission.  Till such time 
the Project is implemented, it would not be 
possible to increase the present frequency 
of local trains which handle hardly 2 lakh 
passengers daily including inter-city com­
muters.  The bus route structure will have 
to be modified once the Railway corridor 
start operating.

Decisions taken
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Recommendations in brief

3. A high Power Committee called Delhi Transport 
Authority should be appointed.

4. DTC must expand its own bus fleet with top 
priority.  The bus fleet expansion has to be a 
large one so that it can bridge the gap created by 
the stoppage of purchase of new buses in the 
recent past.  There should be an objective evalu­
ation of the existing bus fleet and all such buses 
which cannot be run on economic criteria, should 
be scrapped. The Committee recommends that 
the Central Government should provide the
 requisitefunds to enable the Corporation to build 
up the necessary bus fleet.

5. The AOCC Scheme for Mini buses should be 
_ withdrawn immediately.

6. DTC should withdraw its fleet from the Inter- 
State Routes.

7. The DTC should end its contracts with public 
schools which place unjustified obligations on 
the Corporation to spare buses for them.

Decisions taken

The Planning Commission,  Govt, of India, 
has constituted a National Transport Policy 
Committee and a Working Group on 
Urban Transport has been  entrusted 
with the job of suggesting a suitable com­
position of a unified authority as wel 1 as 
its financial implications.  Recommenda­
tions of the National Transport Policy 
Committee are awaited.

The recommendation has been accepted.

The DTC Board has already decided in 
principle to abolish the AOCC Scheme in 
respect of mini buses.  It has been sugges­
ted to the Corporation that the phasing 

,  out of the private operators buses could 
begin with mini buses.*

The recommendations  hasl not  , been 
accepted.  The. DTC  Board decided 
in March 1978 not to discontinue the 
operation on inter-State routes as diversion 
of about 130 buses running on inter-State 
services would reduce the daily eamines 
from these operations and increase  the 
losses of the Corporation.   Moreover, 
in view of the commitment of Delhi Ad- 
 ministration to give facilities to citien* 
of Delhi for their inter-State trips, it would 
not be desirable to have another public 
transport Corporation  for  inter-State 
Services,

The recommendations has not been accepteu. 
The traffic demand in Delhi is very heavy 
during two peak periods, i.. Between 
8 A.M. and ti A.M. to tlie extent of 
and between 5 PM and 8 PM to ihe tut e 
of 22 Jhnd the maximum demand between 
9 AM aftd 10 AM is at 9*5 of the demand 
during the whole day.  The schccl bv is 
are generally provided between 6 A.M.
8 A.M. in the mornirg and 11 A.M. and

LP.M. in the evening. During off urs, buses which- remain surplus 
diverted for  school traffic.  The school 
buses are not provided at the kcost ol 
general travelling public.

Thus, in view of under-utilisation of the fl 
during the period when the schools need 
buses and for securtity of children and in 
view of the fact that provision of these buss* 
is in the   interest of the Corpora­
tion, it is considered desirable to continue 
with the present system.  D.T.C. b»»
however,teen arind to o under the fess* 
faillty of niatag Mre charg- s far these bu*i
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Recommendations in brief Decisions taken

8. The D.T.G. should immediately review the cont- 
tract forms and make these more operational and 
reJalistic. The terms of hiring ofPO buses should 
be made public so that the travelling public 
became aware of their rights and obligations 
towards PO buses under operation of the DTC.

9. The Government should direct the DTC to tone 
up its administration and disciplinary action 
should be promptly taken against those who are 
found negligent of their duties.  The process of 
improving the administration should start with 
the higher and middle levels first.

10. The DTC should take immediate step to streng­
then, equip and train the line staff in a manner 
that woula help reduce violation of the DTC 
norms by the drivers and the conductors.   This 
becomes all the more important when the Cor* 
portion has more than 600 private buses under 
its operation.

11. In view of the need to have adequate opertional 
staff the DTC should recruit the necessary num­
ber of conductors and drivers.  In this regard 
the DTC should maintain a waiting list of such 
candidates who could be offered employment 
in case of short or medium term vacancies.

12. The DTC should :

(i) bring out periods time tables (at least twice 
in a year) 

(ii) instal Time Table Boards at T.K. Booths 
and all major traffic generating points 

(Hi) publish sector-wise time tables as indicating 
routes and frequency of services from and to

*  different parts of the city 

(iv) display at bus stops a brief outline indicating 
frequency of services on the routes for buses 
stopping at the bus stops and

(v) Educate public of its routes and services 
through press, radio,  T. V.

The DTC should ensure, by fixing responsibility 
that waiting sheds  and  places of public 
conveniences are well maintained.

*3-

'4.

The DTC has formed a Committee to revise 
the present contract forms,  taking into 
consideration the requirements of die 
commuters and also the views of the private 
operators.  As regards making public the 
terms of hiring of private operators buses, 
it was  not  considered  necessary  as 
commuters are well aware of their rights 
and obligations.

The recommendation has been accepted.

The recommendation has been accepted.

The recommendations is accepted.

The recommendation has been, accepted, 
subject to the modification that the time 
tables should be brought out once a year in 
view of the huge volume of work involved..

The Traffic Police should take more effective mea­
sures to check violations by buses. We also recom­
mend that the Government should advise the 
Traffic Police, of Delhi to ensure .that bus stops do 
not become perking places for taxuu  auto-rick- 
shsws and other unauthorised vehicles.

The recommendation is accepted.  D.T.C 
has been asked to take up with  D.M.C 
regularly, the question of proper main­
tenance of public conveniences.

The recommendation pertains to Traffic 
Police, Delhi Adminstration.  The DTC 
has already assigned part of its supervisory 
staff to enforce ppoper parking of buses at 
bus stops and keep the bus stops free from 
other  stationary modes of cemwyance, 
like taxis, autorickshaws in collaboration 
with  the Traffic Police. DTC hair also 
decided  to promote drivers as- AT3 
and have reserved certain percentageof 
vaeancias for the above purpose for enfor­
cing the road  discipline  among DTC « -- -  * *   MUllVU



227  Written Answers   FEBRUAR 22, 1979   Written Answers 228

Ambala-T adWana section of G.T. Road

586.  SHRI  BALWANT  SINGH 
RAMOOWALIA . Will the Minister of 
SHIPPING AND* TRANSPORT be 
pleased to state:

(a) whether Government  refused 
to alio* money for the expansion and 
widening of G.T. Road to the Am- 
bala-Ludhiana Section

(b) if yes, why and

(c) when he plans to allot funds 
for widening this sector

THE MINISTER OF STATE IN- 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) to (c). The G. T. 
Road—National Highway No. 1 from 
Ambala to Ludhiana has already  a 
double lane carriageway. This  sec­
tion has been improved in respect of 
the pavement with better riding sur­
face for which full funds were made 
available to the State Government be­
ing National Highway. Within   the 
likely available financial outlays  for 
further development  works of  the 
National Highway system in the cur­
rent Five ear Plan,  period, which 
plan sie has also yet to be finalised, 
further widening of the Highway Sec­
tion to a fitSl higher standard of 4— 
laning cannot be taken up in view of 
inter ne priorities for various works 
of development of National Highways 
for the country as a whole, Any such 
requirement in relation to traffic de­
mand rould. therefore, have to wait 
for succeeding plan periods.

Prohibition In Railways

587. DR. BAPU KALDATE:  Will
the Minister of RAILWA S be pleated 
to state:

(a) whether the Railways have ac­
cepted the prohibition policy of Gov­
ernment

(b) whether drinking is  allowed 
in M m

(c) whether the Railway servants 
aid in supplying hard drinks te the 
passengers and   .

(d) if so, the details thereof

THE MINISTER OF STATE IN THE 
MINISTR  OF RAILWAS  (SHRI 
HEO NARAIN) (a) to (d). Prohibi­
tion is a State subject and the Rail­
ways abide by the rules made by the 
State Governments.

However, under Section 120 of the 
Indian Railways Act, 1890 if any pas­
senger in train or on any part of the 
railway, commits any nuisance in a 
state of intoxication, he  can  be 
punished with a fine which may extend 
t0 fifty rupees, in addition to the for­
feiture of any fare which he may have 
paid and may be removed from the 
railway by any railway servant. In 
pursuance of this provision of Indian 
Railways Act, 1890 the consumption of 
alcoholic drinks is probihited on the 
Indian Railways. In A.C. First Class 
and First Class, which have compart­
ments, suitable notices also displayed 
requesting the passengers not to con­
sume alcoholic drinks in the compart­
ments as a consideration to the fellow 
passengers.

The sale of alcoholic drinks is not 
permitted by the Railways either In 
trains or at Stations. Railway  ser­
vants do not aid in supplying hard 
drinks to the passengers. If any such 
case is brought to the notice of Rad­
way Administration, the staff at fault 
are taken up suitably.

W iwr fcnfar  fW   P

588. fcg lflAfaff  :   TO1  MM  _____
IWB WWT H WW vl ifSI  W *

(«f) f*TT *  ffcPTTT
mxf titwftfyrx*   tfrfHvti
wt fliiTW ifwv  fTfx 
jflw  tit titw  srfiw4 flfoir wfi 
t

(*) «wr   * ftrfrnr    flit
wttt   fwrnnrtr wt svinra w
ffwtr*..
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( <r ) 'flll �� f<r'llG'fin:1 fici:rfcr cr�n u;;r­
iffif'f> '<fT� 'fi 'liWT .:rrf� r<f<fiffi ;tr 
m<.f!flf<licll 'fi1 wren 'fi1" ;;rrcfr t ; .:rh: 

( q ) "\;� fp�fa if '!UH <'ff� 'f. fair
�'fin: ITTU 'flll i:rr,r;rr cri:r1-.:: ili1 <T{ � ? 

f.mT i:tornr!.f ihT"!.f ita-r ( >.:tr �ffl �): 
( 'fi) : <11lcf � �'fn, �;;frf.pf"{, 
�filf'l"'fi om wi:r <f'T 'f; fm� f;,i:rm if." 
� ITT!/T ;;rr � �· 1 #f'F.'f -aarif � .:rfo'fiiw 
'+IT<:i'f if �\'fi'T<: .:rh: ,;r;.:r l;f Pna;r'i c,;ct 'cf<Tc.r'i 
if �# � �1 'fiflf <H <:� t I 

( ,r) �,r �l
o

i ,i..:r 'ii ar or 'fir{ fcf"')a 
'!ah: 'f 'fiti' �fo'fi T.fIB lfr I '"!T@ 
;r, .:rrf�,., f<f'Wf <t.) wren �1 *t ;;rr � 
� 1 it 5rfof;qfarairt �� it;;r'i ;r, m•:r ,Hi'fT'f.1 
��l!t<T 'f>T q�fil 'fit �rft .rrfcr ,f.r �q­
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Conversion of Madras-Tuticorin line 

590. SHRI C. N. VISVANATHAN:
Will the Minister of RAILWAYS be 
pleased to state: 

(a) the stage of consideration of the
requisition from Members of Parlia­
ment of Tamil Nadu urging conversion 
to broad guage of the Madras-Tuti­
corin line; and 

(b) the schedule laid dC\wn for
completio·n of the project? 

THE MINISTER OF STATE JN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) and (b). A pro­
posal for conversion of Tuticorin-Din­
digul metre gauge line to broad gauge 
with a new BG link between Dindigul 
and Karur has been under exami-
nation. For assessment of traffic pros­
pects and present day costs of the 
project, a survey to update the figures 
has recently been 0rdered. Decision 
regarding approval of this project for 
construction \dll be taken after results 
of the survey become avaifable. 

Advance in Family Planning 
Programme 

591. SHRI C. N. VISVANATHAN :
Will the Minister of HEAL TH AND 
FAMILY WELFARE 
be pleased to state: 

�a) the particulars of the precise 
advance in Family Planning Pro­
grammes during the last year to cope 
with the rapid expanding popula­
tion; and 

(b) the amount of assisiance re­
ceived from the World Bank for the 
�amily Planning Programmes and the 
progress of utilisation? 

\ 
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THE MINISTER OF HEALTH AND 
FAMIL WELFARE  (SHRI RABI 
RA): (a) A statement, giving pro­
gress of performance ol Family Wel­
fare Methods during 1978-79 (April 78- 
January, 79) as compared to the cor­
responding period of last year at all- 
India level, is annexed.

(b)  Total funds amounting to 131.8 
million, consisting of International

Development  Association of  World 
Bank loan share of I 21.2 million and 
Swedish  International  Development 
Authority grant of  10.6 million, was 
made available for intensive infrastruc­
ture creation for Family Welfare Pro­
gramme in 6 districts of Uttar Pradesh 
and 5 districts of Karnataka. Out of 
these funds about  28.00 million 
would be utilised by 31st March, 1979.

Statement

Progress of Performance of Family Welfare methods during 1978-79 (upto January 79) as
to 1977-78 (corresponding period)

Methods Performance 
in 1978-7 
(April78 
January 1979)

Performance 
in  1977-78
(Corresponding
period)

Percentage 
increase (-f ) 
or

decrease (—)

1 3 3 4

1. Voluntary Sterilisation 952'67a  684*181 ()39*»

a. I.U.D. 226-843  (-f )62-3

3. Other methods* (Total) 3*368,145 2,557-336 ( f)26-3

3* 1 Eq. C.C. Users (a-f b) 3.281,335 2,599»ioi (4)26-2

a) Free
bji Commercfc

32 Eq. Oral Pill Users

1,615,224 
l .666,111 

. . . .   86-8io

1,463.9*5
1,135,186
68,235

(f )*03
( l-)46.8
( r )25'7**

Figures are provisional.

•Figures for other methodsare for the period Apri 1-December 78.

••Excluding the figures for the StatesUTs. for which the corresponding figures for the last year 
are not available.

Implementation of  Family planning 

Programme by States

592. SHRI C. N. VISVANATHAN:

WIU the Minister of HEALTH AND 

FAMIL WELFARE be pleased to 

state:

(a)  the number and names of the 

State Governments which have  im­

plemented Family Planning  Pro­

grammes successfully and the name 

otf the State which has shown the 

most successful result and

(b)  the concrete recognition given 

to the performance of the successful 

State whether in the shape of addi­

tional grants or awards

THE MINISTER  OF  HEALTH 

AND FAMIL  WELFARE  (SHRI 

RABI RA):  (a)  The names of

States which have shown better Family 

Planning performance in terms of 

number of equivalent sterilisation* per 

1000 of population during the current 

year 1979*79 (April1 to December
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1978) as compared to all India level 
are ranked as below:

Number of 
equivalent 
steriliza­
tions per 
1000States
population

1. Gujarat

а. Orissa

3. Kerala

4. Andhra Pradesh

5. Karnataka

б. Tamil Nadu

7. Maharashtra

S. Haryana

9. Punjab

ALL INDIA  .

42

2-8

26

2-5

2-3

2*3

2-0

*■9

18 

1 >7

(b)  A list of various awards for 

States in recognition of their best per­

formance in various family planning 

methods and maternal and child health 

services  announced for the year 

1978-79 is  enclosed. These  awards

will be given on the basis'of the best 
performance during 1978-79.

Besides, two special awards, one in 

the form of shield to the State/Union 

Territory showing the best overall per­

formance under all methods (including 

Maternal and Child Health Services) 

during the Family Planning Month 

of January, 1979 and other a cash 

award of Rs. 30,000 to a district in 

each of the 4 Zones for the best 

overall performance under all methods 

including Maternal and Child Health 

Services during the period January to 

March, 1979, have been announced.

Statement

Awards for 1978-79

Manpatra Trophy  .  Shcild  Cash

i. Awards for States for best performance in Volun­
tary Sterilisation

First Prize ......................................

Second Prize ......................................

8. Award for States for best performance in IUD.

First Prize ......................................

Second Prize ......................................

3. Award for States for best performance in oral

pills

First Prize ......................................

Second Prize

4. Award for States for best performance in Mater­
nity and Child Health

Fit* Prize ................................

Second Prize
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Thefts and Dacoitiea after introduc­
tion of Mobile Police Stations In 

trains

593. SHRI C. N. VISVANATHAN: 
Will the  Minister of  RAILWAS 
be pleased to state:

(a) the number of thefts and dacoi- 
Ues which have occurred in the rail­
way lines even after introduction of 
Mobile Police Stations in the  long 
distance trains and

(b) the reasons for such occurrence 
and the remedial steps taken to plug 
all loopholes

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWA S (SHRI 
SHEO NARAIN): (a) No Mobile Police 
Stations have been introduced in the 
long distance trains.

(b) Does not arise.

Minimum Wages in all Industries

594. SHRI S. R. REDD Will the 
Minister of PARLIAMENTAR AF­
FAIRS AND LABOUR be pleased to 
state:

(a) the names of the States and 
Union Territories that have agreed to 
fix minimum wages in all the indus­
tries listed in the Schedule of Em­
ployment

(b) whether there has been recently 
any meeting of representatives  in 

this regard and

(c) if so, the details regarding the 
suggestions placed before Govern­

ment

THE MINISTER 
TAR  AFFAIRS  AND LABOUR 
(SHRI  RAVINDRA  VARMA): (a) 
According to the information avail­
able with'Government, all State Gov­
ernments  and  Union  Temtories 
except Jammu and Kashmir, Sikki , 
Arunachal Pradesh and Mioram have 
fixed minimum wages in many o
the scheduled employments relevant

to than.  The matter   J* * 
minimum wages in other sche

employments is under their con­
sideration.

Governments  of  Jammu  and 
Kashmir,  Arunachal Pradesh  and 
Mioram are also taking steps  to 
finalise the matter as soon as practi­
cable. The Minimum Wages Act, 1948 
has not been extended to Sikkim as 
yet.

(b) A meeting of the Labour Minis­
ters of northern region was held at 
Chandigarh on 7th January, 1979.

(c) Some of the suggestions made 
in the meeting were: —

(i) while  minimum wage  no 
doubt should be as near living wage 
as feasible, effective implementation 
of the minimum wages is as im­
portant as their fixation. While 
fixing the quantum of minimum 
wages the impact on creation of 
employment should also be con­
sidered.

(ii) a wage revision  machinery 
for each industry for periodical re­
vision of wages was sugggested.

(iii) it was suggested that orga­
nisation of the workers in the un­
organised sector was essential for 
the effectiveness of implementation 
of laws meant for their welfare.

Snap Strike by D.T.C.

595. SHRI S. R. REDD

SHRI SUKHDEO PRASAD 
VERMA:

SHRI M. RAM GOPAL 
REDD

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

(a) whether it is a fact that thou­
sands of commuters were stranded and 
life in the city, particularly in Old 
Delhi was paralysed following a snap 
strike by the DTc staff on 5-1-79

(b) if so, the reasons thereof and

(«) what were the dentands of the 
DTC drivers and the reaction of Gov-1 
emment thereon
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THE MINISTER OF STATE IN 
CHARGE OF THE MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHANDRAM): » (a) It'is a fact that 
some drivers  resorted to a partial 
strike in Old Delhi area on 5-1-79.

(b) There was a scuffle between 
some  passengers  and  a  DTC 
driver, in which DTC driver received 
a minor injury. The passenger, who 
caused the injury, was apprehended 
and handed over to the Police. A 
rumour was, however, spread that the 
DTC driver had been stabbed and had 
died, and the police had let the assai­
lant escape. This led to come drivers 
parking their vehicles across the road, 
blocking the traffic. On getting this 
news, Chairman of the Delhi Trans­
port Corporation accompanied by other 
senior officers and Additional Police 
Commissioner, reached the spot and 
tried to persuade  the  workers to 
resume work. Even the driver, who 
was injured, was produced before the 
workers and he himself told them that 
the passenger who had caused him 
injury, was in police custody. But 
the workers did not resume work.

(c) The workers alleged that the 
Police authorities had let the assailant 
escape and demanded that the con­
cerned Police Official be suspended. 
As the allegation was baseless, the 
demand of DTC drivers was not 
acceded to.

Traffic In and Around Delhi

596.  PROFESSOR P.  G.  MAVA- 
LANKAR.  Will the Minister of 
SHIPPING AND  TRANSPORT be 
plafsed to state:

(a)  whether the bus traffic in and 
around the capital* Delhi has been dis­
located and stopped during the year
1978 and also in January-February, 
HWs 
.*• .
* (b) if 00, facts thereof and reasons 
thereto

. (cy have Government augmented the 
number of buses plying on the various 
routes during the said period

(d) if so, how and when and

(e) if not, why not

THE MINISTER OiT STATE IN 
CHARGE OF THE  MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). During 
the period, there were 160 incidents 
in which D.T.C, buses were held up 
as a result of student and public 
agitations, often for causes not con­
nected with D.T.C. The bus service in 
the city was also dislocated for a lew 
days as a result of floods in Sept. 1978 
and subsequently due to a lightning 
strike resorted to by the bus crew in 
Jan. 1979.

(c)  and (d). Bus service in  the 
city has been augmented by acquiring 
new buses, engaging more private 
buses and also by improving the fleet 
utilisation.  The fleet strength of 
D.T.C. is planned to increase  from 
2195 buses as on 31-3-78 to 2411 buses 
on 31st March 1979. It is planned to 
acquire another 236 buses during the 
year 1979-80.

(e) Does not arice.

Consultative Committee meetly
4

597.  PROFESSOR P. G. MAVA- 
LANKAR:  Will  the  Minister  of
PARLIAMENTAR AFFAIRS  AND 
LABOUR be pleased to state:

(a) whether one or more Consul­
tative Committees attached to various 
Ministries held their sessiona during 
the inter-session period (24th  De­
cember, 1978 to 18th February, 1979)

(b) if so, where and for what dura­
tion

(c) whether the meetings held out­
side Delhi were for the purpose of 
any on-the-spot study and .inquiry, or 
for just sight-seeing and change of 
place (from Delhi) and



to hold a session of Parliament annual­
ly in th« South. The Committee had 
come to the conclusion that it was not 
feasible to hold a session in the South 
and instead of that, 'meetings of Par­
liamentary Committees and Informal 
Consultative Committees (as they were 
then called) should be held periodi­
cally in the South  during the inter­
session period. Government consider­
ed this recommendation and decided 
that meetings of Consultative Com­
mittees during the inter-session period 
might be held at places outside Delhi 
at the discretion of the Chairman of 
the Committee and that ordinarily no 
Consultative Committee  should meet 
outside Delhi more than once in a 
year.

Statement

Details of Consultative Committee Meetings held during the inter-session period (from 24-12-78 to
18-2-79)
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S. No.  Name of the Ministry Place of Meeting  Duration

1  Atomic  Energy,  Space and Electronics and
Science and Technology  .

2  Commerce, Civil Supplies and Cooperation

3  Communications .   .   .   .

4 Defence  . . . . . .

5  Education, Social Welfare and Culture

6 Energy  ................................................

7  External Affairs...............................................

8 Finance  . . . . . .

9 Home Affairs...............................................

to Industry ........................................

it Information  Broadcasting .

ia Labour  ................................................

13 Petroleum, Chemicals ft Fertiliers

14 Railways ...............................................

15  Shipping  Transport......................................

16 Tourism ft Civil Aviation

17 Works ft Housing ft Supply and Rehabilitation

New Delhi 1 day

New Delhi 2 days

New Delhi 1 day

New Delhi 1 day

New Delhi 2 days

New Delhi 1 day

New Delhi 2 days

New Delhi 1 day

New Delhi 1 day

New Delhi 1 day

New Delhi 1 day

New Delhi t day

Cochin . 2 days

New Delhi 1 day

On board the ship 
(eroute to Port . 3 days

New Delhi 1 day

New Delhi 1 day

(d) whether Government do sanc­
tion sodi outstatian (Aram Delhi) 
me«ting8 as a matter of policy and if 
so, what is the policy

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS AND LABOUR 
(SHRI RAVTNDRA VARMA): (a) 
es Sir.

Ob) A statement is laid on the 
Table of the House.

(c) and (d). The policy for holding 
the Consultative Committee Meetings 
outside Delhi is based  on a recom­
mendation made by the Committee 
of Members of Parliament, which went 
into the question of the feasibility and 
financial implications of the proposal
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CUMwww o Women Ubcw

598.  SHRI K.  RAMAMURTH: 
Will the Minister ol  PARLIAMEN­
TAR AFFAIRS AND LABOUR be 
pleased to state:

(a) the principal recommendations 
made by the conference on problems 
ol women labour held in New Delhi 
on 16th December, 1978 and

(b) the steps Government propose 
to take for implementing  these re­
commendations

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS  AND LABOUR 
(SHRI RAVINDRA  VARMA):  (a)
The principal recommendations made 
by the conference on problems of 
women laibour held in New Delhi on 
16th December, 1978 relate to:

1. Better implementation of exist­
ing labour laws.

2. Institution of special machinery 
lor overseeing implementation of 
these laws.

3. Extending these protective laws 
to women workers in the unorganis­
ed sector.

4. Setting up of a fund to provide 
welfare facilities to women workers.

5. Imparting of vocational training 
in new  areas  of development 
employment.

6. Setting up a Standing Advisory 
Committee to advise Government on
matters relating to womens employ­
ment

7. Making available finance, raw 
materials, technical and infrastruc­
ture assistance to enable women to 
be self employed.

(to) The  recommendations  are 
under consideration of the Govern­
ment.

599.   wwwm ftf:

•ft   w:

*tt wwtar wm
fa :

(v) wr    n* *nr * sntor
*m*rf5r
1978 vf  3rm STiJcT faHT UT 

(*)   ft,  »imif gwftwi 
wra wt t tfK

(»r) WT 9RVT 3  c art
* awHrlV «rhr
wr  

imr HHfh miwmm Sttw nurt
(«ft m*n «w ) :   («ft) sft, 1

(*) irtr (n). fanner   ** re
VS fTT «PTT11  ftfW f «r t*t 1 
Wirt tfwn LT-331679J

New scheme for a better transport 
by D.T.C.

600. SHRI SH AMLAL DHURVE: 

SHRI BHARAT SINGH 
CHOWHAN:

SHRI ADVENDRA DUTT:

Will the Minister of  SHIPPING 
AND TRANSPORT  be  pleased to 
state:

(a) whether it is a feet that Delhi 
Transport Corporation hag recently 
formulated a new scheme for a better 
and improved transport service

(b) if so, the details thereof and 
the main different features of the 
new working vis-a-vis the present 
working

(c) when it is likely to be intro­
duced and

(d) the additional expenditure to be 
incurred on the implementation  of 
thi8 scheme
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THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM):  (a) to (d). In
order to improve the transport services 
in Delhi, DTC has prepared a five- 
year Plan covering various schemes. 
These include:—

(a) Augmentation of the bus fleet 
from 2195 buses on 31-3-1978 to 
3974 buses by 31-3-1983, taking into 
account the  deletion of old buses 
also;

(b) re-modelling of the existing 
work shops and setting up of 
additional work shop for ensuring 
better repairs  and  maintenance 
facilities;

(c) construction of  depots to 
house the additional buses and re­
duce the overcrowding in existing 
depots;

(d) construction of terminals at 
various model and sub-model points 
for passenger convenience as well 
as for improving the operational 
efficiency;

The scheme are being executed 
according to Plan outlays provided 
every year. The total outlay on the 
Five Year Plan programme is esti­
mated at Rs. 67.70 crores.

No new scheme regarding work­
ing of the Corporation has been 
formulated.  Efforts are, however, 
being constantly made to improve 
the efficiency of its operations so as 
to provide better transport facilities 
to the commuters'.

12 hrs.

RE: QUESTION OF PRIVILEGE

MR. SPEAKER; Shri Kanwar Lai 
Gupta gave notice of a question of 
privilege  against  Shrimati  Indira 
Gandhi and some other persons in­
cluding certain Members of the other 
House for  entering into the Lok 
Subha Chamber and staying there lor

about fotir hours after the *djour*i- 
ment of the House on the 19th Decem­
ber, 1978, without the permission of 
the Speaker, and behaving in ah un­
dignified way in the Chamber.

I have made  enquiry  into  the 
matter and issued necessary directions 
to the Watch and Ward staff to ensure 
that in future no Member is allowed 
to escort under any  circumstances, 
inside the Chamber of Lok Sabha any 
non-Member, including near relatives, 
ex-Members or Members of the other 
House, before or after the sitting of 
the House and that under no circum­
stances the Lok Sabha Chamber 
should be used by anyone for holding 
a press conference or for briefing the 
press correspondents etc.

So far as Shrimati Indira Gandhi is 
concerned, she had to stay in the Lok 
Sabha Chamber in view of the resolu­
tion adopted by the House earlier that 
day regarding her expulsion and im­
prisonment and the consequent steps 
required to be taken in that con­
nection.

It would not be proper for this 
House to consider the alleged wrong 
acts by certain Members of the other 
House as that would be against the 
well-established conventions for har­
monious relations between the two 
Houses.

Taking all circumstances into con­
sideration, I do not think that this 
<is an appropriate case to take action 
on a question of privilege uoder Rule 
122. I, therefore, do not give my con­
sent to raise the matter under Rule 
222.

r its*) I 
www v aft t
ztft irt *  isf fircr, titf

?flff ffcPTT 'Sff'M flff  Awil

MR. SPEAKER: No debate on my 
ruling.
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IS. AS hn.

PAPERS LAID ON THE TABLE

Foreign   Marriage   (Amendment) 

Rules, 1978

THE MINISTER OF E TERNAL 
AFFAIRS  (SHRI  ATAL BIHARI 
VAJPA EE): I beg to lay on the 
Table a copy of the Foreign Marriage 
(Amendment) Rules, 1978 (Hindi and 
English versions) published in Noti­
fication   No. G.S.R. 570 (E)   in
Gaette of India dated the 4th Decem­
ber, 1978, under sub-section (3) of 
section  28 of the Foreign Marriage 
Act, 969. Placed in Library. See No. 
LT-327279.

Review and Annual Reports of

Mogul Lines  Lm  Bombay and

Shipping Corporation- op India Ltd. 
Bombay for 1977-78 and  Annual
Accounts for 1977-78 of the Various 
Port Trusts and two Statements for

NOT LAING THE HINDI VERSIONS

"the MINISTER OF STATE IN 
CHARGE OF THE  MINISTR OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) I beg to lay on the 
Table:

(1)  A copy each of the following 
papers (Hindi and English  ves. 
sions)  under  sub-section (1) of 
section 619A of the Companies Act, 
1956:—

(a) (i) Review by the Govern­
ment on the working of the Mogul
Line Limited, Bombay, for the 
year 1977-78.

(ii)   Annual Report of the Mogul 
Line Limited, Bombay, for the 
year 1977-78 along with the 
Audited Accounts and the com­
ments  of  the Comptroller and 
Auditor General thereon. Placed in 
Library. See No. LT-327379.

(b) (i) Review by the Govern­
ment  on the working. of the 
Shipping Corporation  of  India 
Limited, Bombay, for the year 
1977-78.

(ii) Annual  Report  of  the 
Shipping Corporation, of India
Limited, Bombay,  for the year
1977-78 along with the Audited 
Accounts and the comments of
the  Comptroller and  Auditor
General  thereon.  Placed  in
Library. See No. LT-327479.

(2)   A copy each of the following 
papers under sub-section (2) of 
section 103 of the Major Port Trusts 
Act, 1963: —

(i) Annual Accounts  (Hindi
and English versions) of the Bom. 
bay Port Trust for  the year
1977-78 and the Audit Report 
thereon.

(ii) Annual Accounts  (Hindi-'
and English versions)  of the 
Kandla Port Trust for  the year
1977-78 and  the Audit Report
thereon.

(iii) Annual Accounts  (Hindi
and  English versions) of the-
Madras Port Trust for  the 
year 1977-78 and the Audit Report 
thereon.

(iv) Annual Accounts (Hindi
and  English versions) of  the
Mormugao Port Trust for the year 
1977-78 and the  Audit Report, 
thereon.

(v) Annual Accounts (Hindi and' 
English versions) of the Vidakha- 
patnam Port Trust for the year 
1977-78 and the Audit Report 
thereon.

(vi) Annual Accounts  (Hindi
and  English versions) of  the
Cochin Port Trust for the year 
1977-78 and the Audit Report 
thereon.

(vii) Annual Accounts of the- 
Calcutta Port Trust for the year 
1977-78 and the  Audit Report 
thereon.

(viii) Annual Accounts of the* 
Paradip Pert Trust fofr the year
1977-78 end  the  Audit Repot*, 
thereon. t
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(3)  Two statements (Hindi and 
English versions) explaining reasons 
lor not laying simultaneously the 
Hindi version of the documents 
mentioned at (vii)  and (viii) of 
item (2) above. Placed in Library. 
See No. 327579.

Notifications under Indian 

Railways Act, 1890

THE MINISTER OF STATE IN 
THE MINISTR OF RAILWA S 
(SHRI SHEO NARAIN):  I beg to
lay on the Table a copy each of the 
following  Notifications (Hindi  and 
English versions) issued  under the 
.Indian Railways Act, 1890:—

(1) The Railways Red Tariff 
(Seventh Amendment) Rules, 1978, 
published  in  Notifications  No. 
'G.S.R. 3716 in  Gaette of  India 
dated the 19th December, 1978. 
Placed in Library.  See No. LT- 
327679.

(2) S.O. 333 published in Gaette 
of India dated the 27th January,
1979 declaring certain railway sta­
tions as “notified stations for the 
removal of goods without delay. 
Placed in Library. See No. LT- 
327779.

"Notifications under Employees' P.F. 
and Miscellaneous Provisions Act, 

1952 and Coal Mines P.F. and Mis­
cellaneous  Provisions  Act, 1948, 
Four  Statements for delay and 
Annual Report on Working of Em- 

' Provisions  Act, 1952 and  Schemes 
Provisions Act, 1952 Scheme 

THEREUNDER

THE MINISTER OF STATE IN 
THE MINISTR OF LABOUR AND 
PARLIAMENTAR AFFAIRS (DR, 
RAM KIRPAL SINHA): I beg to lay 
-on the Table:—

(1)   A copy each of the following 
Notifications  (Hindi and English 
versions) under sub-section (2) of 
section 7 of the Employees Pro­
vident Stands and Miscellaneous 
"Provisions Adt, 1952:—

(i) The Employees Provident
Funds  (Fourth  Amendment) 
Scheme, 1978, published in Noti­
fication  No.  G'.S.R.  1523  in
Gaette of India dated the 23rd 
December, 1978.

(ii) The  Employees Deposit- 
Linked Insurance (Third Amend­
ment) Scheme,  1978, published 
in Notification No. G.S.R. 67 in 
Gaette of India dated the 13th
January, 1979. Placed in Library. 
See No. LT-327879.

(2) A copy each of the follow­
ing Notifications (Hindi and English 
versions)  under  section  7A of 
the Coal Mines Provident Fund 
and Miscellaneous Provisions Act, 
1948:—

(i) The Rajasthan Coal Mines
Provident Fund  (Amendment) 
Scheme, 1978, published in Noti­
fication  No.  G.S.R.  1352  in
Gaette of India dated the 11th 
November, 1978.

(ii) The Andhra Pradesh Coal 
Mines Provident Fund (Amend­
ment) Scheme,  1978, published 
in Notification No.  G.S.R.  1353 
in Gaette of India dated  the 
11th November, 1978.

(iii) The Coal Mines Provident
Fund  (Amendment)   Scheme,
1978,  published in Notification 
No. G.S.R. 1354 in Gaette of 
India dated the Hth November,
1978.

(iv) The Neyveli Coal Mines
Provident Fund  (Amendment) 
Scheme 1978, published  in Noti­
fications  No.  G.S.R.  1355  in
Gaette of India dated the 11th 
November, 1978.

(v) G.S.R. 31  published in 
Gaette of India dated the 6th 
January  1979,  rescinding the 
Neyveli  Coal Mines Provident 
Fund Scheme, 1966, published in 
Notification No. G.S.R. 1771 dated 
the 14th November, 1966.

(3) Four statements (Hindi and 
English versions) showing reason*



249 Recomds. to R* S. PHALGUNA
to appoint Members to J. C. 

for delay in laying the Notifica­
tions mentioned at (i) to (iv) of 
item (2) above. Placed in.Library, 
See No. LT-327979.

(4)  A copy of the Annual Report 
(Hindi and English versions) on 
the  working  of the  Employees 
Provident Funds and Miscellaneous 
Provisions  Act,  1952  and  the 
Schemes framed  thereunder,  for 
the  year  1977-78.  Placed  in 
Library. See No. LT-328079.

SCHEDULED CASTES AND SCHE­
DULED TRIBES ORDERS 
(AMENDMENT) BILL

Recommendation to  Rajya  Sabha 

to appoint a Member to Joint 

Committee

SHRI SURAJ BHAN (Ambala): I 
beg to move:

“That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do  appoint a member of  Rajya 
Sabha to the Joint Committee on 
the Bill to provide for the inclu­
sion in, and the exclusion from, the 
lists of Scheduled Castes and Sche­
duled Tribes, of certain castes and 
tribes  in the vacancy caused by 
the resignation of Shri Jagbir 
Singh and do communicate to this 
House the name of the member so 
appointed by Rajya Sabha to the 
Joint Committee.

MR. SPEAKER The question is:

“That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do  appoint a member of  Rajya 
Sabha to the Joint Committee on 
the Bill to provide for the inclu­
sion in, and the exclusion from, 
the lists of Scheduled Castes and 
Scheduled Tribes, of certain castes 
and tribes in the vacancy caused 
by the resignation of Shri Jagbir 
Sihgh and do communicate to tUf
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House the name of the member so 
appointed by Rajya Sabha to the.. 
Joint Committee.

The motion was adopted.

12 05 hrs.

KHADI AND VILLAGE INDUS­
TRIES  COMMISSION  (AMEND­

MENT) BILL

Extension of time for presenta­

tion of report of Joint Committee:

*To (UTWJJT) :  rWPWT
*TT, 4' srcm*   :

“fa   *nrr sftcV   trmWhT 
srfkftiTM, 1956
fksfarv VRFaV *FT
srcga M- arr* *t Wt snm m 

v snw jrorcft

Ii"

SHRI O. V. ALAGESAN  (Arko- 
nam): I stand to oppose this motion,, 
though I am sorry I have to do it,, 
because I have  great respect  for 
Mr. Nathwani and Dr. Ramji Singh. 
Already 3 months  extension  has 
been given, and 12 sittings have been 
held.  What has  happened They 
have not moved beyond the clause- 
on definitions. They have not taken 
up clause-by-clause. What did they 
do in all these 12 sittings—one does 
not kno“w.  Now another extension 
for another 6 months is being asked 
for. According to the principles of 
this Bill the definition of khadi is a 
travesty, on the definition of khadi. 
All Gandhians except the greatest 
Gandhian, vi.  our Prime Minister 
oppose this. I do not know how he brought 
himself to support this Bill. There 
are many different kinds of textiles— 
handlooms,  mill-made  cloth  etc. 
This also can be made  separately, 
and marketed as  such. I do  not 
know why it should be put in under 
the definition of khadi and marketed.

Another serious matter is that al­
ready such a khadi i'is bedhg  made' 
under the auspices of the Khadi anflT
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Village Industries  Commission, and
is being marketed. While Parliament 
is being asked ior permission to allow 
such a khadi to be made by  the 
Khadi and Village Industries Com­
mission, such a type of khadi is al­
ready being made and marketed. Is 
it not a contempt of this House—I 
would like to know. How can we go 
jon giving extensions of time after 
extensions of time, for this purpose 
The most honest thing for the Minis­
ter to do will be to withdraw the 
Bill. I oppose this motion.

PROF.  P.  G.  MAVALANKAR 
(Gandhinagar):  I have a point of
order.  Like Mr.  Alagesan, I also 
have great respect for Mr. Nathwani 
and other colleagues. But I have a 
fundamental  question. This  parti­
cular Bill was going to be passed by 
this House without its being sent to 
the Select Committee.  Government 
were so keen and enthusiastic about 
passing it, that they were not even 
willing to send it to the Select Com­
mittee. But having sent it to the 
Select Committee, the Committee is 
'coming to us again  and again for

extensions. It means they are delay­
ing. Governments intention was to 
pass it quickly. What has happened 
in between  This means that Go- 
•vernment are now in two minds.

Secondly, they say they  want
extension at this late stage of the 
deliberations, so that they can start 
from A, B, C, i.e. on what is the
definition of khadi.  If this is  the
beginning, they will get another ex­
tension in July 1979, «nd then upto 
July 1980, and so on  Lastly, my 
friend, the Minister of Industry is a 
-very hard working man. I respect him. 
"But the reason given here says that 
the Minister was abroad, and there­
fore, it could  not happen.  Surely, 
the Ministers going abroad is im­
portant, but the Minister's attendance 
at « Select Committee is more im- 
-portant. Therefore,  I want  your
guidance on these 3 points, and on 
-whether you think that such a state*

ment should be allowed 'to hie brought 
before the House. I am in favour of 
the extension, and am not opposing 
it.  But because propriety and the 
rights of the House are involved, I 
am raising these points.

MR.  SPEAKER:  Every  Select
Committee asks for extensions 3 or 
4 times. It is rather unfortunate. I 
have been trying to get more com­
mittees of the House but my efforts 
are foiled, if the  Committees  ask 
for more and more time. But once 
the matter is in the hands of the 
Committee, we are helpless,  unless 
Government withdraws the Bill.

Now the question is:

“That this House do further ex­
tend up to the last day of the first 
week of the next Session the time 
for presentation of the Report of 
tlhe Joint Committee on the Bill 
further to amend the Khadi and 
Village Industries Commission Act, 
1956.*

The motion ws adopted.

12.10 hrs.

BUSINESS ADVISOR COMMITTEE 
Twenty-ninth Report

THE MINISTER OF PARLIAMENT­
AR AFFAIRS AND LABOUR (SHRI 
RAVINDRA VARMA): I beg to move:

“That this House do agree with 
the Twenty-ninth Report of the 
Business Advisory Committee pre­
sented to the House on the 21st 
February, 1979.

In doing so, I would like to say that 
yesterday the House decided to con­
tinue yesterday's discussion at 4.30 
p.m. today and the other item recom­
mended by the Business advisory Com' 
mittee would be taken up at 6 p.m.

MR. SPEAKER: The question ia:

“That this House do agree with 
the Twenty-ninth Report of the
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Business Advisory Committee pre­
sented to the House on the 21st 
February, 1979. 

The motion was adopted.

INDUSTRIES (DEVELOPMENT AND 
REGULATION) AMENDMENT BILL*

THE MINISTER OF INDUSTR 
(SHRT GEORGE FERNANDES): I beg 
to move for leave to introduce a Bill 
further to amend the Industries (De­
velopment and Regulation) Act, 1951.

MR. SPEAKER: The question is:

“That leave be granted to introduce 
a Bill further to amend the Indus­
tries (Development and Regulation) 
Act, 1951.

The motion was adopted.

SHRI GEORGE FERNANDES: Sir, 
I introduce f the Bill.

STATEMENT RE. INDUSTRIES (DE­
VELOPMENT AND  REGULATION) 

AMENDMENT ORDINANCE

THE MINISTER OF INDUSTR 
(SHRI GEORGE FERNANDES)  I 
beg to lay on the Table an explanatory 
statement (Hindi and English ver­
sions) giving reasons for immediate 
legislation by the Industries (Develop­
ment and Regulation)  Amendment 
Ordinance, 1979.

MATTERS UNDER RUDE 377

(1) Reported maltreatment of a law­

yer sy Pondicherry Police

MR. SPEAKER':  Shri Gopa. But
no name.

SHRI KL  GOPAL (Karur):  The
whoto subject matter concerns that 
gentleman and without name it is im­

possible. Newspaper reports have ap* 
peared1 already.

In the issue of Hindu dated 14-2-
1979, maltreatment of a lawyer, Shri 
K. Ramaswamy, in the police station 
in the Union Territory of Pondicherry 
has been reported. Shri Ramaswamy 
has alleged that he was kept in the 
police station in Pondicherry for 
several days without any record' and 
was tortured and beaten up. He has 
submitted an application to the L G. 
of Police. In that he has said that his 
wife Shrimati Saraswati was stripped 
at the police station. It has been re­
ported that he was taken to the police 
station on 16 January 1979 and detain­
ed there till 23 January 1979. His 
presence in the police station was not 
recorded until the night of 23 January. 
I request that a thorough enquiry 
should be made of this incident and 
those found) guilty should be dealt with 
according to law.

It has also been reported that a 
police sPokesman denied Mr. Rama- 
swamys allegation as baseless and 
fictitious. A responsible police officer 
should not have made this observation.
I wish they had saidf that the matter 
would be enquired into.

To add to his misery, Shri Rama­
swamy has been charged that he 
attacked a constable and escaped, A 
case of attempt to murder of a police­
man was registered against gfori Rfcma- 
svramy. Nobody with any sense would 
believe that a person who has been 
taken to a police station would try to 
commit murder of a policeman in the 
police station itself.

I therefore demand that the matter 

should be taken up by the CBI as it is 

rightly felt that truth would not come 

out if the matter is left to the police 

in the Union Territory as they them­

selves are involved in the matter.

IftibliriMd in Gaette  of India Extraordinary, Part II, Section 2•dated' 

tlntroduced with the recommendation of the President.
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(ii) Purchase of blankets for Armed
Forces from Ordnance clothing
Factories, shahjanpur.

-  mUl SURENDRA BIKRAM (Shah- 
jahanpur): Under rule 377 1 want *fco 
make a statement. Shahjehanpur is 
one of the backward districts of Uttar 
Pradesh. With a large population and 
its backwardness this district is in the 
serious grip of poverty, unemployment 
and beggary and lack of facilities like 
medicines, water, housing, schools, etc. 
This district has played a vital role in 
the freedom struggle. In spite of all 
this, no importance has been given for 
its development. There is only one 
ordnance clothing factory  at  Shah­
jehanpur.

The Defence Ministry requires eight 
lakh blankets every year to meet the 
needs of the Armed Forces and  all 
these are purchased from contractors. 
Recently DGOF has installed a new 
plant to manufacture blankets and a 
small order of 20,000 blankets has been 
placed "with Ordnance clothing factory 
at  Shahjanpur. It  is therefore re­
quested that ill case the Defence Min­
istry takes a decision to stop purchase 
of blankets from contractors and de­
cides to manufacture the same in Shah- 
jehanpur, more employment can be 
given to the people here.

(iii) Reported bruted treatment of

STUDENTS AGITATING AGAINST D.T.C.
by Delhi Police.

SHRI BHAGAT RAM (Phillaur): It 
is a matter of great concern that dur­
ing the agitation against bus fare hike 
by the Delhi Transport Corporation, 
students were brutally beaten up by 
the Delhi Police. On February 17,
1979, when the Students Federation of 
India  organised  a  demonstration 
against fare hike, the police were let 
loose on the students and indiscrimi­
nately lathi charged and fired tear gas 
shells.  Many students were injured. 
Even the girl students were not spared. 
The policemen sat on some girls and 
beat them up mercilessly. The girls 
were tingled out for tear-gassing, lathi 
charges and  humiliation. Many de­
monstrators were arrested. The police

brutality on student demonstrators and 
women is widely condemned. The 
students of Jawaharlal Nehru Univer­
sity went on strike on 19th February,
1979 to protest against polict brutali­
ties. The students, teachers and em­
ployees unions and political parties 
have condemned this brutal and in­
human action of the police. They are 
justified to demand a judicial inquiry 
against brutal police repression, with­
drawal of all cases and immediate 
released of all those arrested during 
anti-fare hike agitation. This demand 
should be accepted. I request the 
Minister to make a statement on this 
incident.

(iv) Reported stoppage of mining

OPERATIONS  IN  MlCA  MINES  OF 
Bihar for want of explosives

JI Sr, A faTT*T 377 V
   fTwrftrfacr sprt*t *   g—

 *rrc»T  f R

srpw*   inar«F Jsnrff f shtc tut hr: 
3«r  tot r«rr ttct   vsrar jt*t

irsw srfa   isoo

 an*fa ntfireT   firfth JTrer 400
vr tt  1  wwv-

 WTOTT 1979 V WTRT 30
VTt   W l *jpT   srrfar 

•A Hvrmi 11

   80 fTTT JT*T tpFBFWtftnr wfw
w w I *1 tot f wfm 60-65 

fJTTT C*T «FT   SttfT t1  J5 fWTT

vt fwK vn wk fvhtff  tftar 
»ft nr it wptrt «tt

fro*    uww»(ii 1
VtaFTT, JTtfT, •Pt'TT trrf  «Rf 

sufctr wnf
flpFT TTPt    WTft W*T fiHI

I I «PT SJTFT

gq * «mr wvn *Tm  fr
'fc  WRIT  StfVTT
5 wpfW iPw 

vm m   wnrwT **kS
srr n *Tf, *n f«ra*fta Pm 11 .* wr: 

ww«r for s**  inwO 
 fa «rmr wpft    w*r «w*r
w m fcf»
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MOTION OF THANKS ON THE 
PRESIDENTS ADDRESS

MR'. SPEAKER: We now take up 
the Motion of Thanks on the Presi­
dent's Address. I would like to inform 
the House that 14 hours have been 
allotted by the Business Advisory Com­
mittee for this debate and we must 
try to stick to it because we have a 
very heavy schedule of legislative and 
other work. Members present in the 
House, who desire to move their am­
endments to the Motion of Thanks 
may send slips to the Table within 15 
minutes indicating the serial numbers 
of the amendments they would like to 
move. I call upon Shri agya Datt 
Sharma to move the motion.

SHRi G. M. BANATWALLA (Pon- 
nani): Sir, I draw your attention to 
Rule 18 which states:

“Amendments may be moved to 
such Motion of Thanks in such form 
as may be considered appropriate by 
the Speaker.

I humbly submit that the form of the 
amendment has to be determined by 
you and not the content oi' the amend­
ment is to be decided by you. Accord1- 
ingly, I had given notice of an amend­
ment referring to the serious faiiure 
of the Presidential Address in appeal­
ing for clemency for Mr. Bhutto. The 
amendment has not been circulated. 
Therefore, I am wrongfully debarred 
from moving this important amend­
ment. I would request you once again 
that, since you can control only the 
form of the amendment and not the 
contents of the subject matter, kindly 
allow me to move my amendment, 
wherein I have reared to the failure 
of the Presidential Address to appeal 
to the President of Pakistan for cle­
mency to . Mr. Bhutto, especially in 
viejw of .{he rising feelings within our 
own country and the world opinion 
with respect to it. Sir. I rubmit that 
no discourtesy has been shown to Pak­
istan and our friendly relations are not 
at all being jeopardised thereby. So 

4113 J*S—9.

12.19 hrt. many countries are appealing and, 
therefore, it cannot be said that my 
amendment reflects in any way dis­
courtesy to a foreign nation, or is 
repugnant or harmful to our relations 
with Pakistan.

MR. SPEAKER: I will look into it 
again and announce the decision.

«ft srsTOwflrf wtarer
'fifiw, *T   aprm g far VjrTfa

fa*rr   :—

"fa . r *th *nrr 

* fas, sfi 3
19 1979    ytm

fff rrrm    frqf qft

I,  smrrCt  1"

snarer  *rnr

staV  1 *retr,   it   
5TSF5T   Tg»TT fa   .*S fjRTT 

*sr  ft «rfcnT fain  T ajw

rr sftfoitr srrhrr tt   fc 1
nr wtt t g  i wbto

Trcqfrf spTStf   vmm fwr

faWfcTT TSTfTT TT faff* «fW

«ft,   eft T»ir fw «rFerF am writ «tt i 

 fjft fa   ir fagff  -3
t   fcq f,   'snfg 1

5PT A   afTTrri g 1
srsto snrraV  v vipfT srfasfrrc 
  mrffrT  g  strtwpt  f 1  qr  srww 
WTT,  5TrgT W W hT

sfwrR jt f*mT  3qr  vgs  1
wft r.   anr «pt

facrTr :*T'cr»T ir f wt fsrnrw nr  1
JpCT Slfa-   7T *Pt ffe I fa :

  fit  “f RT   g sfc

*( sjjqy 4 - wr fgcrr . 1  
»rw«r H 3fr   irt   srfrr
frir  ffR fa*rr
3iMr r: f hr   grnrr

eft tm    *rst ii mT 1 TTff -t sirn:
*rm«r   ,TiqTr»ili

    'TTTT  I    cf  JTTO

fen 1
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Wf

4   rrr r*rr
fa  sm rhnr «pt t  1  snsrhrcr
5trftr rflf TiWt eft to   *tt  *t«pt 
*rf jfr TR*rr srk t 

  wsx   Vt fafttft  *t
rRrr srTfr  11

   Pfa «FT R*RT g faff'   *WT —

*r fkfitvr: qr 1

5ft fr r fVNrT t, fsR *rnro   *rft 
*rt «nft f, fanr R«r It im *tpt sr*rar 
I 1 ffffat A' srreftvTT jft fafre   tt-tt, 
*rraffarrr r *prr 5rttt f 1 **ftfat fwTtsft 
vr *r m-rcTr spyrc tit  1 fattsft

«Ft iTRTcTT 5FTPT  t f*TRT

wrr Trsnftfav  *r4    »   3ttctt

 iTnr fakirs frwt r   gfaw* 
mtff, f«wr f'STiTr rrrsff wrr rfar*rN 
m fa :

A strong  opposition  is  the  real 
strength of the ruling party.

«ftr wt rrd  s*w   fa*it m vt
HRMI skpt tit, R5 sw* m
  t ft w **rT *r faster* tt 
WPT5T «T  vfoffa* 3  

ijwf 3 *Tfd sr»r  —

Behave in the retl sense and spirit of 
democratic values.

wt   *TT  4 apfJTT rg*TT fa RTT W 
wrar  vrFwr *r  vpnrwff  mv 

ti, srcr *fa vftx    *rr*r v fsrafc
fpTTTt crtiil   trn*RTTr FTPT ft ItSF I

*ft    rpfT TT qif «ft *TT
rr rr 4 spr fa srnrhRr  t

mtsft  , fT *1*   
rnr n fMf     mt
fh: *r   faenrf t vtft-'qst* *ft t 
tprrt 3m 3ft tft srrsftaiTT g, -3 »TfT JP, 
w ifwt «Ft *rnft wtt   v fr 

fWrn *ft Brfer arw    ft,  
f«ir 4' «ffarr rrrm f 1 «mr   qlf
tt sfr   *ptt t fr   nrr qft 

*rsar 1   sri
 fat S*nFT 3RT SIfr   I I spfa 
PfT t fa—

f3P»fVrnnr«r, rk«PTf*FrHT 1

afapT«   qr «rtf«r   I 1    

ft W TO w fawra *r 3 ft—

5t ff  iftrhrsr vrvm «T*fm  1

 srtVt wr  nfhmT 
_vjTT rr g fa   fat ttt

vrmv  fa   q-nr m «t*t srgr  
Pt  mr t, fw  srw  rr«r 
fa»ft «pt u.*   , rhrr «pt *mrfa,
*t tnTrT -4t  1 mx f»TP rr fra- 
qf  irf, *rPT«rr, *rRf5rofr «Fr srwfa, 
ftTT'Trr jtt x  vftx 

»f fwawrm m rrqiTT tit   rrm  fa 
*r jpr v*   nn'  tfrro tsf
TRil  T 3T5 VSt «n 53ft farct
Tft tt rTcrr  1  nr  
g fa wr TTG«TfT wtqr  faMPrwr «re 
*T 5r Rt)fa  5TWRT FTT fa  «T6T
  Wet-Ws wnnr ft, ** rr 
tit *Ft f, fa fTR" Wf W t «Rr  wk  Wr 

 »rT5rr  1 fpf  iprr- m pfr —  «*TTff J

*rnr   whr   f,    tit f*r
VfTTrT SPT r g,  f rR  fat ft 

•FjpIT TTT  fa 1
tit wfT  i **r v Jrfafafir  r 

*f far-fw rf v 5rt 5*r nt f,  iot
*Fnr    p   , far r rc*
t fwx ter wr **ff «p  5 »ft 
r  5rt vsrm f,  rrft wtr wvt 
t   1 70 ftf 5ft*fli  fapfogrft
»Ft fJTRT tit   5»TVt *rt 3r 5

t» rn *p t wr
faviT J9TT wntft I, «fq JtTW  W
«i  f, r «tt t
«rr 1

PTcTT *5T  ffarfr  «TRt »F nWT 
SfRT  —T «T5T Mt fftr TTTlff ,
wfwr frqt m wrvff,   vfto ittx

t5TW*ff 1 faJT ppff t srfinn «ftr 
vt fa*rrf fan »htt «rr, 'ftw* fcsHrspr 
 wif,  Fwfr HTTicff irfWtsr 

faqT ntrr t 1   5fffamr  pnffcnr sft
faqrr t, stft-twt  , jtcstt 
farr  i

TrTfw wfhnr w wttt 
m«r  'Ft, qw*rfr , farr"  i 
«rf «rr3TTr wt rft nrrahf  

witt  «w «r qr
 fa» wwrHr *ft *TnT5ft Srrrf 

it:   farHt   r, *sft «nPRPT*
nr, snwt    w in. wsw
 wher qft wtT  5srr t, wpff t 
Srf965T«TPSP1 3R  VNVt VrWRPT  
t fa   5fT F«TH ft nfw vt Tift tfrq 
»Tf  9 r

«rr nr f w ftri fiwrr  ft 
ffarfer  «rwr wrc  fir«T jrc it aft
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*rcr wfer t,    rwr—*r vt 
ffW  VT RT  I  WWrr    ** *BT*T

*r vt ffT*r  w, ff*  *trr   *r W  

t 1 wtNvr vt «rrsr iff forfa v
*ft  wrr   ffigyfri apt «wi«
t ft fiKt* *P fTtC fTTfa * , fT 5TRT T
firctsr r ft, qjft'R   farm *r  ft 1 4'
faOu TfWT fr, faR fafta  rrft sriaaf
 spcRr ir tftr f enr *r   aj«R * *nt 1
aRWr 3f  PT  SPPTT    rcfwsRT

*Pt ssrfanr fw   1  t*r f*RR, *Nft srft 

«WTT  2fir TT ,  fffTT  ftRR
QTTT 3Rnft I  f   *TR WK TH  far 

fttf  "FT  STFTT   ft  I  ftffj,  sf FSTTaRT 

t faqTW «m p  ppr W   1

f»r  srmfapT t jrr *rt

 1  anr «ft mr*rarcw   *rt 

ffftw  fro wfaffroni w *rjt faR
f*R STFcT ffft fWT, *rh 3«R v tf«nr *t
*ftr  *r qrrae *rr r apt *t, at stctr

ffft   3tft *aRT W T7
ftMsjdiap snrc ffiaft fa: 5*1  trw f f, 
«rr«t   rrft gn 1 vm stt "unr ffff
 I   fw TT SPPE- *t I *RT V »T *f I 

*H  ffffTST    Jlfff  TTT  ffffR  5Pf  f*RT 

j—ffr fmR, 3ffT ffap-r tt strr * nfw, 
ffT tt ffcfR  srftr 1   snnr am «tpt  
f»r  im raff «Ff qrnr  r 

vtftm «pV  1

*rchft,  aiRt  «fVr  spTfr  *nfc  '4t 

OTwitif     gj  fasnr fannr
 1 f«foft br  qrTRnr  spS-srcrrc imfm 
» wr, vfaT 4-i«rR nrm  ttw, 
*n r * tyr u nr«m' 'ttt p 1 irfW, 
tvrd, »tr,  fa»ret  ifT,

m rr rrix   mw*r*T, nf*nT 
1ft 9T3FPT, t w to  smr  
fRETT m  «rfr lH  f,  ITT   TTfanPT

VRVSTiFgr , farayl    ffR Tf 5f 

 f I

5FRTT TTST q   f cR  WW5T- 

apt JptfJim «Pt  I T   VtTT 
tt   fann  t pfr  srarr 

«5iTfni fw  1 faffffr sr t flT Ttsr- 
WBm jft3RT *ik SIW-SfaR ifrspu  gTTT 

 shpr «rt R-5iRwr Tftcr
«fc  htr vtr gfrsR t iHHiwm1 vt fr 
ftr v frtT T7r   fcjr tt f nr farcrr 

 1  3Rft  ffe: w  KrymR   rr tir 

«rtvmrf   vpFvnr      uw p
utw vt sTBmrm *ft , ftfar   iir  

f far «rt*r rr front vRtr «pt favnr 

t 1 uror f*rr   »tr t 1 »rnr ft *trs I,
fRTft snTTfT  I *f *TH f

 *rfr t   vt wir- r vr r ,

ntr t    *nrr «i5t mnr-H«F*ft vt 
*ffar  1   r w«t,   vr nrr, 
»r vt gRwfaa, *reftr vt Tfrr «rai *n*T
irsr:, «trr t frr *ft rr,  r lEt,
shr t TRt,  5rsr-rfar,     t

wfar «rh: "jot aftrm «pt upt

t 1 faR tr srrsr t wtwr jt   i
»f    m  ft StJRaT t tftr 

 3*t m  «Pt frrTpgfl «pt sr k mr 

wr fr rni fawr *rt fr t m
 «ftf ft PR *P WT 3Tt «rc «ft  TRt 
jt bwwi, wsv,  fqrar,  tartar  r,  sft 

W mft  ftrtr  ,srr sft   vmr, «rnwft

ttjt wrr   «fk w  wfiiftw  
gsrrT *t fhRrq, mft 'srf apt,  nfar 
•FT f RR vr  r  rnra at *ftr WPT

  far *r       ww 

vf»r   vfrrfhff  «RT faRTpRT apt ft 
arWf   ftrewd v, aft ftft  ftn
Tt  I JTf q5ft 3TR p- q fann t 

vs r apt farfw t tjap -siH«frrO mfa«r 
t, 5Mt  if Rr t     tpj mfser 

i ft 26 5fW   WpT  f nf t
«fr*RT 5*r    «p ipx srrc  «T 
mnT  ifhfRT     tJCTT I I

Wffar Til W    faRTT farm,  wfft

 «TT rTR    a5t  fk R
WTT   T ft, Iff  a* 01 pf   pc
TTTT 

Iff ffS    *m  STPT apT IgUT

ftp    qft iff swrn: tt   awwij   
1t f, tyrrfaR apifhfR    It JIT A ffffWTT 
jr far STRff wft »ft ffptf  aprgit   irtlRT 

w»ft ff ffff v wfft  ff  arc  , ftR
ffpnftff ffWRff  ff JI «RWr   amRT

fa  *TR    aRtff  ftsffR,  P3R, 

cRT ffR  frS aff  rtT 

•nfinff  ftn», nft  ftrt   rRRral ♦ 
«rer   spq ir wrw *Ft ayf  iff r

 5RTT t I faR 4K K ft aRTST 

'TST *TIT qap TRT JPT    Tlcft I

HtvcRftTr 'rsfftr  ix ffwrt ffffrsr  «nrc 
Iwtt fw n T arT qfwr ft 1 iff
r   Iff SRR ff 9Tnr   fSRT arR  

tt rh: t fftrr    'hmnft tck 

iSt RF«»T «pt  I qTRcT   apT ffff R
 irfsrVTTf apt 3FT Ct   Ir

ftrfhrff tiwt  *M4 Nld*h ffwr *Ft 
»ft Ift   apTff  apt   ff Vtfw  

t, r vt fft irwr fa«rgi3 arwT  «rT 

 anr f 1 fft want hr ffff ff*r
m w A   g*        . -0k»  *v   *.   -»*»..     
*PFTT 14h KI       PF   RWT

vt iff wm r ftt ftw*r jtr, 
t ffff  fsror qr *f9T WIT fanTT 3TR cW 
IW WTTff srflf WITT I TO1  ffW ftRT I, 
ffTVR  ff5T ftffT  ftRffS  fffff WK 
 «fr VTffT TtarT I 3ff  IRT ift ftff r
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[«fr wwrirof]

* sfrff $  «pfR?r srfofo $

tftor,  fwc  5STPP  r̂firftj  $  sffar,  fa*  faoR 

w  $ ?fR *fhc farpr ^t?r

R9T  *FT Tt*f>  qftm   f  I  $*T  ?̂ff  *?t  *fi>£

tr îp ̂  Sr  5> *rc># f #Pft 
w  %, imm  it  ?fe  fr,  ?rt

 ̂   ̂Tfwc  *P  *R  f  I

W  $f®£ %  ssrr  ̂?â  % fwr tt tft

*rnr ir> aft* * ^nf  ̂  sft ̂er

JRHR  Sft  tftviRTSff  *p't  nf̂ T  faflRf

♦ %r # h «tt ?w srk  ̂qr?r apt
fa srfr  ?R3>Tft mm* % ht

f» for̂ T̂R, cR 5R>  ̂ ^ *m
t 1  ̂sn-HKtfU 'ffnwt

V*   ̂ *F«ff  TT spftrr TTrTT  £  eft  STt

*w<u $ gre snfnr 8R?TTff 1 4' ammrvx
$ f*r srstff tt snft̂r T̂Tfrf 1 fW# ?tor
 ̂  ̂ r̂r «K<t>K t  irfffNpiT
*nff *>t, fro# afar ?Rf 3 ?rwrr % »rRf $ 
fat? *n *r(t«ft $ fsn? ifhRT
*n# wsz *t  ?ft, f̂ft srrar 5?ft | 1 «r?jt 
jft 1 <tt5§  srt f̂ap*r *rt wt fa

'STRSPTT  «rk  tRRVTX  <Tt»T 3̂  Sf?T  3
^ sri ?ft  ̂aft  ̂  ̂spt̂nra 3r fa 

STF5T  TRT  |  *fa  $TM4l(t  %  fapFfa 
fa*? *ft ?TOFR «F 9̂TH It STFcT fw 
VT  fffat cff ^  ̂3T]lf | 'jfPffflT
* ?ft f̂rrnnr H$?f *f sftr tmrvm: «r eft 
*tm>i<. ^ $ 1 r̂fkrr  ̂ firq̂rdî4» 
v̂rr T̂pT % fRTRR ?rtr arRwc f̂trft 
vT^v  qv  5r?r  «t¥t  f̂ R  ?f?r  r̂  ??t 

*frsRmf  f̂r  vnrffN̂ r  r̂rr  n̂u 1 
«rt  ?râ  tr=F  ^  setppt
 ̂f̂ t  T̂cT  ̂ ^RT W  Jfr̂- t  pf

fft ?̂t fwr ?ft r̂  *rrc*rt eft

?r§ «rt gfr wPTcmr  ̂ tr wrl 

’srt   ̂   strat, 3ft ?mt mxhr   ̂

ftrcr   ̂&6X t̂̂SRHT |, ĝT ?TFt?r 
 ̂ t  t̂  5HRT JTSff TSRT,  ^

î Trr vt  sran#  ̂   ̂ tt  ̂   stf?t w*m  ?

fin? ̂  *m snrr ̂ tt <rt»n 1 
4* TjpFT !WTf?rr ? % w  fprfir qr

mRTftv HcTFT ?RW fwwrr apf  |

 ̂   t̂   ̂ 3OTT  g'rsR  ?r  SIR

*n0f t̂»ft 1

*TR  #  ̂ ?[ift fip  faiRRt W> faRTT̂ 

*PT   ̂  f̂ RTT  f̂HTT  ?ft fw T̂ ̂ t

?w r <ti &vr  *ptwft?r *trt i   ̂ r̂ar

vŝft wft,  îr% r̂% '<f( fermr 1
r̂̂ qrfrnrntr n̂rcsfnf̂ Tf̂ R 1
«r̂ftnp «r̂ %  5̂frr?«T̂~r -fRr̂r |, 1977 % 

m miT  giSTFrt  «pt  wwr t̂̂:  ftrt? 

V ftpn 5  m t?i | 1
*if ?RT5r *jT?rr«rr  ?ft *R?for 

wwff  vt vwt  wi? tfr «rr?r «rat t̂ amft

*ft *ftr f̂ft ^ tt ?nft?r p̂rwr sirt «tt
'SftR Trp  VT Vtf TTRTT Jf̂t fiWTRT ̂fTW 

«nr 1  t ?nm?JT 5 ?*nft tott #
fVWFft TT faRTT  T f̂t fTT fff ?T*̂B 

 ̂ StH  sp̂T  TOR I  *RT ani  T̂ ̂ T  # 

WHd̂  T̂f  ?rrt)  ?r̂ff   ̂ %  Ĥvff ̂  

few ?pn ?rr% <mr<hT ̂ br  srra 1 
<ftfer qfrarrtt,  fHTrwit   ̂f%rc?  4 T̂ftt 

?rpiwf?r qaf j » f̂ ft

to  zm  m i f̂r*rR  %T=5Fr   ̂  

<̂̂ 4 3RTRT ̂  OTTT  SR̂ nf̂r ̂ t W  

ftsr ̂ t  pro «w tt ̂ rK?r f̂rwt 

?nrt  «>nwf ̂'t 15 ̂
ft qT «TR 5[T I w !WR ?t ̂T| fT «fr enp 
fwt t̂t ?ftT m «fr fwr#
TfT  I  5[fnFT TRnzît Iftr̂ TTft *rt5RT̂

ĥP  <flr  srtr  spp snrn: ?r ̂ r T?t  ̂ 1 
f*nft yxvR % 26 ?rr«r  Wfir q f<r̂rf 

t̂ SflTOI «7V̂t ?R # t̂ft  «ff I  f*PflRf

vt  srr̂r- ̂ r ̂t  gf̂rsrR  % 

t̂  «ft 1  ?«■% yFcrfî ̂IXTTT-

f̂iR f̂t?*nFR sr̂  ŷvrCt #pmf ̂tt ?t »rf 

Wf  I  T̂fft  ST̂TT  gf̂ElR OpffRt «Pt 

SKR SRI ft *lf «fr  5ĈT ̂ ft WIV* fv̂ TRt 

«Ft ffRcfT T̂ ?t̂T ?T qRTI HHePP  f+W*if 

«pt  RfiFcT «PT ii?*  |W   wrf̂ m;  %

pftfer 1  3R 5*nrr «wtrr ̂   f¥?TR¥ 
«pt 7̂ 7 srr  r̂t  ctt̂ ?r fa?rrc % jtt cfr sft

5RT  ?t  ■̂’TT  g'P'T STRT f" I

* ̂ t ;rr̂tn fa ̂  ̂-=j; Irt ̂t4 
f*R ’srr ̂ ’T̂tfhr  ̂fatrr |,  îr  5f«s 

% <rfŵ: t̂t  % faqr 11 ir w Tfxm 
«tr̂t spt snm $ rfr ;3̂ r *r̂r wrar 
t fa srr̂ff̂ffr t̂̂ sN- <r̂r 5RRK 

?RT«T :«FR ft I  T̂RTT zr̂ fa Wt£ 5|i w
*tr  «rr  ?fh: wrt ?t *tr tt 

 ̂1  ?rfw?ff % 'trt  qrr  ? rrr  ?Rf

1 3T̂?nr qjef  ipt ynmrr # q̂ft

5TT7  ÎTSTR Tpt fa  STRTT !WT  %*JT ̂  ̂ Nr 
5?r qft < zm 1 smRfify &rwn ̂t ?fer
I ?r?R-«r?r»T  fr mm f  f̂a?r t  ̂ *rttr

f  I  SWR  fsr̂TR faqT «f|T

vFfat  qfT̂TT  TT iPfn  R̂ WX STRT ?flT 
*̂sr »ttt ffpsr ftR-  1  for ?mftn  ̂
aft  f*T<wrfrvT ^ «ff rpsn  #sr?t S"̂ M?rgg 

r̂rfrFT  ̂5ft fwfr?r ¥t «ff ^Pt
 ̂ ?T?T.Rr  *TRT g[m  srRft apt ̂ft *ft R̂T «TT

fen 1 s*r %w # g-srr % *prot % f̂tr
«r«fT *Pt fw 5R JfTR 5R5TT | | '3̂  ̂f»T
?nft t̂ «rr«r # sr ̂  i f to ̂ ?̂rr 
 ̂#pt *rsr 'rt I fa qTfâ R v am 
1̂   ̂*RR?r TT̂t  ̂•TPft 2pT WftV
?R 1971  ̂<TRTir «pr%?rr̂Tf̂ «rr f̂wr

*TR5TT WBtX  ̂ T̂JfRTT T3JT I   ̂fâft V
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ftp? t̂vt w«t snrto vfit

B̂fffRTT  P̂frar  STBTM *ftft % *rtft W

arrar  vwnrem  siff *Ar fa rnrwH 
ftwnr, r t̂f, *rsrm %ik  *w*ftr 
TFyst ts wts ̂   i #fanr 1977 qf

sran *reft ft ?T ?fta  % *1* # 
*nft snrsrfr ?r tr.* *rm Is vt girr ̂ sftr
*ft*T  »̂t  Sft'SRT ■''TIHI ft *Tf  I  *Tf

ĝrrpn «tfV an?r | f«p rr«V #. <rpft t̂  wrhr 

ft irar $1  stfr sppk inhrr ̂   qpfr 

«p fn=3F«r t tft srT̂RTf̂F ^
ft JRT | I  STRft H TRT # STSFsTt

fsRR *fifr  I OT3T in?m ft sTtsrt *t
3, 5TT3T snRtt %  t̂ zfe:  %,

* qf  ?nrwcrr f f% qgsft «*n: irfc f**i% 
wrf $ sflrc ITPrT *Tf̂*T ^ 9FT £ fa 
SFJT f*T ft  T̂ft |, srf̂ ipnt qfrsTR 
*>t *r»r |, f*TRT r̂r $, **r % qrr m *nc 

tpr  5CFnft «*rwi«1t  t̂  w r  ?ft ft f*nft 

n̂r̂rnft  % f?r  f*r̂t 1 3 oTR<rrt ftnr 
«pc itt f srtr w 3t?r $ fan* # v& *n> 
JFR apt  mfsrre  %cTT t I

f̂pf  srfHfw t*r?r r̂r̂TT
g fa *TST  fNrfPT iflfipff t f*FT ‘'wrtmV'

art afw «Ft snrrir fa*rr % 1  sifrr 

$ fvrn;  s’tptft ft  vnwwmi  3ir>r 
srfar ft «r?R % r̂r smrprnr ft str9Wit
T*ft ?TTf T̂ W'i-VT'TriT *fit  T̂Tt

 ̂fan  "spifapr” ft  f 1 *rz
ismknr ĉrrsr ?np |?tt, t̂ tV
anr ?rinft rn.̂ T 5  stt %w «Ft HTft

ft T̂tp>r  sftr f̂tftJT
8JRFZTT TK  *TR ̂T 5RFT f̂lT % ̂
'4t  fot  ̂Tftr 57ff, f̂FTt  f̂t 

l̂yrO % 5TCT ?T̂t, fsFftrr ?ffT 2̂T
qffinff % %5TT3Fr *fk  T̂̂STFFT ̂ sTTTT
srr* *r̂fr wr wtot  ̂$ *rr«t  # 

ott  ft ̂ t?it I, f*R ^
q̂- »r ̂rra; «n?rr | ?fh: *?nFt "#rt 

tpc n̂ ?KT Sr?T Wl f̂TT I 1 ST? 3TFT #5PT
H  sr$r  ̂tst f,  ot̂s 4* h *r%
fffgfqf?%g  wror Vt fw | 1  wrsr wdfl 

 ̂mwK *rY f̂rfH «uUPr«r |,  r̂ 
qiw  emRT  TfT %, ŴFT «TTOT «PT 

»fW wrr ‘W   ̂?Rf OTffr qfq- f̂rrt 

r̂?r $ \

t  ̂ft T̂T ̂TT f% f*T ̂ STRflf
«fh:  ̂ ft*** fm fi ̂vt nt? p̂tt
 ̂«ftr  ̂ «Ft ?fw ̂  f̂fTTW
sq̂fvn spt ’̂sr ?ftr ttsprt ̂  f̂rr | 1 
*rnr ^ 335ft ft-?%
?*srf if Tfrft wt f̂r ^
fwtr TT«fr fjfrart  wrrew  1  f̂t%

if arft 3fflT*r?r  fwrr % \ str 
 ̂ap̂tff vt n?rt 'Ttf fsr̂nrurr ̂  | wf̂ F

n̂r¥ ?ftf tftnf f ̂  fararwr ®tnrwr 
ww ft   ̂1 r̂rsr  3rt

%m hhww <r?T«f srnr ft t| f «ftr 
wi«l vt wnr »trt r̂ ̂
r̂rft   ̂   g*r  f  ,  ̂<mfmi

i f*p ?if mhv fftf?r  ̂f̂r̂ 3?rc fn# 
f̂TR fapsrr 11

 ̂ t  ̂̂ rt «ftr ̂ t
’̂tpt |j —srsr̂rr *p  tt ft 
qfv*T< t̂rr 11  fr̂r sfto

1̂ —:3̂ffrT WM«1 TfPT ̂ 1R9R ft VRT 
r̂>T ftr̂T 11 r̂   ̂«n=?r grf f# 3ft 
*̂fr  fw | —%m «rf# ̂  
gm «tt 1 fro#  arf  ̂3T3rz tor *ft$ 
=̂ft# 5̂T *ft̂ T ̂t 5|f?r 5F®t ?TTf  ^WWT

 ̂I f̂ff% ft— T̂Tfl-, F̂TOT
’ftnt,  «r̂  s?rnr— ̂rnft  wsnfow ?fft 

 ̂qrrr<r̂r??T̂t ̂tftrar̂t ^ f̂ jfftlW
?T̂fr ft   ̂ Tft  I, snnrTR ̂ 5T T̂t  I sflr 

fer n̂ i srtw # «pw tt̂t ft
w ft *ik % vfzz  qf# ft # 

*r? gfT=m  aft ̂rnr ̂sr t farsr ?ft
| 1 #9rrsfr H qrM ft
T5T  ̂ €flW t̂
t V(B % SWH Hts f #pfrq- STfr Vt ŜT- 

^   ̂foff-qwro? # g?rc
? ^ % fHTR  f I  JTff 5U"ĝ
ft A’ ŝiTt ̂n g' I '?Tf Wft arfiRr f, 

qf# 5tt  r̂r % vfzt.—stft? 
ÔT’TT spt fWt ft fTT̂TR % fwt ft *f<=ft
t wr  'W ’̂'*FTirnTr
5Tft fw  ft*TT, frRRT m*  ?03  ̂  ̂fw

11 ?f w smn *r ?TTq--»n«r  w ?npr 
*Tff ^ t, V[  OTT f ® JTvSrre
ft  ĈWT I

ST3T  U.sp ̂T?r *pf *FT wft 5TRT ?RTt?r 
T̂f?n f. 1  f̂ r  jftfir  v *rt t 

Hft ft?.   ̂5Tt qr ft  ŴTT
qjfi  ̂jb f?rf q?t | 1 *rwflv
ft 3T|?T WFr f,  P̂T T̂ R̂ff̂T̂rn: 
 ̂ f t =#T Vtm 5pt #̂5T *ns

*r?t |t I ! f STT3T «TRff t failwr 
*rat $ 3?TT ̂   R̂KfT ̂ ftp 3ft jrapr Jf«ft
3ft T̂ 5WT SIT̂!Frsfr?:̂?Rt ?ft%lff 
ff5%5t  *rt  ta- *r ̂ ?TR ft  ?fe  ?r  «m t 
n̂ft 5pt w ft&mi ftx wjft jrf̂rr spT 
sra r̂ ’̂tfi  f̂  ?rtmq5Pfrftr?[f ft* 
fti m,  ^ «ft snrwT ft Tfr «t .

mm JTft̂tr,  ant %■ q?H f3rr̂-?T| 

TT SFTTf 5RTH ftVT «TT f% A' ftf &W fSTR # 
?pt nzt m Tfi f; 1 ĝft# wr «rr f% 4'̂ w 
?rcft~r# # f«nr wr\$( f ftr fsrfr̂f »m?r 
 ̂f̂nr '̂, w ̂ tr̂r fer ft z£m ̂rx ft
W.  SclfT  JfJIT ̂  ̂ jffWT ̂ m\l
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[«ft*rcr*w*prf]

fffHT I W  Tf5TT ̂TĝTT fo f*T t
5̂ wrt ?r$f | 1  *ft *t?t ft $ 1 5*
«PT?ft 3TRT  *t  I TTOtiT ̂ * RT TfTT
Vtf TPT  I I A  *TfPT %rTT # <CTR 3T3T »T*
vr «t=fwt f, fare % m* % ott mar  %■ 
*apffa ?rrt rear 11 1954  ̂2G sm *Pt 

*rr?Fftzr 5rt̂th ̂   thrvN- *t ̂rar 
*lft «ft 1 *•*? $ wftrfrf5T A  tft ^rr  *rr 

fiF ?3Tff SPY «Ff#  STT-T ?I# TpT | ?Tl%̂
«f   ̂̂pt wft T̂fft 11 anr ̂ stt# irw 
% r̂rensrnr *ft fârn: ĉrT i, sft  *r(t <trt

vt ̂ r »ror ft, ̂  ̂r 4‘ farm: 1
W ;rra- ̂ ^rr ̂i|»tt fir sirar snfan- %
3Nt m srfw, aft xm mV ̂rf #r=r *nrip- sr# f, 

f*nft fa?3r ?ftfrr fmr | 1 ?pT 3 ?r Wr 
tt%t*u«i < ̂  «ft wrf̂cT  «p?  ̂  srra 
 ̂ $ srf̂  sreff *ft tfr snfo ̂r «for arrtf 
>tft ¥TcT ̂r I I *TR ffcPTT $ WpT *t $*!
«rm aftr $r  r̂r fint *mr ffr srnr #
W* f fr qr ̂ r ff?i? Kg 141 PR  VT srf?*.
yff «T5T  5nf̂T 5FT  STTPTT ̂  Sfftr ̂T 

$ SfTTST yjfTT ̂Tt̂rf  t I ITT srfcr $■ w*
$ mp-sjWf stor  srrfcr tt ̂  ̂thtt arrq;
%ft* %tt firr<rg ̂ f% %*t ynrq- «tt3R ?n=ĝft̂r 
■Ft wrf% spt ̂  sRrrit 1 ®r? ̂TTfr f̂ r 
5ftf?T TT ̂  3T|rT 3TfT ̂  % I

W 5RT̂=a ̂ ?t q[*r ̂rar iftn w °FT7 SFT'ft 
5TRT ??Wrr TTFIT I   ̂Wf T ̂  «PT*T
vt  f wVt f*rnr sttht snmr  *?t 3rwt tt 
%m jr»tt I wfâr *r arRarr f f% f*rnr 
vfrt¥fr | 1 v *  tt aft t>t

 ̂W*  ^ ̂  Ttir | 1 Wwq ?*r ̂
■̂fr affr ̂r ufh: xwft fTTpnrrft ̂ jt% f̂arw 
fWT fipTT ̂TT I ̂>T PlOnidT ̂t, ̂  ?R*T  T̂?T
|  *1? ?t «r Tint, f?T «FT  f̂wnr |
«H*FT WFT ̂ HIMHT H l» 5:̂ ̂ ?TPT «ftT
trrft fiw ̂ ̂etht tjv arnr ŵ tt ̂npr:

qrarar ?mftT |  »r̂r 1

lit ̂ a|T̂ ̂ 9̂ ynfBV *lff VRfT 1

tffrctftr«mft<RTv?:̂f,fsriftfffnrsfr  ̂

| tit*  f “fcre fanft û wnr", rr ̂
Wff <n̂f>Fi' *t̂ ̂ 1A Him ̂  «n Tin- j 1 
Ŵ n̂rsTWT̂f?  WTlT̂ WRW5[̂ ft 
I aft 25 «R, 1975 ̂r 1977 5RT fr?T  TOT 
t̂ ftwifn̂ ?  WT *l̂f?FT ̂5 «ft aft 19 

1978̂srnr̂ r̂̂t aR?TT̂tftWTf 
iif ?  wt *î vr  «ft ftrer ̂ ww«a 
mtft smf-arfiar yt # ̂fr ? ttt it̂ pt 
î̂ rfr̂ rww ft*pr arrnftnEff ̂  

anf̂nff «Ft araT tit ? *3?T aWPff Tt 
<̂r «nff ̂ ht WTfffT ̂fkr A z* mXmsil vt 
 ̂ %m jf aft m $ 'irit f 1 ̂  w m  tt 

%* t «

IPS # #' qV 3TRT *Tf Vf*!T ̂TfcTT ̂ f«F $#
fSwrr ̂  ̂ft an??rr ?ngf 11 5*r # aft fWr ̂>
%pt «Ft apmT # f̂nrr. ̂  ̂  ̂ 5r r̂  ̂

apprr h vrt̂r M , zx  ŝr ̂  aR̂ r ?r̂5t ercf 
It Prm:  v̂t 11 ?w f̂rr fror# wt apR?r
•îf 11 *w 5 ,̂r̂  >i»t *stfipr

TTt, Wft Merits #5TR# «Ft Ttfipr vft 

«wtf̂ WFft tw tff #3TR̂ ̂  «IR ̂ t 5*1 tiT 

%  ®̂TR r̂ l̂. fwr f̂TT̂ ̂  JFtf

anFC9f »T̂t ̂ I  ̂*11 *1*0*1 Wn*h*t 'ETTf®r *|5t «ft*RT 

RT Vt̂ 1PF *Tft TT TfT ? I 'find *TT ?R»  cit
Htvcbf vt wt?T iht 11  srf̂r  c’tr

T̂ T g' I Wlf 9W IfTflT, if**rWt #' 5RTRTT |j I A 
r̂ ̂ 5T% mx TSRTT g I 4 ̂3*T ̂t T̂TcT TT ?TT> 
qflr wt̂tt 1 ^ 5TIPTT | ftr t mwt ̂rf̂nr 
ffrw ?T5̂r 7RVTT 5Ft  5R ?RrT ?T
5PT 'j?(i> I

5RT A 5?PTT ft  ÎfcTT f I

SHRI ASOKE  KRISHNA  DUTT 
(Dum Dum): Mr. Speaker, Sir,  I 
stand here to second the motion that 
has just now been very ably moved 
by my friend, Pandit Yagya  Dutt 
Sharma, thanking the President  of 
our country for the memorable Ad­
dress that was delivered on the 19th 
of this month.

Sir, within the limited time that 
has been allotted to me, I shall try to 
confine myself to those aspects of the 
President’s Address which have not 
been covered at length by my friend. 
It is very significant that the Presi­
dent began his Address by referring 
to the devastating floods that wrought 
tremendous havoc in our country 
during the last year. Many of us on 
both sides of the House who have had 
the occasion to visit the devastated 
areas have been what a tremendous 
havoc these flood had caused. Possibly 
in recent history we have never heard 
of such tremendous devastation. The 
President has enumerated the tremen­
dous loss that we have suffered and 
at the same time he had very signi­
ficantly mentioned about the manner 
in which various sections of the coun ­
try stood up to meet the challenge of 
nature. He has rightly praised the 
various agencies and individuals who 
did yeoman service for re-construc­
tion. The role of the defence forces 
and the police personnel have very 
rightly been praised because they
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worked round the clock and they de­
finitely worked beyond the call of 
duty. Sir, wih tjie concerted effort 
we can surely overcome the great de­
vastation that has come upon us.

Mr. Speaker, Sir, the Address of the 
President reflects the thinking of the 
Government  which enjoys the confi­
dence of this House.  Sir, when this 
government came in power two years 
ago it came with the mandate from 
the people—a mandate for a change 
and also a mandate for n.-construc­
tion. The people of this country voted 
this government to power with the 
mandate calling  upon the gav̂in- 
ment to banish two of the greatest 
evils that can come upon mankind- 
tyranny and poverty.

Sir, we on this side of the House 
who support the government went to 
the samadhi of Mahatma Gandhi be­
fore the government took office. On 
that memorable day all  of us took 
the pledge  at  Rajghat to  banish 
tyranny and poverty. This government 
after coming into power took upon 
the task of undoing the great wrongs 
and evils that were done in the name 
of  Emergency.  During  the Em­
ergency  our  fundamental  rights 
were  curtailed,  Press  was  gag­
ged.  the  mass  media-complete- 
ly owned  and controlled by ihe 
State, that is, television and radio— 
were managed in such a way  that 
instead of serving the nation  and 
serving the people they became organs 
for serving  a coteric of individuals 
headed by an  ambitious individual 
who tried to create a dynasty.  This 
government has undone those wrongs. 
The constitution was tampered with. 
The Constitution has now been res­
tored to its old glory. These are mat. 
ters for which the government can 
rightly be proud of.

MR. SPEAKER: The hon’ble Mem­
ber will  continue his speech after 
lunch.

13 hn.

The Lok Sabha adjourned for Lunch 
till fourteen of the Clock,

The Lok Sabha reassembled, after 
lunch, at six minutes past Fourteen of 

the Clock.

[Shri Ram Murty in the Ctair]

MOTION OF THANKS ON THE PRE­
SIDENTS’ ADDRESS—Contd.

MR. CHAIRMAN: Mr. Dutt  will
now continue his speech.

SHRI ASHOKE KRISHNA DUTT: 
When  the  House  adjourned  for
lunch, I was talking about  the 
attempt to control the mass me­
dia—television and radio—made by 
certain  interested  persons.  Very 
significantly,  the  President’s  Ad­
dress has enumerated several pro­
visions in the electoral reform, and 
talked about the changes that are go­
ing to be brought about in the control 
and management of Akashvani and 
Doordarshan. These are very signi­
ficant; and we take it that in future, 
no such designing person, whoever he 
or she might be, well ever attempt to 
misuse high office and commit excess.

The manifesto of the present ruling 
party had clearly said that power, 
both political and economic, would 
be devolved. My friend, the mover 
of the resolution, has discussed  in 
detail about the shift of the centre of 
gravity of power from urban to rural 
areas. I will not repeat them, but the 
one aspect which I would like to men­
tion is that many friends, particularly 
in States often say that States do not 
get their proper share. We can prou­
dly recall that the present, i.e. the 
6th Five-Year Plan has programmed 
an out lay where the investment in 
the State sector is for the first time 
higher than the investment in the 
Central sector. This is a very signi­
ficant change.

The President’s Address has spoken 
about the agricultural and industrial 
development of the country.

For the first time we have had a re­
cord food production of 125.fi million 
tonnes and inspite of the great ob­
stacles caused and natural calamities, 
the industrial production has also
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shown a record figure. The national 
income of the country in 1977-78 has 
grown by 7.4 per cent as against 1.4 
per cent the year before. This is  a 
remarkable  achievement  by itself. 
But we cannot fully realise the signi­
ficance of this unless we compare the 
figures of other developing and devo- 

countries. For instance, let us 
our immediate neighbour Pakis­

tan. The annual average growth rate 
for the last 15 years in Pakistan was 
3.3 per cent of that in the last five 
years it was only 0.8 per cent. Japan 
is considered to be one of the most 
economically advanced countries in 
the world and undoubtedly the m t 
advanced in Asia in fifteen years tli 
average economic growth rate was 
7.7 per cent annualy. But if we take 
the annual average of the last five 
years of those 15 years it has been 
only four per cent. If we compare it 
with other countries, say, Sri Lanka 
and Bangla Desh, what do we see 
They may be small countries in sie 
or population but their problems, both 
economic and human, are similar to 
ours. During  the  last five years 
Bangla Desh had a negative growth 
rate, minus 2.3 per cent Shri Lanka 
had 1.1 per cent. Against them our 
achievement in the last year is re­
markable.

I should like to remind some of my 
friends who believe that though the 
Emergency curtailed our rights and 
affected us badly, it helped us in eco­
nomic growth: they said that the dis­
cipline that was there during  the 
emergency was helpful. The figures 
I have quoted show how wrong they 
are. During tlie last year of the 
Emergency inspite of all that regi­
mentation and tyranny and discipline, 
the growth rate was 1.4 per cent. It 
has now been shown that through the 
'democratic  processes a free people 
toiling for the development of their 
country can show results which are 
far more remarkable than any regi­
mented regime cai* achieve the figure 
are clear. This tremendous amount 
of growth has helped us in maintain­
ing the price line... (An Hon. Mem­

ber: What about China) China has 
consistently maintained a growth rate 
of 5 pier cent it vas 5 per cent last 
year as against 7.4 per cent in our 
country. As I said it has enabled us 
to maintain the wholesale price in­
dex variation between two per cent. 
If we compare with Pakistan it varies 
between 5 and 6 per cent. Australia 
is a very advanced country in this 
area it has also a tremendous growth 
rate there the price variation is about 
ten per cent. In our country it was 
kept within two per cent. These are 
remarkable achievements and it is 
oppropriate that  the President has 
mentioned them.

The President's Address mentions 
about the massive national adult edu­
cation programme. When our country 
came out of the shackles of imperia­
lism, the literacy rate was only 3 per 
cent. In the last 30 years it has im­
proved and reached about 30 per cent. 
It has definitely improved but it is 
nowhere where we expected it to be. 
This programme is not an over-ambi­
tious programme. It says that within 
a decade this massive programme will 
completely eradicate illiteracy from 
this country. I think it is very signi­
ficant that the  Education Minister 
came in when this point was being 
talked about.

This is the International ear of 
the Child and very significantly the 
President has also mentioned about it. 
But while giving vent to the rural 
bias the tremendous amount of agri* 
cultural development,  adult educa 
tion and other social matters,  the 
President's Address has not overlook­
ed the necessity for scientific  and 
technological development For the 
first time, a tremendous amount oi 
money is being spent. What was spenl 
during the fifth plan was much higher 
than the earlier plans. But the sixth 
plan envisages an expenditure which 
is even double what was spent in the 
fifth plan for scientific and techno­
logical development.

The President's Address   very 
rightly deals at great length with ou* 
foreign policy. Different aspects of tbfl
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foreign policy have been discussed 
like our relationship with the Arab 
countries in West Asia, the role that 
India has been playing in combating 
racialism in Africa, our relationship 
with the South-East Asian nations 
and with Japan. But particular em­
phasis has been given to our relation­
ship with the super powers. So far as 
America is concerned, we are very 
happy that our relations with that 
country  are  much  better  to­
day.   The last regime  went out 
of  its  way  to be  unfriendly 
with  the United  States.  We have 
had serious differences witn.  that 
country over Kashmir,  Bangaldesh 
etc. but we should also remember that 
often in times of serious  national 
crisis, the United States has stood by 
our side like when the Chinese invad­
ed us last time. So, there is no rea­
son why we should  be unfrientdly 
with them. This Government has tried
io bring back the old frie.idly rela­
tionship. But what is more significant 
is our relationship with the Soviet 
Union. This Government ha.3 estab­
lished for better friendship with the 
Soviet Union tlan the last regime did. 
Some of my friends may be critical 
about it. They might think that there 
was a much closer understanding with 
the Soviet Union during the last re­
gime, but I am not one of those who 
believe that. During the last regime, 
we did not have proper  friendship 
with the Soviet Union. Those who 
think we did equate subservience 
with friendliness. Friendship must be 
on equal footing.  There  must be 
mutual respect. During the last re­
gime the mutuality of respect was 
missing.

SHRI M. RAM GOPAL REDD 
(Niamabad): He used the word sub­
servience*. We were never subser­
vient to  anybody.  if he says like 
that, I would say  that the Janata 
Party is subservient to America.

SHRI ASHOKE KRISHNA DUTT I 
do not believe in subservience. I am 
not saying anything derogatory to our 
country. 1 am proud of my country. 
I sum proud that the wnole world

respects my country far more today 
than when my country was sufterinjg 
under the shackles put by people who 
were trying to curb democracy and 
kill fundamental rights. The friendly 
attitude of the Soviet Union, the res­
pect t'iat they now have for us, is 
clearly evident from the fact that our 
Prime Minister was given one of the 
finest and grandest reception last year 
when he visited the Soviet Union. We 
are tiying to be friendly with China. 
Many friends may not like it some 
have cynically remarked about what 
is the necessity of our going out of 
our way to befriend China I  feel 
there is every reason for us to be­
friend China, because we are both 
ancient civilisations, having contacts 
for over thousands of years, bectUite 
our economic problems are very simi­
lar. We both have a huge population 
they are 850 milion and we are 650 
million added together, we constitute 
more than half the people of  the 
world. In this background, we must re­
member that the unfriendly attitude 
between India and China for the Inst 
several years  have over-burdened 
both  of  us  with  unnecessary 
expenditure on modern military' wea­
pons. We cannot afford that. It was 
very proper that friendliness  was 
attempted. May be we have taken one 
step further than what was needed, 
but  when the interest, enlightened 
self-interest of hundreds of millions of 
people are concerned, we should not 
stand on pride  and vanity.  We 
attempted to befriend China, but we 
had a set back.  While our Foreign 
Minister was still in China, they in­
vaded the friendly nation of Viet Nam 
in a manner which reminds us of what 
happened in 1962. It is a set back, 
but we will try to overcome that set 
back.

I thought the Chinese ought to re­
member that though Viet Nam  is 
much smaller in  sie than China, 
though its population may be much 
less than that of the Chinese popula­
tion, China should not forget that in 
courage and determination .the Viet­
namese are not small. One of (he 
most powerful, if not the most power­
ful super-power of the world, trfed
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to curb Viet Nam for several years 
militarly with the most sophisticated 
and most brutal and cruel weapons, 
but the Vietnamese stood up to that. 
They will show it again and the pre­
sent Chinese aggressors will have to 
go back. It is very unfortunate that 
the Chinese are not realising the situa­
tion, as they should. I think the Viet­
namese will teach them that lesson, 
and the Chinese will have a proper 
perspective.

The Presidential Address also men­
tions another very significant aspect 
about external affairs. We found that 
many of the highly developed coun­
tries of the world, particularly of the 
European Economic Community, who 
for years pretended to be the patrons 
trying to help us in our economic 
development, recently launched on a 
programme of protectionism, which 
is definitely damaging the growth of 
not only India but of all developing 
countries in South  East Asia and 
Africa. Our Government have taken 
a lead in raising this issue in interna­
tional conferences so that a tremen­
dous public opinion has been created, 
and now the developed countries are 
re-thinking about their policy of pro- 
tectionsm.

The President's Address mentions 
about defence preparedness almost at 
the end. Though it comes last, it is not 
the least. I was here two days ago 
when the Deputy Prime Minister and 
Defence Minister in reply to a ques­
tion clearly reminded the House that 
the India of 1979 is not the India of 
1962. Just after the debacle of 1962 
I had been to many of the South East 
Asian countries and I had seen the 
amount of contempt that the people 
of those  countries had for  India. 
Again, very  recently   I visited 
those countries hardly a month ago, 
and I found that everywhere Indian 
foreign policy  and Indian defence 
preparedness is being viewed with a 
new respect. We do not like to spend 
a tremendous amount on defence ex­
penditure.  In a developing country 
like ours, suffering under poverty,

where 70 per cent of the people are 
still below the subsistence  level, 
thanks to the last 7 or 8 years of mis­
rule and two years of emergency, it 
is very difficult for us to spend a large 
amount on defence.

Some of my friends in their u'ibe- 
rence talk about nuclear development, 
talk about sophisticated weapons, but 
if we just calculate the tremendous 
cost that modern weaponry involves, 
we shudder to think what will happen 
t0 national development if we spend 
so much on this unproductive expen­
diture. But in spite of that, we have 
got to be prepared, we always hope 
for the best, but we must remain pre­
pared for the worst that nothing like 
1962 happens again and that prepared­
ness is there.

I  have toured  throughout  the 
length breadth of the country in the 
last two years seen many of the De­
fence establishments and everywhere 
the morale of the Army has reached 
new heights. Our Army today has the 
finest discipline and finest morale and 
our preparedness is there.  We are 
manufacturing sophisticated weapons 
ourselves and we are also importing 
necessary weapons which we cannot 
manufacture here, with such a pro­
gramme that within the immediate 
future we will be able to manufacture 
those things ourselves.

Sir, I think my time is coming to an 
end. Before I conclude, I appeal tc 
all section of the House to remembei 
that we are standing at the cross-roads 
of history. Our nation which has re­
established democracy and is now 
fighting the greatest evil of poverty 
has got to stand united. We have got 
to make a concerted effort, a great 
effort, and great efforts are never easy. 
We have tremendous amount of hard 
work before us and that can be suc­
cessful only if we combine together.

The President has fervently appeal­
ed to a spirit of united national en­
deavour. Sir, I believe fee has echoed
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the thousands of years old sayings of 
the Upanishads:

*rsr: sptrT

*r*T:   frrr*fqrn

Sir, with these words I commend 
the motion to the House and I appeal 
to all sections of the House t0 unani­
mously adopt the motion that has been 
so ably .moved by my friend just 
before me.

ME. CHAIRMAN: Motion moved:

“That an Address be presented to 
the  President  in  the  following 
terms: —

That the Members of Lok Sabha 
assembled in this Session are deeply 
grateful to the President for the 
Address which he has been pleased 
to deliver to both Houses of Par­
liament assembled together on the 
19th February, 1979.*

Hon. Members may now move their 
amendments.

SHRI P. K. DEO (Kalahandi):  I
beg to move:

That at the end of the motion, the 
following be added, namely:—

“but regret that no mention has 
been made in the Address about 
the efforts being made by the 
Government to mobilise opinion in 
various countries about the estab­
lishment of a World Constituent 
Assembly for drafting a Constitu­
tion for the Federation of Earth 
of a World Government. (1)

That at the end of the motion, the 
following be added, namely:—

“but regret that in pursuit of 
our foreign policy of improving 
relations with our neighbours, no 
mention has been made in the Ad­
dress about our normalising rela­
tions with China by suggesting a 
formula that China recognises the 
McMahon line in the Eastern sec­
tor and accepts the de jure sove­

reignty of India over Aksaichin 
while India gives a ninety-nine 
years lease of Aksaichin territory 
to China like Chinas lease of 
Hongkong to the British. (2)

That at the end of the motion, the 
following be added, namely: —

“but regret that the Address has 
failed to condemn the virus of 
casteism and hatred being injected 
into the body politic of the nation 
by actions and utterances  of 
leaders of various parties in re­
cent months thereby striking at 
the root of Indian nationhood and 
shattering the very basis of forma­
tion of a classless and casteless 
society. (3)

That at the end of the motion, the 
following be added, namely: —

“but regret that n0 mention has 
been made in the Address to re­
move the various regional imba­
lances so far as development is 
concerned in the Sixth Five ear 
Plan and of giving a raw deal to 
Orissa by not including it in the 
special category of States for Cen­
tral plan assistance. (4)

That at the end of the motion, the- 
following be added, namely:—

“but regret that no mention has 
been made in the Address about 
the need for registration of politi­
cal parties under  the Societies 
Registration Act, 1860 and publi­
cation of their annual accounts 
duly audited by a Chartered Ac­
countant. (5)

That at the end of the motion, the 
following be added, namely:—

“but regret that no mention has 
been made in the Address about 
the date line by which the Lokpal 
and Lokayukta Bill will be pass­
ed and the institutions of Lokpal 
and Lokayukta will start function* 
tng to look into the grievances aftd 
complaints of private individuals,*
(6)
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SHUT P. RAJAGOPAL  NAIDU 
Chittoor): I beg to move:

That at the end of the motion, the 
following be added, namely:—

“but regret that no mention has 
been made in the Address regard 
ing the prevention of Harijans, 
Girijans and other weaker sections 
in exercising their vote freely.(7)

That at the end of the motion, the 
“following be added, namely:—

“but regret that no mention has 
been made in the Address regard* 
ing the growing number of atro­
cities prepetrated on Harijans and 
Girijans and the failure of the 
Government to prevent them. (8)

That at the end of the motion, the 
following be added, namely: —

“but regret that the Address does 
not mention about the failure of 
the Government to keep the prices 
of cash crops at remunerative 
level. (9)

That at the end of the motion, the 
"following be added, namely: —

“but regret that no mention lias 
been made in the Address regard­
ing the need for conversion of 
Katpadi—Tirupati metre gauge
into broad gauge. (10)

That at the end 0f the motion, the 
following be added, namely: —

“but regret that in the Address 
no concrete measures have been 
spelt out for solving the problem 
of unemployment. (11)

That at the end of the motion, the 
following be added, namely:—

“but regret that there is no men­
tion in the Address about the need 
to delink the newspapers from the 
big industrial houses. (12)

That at the end of the motion, the 
following be added, namely : —

"but regret that no mention has 
been made in the Address about

the failure of the Government to 
reduce the monopoly of a group 
of  families  over  industrial 
houses. (12).

That at the end of the motion, the 
following be added, namely:—

“but regret that no mention ha: 
been made in the Address regard­
ing the increase in the cemerr 
prices and its scarcity. (14)

That at the end of the motion, th 
following be added, namely: —

“but “regret that the Drcmgh' 
Prone Areas programmes whicl 
was intended to develop such are 
has been disbanded. (15).

That at the end of the motion, ths 
following be added, namely: —

“but regret that  there is n-j "C- 
ference in the Address regarding 
the inadequacy of foodgrains dis­
tributed under Food for Work 
scheme and for not converting this 
scheme into Food for Full Em­
ployment to wipe out unemploy­
ment in the rural areas thereby 
increasing the purchasing power 
of the rural poor and to effect in­
tegrate rural development. (16)

That at the end of the motion, the 
following be added, namely: —

“but regret that no mention has 
been made in the Address about 
the Reserve Bank restricting the 
cooperative societies not to issue 
loans t0 those who are not having 
any debt in the societies ond *° 
the new members if the societi05 
are having more than 25 per c«nl 
. of overdues and the difficulties 
caused by this policy. (17)
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That at the end of the motion, the 
following beadded, namely:—

“but regret that no mention has 
been made in the Address  about 
the failure of the Government  to 
supply essential commodities at 
reasonable rates in the rural 
areas. (18)

That at the end of the motion, the 
following be added, namely: —

“but regret that there is no 
mention  in the Addres  that the 
HarijansE,  Girijans  and  other 
weaker sections are prevented 
from exercising their right of 
vote. (92)

That at the end of the motion, the 
following be added, namely:—

“but regret that there is no 
mention in the Address about the 
failure of the Government in pre­
venting atrocities perpetrated  on 
Harijans by upper classes. (93)

That at the end of the motion, the 
following be added, namely: —

"but regret that no mention has 
been made in the Address regard­
ing the failure of the Government 
in formulating uniform policy for 
giving loans to the rural areas by 
the Nationalised Banks and allo­
cating at least 40 per cent of the 
finances of the Nationalised Banks 
to the rural areas. (94)

That at the end of the motion, the 
following be added, namely: —

“but regret that n0 mention has 
1  been made in thp. Address regard­
ing the failui'e of the Government 
in creating machinery and neces­
sary funds to give remunerative 
prices to agricultural commodi­
ties. (95)

That at thP end of the motion, the 
 Allowing be added, namely: --

"but regret that no mention has 
been made in the Address regard­

ing the failure of the Government: 
in reducing the interest rates on 
the loans given to the agricul­
turists. (96)

That at the end of the motion, the 
following be added namely:

“but regret that no mention has 
been made in the Address regard­
ing the failure of the Government 
to keep down the prices of steel 
and cement. (97)

That at the end of the motion, the 
following be added, namely: —

“but regret that no reference 
has been made in the Address re­
garding the failure of the Govern­
ment in protecting the handloom 
weavers. (98)

That at the end of the motion, the 
following be added namely:—

“but regret that no mention has 
been made in the Address regard­
ing the failure of the Government 
in implementing family planning 
programme successfully. (99)

That at the end of the motion, the 
following be added namely: —

“but regarl that no mention has 
been made in the Address about 
discouragement being caused to the 
scientists and technologists  in the 
country. (100)

That at the end of the motion, the 
following be added, namely: —

“but regret that nQ mention has 
been made in the Address regard­
ing the tilt of genuine non-align­
ment policy into alignment policy 
in foreign affairs. (101)

That at the end of the motion, the 
following be aded. namely:—

“but regret that no mention Ijas 
been made in the Address regard­
ing the failure of the Government 
in adopting the policy of self re­
liance." (102)
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That at the end of the mbtlaAt the 
following be added, naihely*— .the notion, the

following beadded, namely:—

“but regret that no mention has 
been made in the Address regard­
ing the failure of the Government 
in modernising the  defence equip­
ment. (103)

That at the end of the motion, the 
jfoUowing be added, namely:-—

“but regret that n mention has 
been made in the Address regard­
ing the chaoitdc conditions prevail­
ing in the universities and the 
steps to be taken to set right the 
affairs 104)

That at the end of the motion, the 
following be added, namely :—

“but regret that there is no 
mention in the Address of the need 
for establishment in the first in­
stance of a National Insurance 
Fund against the vast damages 
caused by periodical, natural cala­
mities  like hailstorms, storms, 
floods, droughts, conflagrations, 
which create the problems of com. 
pensating the peasants and wor­
kers for the loss of their crops, 
homes and means of living and 
rehabilitating their social economy 
especially in rural areas. (238).

That at the end of the motion, the 
flowing be aded, namely:—

“but regret that there is no men­
tion in the Address about the 
growing disparity in the economic 
condition of the rural and urban 
people and Government's failure 
to alleviate or moderates the 
crash in agricultural prices (280)

That at the end of the motion, the 
following be added, namely:—

*but regret that there is no men­
tion in the Address about the es­
tablishment ofAgricultutai Deve- 

*--k lament Bank to finance develop- 

:,U.

“but regret that no reference has 
beenmadein the Addresswward- 
. ing the murdesrs of Congre*s(I) 
workers and leaders and Victimi­
sation of persons belonging to. 
Congress (I) (391)

PROF. P. G. MAVALANKAR (Gan­
dhinagar) I beg to move:

That at the end of the motion, 
the following be added, namely:—

“but regret the absence from 
the Address of clear and concrete 
steps to be taken by the Govern­
ment in effectively rooting  out
corruption which continues  6
corrode the life and progress of
• the community and the country." 
(19) f

That at the end of the motion, 
the following be added, namely:—

“but regret that there is no 
mention  in the Address about 
continued heavy wasteful ex­
penditure in several governmental 
departments and agencies, 
about the positive measures to be 
urgently taken to reduce guch ex­
penditure* (20)

That at the end of the motion,
the following be added, namely:

“but regret that the A 
does not contain an : specific re­
ference to the alarming situation 
of constant physical assaults on, 
and injuries and insults of  all
sorts being inflicted upon, the 
Harijans, Girijans and other-eco- 
nomically weaker sections of the 

' community." (l)

That at th* end oftbemotian, 
the foJlowihgv-bfc ad

 «*but regret
makes no reference whatsoever to 
the near chaotic conditions In­
cluding closures of  several piti- 
Versity . campuses   acadbjonte 
institutions in different parte of 
the country (23)   * 
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TOi** at the end  of the motion, 
following be added, namely:

,*%«t regret’ that there is no 
r'::-sufficient emphasis in the Address 

on the cruical and urgent need of 
electroal reforms with a view to 
ensuring free and fair elections as 
well as eliminating the evil of 
mpney power in out electroral 
and political processes and prac­
tices.** (23)

That at the end  of the motion, 
the following be aded, namely:—

“but regret  that the Address 
does not contain a clear, bold and 
pragmatic policy of development 
on  the economic  and industrial 
fronts in the country.” (24)

That at the end of the motion, 
the following be added, namely:—

"but regret  that the Address 
takes no notice of recurrence of 
authoritarian trends in the coun­
try and gives no definite indica­
tion of governmental and nation, 
al endeavours for combating them 
energetically, quickly and  pur­
posefully so as to keep in tact and 
i~nhanc* the democratic fabric Of 
the polity.” (25).

That at the end of  the  motion, the 
following be added, namely:—

“l5”t rsgret .thot the Address does 
rv* ref Trio the  nation’s anxiety 
«.oout brain  drain and the steps 

... taken by the  Government  to stop 
this phenomenon, speicially the emi­
gration of forittiant and youthful sci- 
<sntists, because of dismantling of the 
•̂'©Ouncii Of Scientific and Industrial 
'̂iteserach, and because of lack of co- 
ordinatlon between different scientific 
end research institutions in the coun­
try, and also boacuse  of wasteful 
•overlapping of scientific  efforts 'in '

ai .-the end of ■ the motion, the ' 
.nstneiŷ ,

■ -■ 1̂.,  does '
"V Government’® -. 

legislative Programme the Adoption 
3m, which lias been  kept in abe­

yance for::
though the' United.Naflons;̂ef̂sFa-'̂: 
tion on Human Bights declares tho 
right to a family as a fundamental 
right, and that 1979,  moreover* Js 
the International Year of the Child.”
■ d77).

That at the end of the motion, the 
following be added, namely

“but regret that the Address does 
not contain a clear and firm policy 
of the Government regarding nationa­
lisation of industries.” (17ft).

That at the end of the motion, the 
following be added, namely:—

“but regret that the Address does 
not mention the much-needed revfcwf i 
of about 5000 Collaboration Agree­
ments between  Indian and foreign 
firms in the country.'* (179)
That at the end of the motion, the 
folUwing be added, namely:—
“but regret that the Address does 

not give the Government’s plan and 
strategy to protect and exploit the 
200 mites economic  and exclusive 
zone of the Indian seas.” (180)

That at the end of the motion, the 
following be added, namely:

“but regret that the Address fails 
to point out the necessity for a self- 
imposed ban on the  expression of 
personal views and opinion in pub­
lic by prominent  leaders in oftcet 
especially on delicate  international 
and national issues, which has lad 
to some kind  of  corrosion of the 
nation’s image  abroad and also to 
the loss -of  valuable  ĥ man'Jive* 
within the country, besides desir4<> ; 
tion of and damage to public propjp*- 
ties, on aci»ttnt/̂;;'popuajrif‘ 
stration being held from time to time 
. -against' such ■ public  expressions of
views and opinions/’ (1*81)

That at the end of the motion, the 
following :-;be'‘a$ ,̂:̂ ^

“but *1*0̂
. ■ not -give /a dâ t̂tive ..and ■
' ' mit
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Policy, in the background of patent 
violation of the  Agreement by the 
United States in regard to the supply 
of enriched Uranium. (182)

That at the end of the motion, the 
following be added, namely:—

“but regret that the Address does 
not refer to the concrete steps taken 
by the Government to avert the dee­
pening crisis in the Rail transporta­
tion of basic agricultural inputs like 
fertilisers, movement of coal to Ther­
mal Plants, Steel Plants, etc.. move­
ment of essential  commodities like 
foodgrains, especially when all res­
trictions have been removed. (183)

That at the end of the motion, the 
following be added, namely:—

but regret that  the Address is 
silent about the  worsening conges­
tion at all the Ports of the country, 
particularly in Bombay, where more 
than 100 ships are waiting on high 
seas, for several  weeks, which has 
led to the weakening of faith in the 
International shipping  world about 
Indias capacity to handle imported 
cargo efficiently and speedily. (184) 

That at the end of the motion, the 
following be added, namely:—

“but regret that the Address fails to 
refer to the measures  adopted for 
fair distribution and economic utili­
sation of electric power within the 
country in the form of modernising 
the ramshackle Load Despatch Cen­
tres with  modern  equipment like 
computers and telemetres, especially 
when it is claimed by the Govern­
ment that the electricity generation 
has gone up by 13 per cent. (185) 

That at the end ol the motion, the 
following be added, namely:—

“but regret that  the Address is 
silent about the setting up of Agri­
cultural  Development  Bank, and 
about the concrete and time-bound
 5   for strengthening that
-  tbs country's economy, sus­
taining 75 per cent of the population 
in the form of crop planning, mar- 
ketlng. of agricultural products and 
lam rice »tructures. (188)

v (qftojrj* WWW «rorr
j : fa ttRTW«n r   wf:-

    t
   m* * lo srw *rw 

srttff * m* *rw   irmwewr
vrsflfai    t"

ft» STRTTV  «RT  *1   W,   :

ft wfimm  jjr frr

WtfeTvT WfWlftWf ft ft
warw

srhsr  t i1 

ftr snSTTO     «tfr «n,

 fa wtt «pt

iftr hictvr  frw W5hi whRt
* srtnf  fww wn w i"

fa smrr*  *rt  afteT arc, wfa:--

t fa Mrm*ir*rr vi *rfrn«5f*, 
eta 3

tftr iforni* ft tsnr rtr *rf tr snf5*  
fa*rf«r «pt    »

fa TOsmr  it  arm  w*rf:—

“qrs   fa «if WT f  WMtf
vmig snrt  fa   

nsarm
wt 'pi' 3 
tsri, m fa fauw  * mfksr
r

fa sramr  *rt *  3Ftr

"*  fv sftram if w 
ywNf   ftr   R etv
wrfar     ait rrsgtar itpt f 

rt   «Trrft»nfgyf  x m
«rfswr*PF   "vrrrBmrr inflr 
rs*fi t qfww*r    wrr *n
qr*rr    ,

T*P StfSTT sp «Tr f m Wtsr  ftrt

"rm  t fur Trfiprm f  , '::
.sr wriflf fftr
«rfEr«pr nvt K5r

  '  ftwrr   nftf
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f *(§ .pftfrwit,; ii*f̂:': 

-̂iSr-#̂  «̂nr iMf--* '
■• w  WnilWi

* «n# «rwfr gftintft $ otw

 ̂ (33)

'to totw $ «r*?r t  ant, «refc{:—

“<h?5 iNr | fiwftmnw tr for $ ftwrf 
., ̂ **!# 3iWI $ sfora  *t w 
*tf wrtm *nff | tffc famf ̂ ,w 
«rt»r tft *T»!«pWT «?rfcn  r̂t
«rrft weNW ^ fur | t” (34)

fv stm* $ «rt t ̂ aftfr ant, **%—

"<re&3  I f% «rf*wm t 
firaw $ fro, wt ffitofiwf vr mn 
%t iwi sfimnft fttnv I, srfa* «rt 
t win* «Rf9t«r m ̂  s?tw  11
(35)

ftr swnr $ irt t aftiT ant, «r«rf?r:— *.

“<r̂>tTtfo»Tfa*mt*T?rqTff, T*rt? 
iftt trt1 $ witiK <re  fwvflrifli qft 
wunwr *Rt ’*ftr i*f tjfinflf %  wnr- 
*rflr*»im #y wr *Rrt ott ffrfrff 
srfwv jwiff t ft wwjfnr, T*rtst 

*ftr »* $ *mgrrc <rt wmmr *fk
UTOWI *t JCfTfT *t Wt fRTf «Ft 
IKIfC VTRFVTu  ’TiXWoW TO  

^ Wit VT 3*t* 9|?(lf t l” ( 36)

to irewf '♦ W t *$ aftfr Wit, «*%—

*Vi?5 #f $ % wPwww t  ffnfhr 
afe ̂  *r̂  ̂ «T*[ftw *»nt tfk 
for # wnftw wtflwff *ffc stftwr ?fWf 
t  <?r tfffr ynt* ftn* fa# 
•rtfiwd  w*n*wrft' jrww w
*̂#1 im t̂7)

* uttfifrwit,

■'■■ '>':  |f¥ wfawwt Sir $ frr
'.  #w*ftwwrtvtTi«̂r wroi

-'Utoc;4H| '1&*-  JTt̂rrr m
■  .#1  I (38)

tmn * arrt,

■' ■'■■‘̂' 1 ■•'■■''3k.yu.-tL': "*»' ■ ■ :...'V-*i. :.-'■ ■-.-»». -Jf  --.%.wiBwrcr unt vnnwi sivw*r *vf 
W wt w iftWR frtNflwr w&'it- 
. ITWC ̂  MHHPBW TT  7ff#V ̂  
t»M(l87)

411s iik-ib

 ̂nww # W*?fifr

-S»*  % vfwinwv If wwrofinr

«V̂ff ̂  ̂f̂rt wftnf
?W tnv  tt fn*snrliifi *̂rf vt 
-Vtf 3?#IT ̂  t V* (188)

% iwn?r # w t ̂  aftfr ̂t, wf̂:—

"<TT55 *r|ftr vfi?»iiy»i f fiif%m wt 
sm r̂-TT«r graRfli Tt W nt 
5̂TC«T«K̂ M*r>|!T*Rtt 
Itf I !”(«••)

fv sR?rw ̂  t *1? sfrii ant, wftr:—

w«r*j$   ̂% <rfywrm t iforr, ?r*nr 
mK fhr ?r*n «rtfWlQ  ̂?ftnf ̂  
xm frnwft irtir it  g?#ws*f 
I »" (190)

to strrw aftiT wit, «w :̂—

#* | fv «rf5rom if 23-12-78
fe# t ft torw tom  t 

®̂rt »rf  »rtnf * wrt # tok
r (i9i)

to **m ̂ «rt t iif sftfr arrt, «mfcr:—

t fig jgfiwm t wnw ̂ ffrf 
«r*rf  tt ̂ firtj airftr ♦ wft
vcwrfw  «»ft trrmxvnt
WHFA iftfiT iNlR  f B Wt
n̂ rarvr»tt?RPtŵ | r* (192)

f% y«n*f ̂ n*?r t *15 9̂*T ̂ft, iruŜ:—

t fv t ttli^

ww vrt ifhc  %t wrr srsN?
9*)wi< vt tthnrn̂1 wwr 
0«n*ji0 ..h<̂
m  *mm ̂  »" .(t»«)

% vhhv # *r̂r t «if wtfr wit, iwfjj:—

w«r̂  | Pit elinmw t T̂g»r 
wf, trtr *jp*t *fl%, ti«5̂*t Omi 
*ft%,  VCWPT 4̂fi

%$x, ty uŵi

iNr  i«f# ̂ mm

% JRPf ♦ IRT t *lf[ aitfT Wit, Wlf*r

* y* ** t
iM sm if# vttK  *mm
3R4C(TtfT UJT wW IlXRi W8WW i
 ̂ftrw w<»itw» «ftr
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«ft mmst flw» wm It <rc f 
.- *fnwt  $ tfrc. Ttit'̂ «ww 
IPnihft iftswf’t jww %■ p̂p̂ w 
farfir ̂  <frc qre «fft wmx 
PlfwPRTT ITT *Ptf ?f5SNl *njlf $ l” ( 19 5)

ftl W i<i $ 'CRT *f  tftfT wit, inrt?[:—

‘‘W5  | ft? wfimww t wam̂ t
*rtw  wiw iftt <nnwT # sfa 
frtwnc «pt mvN *  wriNf <tt

an# *F«rw *rt TMs% f ŝrwn: 
4t wrorat m 't i"
(i»e)

JfTOITsr $ trar M  tfffT wit, iwfti:—

“<n?5 #«r | ftr nfiwm w %ir $ »pfar 
3%wt

«rc as# ftrâ iptpt ?wt 
V̂RT   ̂wifv fiwrr  jftwnpr
frt %ftx snrarfw w  wrafiwr ftraT *
wfS'Vpt ̂1 iwsrc  mro<r?iT 4i 
*<$* n$ * t" (19?)  .

ftr JWmr % XF$ t ̂  aftfT  twf$—

‘̂ ^ Îftrirfo^t m*ftw«fert 
iRhff nit vwpfir ŝnrnT itt w\r w'srI’ 
mmm yn* iftt wfo wferq* *r̂fr 
m* irffcn wft fw*r* «nw wffrff 
*wnr̂ fiwsr, HFT°IT VTt vr Ttf 
s*#«r *n|1f | r (i98)

ftQrart* % w*r t *r? wt*r wit, iwf̂:—

ftr̂fiwrmw t. fVBWT ̂RTT* 
ftwf $ *nft  *& ft#* *n$prar

fwSfWr fcmftwt # ÎWB̂nctr  nr# 
«F*rm * wrt t *?rf  | t”

<199)

ftr twnr % iw.il 51 *ft*r wrt, «wfe{:— 

•PB̂ W '̂(0
■ ■■•• -4m wft # ^ «-.

m  *ft*w % ** #kw% t
ftw ̂ «WPWIW»T iftf 9Phr »iff 
I »"  (200)

*̂WIW ̂Ii»?r #  arTt, «nrt̂:~

.''■;/̂hsi it I % wftnwr"',#' ff?fr rt
- '•■■•>:'■•?. . ̂'  ̂£  iiiniiHn ~'  1'  ■•-•*>-■’ »
" ywiÎFrw»  WTŵnST WT

■  |«<Hir ■#.  *r̂ m m # .
w w nft ,3̂ w »r|ft r(2i3)

■ ' VITVt W'VnftW f̂WT*ft«S ̂ fHIPPTT Vt' ■■
*pfN uftwnr ̂ ?wwr  # fiwt 
ftrftur «Tirf̂ r«i â w «nt ̂lr ?fVftr
«PT  Sf© | r’ < 21«)

ft; srprrar ̂ vm t jt? artfi «nt, tn̂:—

#f t ftr <tfirRTT»i if <r»[

»fSnrk f ̂1 wfirtw 
wrt w  t wbw m  l̂f 

t«" (21s)

% s’ww irt t *nj sftiT 3n#,

“qr*g 4to | ftr <wfiwm t faftra *m- 
*r*R*nr ̂ ifrsrr  wh ifr n- 
qfaft yTTW## ̂ #wt

imn? ,arr%  t̂«T ̂ 
srfw  ntr gforr irnnr   ̂
sftf?r  fSr̂T

I «’' (216)

ft> strtpt ̂ «rt t *rf aftar snt, *nrf̂:—

"to tits | ftr erfvrnmr #  nfw 
vrniR # frfeŷ f̂nr«ff ̂ wx«r aigff, 
ftihwr ft««T tto w#* vmf jft*m 
fv? 3iT# ̂ srfif «<+k # ?<vnfi«tni wrr
wiw *$ % t” (217)

ftr **m $ «r»sr if 1% sftfT wit, w«%—

 ̂trf*T*nTrH ̂ W yjwHrfl 
ĵrwr̂ ̂  nrt»i' ̂5 fvdA ̂fe-
ftftpfr ff*TT <PT̂ ITO ft«i WT

 ̂  # mvmmwt m*w
 ̂| V ’ <31«) 

ftr iwww wle( >

11 ■  •>  *- fe—  ■ '*»'■  ■■■■ ■  *»'  '.' ■...  «s  -' ■ !fc.
5WwtwWWW-W BShWIWWi

itiro, wfiwr  »r* mm m

«rfM % m* <ftt 515 ftowrf tf 
*M*m mb 0fk9̂ $&- «A

■ ■ fttfMk #r w

ftp inFEW% ;■;■

<h ( ft> ^w w t ftwwj 
iwrnwr fftr ft igfnftnwt 

 ̂   ̂1™ L *  ̂̂  VWr 
?P|(TV ,wi Wfnrt 'iff ŝnTi 
:#|>I  wr flwinl if|. iNprnnf 
wtt ♦ Tfir *i#hr fwr *

ôrr w wRw  (2a*) *
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«TOiv«r;W îf# t i"
(221)

fa mm *«rcr* :—

M<nF§ #*$fa gfHum 5 3w>«fc 
fw <9[ 8Wi< ̂ swnnfta  f>T

*#  1” (222)

fa srarnr wtf, *r*rfn :—

"«tp$ ty I fa qjforcq 3 tt*rnr *?
WfRT îinni, srfWHT, OfKftWST 
errfRV IFEriVRHRT  *»t, tft
vfoR %  asnnw vt wt  $ 
s*it aft stffswiftT <mwdi $ ftraPRT
 ̂ fi jfC  liT̂ ̂ 9XVTT

. 3‘wrtĥraT ?m towunh1 vr vĵ hi
^ I V' (223)

fa SWH $  i¥ JT? ̂t¥T ant,  :-—

<‘«R̂ shf $ ft wftpqm 3 »TTOfV*T 
huru ̂tTŴJtir i?  mww, 
vRfhrar, *pt ip? urfa ̂ vxrlvt 
Tt wm  * *rmhr tf<?w
$ fa** & 3#w *rff \ i” ( 224)

fa iPRFIf $ 'BFBT # ̂ '*t*T  HTWf8( :-—

‘‘̂ t̂fa«fai!T«l«r̂ 151TP?r,l£>47
fitf* qy#rĉ wffo

Sift*..  ?wt  tnpvrfW 
*?tt*ff m  fRflr

Hi m **r  im
*1% *5*̂ *nw mt iNttftnif 
#, w wrft
imttmibi ««#*«£{1” (22s)

•■ far Wtm #1RT * Sf «ft?T Wrt,  :—

*}
... vs.;','- ,:.gBf- W ̂tW «
i-vv,; . w fmvtfm mbtf»ftf *****
■ J flW wr  4fti ww ̂ ?pf 
<nc flr wf̂Tfcwarr  fret |T*
# *r̂f 11” (226)

■fa WWW #«IW**S«rtfr «B*, <wf̂ :—

fa sraii* * wrtf  *1*, «rtf$ :— 

"tppg; <N I % yftntrw«r 4f wrtNyr,
mm, . '.*l<SpE8RlT. ̂ ' WNr- W*i' f̂lT •

firwifiwrwr 4t w if
?l̂f % fat? HfflflFff SHTTtl 9IW Mt !*tfrT 
W  «lt I i”  (22ft)

far sran* hmr#

 ̂fv wftrnrvw ̂ ff 
wit WNt  ♦ r̂tftiff vr

wm *6t ufa m gwNr 
^ | lM (229)

fa srwfHi # «p(!r f aftfr arr̂, <wfn :—

"Tug #f t fa «rf»nn"w ̂ ^ wn 
iwl̂ *fnjT#®f, ft̂r<.,  sr0»wr 
«wt tot * <ft<rw«iT  firrnft
ft to «ftr wwwr# ft#ftr ?wt 

fwn nm  gftrgrif fv?
artf % ?r«P«r if  w f̂Rd m
*?#*  11 " (230)

fa JIHtW ̂ ws if *T$ ̂tfT 5*fr$» Vlfn :—

"qw*r | fa il ̂ st brt
fvBRnfnr Tt s[wr hjifiw tt
urttf  vrw   ̂ srftr  ,®ftt 
iFmr fat?  ?nw  wnwf
»ftftRT faq^»nf  %y»ff 
wwtr’in1̂ *î Wfi| WtRRtr dfirtff 

f̂armr m  i*' (231)

fa ŝrnr ♦ <rt ̂ *n| ̂ftiT arrt, u*rf̂:——

"tos #r |fa «rp»«fnr

jhm #
wfjh«' Îmhw. sshw fftr̂ Ht 
vmvm «m ivf until f*r 
-MlRw m zmht ■*& | r

ftp srmw fmr f <wln :—

“«n»5 ^ t fa  if  iWI

if WTVT  vr
i»"  (374)

«wj 4Mr | fa «ww *' «tN̂  fa »ww :
tifef #nrr *  M
îhr vf ̂rr4 wOwr n w# 

1mtm ŵNrn̂f t V'
(w)

it | fa «fa  ̂f ĥwfto
..., W" ■ i(M»-..
wi«f #*4w$t"i39*y
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fa w^^apfft^^ arrt,  ̂   :—

Wwj   ̂fa aifaiwiaf # irreftv 
«TO  aFTOf *%  ■̂taprcr,

fararr, Wtfv,  *rpft,  utmr  swr
FtVIX

arfpwrar  xfhc  f*r  swre  aftnf 

$  «pr  aifawff  3t*n w  *tf

3*ahr  $»" (376) 

fanrn* $VFK*t*t%*t?TjJnt, w«rfq :—

"«Rsg £? $ fa vf*mT*«r 3 *n£ni5$ % 
VOOTTTir  t£F tfc $o

Mir $qat  ftwfoww 

*?  jtj  p̂Nrfpr  afk wtr stppw 
fatar  *r*r|T star

>!fr  , *Ftf  sstar  aftr  *pN? 
*rrotor  NtW ! % «ro  jwhnjn:
♦ AncnRrlr ̂ srftr  Wt l̂âwrrar̂

m   l" (378)

fa sww $ nw If aftjr ant, inft[ :—
*<<nP5 #f $ fa nftmw t ITo «WT-
fTi%ar  fnt«wr to  *fa
♦ fat; fawwr *rfafn m fafri vt 
TOlfatT wrw *¥ ’ETCVTT aft  SRTWrerafl

| l” (379)

fc ww *««?rt H5*t?rant,ai«rtq:— 
 ̂  *** fa vfvFPnr If *ffiTf«5 
$ wy®nvr  %  <nm̂[  Pnsrpr 
tfvnt»fai? iRnrfanv r̂nr vr̂sr

39#«r?T̂| l” ( 380)

fa sww ♦arpi*?  aflfr ant, awf̂ :—-
"arc* #rtfaarfainwt«n<rnrtnw m 
N i *at m* atfwiff ******* 
af «nr  inpc fat «it wwrorif

♦ fawj *e|P(j<5 $ *sjpt *Wt ?wt wv 
«tHnff # fta*  afti antwqjt  *>rt 
aftr 5j*rv fro «mKwnr 3 apgmrc
rtr wRwrnfl' w îtw p<w 

-■flit ♦ far;  ftii wtn̂
w&m nfir 11 ” (392)

<ft flflW** 48IR #w (ff'Wt) 
f wmPm̂PGtrr £ ;—

fa iiaw *«*Brt *5ait Tirt, arofq :—*
<f|ftf»rf«wwwl mmtit qtF 

« |»  W   ̂ vrotftar  «rWf

'""m ̂ STJSSS. ****mt fT 8hff tsfafavnr vtt

« ,«!#• # | C (70

ftfsww iiw ln  ̂ ant, ankt’ 

ty | fa wfinnaw # fapx, 
aww,  ifnvnr ott  tar ♦ #*r 
qtrfUr Mf 4r yrPwwr frit m r 

*̂ 5*̂   ̂ w  Âar n̂f

t »  (72)

fa snFflTV  ̂aw ̂ *nj afjpfT ant, 4mT«̂ :—•'

"qr»5 #<r | fa Jifatnw t tw f faarr 
t *nrcr xmmrr «ftt awWw 

>«r*n̂r <rct*r  |iM {?»)

fa srwra <t«Rft ̂ f̂tfrant,  :-— 
"«r?5̂ r|fa«fwm ttir t wrra

W«2T̂TT ffat *fft
 ̂  ̂ jnjw aft aw afrt m ĉtNi 

^ t »” (371)

fa sPKira •ftaRrt maftwrvrt, inrf<| :—“ 
i«|fairfawrtanrar 

♦ ft  fmrrf |tt«rc tfr t̂ Nr- 

mtt xftK «rtlraft  f̂â faMV
w k w   aftr ^tjrhs  %-i4̂ *w 

<r̂ar snflf  ̂»" (372 )

SHRI SAUGATA ROY:  (Barrack-
pore): I beg to move:—

That at the end of the motion, the 
following be added, namely:

“but regret the absence from the 
Address mention of gruesome hap­
penings at  the  Assam-Nagaland 
border and  concrete  steps to be 
taken by the Government to sort out 
the Assam-Nagaland border dispute.'* 
(118)

That at the end of the motion, the 
following be added, namely:

"but regret  that  the  Address 
makes no reference  whatsoever to 
recent  happenings  in Jammu and 
the concrete steps to be takai  by 
the Government to solve the problem 
of regional imbalancesbeftweendiife- 
rent regions of the border State of 
. Jammu and Kashmir/* (119)

That at the end of the motion, the 
following be added, namely: .

<  “but regret that the Addres» Jaa**s 
•. -no î erence
d»strial uns««t in; :
' the comiry .iadudiiNr::̂  : <aw*#lrâ 
strike in. the. lute.,■



tte*t«iMl «trifc» la th* t*»Ml»awl
cb lfidustrlM and  concrete steps 
taken by the Government to create 
a better industrial climate. (120)

That at the end of the motion, the 
following be added, namely:

“but regret that'the Address makes 
no reference whatsoever to the plight 
of the Dandakaranyas deserters in 
Sunder bans and the concrete steps 
taken by the  Government to solve 
the residual problems  of the refu­
gees from erstwhile East Pakistan." 
(121)

That St the end of the motion, the 
following be added, namely:

“but regret that the Address makes 
no .reference to the problem of sharp 
,fpTi in prices of agricultural com­
modities and concrete  steps taken 
by the Government to ensure a fair 
price for agricultural commodities.
. (122)

That at the end of the motion, the 
following be added, namely:

“but regret that the Address makes 
no reference to the urgent need for 
implementing  the  land  reform 
laws' (123)

That at the end of the motion, the 
tallowing be added, namely:

“but regret that the Address does 
not contain any specific reference to 
the increase in  assets of monopoly 
houses a»d concrete steps taken by 
the Government to prevent further 
concentration of wealth. (124)

SHR1 G. M.  BANATWALLA (Pon- 
nani) I begto move

That at the end of the motion, the 
following be added, namely:

ernment propose to  take to main­
tain law and order an* also fco tip* 
mote  communal  sanity  and 
mony. (133)
That at the end of the motion, the 
following be added, namely:

"but regret that the Address does 
not assure that the Muslim minority 
character of the Aligarh Muslim Uni­
versity will be duly restored in defe­
rence to the most justified persistent 
demand for the same." (136)

That at the end of the motion, the 
following be added, namely:

(but regret that there is no men» 
tion in the Address of the recommen­
dations of Gujarat  Committee for 
Urdu and of the need to give Urdu 
its due and just status. (137)

That at the end of the motion, the 
following be added, namely:

“but regret that the Address fails 
to indicate any proposals to  ena­
ble the Muslim minority to secure 
economic and  educational justice 
and fair participation in  Govern­
ment and other services. (138)

That at the end of the motion, the 
following be added, namely:

“but regret that there is no men­
tion in the Address of the hardships 
faced by those who intend to go 
abroad for  employment and the 
pressing need for revision and re­
laxation of  emigration laws  and 
rules.  (139)

That at the end of the motion, the 
following be added, namely:

(but  regret that  there  is  no 
mention in the Address of the re­
cent  thoughtless. and  arbitrary 
cancellation of a large number of 
trains in the Olavakot Division of 
Southern Railway leading to public 
indignation and widespread agita­
tion  (140

“but regret that there is no men­
tion it* title  Address  of the rising 
trend and  inereasing  intensity of 
communal violence against the Mus* 

H sev  parte of

Indicate what wecJftc steps the Go*

That st tie exi2 of the motion, the 
following be added, namely:

"but regret that fktm is no men­
tion in the Address of the reports
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andt recommendations *eeehre4 %• 
tb* Government from the Minori­
ties Commission, especially reports 
with respect to Aligarh riots, riots at 
Pemambet (Tamil Nadu) and Aligarh 
Muslim University.” (141)

That at the end of the motion, the 
following he added, namely:

“bat regret that the Address fails 
to assure that the Minorities Com­
mission will be expeditiously armed 
with adequate statutory powers.” 
(142)

That at the end of the motion, the 
following be added, namely:

‘*but regret that the Address fails 
to extend greetings to the people 
of Iran for their glorious and 
successful revolution for democra­
tic rights.”  (370)

SHRI  GIRIDfHAR  GOMANGO 
(Koraput);. 1 beg to move:

That at the end of the motion, the 
following be added, namely:

“but regret that the Address 
makes no reference regarding the 
sub-plan for tribal areas of the coun­
try which aims at to eliminate all 
forms of exploitation of tribal peo­
ple by the State Governments as 
well as by the Centre.” (241)

That at the end of the motion, the 
following be added, namely:

"but regret that the Address does 
tiot indicate any concrete step for 
solving the problem of administra­
tion, both financial and develop­
mental ,in tribal areas of the coun­
try which is the responsibility of 
the Centre and States/* (242)

That at the end of the motion, the 
fallowing be added, namely:

“but regret that the Address does 
not . mention the planning, pro­
grammes, afapattem and implemen­
tation for the upliftment of the 
the tribal putffie »M ...

***** iW  *80 ■■

the tdba} areas to briny themkithe 
mainstream  of the national

<2«8)

That at the end of the motion, t&e 
following be added, namely:

"but regret that there 1s no &eft- 
tion in the Ad&ese about the role 
of the Government, particularly of 
the Central ministries, regarding 
the sub-plan for tribal areas of the 
States and indication of the alloca­
tion by the Ministries for these 
areas fax five year plan and annual 
plan.”  (244)

That at the end of the motion, the 
following be added, namely:

“but regret that the Address does 
not recognise the fact that due to 
failure of the Government to im­
plement the land reforms, the pro­
blem of the landless people of the 
country increased and the discon­
tentment among these people is in­
creasing and they are the victims 
of the vested interest people.” (245)

That at the end of the motion, the 
following be added, namely:

“but regret that the Address does 
. not indicate a clear, bold and prag­
matic socio-economic policy for the 
Adivasis, Harijans and backward 
class people of 'the country”  (248)

That at the end of the motion, Ibe 
following be added, namely:

‘Tout regret that the Address does 
not make any reference about the 
district and block level planning 
and implementation.*  (247)

That at the end of themotion, the 
following be added, nam«y:

“but regret that in the '-Address 
there % no ftwntion about tbe tdMp 
language* and-scriptsand  J# 
■mtwm- and ' development % the 
CWvettiment by providing nmnaty 
lielp to these Written ti4b̂ >î:-
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*i the «nd of tllemotion, the' 
beaddednamely:  .

“but regret that in the Address 
there is no mention  of allocation 
earmarked tor  tribal areas, back­
ward areas, hilly arete,  border 
areas, drought prone areas, and the 
undeveloped areas and the strategy 
adopted for thedevelopment of these 
Areas to bring them at the level of 
developed areas: In the States (249)

That at the end of the motion, the 
following be added, namely:

“but regret that there is no su­
fficient emphasis in the Address on 
the crucial and urgent need of the 
weaker section of the people par­
ticularly of  tribal  and Harijans.** 
250)

SHRI INDER SINGH  (Hissar): I 
beg to move:

That at the end of the motion, the 
foftotoing be added, namely:

“but regret that in the Address 
there is no  mention about  imple­
menting the  Government Award,
1976 about the distribution of Ravi- 
Slsa waters between the States of 
Punjab and Haryana. (151)

That «t the end of the motion, the 
following be added, namely:

*bttt regret that in the Address 
there is no mention about the trans­
fer of Failka and Abohar areas of 
Punjab State to Haryana State in 
accordance with the Central Govern, 
ment Award in 1960.  (252)

That at the end of the motion, the 
following be added, namely:

regret that in the Address 
thane is no mention about the ra- 
tionaiisatian of the prices of Agii- 

soas to  bring

That at*hfr:' :
 be added, namely:.. 

irtti commodities

. “but regret that in the Addraw 
there is no mention about tbe npfeK 
mentation of land reforms measures.** 
(264) 

That at the end of the motion, the 
following be added, namely:

“but regret that in the Addres 
there is no mention about eradica­
tion of poverty and unemployment 
in the country and for giving un­
employment allowance  to the un­
employed educated youth, (255)

That at the end of the motion, the 
following be added, namely:

“but regret that  in the Addres* 
there is no mention about the mea­
sures being taken  to check steep 
rise in the prices of agicultural in­
puts, implements,  insecticides and 
pesticides and steep fall in the prices 
of agricultural commodities like cot­
ton, sugar and potatoes which has 
adversely,  affected  the  agricul­
turists. (256)

That at the end of the motion, the 
following be added, namely:

“but regret that in the Address 
there is no mention about rampart 
corruption, nepotism and favourtiara 
in the country.  (257)

That at the end of the motion, the 
following be added, namely:

“but regret that  in the Address 
there is no mention about the traloa- 
fer of the control of the Irrigation 
Head Works located at Ropar, Hari- 
ke and Feroaepur  to the Bhafera 
Management Board to ensure a fair 
measure of water and power sup­
plies to Haryana1 (258)

That at the end of the motion, the 
fo3*wh*g be added, namely:

"bat regret , that in the Address 
there is no mention about the na­
tionalisation of big and key indus­
tries and ending ef monopoly hous­
es in the country.  (269)
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Thatat the end of the motion the 
following be added, namely:

“but regret that there is no men­
tion in the Address  about the im- 

  provement of the position of Labour 
Management  Relations  and that 
some of the provisions of the Indus­
trial Relations Bill are against the 
interest of the workmen. (317)

That at the end of the motion, the 
following be added, namely:

“but regret that there is no men­
tion in the Address of the need for 
making the Indian Ocean a one of 
peace* (318)

That at the end of the motion, the 
following be added, namely:

* “but regret that there is no men­
tion in the Address that the number 
of unemployed people is increasing 
day by day.  (310)

That at the end of the motion, the 
following be added, namely:

“but regret that there is no men­
tion in the Address about the dis­
turbances in Border areas of Assam, 
Nagaland and Tibet.  (320)

That at the end of the motion, the 
following be added, namely:

“but regret that there is no men­
tion in the Address that in spite of 
our cooperation with the neighbour­
ing country like Bangladesh there 
has not been a happy settlement in 
regard to  distribution of Farakka 
waters.  (321)

, That at the end of the motion, the 
fallowing be added, namely:

“but regret that there is no men­
tion in the Address that if the Chin­
ese forces do not  withdraw from 
Vietnam the Government shall br­
ing this matter before the Security 
Council for immediate settlement of, 
heissue as peace in Asia, particular­
ly in South East Asia,  is Ingreat 
danger. (388)

SHRI  C. Mu STEPHEN (Idukki): 
Mr. Speaker, Sir, I xlse to opposed 
motion.'

Sir,' the 'Pre tV'  Addressia   
supposed to be and ought to be the 
State of the Union Message tothe Na­
tion. It should not be party document* 
it should fully and faithfully reflect 
the conditions existing in the various 
sectors of the nation. So, in approach­
ing this Address, the touchstone Should 
be whether the important areas con­
cerning the nation have been advert­
ed to, whether through the report * 
truthful picture of the nation has been 
truthfully placed before us, and whe­
ther a very correct picture of the con­
ditions obtaining in the  country has 
been presented to the Parliament. My 
own assessment is that this is a very 
laconic Address, full of complacency, 
absolutely unjustified, and if I may 
say so, Sir. this Address is guilty yof 
suggeatio falsi  and  suppre«*jo veri. 
Half-truths have been spelt out, truths 
have been kept back, important areas 
in the national life.....

SHRI M. SAT ANARA ANA RAO 
(Karimnagar) Sir, I will request you. 
for one thing. He is not doing well.
So, he should be  allowed to speak 
while sitting.

MR. CHAIRMAN: ou can sit and 
speak. , 9

SHRI C. M. STEPHEN: If I feel like 
that, I will seek your permission.

This is what I have to say primari­
ly about this. The social tensions mo­
unting in our  country,, the law and 
order problem in our country, the un­
employment problem in our country, 
the conflicts which are developing in 
our  country, the  conflict hetwefn 
State and State and States and Centre 
which is now assuming proportionate 
our country, the tendencies of disin­
tegration that are setting in in the dp-* 
erent regions of our country, and ti*  
very dangerous situation in which, io 
the international contexVwe 
day placed - these' *»v,inot.'beei .  
verted to at all. Ute Preaideot should 
have adverted to these. That there is 



mk 1  acknowledged by quite a num* 
He*:* Member* from the rulingparty 

if one goes Toy the amendments 
that they have given notice of. There* 
force, I win be untrue to niyaelf if I 
am to say that I am thankful to the 
Presictent for presenting a true, faith­
ful and hrvncst assessment of the situa­
tion in our country,

Complacency has  crept  into  the 
Government. Governments may come 
and governments may go, but this sort 
of complacency is absolutely  dange­
rous. Of course, conditions were very 
favourably when the Government took 
over. We had the foreign exchange 
reserves, we had surplus food grains 

with us, production was very much on 
the high side, we had inflation contain­
ed, things were fairly all right, techno­
logically our country had come to the 
third place in the comity of nations, 
industrially we had advanced to the 
eighth place in the comity of nation. 
The foundations had been laid, and we 
could have taken off, we were on the 
take-off stage. These two years, the 
weather God has been very kind to us 
and therefore the targets which were 
fixed by the Fifth Five ear Plan— 
we are on the last year of the Fifth 
Five ear Plan, let us remember that 
—have been reached.

My hon. friend was saying that 125 
million  tonnes of  foodgrains  have 
been produced. I would just remind 
him that if you go through the pro­
jection* in the fifth Plan, for 1978-79 
food production was projected to be 
Uft million tonnes: ou can go through 
everyitem, I have done that exercise. 
Therefore, I am saying that the achi­
evement which has been attained is 
lithing unexpected. This was project* 
ed and there were projections for the 
nexttw Five ear Plana also. Onoe 
*Wa*e: on the take-off stage,'we can 
goOntothat area. Ifmfriehd claims 

million tonnes offood- 
grainajnst dropped from the air out of 
the effort made in the last 12 WWtta

and irrigation came txpjust like this, 
1 have nothing more to say.  .

I was also astounded when the mo- 
ver of the motion said that in thelast 
year 6 12 lakhs of hectares were dia* 
tributed. I  would just remind  him 
that 6 12 lakhs of hectares distribut­
ed was  upto  November, 1978, from 
1951 onwards. I  do not blame my 
friend because it is spelt out like that 
in the Address, it is given in a manner 
which would give the impression that 
this was given in the last one year.

Take the economic conditions.  The 
President has given a picture of all is 
well and all is smilling, but there are 
certain very vital aspects  which the 
nation must take note of. I have with 
me the Report on Currency  Finance 
of the Besereve Bank of India, a very 
authoritative document. They say:

“While the growth attained dur­
ing the year was  better than the 
annual average rate of about 5 per 
cent envisaged in the draft Plan, its 
composition was strikingly unbalan­
ced which may suggest difficulties in 
sustaining the rate in the remain­
ing years of the current Plan period. 
The growth for 1977-78 was consi­
derably on account of agriculture 
and the record agricultural output 
in tum  followed  principally from 
the favourable climatic conditions.

In had a discussion with certain per­
sons of the Planning Commission. The 
Fifth Five ear Plaft had projected that 
our development will be of the order 
of 5.7 per cent or so. The current Plan 
said that it is not possible to attain 
that level. They had, therefore, brou­
ght it down. We said that unless we 
attain a growth rate of 5.7 per cent, 
we cannot reach full  employment 
Anyway, we are not going to reach it 
That Is what they have said. The Re­
serve Bank document has this to say:

“In contrast the industrial growth 
rate was disappointing. The spread 
effect of agricultural production was 
felt to some extent in industry, es­
pecially in the sugar industry. Bat
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the over-all  indufeial growth was 
only about htif of that attained In 
vibe previous year.  In the last re­
port certain features were cited as 
inftuencing substantially the growth 
in theindustrial  output  recorded 
that year. During the year relevant 
to this report, some critical sectors 
were  principally  responsible  for 
stowing down the pace ol  indus­
trial growth, not necessarily in the 
order in which they have been list­
ed.”

Therefore, when we say that there 
is a national income explosion coming 
up and all that, we must not forget 
the fact that there  is a weightage, 
which is a factor you take into con­
sideration when you are fixing tip the 
indices. Agricultural  part has got a 
substantial weightage. When that goes 
up the indices of national incpme goes 
Up. What is the positive effort made 
for having idustrial advancement  is 
the question? There the Report says 
that there has been a slide back.

“Sluggishness and uncertainty mar 
the psychology which, prevailed dur­
ing the year as a whole. According 
to tiie provisional estimates of 1977- 
78 made by the Reserve Bank, des­
pite money incomes growing at a 
higher level than in the previous 
year, the aggregate domestic savings 
Showed a decline of 5 per cent. As 
in the past two years, aggregate sa­
vings exceeded domestic investment 
lot 19T7-78 also.”

So we have got a picture of the do­
mestic savings coming down and the 
investments Still coming down. These 
are the figures: 1975-76 domestic sav­
ings 15.6 per cent investments 15.8 
per Cent 1076-77-—17.# per cent and 
17.1 per cent, 1977-7B—15.6 per cant, 
savings has eome down said the invest­
ment has come down still further to
14.2 per cent. Investment has come 
dtownalthough there was higher ,na- 
ttomal income and all that, although 
titer* was wealth in the countryjal- 
fbfrugh there was saying, no invest­

ment was taking  place. This is tfeft 
bleak picture that we have gotto see.

“A Mure ot consequence to the 
economic outlook fcr the
- ■ future is the  pronounced s!ttfee&̂ 
ing in the pace of accretion$6 
reserves in the last quarter of ft*» 
ancial year. In the quarter, Apetll— 
June 1978,  tiie  Reserve  Bank’s
foreign currency  assets  rose  toy 
Rs. 19 crores only while the increase 
in the immediately preceding quarter 
was Rs. 501 crores and that in the 
corresponding quarter of the previous 
year was as much as Rs, 719 crores. 
The growth in exports in 1977-78 is 
placed at 4.8 per cent.  This  wss 
Sharply down from the wrowth to
27.3 per cent in the preceding year 
At the same time the prospect In 
respect of non-merchandise receipts 
which have contributed substantially 
to tile growth fn  the  reserves to 
recent years is somewhat missed.” 

Here I may mention one thing, ab­
out foreign exchange expansion. Ex­
port balances, we have got, remittanc­
es, we have got and then income from 
tourism and other non-perceptible in­
comes, these are added upto constitute 
our foreign exchange balance. But the 
particular matter that is emphasised 
today is that remittances from Indians 
abroad are fast dwindling and the de­
duction by tiie Economists is that this 
shows that the money is being funnel­
led through smuggling. It is not that 
people are not remitting, not that peo­
ple are not going  abroad, they are 
earning, but the earned money Is now 
being remitted back  by underhand 
dealings and the Reserve Bank is not 
Setting  the  foreign  exchange, i 
am  not  making that allegation, X

tiosv  But the fact  remains and it 
has-been shown by the report placed 
on the Table of the House that the 
PubHc sector which has earned such 
a substantial  profit for one or two 
continuous years has today gtarted ia- 
curring a loss. This positton gives &&'■■ 
detspe to the aBegatfon, Andremember 
■***t. Public ■ Sector is



Omit: at tfebisfcfc' 
niohey and th blackmarket What is . 
tii money suppV position In the last 

yfcfeii J*residfent'a Address, which is 

VWpM me, a very great claim w*s 
made that money supply was brought 
doWn, This was the great claim made 
by the Government in the last year. 
What is the position today This is 
what the Reserve Bank says, I again 
quote:   '

"The period  between  end-June
1977 and  end-June, 1978  was 
characterised  by  unprecedented 
expansion in money  supply with 
the public and money supply with 
the public expanded by Rs, 8100 cro- 
res  between end-June 1877 and 
end-June 1978 surpassing the pre­
vious highest expansion rate of 17.3 
per cent registered in 1972-73.

The  money supply  was  brought 
down..this was the claim made last 
year. But today nothing is mentioned 
about it. Money supply has rocketed 
up and in an explosive manner money 
supply has gone up. This is the posi­
tion. What are the  inferences from 
this I am saying that  blackmarket 
is today flourishing. ou look at the 
prices of real estate in any city. They 
ate rocketing Up, look at the  black- 
market prices of cement, of commodi­
ties like soda ash. Blacfcmarket is 
flourishing.

Smuggling is therefore mounting up. 
This is the position regarding balance 
of trade.

Tor the year as a whole imports 
registered an increase  of 19.6 per 
cent while in the previous year they 
have declined to M per cent. As the 
poUcy of liberalisation is extended 
audits effect... .imports may be ex-
peoted to continue to rise.

After commenting that the present 
level of forettfn exchange appears to 
be comfortable, the document has 
mentioned so manyfactdrs and con-

  eluded:

vSseaR.-i».':tWs light the countys 
foreign exchange reserves cannot be

''tio W  to beabondant. Tte rfr- 
oent developments of the  quantum 
of export-import trade and the pace 
of reserve accreation underline tte 
need not to be complacent about «** 
temal payments position.

This is the picture which the Reserve 
Bank of India has, given. They have 
also commented about all the induce 
ments given to the capitalists, all the 
inducements to the  industries  and 
observes: “industrial licence require­
ments have been released, import libe­
ralised, revival of new issues through 
tax benefits for  investment in  new 
capital issues, lowering of the interest 
rate structure has brought down the 
cost of credit.

Still,  the investment is not coming 
up. And they comment:

“However, it is only, as the puttie 
sector investment outlay as propos­
ed under the Plan gained momen­
tum and their spread effect is esta­
blished that the economy would be 
fully freed from the present State 
of sluggishness.1'

What is the condition of the public 
sector About the public sector, a im­
port has been placed on the Tate of 
the House and an extract was publteh- 
ed in the Patriot,l saw that I cheok- 
ed up with it. That show* that there 
is a loss of Rs. 14 crores *s against 
the profit of Rs. 390 crores fet the pre­
vious year. There is an allegation feat 
this Government is  not favourably 
disposed towards  the public sector. 
Now, this is a matter Which we have 
got to take note of. If you *o to Both- 
bay, Calcutta or Madras,  you will 
find that the smuggled goods marlseta 
which had earlier completely disap­
peared—are today fiourteldtag.  Smug­
gling has become a  respectable job. 
Nfcw openly these  transactions are 
taking place and valuable foreign eft- 
change i3 being smuggled away. This 
is an appalling position which We are 
witnessf* today.

SHRI  ASOKE KRISHNA 
Much less than during the Emergency.



: . am , my •-.  jn

Effl C. VL mPHiat: Target «t-  . ThMe are douly  ttw.auwt coaiait*-
 out it. ou can .'carry on your mantras ,  '  ive figures. *rhff fa    ".:
about Emergency. But how long can   employment problem 
you cte that Every year in the Presi-   ing today. Evry year7 million hands
dent's Address, one after the other,   are being added on and a substantial
you go on saying  “democratisation,   part of them, educated  unemployed,
giving freedom to the press, lifting the   are going about  searching for jobs.
Emergency.  But on the other hand   They are not getting the jobs. I am
this is the position. Behind this smoke-   not blaming anybody.  But as a Par*
screen, this is  what is happening.   iiament of the  nation  we  have a
should I not point out that I am just   ponsibility to take noteof the factand
pointing out that this is what is happ-   to realise that the things are not that
ening: I am not saying this. I am read-   easy. There is no justification for com­
ing from the Reserve Bank Bulletin.   placency.  The  youngmen who
I*t us remember that everyone of us   educated themselves are going about
is sitting on the crater of volcano. May   with a begging bowl for a job of Us.
be I am responsible, may be you are 80-, doing whatever they chose, gett-
responsible or may be all of us are   ing nothing. They have no meaning
responsible. I am speaking of the un-   for democracy they have no meaning
employment  problem.  Morarjibhai   f0r Parliament. This is  the position
stated his regime with a promise of   that has come about. Let us realise
wiping out unemployment within ten   that,
years.

The President has not cared to point 
his finger to that, to what extent 
this has been done,  i  have  check* 
ed the figures on live employment re­
gister. It shows a pick-up, not a fall.
In the last two years, the figures on 
live registers show a pick-up in the 
number of people who are waiting for 
employment.  Therefore,  the unem­
ployment  problem  is terribly  back 
again on our neck.

Much has been said about price Sta­
bilisation.  The indices are there for 
the  wholesale prices.  Everybody  is 
speaking about the wholesale prices.
But what about the consumer prices
My hon. friend, Prof. Mavalankar and 
others were shouting at us when we 
were in power, saying. "There is roe* 
keting of prices. "That was in 1974-79 
when the inflation was at the peak.
In 1974-75, the consumer price index 
was 317 for  industrial workers  In V-v 
1977-76, it was 324 and in June,1978 ,it 
was 327.  just nowwenttothelUb- 
rary and checked up tht in Septem- 
her 1978 it was
the consumer prioe index for industrial  
workes and manual employees fs go-

Now, two years have gone by. Should 
he not tell us, should not the Presi­
dent tell us, to what extent, in what 
manner, in what area, unemployment 
problem has been  tackled,  educated 
unemployment problem tackled, rural 
unemployment problem tackled The 
persons who are depending  on  the 
rural economy,  should in a healthy 
economy, progressively  shift  away 
from the rural areas to the urban 
areas. Has that happened Has unem­
ployment come down to any extent in 
rural areas or urban Should not there 
be some reference about it

What is the tremendous sie of the 
unemployment problem  Here is in 
my hand the present Five ear Plan 
It says:

“The labour force in 1978 is ex­
pected to be 283 millions .... an 
annual addition to labour force of 
the ortler of 5 millions.   Assuming 
the present-day  unemployment  in 
March, *978, it should be 20.6 mill­
ion persons yearly, 18.5 millions In 
rural areas and 4.1 millions in urban 

.  areas.  
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. li It haa cro6fid and fione lar head 
rf theworst peak  ever.lt is higher 
twwthan what was ever before. This 
is how it is going on.

ou have claimed  stabilisation  in 
the wholesale prices and that is be­
cause of the weightage manipulations 
there. The agricultural prices are lo­
wer because there is bumper produc­
tion. The Reserve Bank speaks of the 
considerable effect  on the wholesale 
price index by the  bumper produc­
tion in sugarcane and the consequent 
fall in the price of sugar. The cane gro­
wer does not get his price. The pice is 
low.  Therefore, the whole thing has 
slumped down.  As  against this low 
level of the prices of primary articles 
on the one side what is the position in 
that group known as industrial goods 
on the other  We have to see these 
two groups separately.

As far as primary articles are con­
cerned the prices are going down. As 
far as agriculturists are concerned, the 
cane grower does not get his price 
the paddy grower does not get his pri­
ce the cotton grower does not get his 
price.  These people do not get  their 
price. On the other hand, as far as the 
agro-industrial products are concern­
ed, if you look at their prices, their 
prices are moving up.  What does it 
mean It means that the rural area 
Is being exploited' The money is be­
ing drawn out from the rural  rreas 
and pumped out to the urban  areas. 
Much is spoken of special protection 
to the rural sector.

It is only lip-servicing. Hie rural 
area in business is only lip-servic­
ing. Talking of industrial materials, 
to the case of paper there is 8.8 per 
centincrease, in the case of leather 
l».2 per cent increase, in the case of 
TObberproducts 2iUper cent' increase. 
J the ease of industrial materials 13.4 
' lcentiscr e, in the ease of mi- 
. neral products 14.4 "pet cent increase, 
ki the csse of basic metals 12.9 per 

'' ttsnt increase end 1a the case of tex­
tiles, 12 per cent increase. The cdt

 ton price goes down but the textile 
price goes up  Where  does  It go 
Who takes the money It is a''case 
of the agriculturists being exploited.
1 And, for that purpose, Rs. 400 crores 
has been paid to import cotton, just 
to sustain the textile magnates.

About rubber, the Keralites know 
about the case. When a slight  in­
crease in rubber took place, imme­
diately  rubber import took place. 
Even at a higher price  rubber  was 
imported, just to suppress the price 
of rubber.

So, this is the policy followed.  For 
primary products there is a particu­
lar price level, for industrial products 
there is a particular price level. The 
consumer cost of living is moving up 
but the whole-sale price is being il­
lusorily kept steady—because of the 
heavy weightage from  agricultural 
products that you obtain. This is the 
economic condition that one can see. 
Therefore, all I am saying is  that 
there is absolutely no scope or justi­
fication for complacency.

Now, leaving alone  the  economic 
situation—the economic  situation  is 
not  good  but is  appalling—in  the 
meanwhile, we attempted the oxoeri- 
ment of gold sales. Is there *uay men­
tion about this  Such a furore  wa» 
raised in this country, but there i» no 
mention about  it.  It was said  that 
gold was imported is there anv men­
tion about it What happened to that 
gold Why was it imported and why 
was it sold There i* no explanation 
the president does not make any men­
tion at all.

Therefore, as fax as the  economic 
condition is concerned, we ere in for 
an Infiationajiy spiral. Th« moment the 
weather God ceases to sotife and he 
starts to frown, then the inflow  of 
the money supply, the lack at foreign 
exchange, the smuggling which  is 
operating, the black-money which is 
mounting, the tunnelling way of the 
forelpt  exchange remittance*, the 
importing which has assumed a consi. 
derable level, will together 
ffocating us and theftood gatesofits*
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■. '■ flaUoa o*' tm-
' ,■■ ■port* ■ ■ was attempted; at: whose.. cost, 
l am asking, men. liberalisation of 
imports of consumer  goods was at­
tempted, did the Government make 
an assessment of the small industries 
that were affected by these imports, 
of the small  industries that have 
beten closed because of these imports, 
of the small industries which are not 
able to stand up to the competition 
because of import of consumer goods 
Which could be. produced here? There 
are umpteen such industries.

Now,  there is a  wonderful  piece 
which i saw in this speech, saying that 
tor employment  purposes District In­
dustrial  Centres have been  started; 
What t understand about the D> strict 
Industrial Centres is that they are an 
expert body assigned the task of giving 
export advice.  But the President  is 
given some other impression: the Presi­
dent is given the impression that these 
are employment-generating  industrial 
organisations. That is the  ignorance 
that is being displayed. The District 
Industrial Centre i» not for that put* 
pose at  all, Anybody  who  knows 
anything about the District Industrial 
Centre knows enough—-to know that It 
hap employment potential just for the 
clerks  and the people  who a« em­
ployed there; nothing more than that. 
Nothing elae would be forthcoming 
from th#t. It is absolutely clear.

Therefore, I  would  appeal to ihe 
Prime Minister and the  Members of 
the riding benches not to be compla­
cent. The point is, even if evetybedy 
went to sleep, production would have 
Keefe there. But how you make use of 
&it Is the  qitestioa ThOre, If you 
look *t the «tpoit figure, if mi look 
H the foreign exchange figure, if you 
look at the remittances figure, if you 

'  ieefc»t £ke <noney supply figure, if you
■ m  wm and thesis
■■■■.. \;̂;t’WMinagfTnent of economy.

eoming to the  national scene, the 
past year was a year of tension and 
***£*,■ ca» the«* be.-.eny denying of 

■; that*::«p#*| tension*,  language* tei*

sions,  territory-to-territory  tensions, 
lnterest-to-interest tensions, fl*Wfcs and 
conflicts, communal clashes, and so on*
It was yesterday that the Home Mini#?' 
ter told us in this House that, in 1878, 
a total of 4l2 Harijans were killed and 
478 Harijans were raped. This was #e 
answer the Home  Minister  gaVe to
Parliament yesteniay. It is a
about which you can be  complacent?
412 Harijans were  murdered and 478 ‘ 
Harijans were raped!  This is what is 
should here. The Janata Party, in its 
National  Committee  Resolution, has 
said that any Government which is not 
able to protect the life and property of 
its citizens does not deserve to be there, 
does not have the right to rule.  It is 
a first class dictut$! May I ask you 
this: are the Harijans human beings or 
not? Are their properties not the pro­
perties of humanheings? Or, are they 
chattels?  Is it that only if somebody 
else is attacked and killed, then alone 
murder of  humanbeings takes place?
If that is the standard, which Govern­
ment would have the right to continue,
I ask.  Can you continue?

jSHRIMATI  AHILYA P. RANGNg- 
KAR (Bombay  North-Central): Speak 
about the Andhra MLA.

SHRj C. M. STEPHEN; Don’t come 
out so feverishly  pleading for tVeijti! 
{Shall I speak of West Bengal? You 
are not in the dock for the tî  being.

Now, Sir, if it is Andhra, if it is Kar- 
nataka, if it is Bihar, if it is U P., ̂  
if you have  got  the 
report to the nation, that is wljat I 
am saying.  Why «uppressthi« ;n'tfcO. 
President’s Address? That Is what 1 
' am . aafeftig. Is It':; ■ aot a ■ matter of ■. ' ■ 
serious hnpeitan** to be mpofto& to 
the nation? It that has happened** 
Ahdhap, report tp the nation, 
has happened in Kara»taka, w®oi» io 
the na*ion; i* tb**  has happwd ip
■ West Bengal or' OP. or BHier. m«n4
to the  aetienThe  PresidentyA*-  ■;>■■ 
d***s should «»t  have left t>«#  m«aft- 
Wonin* th*mu«ier ©f tig Hiugant snd  H
■ m
■ ton- as iftl̂  are nethumso0>«teai



is rampant.  Therefore, evetyjobis 
valuable. And whenreservationtakes 
place people fight ae another.   :
am asking: what is your P cy 
ing with these social tensions 
problems of social tensions  and 
policy have led to a certain situation 
in which law and order has  br'teen 
down, people have been killed, educa­
tional institutions are  affected, com­
munications  have  been  disrupt*** 
people have been murdered—all toose 
are taking place everwhere. The way 
you   the social tensions is the
most damaging and  dangerous way. 
This is nothing that is creditable lor 
the government.  That is what I **n 
saying.

havebetm mota»ti«ag up, atrocitiesb*ve 
been taking placet Communal dashes,
. ttot only in Aligarh  but also in ttter 
areas, have* taken  place. Language 
tensions have  been taking place and 
fhe  Prime Minister, in his own way, 
has been adding on a little ember to 
the Are.  I do know that  somebody 
was killed in Pondicherry. Who was 
responsible for  that, I  am  asking. 
Mow, the  Prime  Minister went and 
said  there that it was  going to be 
merged, and subsequently he «ays that 
it is his personal  opinion  I do not 
understand this.  Is the Prime Minister 
of India, Mr. Moarji Desai, a 'perso­
nal opinion  man  Can be mwge 
Pondicherry on that basis It *s only 
the Prime Minister who can do that. 
Mow, as a result of firings that took 
place, I think two or  three  persons 
were killed, and  property  was also 
looted.  Even  my  friend  Mr. Bala 
PaJ nor was harassed about it. These 
tilings took place. I am only asking 
why is this tension taking place.

Last time when we  adjourned, we 
adjourned taking a very serious  note 
of the atmosphere of violence prevail­
ing in this country. It was I who spoke 
almost last, I did not take a partisan- 
stand on that, I said, this was a matter 
which should be taken jiote of.  Sub­
sequently, what happened  Somebody 
«oes and attend  to  murder Mr. 
Char an Singh,  somebody  goes  and 
attempts to murder Mr, adavin UJP. 
political murder are being attempted. 
Psoliticalmurder is becoming a cult of 
our life,  Tensions rhave been  making 

Thereo»e,J say, this tension is 
.:it*ar,t very. .great importance.

•How UP, Bihar and then backward 
forward community' tensions are 

tatetngpiac*.  Sir, t«k not flndtttult 

«erwa»d eomancatfty people d ' 
i ao not and-fauitMmtfee 

fcaSofcward community freopl*.l*mand- 
398, because them  Is so little to go 
sHnund. everybody is in iwed   some 
fBbfs sustain hinostff. UaemlplflynMnt

Another point is corruption.  I  am 
seeing, in the last Presidential Address 
there was this magnificent dictum spelt 
out:

“People earnestly yearn for cleaner 
politics and cleaner  administration 
at all levels. Unless there is faith to 
the probity of the holders  of high 
offices, the future of  constitutional 
government will not be secure*.

What a magnificent dictum But did 
you apply this dictum last year May 
I ask this question to the r*aMfeet 
Ministers sitting here What wasthe 
thing that created the whole Cabinet 
tension in  19W This is the dfystafw- 
and Mr.  Morarji Desai  defends his 
son  I am not saying that  is ber- 
rupt or he ig not corrupt—that  0°* 
my job—but I a*to taking the tbtal fct 
that his Home Minister said. In order 
*o dear the air, there xtimt '*' n 
inquiry and the Rajya Sabha passed a 
resolution that ttfere tpust o  an 
inquiry. H« resisted as  result, sub­
sequently, Mr. Charsin Singhtiad tp*0- 
Mr. Charan Bingh said,  wassurroufrd- 
ed  by corrupt people in t*» .-Goyto* 
Stent*. Mr.Charan Singh has not with­
drawn Me statement. Mr. Charn Shigh  . 
ha* comebackand'fce corfiipt people 
the government being there,  corrup­
tion-accusing m.  ' Chgran Sinrfh  is  .. 
hack sitting among the 
again,-  Corruption Is : there.  trMfc- 
. dictum is
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asking. Comtptionha* tb-daybecome 
the law of the land.  If you ate  not 
Corrupt, you are  not smart  enough. 
That haa come to that It has come to 
that situation. And the poor man, the 
Jobless man who Is hunting for a job, 
looking at all these luxuries is fueling 
desperate, and frustrated,  This is the 
point 1 am emphasiing and if  non- 
corruption  is  the  standard,  would 
Morarji Bhal, the honest man that he 
claims to be, claim  that his govern­
ment is free of corruption Would any­
body claim that I do not want to add 
anything more to that. I would rather 
leave it at that.

Again, the most disastrous aspcct of 
it is that we are fast losing the sense 
of one-ness which must knit this coun- 
try together, South is  speaking  of 
south north is speaking of north. Take 
the North-eastern area.  Wonderful. I 
have got a resolution to-day by some­
body.  Assam Rifles  and  everybody 
tfeere going to Meghalaya,  capturing 
some property and sitting over there. 
And  Meghalaya  demanding  their 
evacution and they say the  govern­
ment of India does nothing.  A State 
tending its forces to another  State, 
driving out the people  from  there, 
taking over the property and  sitting 
there and running the administration 
A  boundary  dispute, not  between 
India and China, but only between Me­
ghalaya and  Assam  and  Assam 
and Nagaland  and  between diffe­
rent States and  the  States taking 
the  law  upto  themselves  I am 
saying segment consciousness is deve­
loping.  Every body becomes acquisi­
tive because everybody is feeling un­
safe and everybody is feeding unsafe 
as everybody is developing an acquisi­
tive consciousness,  one  against the 
0tfcer... t. - (Interruptions).

Well, Sir, again I may say here that 
M-** happens that in the 'Government 
of lndla to*day  that  hemisphere of 

.which is South of India is not 
jnpftsejgried . here. Of course Mr. Rama- 
chandran is these. But that  is  not
enoughjtfaat is not the representation
in Government here. The  people in

South, to-day have started tasting as to 
what is going to happen what  wiil 
happen if the North assumes the power 
and runs the whole country  am 
saying about the major -responsibility 
in this  respect   am not trying  to 
foment  on the South-North  feeling. 
But, the fact of life lies there  the 
fact of life is that the entire Soutl* iis 
away from Government

Now, against that background when 
you are saying that we are looking into 
the problem of Hindi—you said there 
will not be Hindi imposition—they are 
now feeling that the Hindi imposition 
is being done.  This is a question, of 
getting away of one from the  other. 
There is an attack on Harijans. There 
is insecurity.  Landless  labour  are 
afraid—no sense of security minorities 
are afraid because there is no sense of 
security.  When  brutality  prevails, 
others have no sense of security.  If 
this happens in a large country  like 
India which has got its own diversity 
it can be held together only by a f ense 
of fairness all-round, justice all-round 
—whether big or small, whether R -ajor 
or minor.  If that does not  happen, 
that is the bad day for the country. I 
am seeing the signs of development of 
that sort of a teeing of alienation and 
therefore I say it is time that ve take 
note of this also.

Now, Sir,  finally,  when all these 
things are taking place what is the way 
out  The way out is that there must 
be a proper leadership.  The  JKWidp- 
shtp there must  be—can you Clsttr
anywhere that type of leadw p w* 
are getting Well Sir, before you 1 
me this question, let the PrimeMlts- 
ter say whether his leafiiership tn 
Cabinet itself is  accepted or not.  I» 
anybody prepared to take upblAtiigMih-.. 
tion and say that the country  me 
have'-that lead  Thera 
genous concept in the  Cabinet itself. 
They   pulling In different  di«0- 
. tione. Honestly .:' they. 
different political and 'econon4" v'- 
loeophies honestly they puU  ««*iast 
one another honestly teasm'tAxm*

 ting honestly they • are - -
panies honestly they are jMtttog batik



im,Va  remain to--.' 
iefatr. «*'' . i i iM hvs ng to­
day. (frterfiotts). That is not the 
leadership the coufntry needs and when 

lefifesWp  is not  forthcoming, 
What happens  The organised sector 
gets the upper hand big money gets 
the upperhand.  Definitely it will get 
the upperhand.  The organised politi­
cal forces get the upperhand. That is 
why the whole Jan Sangh  section— 
R.S.S.—is getting a complete hold on 
the life of this country because there is 
an anarchical  condition  prevailing 
-everybody is depending  on somebody 
else. They know their job they  are 
going ahead and  they are  making 
themselves felt.   When  Morarjlbhai 
protested  in  Rajya  Sabha to  *ny 
reference to anybody, Mr. Advani de­
cided that he must chip in.  He did 
it. Morarjibhai said a  Committee of 
three is coming send it to somebody 
to look into it. In the U.P. also they 
decided that and they got it done. They 
are going to do that in Bihar every­
where. They are demonstrating every­
where that they  who  are  masters 
matter in this country because they are 
the organised section.  That organis­
ed section has finally complete hold on 
the economy and in the national life 
of this country.  This  is the basic 
danger on the political and social life 
which we are facing. And on the other 
hand, the other people become despe­
rate, despondent.  They are  going 
belter skelter and the nation is at the 
cross roads. I entirely agree with Mr. 
Dutt when he said that the nation is 
at cross roads. It is on the cross roads 
on the financial basis, economic basis, 
industrial  development  basis  and 
planning programme basis.  On every 
basis we are at the cross roads arid the 
biggest danger  is  the menace of a 
fascist take-over starting in our face.
I am very clear about that. That  is 
the danger that is starting us in our 
face, It is time we awake to that.

Therefore, the total  picture  that 
presents itself to us is not one for com. 
plaoenCy. It is one for great thinking 
and. fol greatacting.  .

you are speakln* about 
My friend, the mover of the  motion,
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charged me for boycotting the Presi- 
dent's Address.  Well may I atft him 
what his party did in Andhra Pracfesh 
The Governor, a very Weak and s 
man form my State—a very respected 
guru of ours—who could not stand up 
to it spoke one sentence then  the 
second sentence and then had to drop 
it and go* Why Their party prevent­
ed, raised noise, created obstruction and 
he was prevented.  What happened 
in Karnataka Obstruction _ took place. 
How long Trritrivably  obstruction 
took place. In different areas it took 
place.  (Interruptions). ..

Well, Sir, we are the Opposition. 
ou are the ruling party.  ou  are 
now telling me and, therefore, I am 
telling you behaved that way  when 
you were in the Opposition.  ou be­
have that way even today when you 
have assumed power here. Wherever 
you are in  Opposition  you  behave 
that way. Whereas  we  had only 
lodged our own protect. (Interrvp- 
tions).

Would you not concede that in the 
matter of the resolution passed against 
our leader we were deeply aggrieved 
And yet  we  merely  protested in 
silence.  What was your standard of 
behaviour On the one hand, a resolu­
tion passed by Rajya Sabha  govern- 
ment does not accept.  On the other 
hand a majority here puts out member 
who is elected here. On the one hand 
government ignores  the decision  of 
Rajya Sabha and on the other  hand 
the majority here ignores the decision 
of the electorate.  Wherever you are 
in majority  you use it in order  to 
ignore and to  curb  the Opposition 
even if they have got the right to pro­
test.  Here you ignore the  electorate 
and there you ignore Rajya Sabha. 
Government ignored Rajya  Sabha, 
majority ignored the electorate.  This 
is democracy  ou are doing that in 
Andhra Pradesh and Karnataka  and 
you are speaking of democracy. This 
is the democratic set-up  Well, curry 
on with your democracy.  ou can 
carry on with the democracy  but ft 
situation in which a person elected by 
the people will not be permitted to t 
that sort of democracy wiU haye It*
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foil eroded from under-neath. lhat is 
why on the expulsion motion season* 
ed  parliamentaries  like  Sbri Ka- 
math and  Prof.  Mavalankar re­
fused to  vote  lor  that  and said 
that they have  being  to  do with 
this. That  attitude  they  took 
Weil, this is the beginning of the 
erosion of democracy.  By what you 
did in Karnataka, what you did *n 
Andhra Pradesh and what you are 
doing in different areas, what you did 
in Rajya Sabha and what you aid in 
Lok Sabha you are putting the axe on 
the trunk of democracy in this coun­
try. We have to protest against it. 
We acted. We did not come and make 
noise. We know many friend on the 
other side who, I remember, thumped 
and prevented the speech taking place. 
We know that. But we quietly kept 
out. We went to the President and 
presented a memorandum and told 
him that we will not be able to come, 
Sir, because of this concientious diffi­
culty. What is undemocratic, about it 
Absolutely none. If we did not do it 
we would not have been true to our 
conscience and so we  exercised our 
right.

Therefore, Sir, this document U a 
master-piece of suppressio veri and 
suggestion fall, it is  master-piece 
of suppressing facts and issues that 
concern the nation. It is a master­
piece of evading issues which should 
have been brought to the notice of the 
nation. It  will  remain as a docu­
ment which is not honest to itself, not 
honest to the nation. It will remain 
as a document which has given a 
wrong picture of complacency to the 
country ana this spirit of complacency 
that underlines the document is the 
Government This being the truth 
about this document it represents all 
the elements that will prove to be the 
benumbing illusion overshadowing 
beginning of the end.  With these 
words, and for these reasons I oppose 
this Motoin
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I
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*fk ĝ ft p-  «tr?3 f 1  xarsr 5«T «n#t 
tTcTffT It  «n?r̂ ?nt at $rĥ Rf  ̂vn̂x  ^
%  ̂ ftr *r̂t «TT *X 5RfT$ # T̂t |,  53TT?r
'sttst ̂r snrrt  ft t?i  |, ht̂t «̂ c tit ?f?nrt 
ft T?ft t, sm ?m ̂ft 5Wif $■ ̂  p it- 

WT  5T?Tf  |t T?t  I ̂   TT̂-TT¥# ̂  

jF^Jt T̂t | i ftj?r ftnf ?  t «rgt  qt

finrHe f,  ̂ fW W ̂ twt ̂ tf i
«*»» —‘n̂a*  ̂ n_9̂a -ih .a.__■_
>J«T WPTt *F WT tT  tWPTw «l?t TWT ftl

*r?t«rT «R?rT̂t ?rwncvm ̂   | ‘  ftn 
jt t  *rnr % y#nr ftr <nc #

ftnpr  ̂ft»r  r̂.  f, rft̂ wc tn̂ 
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MB. CHAIRMAN: Mr. Saugata Roy, 
your party has been allotted one hour 
and 30 minutes.  ou  should try to 
confine yourself within this time.

SHRI SAUGATA  RO  (Barrack- 
pore): I will speak lor half an hour.

MR. CAIRMAN: Now you cau start.

SHRI SAUGATA RO: Mr.  Chair­
man, Sir, on behalf of the  Congress 
Party in Parliament, i rise to oppose 
this Motion of Thanks  to the Presi­
dents Address,  if there is anything 
distinguished  about this  Presidents 
Address it is in the fact that it is n*ost 
undistinguished.  If there is anything 
noteworthy in the Presidents Address, 
it is in the fact that there in nothing 
noteworthy in the President Address- 
It ii iike a publication  published by 
the DA VP, a patch work  of different 
things sent bydifferent Ministries to 
the President.  This does  not reject

the state of the nation at all, this is not 
an honest appraisal of the state of the 
nation at all and I an sorry to  Bay 
that it has deprived the President of 
his personal  honesty.  Is it not the 
same President  who  has gone  on
record saying in public  that he was 
distressed to see every day somebody 
was being fired at Is it not the same 
President who, though his government 
did not appeal for elemancy for Bhut­
to, went on his own and appeared for 
clemency to  Bhutoo  It it not the 
same  President  who  unveiling  a
portrait of Rajaji in the Central Hall 
said that Rajaji did not have my son 
problem, the present government pro­
bably had  is it an honest appraisal 
Does it bring into focus the the ten­
sions that had been  building up in 
society is  it  forward-looking Let 
say that it is not.  Unfortunately our 
President has  totally  folowed  the
letter the address prepared by  his 
Government. A  discussion  on the 
Presidents Address, i know, is not 
actually a discussion on the opinion 
of the President.  It is a discussion 
on the performance of the  govern­
ment.  I want to remind this govern­
ment that in their time  they will 
have five Presidents  address  with 
this three are over only two more are 
left. They have done a major part of 
their job now it is time for the furture.
In the first year  they   were doing
away the  emergency excesses.  Here 
also the Presidents Address mentions 
the 45th amendment to  the  Consti- 
tution.  Nowhere  does it  mention 
that the Opposition totally cooperat­
ed with the government  in  passing 
the 45th  amendments It  mentions 
special courts.  I have n0 objection to 
special courts being set up. But has 
not Justice  Krishna  Niyer  in his 
judgement said that  special  courts 
should not only be limited to emer­
gency excesses, to thosP  who  com­
mitted excesses but also extended to 
cover all those  in  high  positions. 
Does the proposed Bill bring forward 
this fact  It does not. The govern" 

ment must give strenth to the politi­
cal* social ana  economic life in the 
country* The President's  Address



  a lack-lustre *0*.
eminent.  Even after', three  years 
the janata government does not have
a coherent philosophy, coherent guide­
lines. That is why the  Presidents 
address is a patchwork the govern­
ment itself is a  patchwork its poli­
cies are a patchwork and the bureau* 
cracy is  a  patchwork. 'Government 
should be forward  looking  and it 
should plan for the 21st century,  for 
the future generation. Here we have a 
government of obscurantists, of fad­
dists, people who live with their fads 
and who will go to grave with their 
fads, leaving millions of people un­
employed in this country. It is with 
this thought that  I open  my com­
ments on the President's Address.

I am sorry that  the  Presidents 
Address has gloated  over  tensions 
that have grown  in this  country. 
Nowhere has it mentioned about the 
communal riots that took  place  in 
Aligarh or that RSS people butchered 
innocent Muslims nor does it mention 
about the atrocities  committed  on 
Harijans all over the country, espe­
cially in North India. It has failed to 
mention that regional  tensions  are 
again on the rise. It has failed to 
mention the gruesome  incidents  on 
Assam-Nagaland border where a large 
nuinber °f people were  killed  in 
broad daylight, not by outsiders, with­
in our own  territory. Nor  does it 
mention about the tension that exists 
in the crucial border state of Jammu 
and Kashmir where the people  of a 
Whole region are up in arms against a 
dishonest government  fighting  for 
correcting the  regional  imbalances. 
It does not mention all these things 
anywhere.

On 'Che other hand it gives a very 
rosy picture on the  economic front.
 Before discussing the economic front,
I ask, can this  government claim to 
function as a government Dont you 
.  remember that in . June17' after '
. Mr. tfSltfta ingh   :*ra» . eaie« lA  '

tM*
correspondence in which he safel 
he was surrounded by corrupt mnf 
Don't we remember that on the 6aj 
before the kisan rally  Mr.  Chainn 
Singh, the present  Deputy prjhftl 
Minister made a  statement  on Jifft 
floor of this House that the  Prim* 
Minister had  treated  him  like a 
servant, and that  the  relationship 
between the Prime Minister 
cabinet colleagues was master-serviut 
relationship The same Mr. Charon 
Singh is back in the Government. The 
President says,  well,  Mr.  Chanm 
Singh is back in the Government and 
all is right with the world. It is not

Mr.  Chairman look  out,  every­
thing is not right  with the world. 
Even in Delhi, on the D.T.C. Bus fare 
issue, when people were agitating, the 
police lathi  charged  the  innocent 
students including the girl students 
of Jawaharlal Nehru University. No­
body has said a word about it. About 
the plight of the refugees at Marichati 
where innocent  Dandakaranya  de­
serters on the supposed instruction of 
the Central Government were being 
butchered by the local State Govern­
ment people in West Bengal, nobody 
has mentioned about  that Nobady 
has  mentioned  about the  residual 
problem of rehabiliation that exists in 
Dandakaranya and Marichati.
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Govern-

ment came to  poorer on tfce  moral 
movement  of  Shil  Jaya  Prakash 
Narayan lor establishing a non-cor- 
ar̂pt regime in this country and this 
Government has failed to give the 
countrjr a clear line on the corrup­
tion issue.

On the Kanti Desai issue the Prime 
Minister has not till today agreed to 
the Rajya Sabha Resolution to refer 
all the charges against Kanti, though 
it has been raised on the floor of both 
the Houses, to the Chief Justice pf 
the Supreme Court.

I  do not say that Kanti is guilty. 
People say that he has built a house 
in Ahmedabad  and he has  shares 
here and there.  All that I wanted is 
that the Prime Minister should have 
referred it to the Chief Justice of the 
Supreme Court.  Three days  have 
passed but he has not done so. They 
say that the condition of the country 
is good  and people have  faith in 
Government.

Before me the Leader of opposi­
tion, Mr.  Stephen, dealt at  great 
length the economic situation. I shall 
not go into the details of the econo­
mic situation.  But it seems that the 
Government has  gloated over  the 
fi&ct that last year we bad produc­
tion of 25  million tonnes of  food 
grains.  All right,  so far so  good. 
But what  happens to the  farmers? 
To-day  Rice is  selling at Rs. 40.00 
per  quintal  in  Tamilnadu.  Sugar 
cg$e Is selBng in Andhra Pradesh at 
Rs. 7.00 per quintal.  This Govern­
ment is supposed to look after the 
rural economy.  The leader of the 

Mr, Charan Singh, is in the 
tlovê merit and this is the deal that 

' ..giving to the poor  kisans,
when tiiere was slump In the price 
wheat in the North, Mr. Charan 

•0ngh said*  the Food  Corporation 
|*ent;  forward to  purchase.  Now 
vtfiw there is slump in the price of 
UfeWft in tlie whole of  South India, to 

'■■M, pti&bfaiij&t cane, 'this Govern*
Wft  ̂ -1*0,

Food Corporation doas not ago for­
ward. The farmer doesnot g*t 
relief.

Again .you say that you will reduce 
unemployment.  You are taking great 
strides  to  solve  unemployment, t 
quote from the recent survey of a 
book made by Prof. P. R.  Brahma­
nanda.  This is the finding of Prof. 
P. E. Brahmananda on the famous 
book  ‘Planning  for a  Futureless 
Economy’:

“Prof. Brahmananda finds on an 
examination of the  detailed data 
from 60  regions in  India,  that 
many of the  Janata Plan's  pro­
mises are invalid.  Thus for exam­
ple,  improvements in per  hectare 
productivity  of  crops  does  not 
significantly affect rural unemploy­
ment.  Similarly rural electrifica­
tion and rural roads do not affect 
rural unemployment  significantly. 
The provision of house hold indus­
tries is negatively correlated with 
rural employment.  The staggering 
implication  of these  findings i« 
that many of  the leading  hypo­
theses of the Janata Party’s New 
Economic Strategy are not merely 
invalid but there is the possibility 
that the pursuance of this strategy, 
in the absence of other countrevail 
ing elements will lead to worsening 
of the employment situation.....*'

You say that you have gone in for 
rural employment.  Let me ask the 
Prime  Minister.  Ten years  henee 
what will happen to him, I do not 
know.

The Prime Minister has promised 
that he will wipe off unemployment 
from the country.  Can he give to 
the people of this country any figures 
to say how much unemployment hais 
been wiped off, But I have got figu­
res to show that unemployment has 
not declined.  Tn fact, both on the 
live register and people who are not 
on the live  register, unemployment 
has shown an increase and this so- 
called money spent  in rural  areas

■  have only.*■ marginal 
the total' question 1 nf' 'nnaafafikieffi
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nêrslogans like rolling plan, small  that  «ny foreign  Collaboration ini*
technology,  rural  industrialisation,  which the.  BHEL is entering doe*
prohibition, etc.  These have become  not erode the technological and sciea-
facades of inaction as well as ineffee-  tific base of one of the most dynain&

less economy.  Government have to  has got love for Siemens and i»e ha*
toe reminded that  in twenty  years,  got love  for foreign collaboration,
the population of  this country  will  The Industries Minister is not Minis-
reach the 100  crore mark  and in  ter for India but he is Minister  for
twenty years, the number of unem-  Libya and West Germany where he
ployed in this country will become  spends most of his time,  when he
120 million or 12 crores. What is the  js not in Chikmagalur.
projection in your plan?  Your sixth

plan says that you will do a big leap  j would like to mention that in the;
forward in  wiping out  unemploy-  last one, year, the economy has shown
ment. Ag a famous  economist, Dr.  a gharp downward trend,  frforfojf
Wagle has pointed out, Mr. Morarji  the last 10 years our exports w$re
Desai has  promised to  overcome  going up and up.  Last year was the
unemployment  within  a  decade  only  ar in which the exports had

and faise  the living  st̂ dards of  gone down.  You say, you have ®
the poorest.  The Six*.a Phan draft  comfortable  balance  of  payment,
has gone a stop ahead and has even  But it is not because of yOU but ̂ e.

provided for an  employment rate cause of the  poor people  who are
which will not  only absorb  the  working in the Gulf countries and.
annual additions  of about  five to  sending all their remittances to this
six millions to the labour force but  country.  Otherwise,  today you are-
also take care of a substantial part  importing anything  and everything*
ol the backlog of 20.6 millions un-  I£ there  ̂a slight rise in the price
employed in the country.  Over the  of rubber, you  import rubber.  If
Past 21 months, however, there has  there is B slight rise in the price of
been no spurt  in employment,  no  oilseeds,  you import  oilseeds, as a  ,
upturn in capital formation.  In fact,  result of  which your  foreign ex-
the available jobs,  being relatively  ch*“ e mê es getdepleted and the
few, are easily engulfed in a rabid doefi noTget a p^
controversy of priorities and reserva-  per price for his produoe»  T̂is i»
itens.  “So, the Government has a  the  mad  import  policy that  th£
small cake to offer and now it is  Janata  Partv is oursuina.  import
maW*g us fight for that small cake. an/  p^whUe
Reservationists  and  anti-reserva-  porting!  This is what you are doing
tionists, Muslims and Harijans, ex-  today in your  management of  tfce:
servicemen  and other  unemployed  economy,
persons , are made to fight for that
small cake and the Government has ?

V  nĉ inlifoduced any new employment I now come to the other ;
Fernandes thinks that his plan  thing. .The President has ve*y

Jor district industrial centres is the  ly ĵTOoned ‘The Ind̂strijtf\.
• befall .and eod-ali. I would like to  %ns;  ' «ow
■ ;tî:>biin that .in the■ last one' year*  . constitutes' a”.co mprehensive' 
.'<̂ V,tfeoj|sand' •' foreign, côaboration '.  to the establishment of.
. been approved* In  the. ■ '  management  relations. ''• ,
. last one year, Birlas bave been given ■.  ■ deserves earnest and
an inereasing number of licences.  I  tion by hoa.  Members.* I amsoxtfy

The Janata Party has coined a few

Oifld like to teffr to the faa»os-*~.. 
ppti'; agreement, entered into' y0hi 

There  Is need to  ensure

tive governance.  This country is be­
ing governed badly economically and 
the rolling plan is a plan for a future-

and successful enterprises—the 
lie Sector—nor blunt its thrust tb*̂ 
wards self-reliance.  Mr. Fernandes-
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   byaU sections of industrial  
labour  imanimously, the  President 
say****** it  deserves earnest  and 
early  consideration.  What is  the 
situation on the  labour  front  We 
had a strike on the dock front which 
continued lor 3  days.  We  had a 
jute workers strike in West Bengal 
involving 2.5  lakh workers,  which 
continued for 48 days.  The textile 
workers have  threatened to go  on 
strike from 15th.  In the whole coal 
industry, the  workers have  given 
notice of a strike.  What does this 
Government do  It gives us plati­
tudes that they will bring the Indus­
trial Relations Bill for the benefit of 
the labour.  The President Address 
does not take into account the in­
creasing labour unrest in this coun­
try.  ou cannot go on saying that 
it is the Emergency backlog.

Again on the  front of population 
Control, today  in is House,  Mr. 
Eabi Ray admitted that on the front 
of population control, there has been 
a sharp decline in the last two years 
when Mr. Raj Narain was the Health 
Minister.  He said that he wanted to 
 tone it up. He openly admitted that 
there was a set back.  Today unless 
something is done on this issue, the 
country will  soon reach an.  explo­
sion point.  As I mentioned, by the 
year 2090, we will  be one  hundred 
crora, strong.  Is the country in a 
position  to  feed  such  a  large 
ttnnabeir

Now I will come to the more 
instant  line i.e.  science  and 
technology.  Today the scientists and 
technologists in this country believe 
fjat this Government is a Govem- 

backward looking people, 
of frddists and science and technology 
i:   to   dogs. The best Scien­
tist in the country who was rfespon- 
'«r-jter- the ' Ptona explosion, Br. 
Bamana  has .'been - sent to. the dog ,

*aken
Q* from the  AtomicEnergy  Com- 
nfMlon Minister has

his own  favourite and  i«poJog«tic 
scientist, Bi, -v,.Atma am.. ."-lie is -a. -
orroaehy4e Chemist hopows n» *
big  scientist,  He hag «°»e
and said that the  Electronical   .
mission is no good, we will wirut l* 
up.  All along,  scientists are  com­
mitting suicide in the Indian Coui 
cii of Agricultural Research.  They 
are feeling desperate and despondent. 
This is mainly because of the, Prime 
Minister's backward  looking policy 
on the nuclear issue.

Who has heard of a Prime Minister 
who  goes  to a  foreign  country, 
wait.7 there  for four  days to meet 
the President of that country  Then 
he goes to the United Nations  »nd 
without anybody asking him, he de­
clares that  India is not  going to 
make any nuclear explosion. Nobody 
has asked him.  He mages this states 
ment  voluntarily.  I  want to  ask 
him: did the country or the Parlia­
ment or his own  Cabinet give  him 
permission  to make  such a state­
ment  Today, we  know that  for 
Tarapur also, the uranium fuel ship­
ment is pending.  This Government 
has no courage to speak openly that 
we will break down the treaty obli­
gation, contractual  obligation with 
the United States.  Over and above 
that, we have been fed a sweet pie 
by Carter. The Prime Minister-with­
out asking anybody has again allow­
ed a joint panel of indo-US  scien­
tists to go into the question of full 
scope safeguards.  esterday in re­
ply to a question he said that this 
joint  panel  is under  negotiation. 
They will  inspect all our  nuclear 
installations.  Tt is for the first time 
foreigners will be allowed to inspect 
our nuclear installations. This is the 
self-respect this Prime Minister has 
given  to the  country.  Whatever 
little we have built up, whatever our 
scientists and technologists have built 
up through their  effort, today that 
prestige and  self-respect is  being 
undermined by the off hand and oil 
the cuff remarks by the Prime Min­
ister, not  only about  Pondicherry, 
but  also about the  nuclear policy* 
which affects thewholenation.
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Government have waxed eloquent 
about the  success  of our  foreign 
policy.  I would say that nowhere 
has the  failure of the  Government 
been more evident than in the field 
of foreign policy.  The .Government 
have failed to take note of the ris­
ing mass upsurge iR different coun­
tries of the world.  The Government 
have no eyes to  see.  They  have 
failed to take note of  the mass up­
surge in this  country and  also in 
Pakistan  that we  should ask  for 
clemency for Mr. Bhutto from Mr. 
Haq.  This  Government have  not 
responded to the appeals of so many 
Members of  Parliament to ask for 
clemency for Mr. Bhutto.

When there is a coup in Afghanis­
tan.  Shri  Vajpayee  rushes  post 
has to the Shah to assure him that 
India supports the new regime  and 
that the relationship with Iran will 
not be disturbed.  When the Shah 
abdicated  the  position  and made 
Bakhtiar the Prime  Minister with­
out asking anybody, he sends a let­
ter  congratulating Bakhtiar  on be­
coming the  Prime  Minister.  How 
long did be last  He has gone and 
Mr. Baargan has come, I yesterday 
Saw that the Indian Ambassador has 
gone there and  eulogised the  new 
regime.  What was  the need  for 
congratulating Mr. Bakhtiar  There 
was no need.  But this Government 
does not see, this Government does 
ot  understand.  This Government, 
again, failed to recognise the revolu­
tionary regime in Kampuchea:

Omrry-SpiAKER  in the

hrs.

Mr.

Choir.

This Government  thought it  can 
bring about a thaw in India-China 
relations.  I would  be the first  to 
support  any  move if  India-China 
relations were sought to be improved.

*W« visit to China was a rubli- 
«*ty gimmick and it is only to give
*  flair to the activities of

. Shri  Vajpeyee.  M Shri  Vaipayw 
went to China to improve our rela­
tions, J want to know whatig the re 
suit of his visit  Has he splved a 
single one of our border problems 
Have we  got back  Manasarover 
Has he solved any single outstanding 
issue

AN HON. MEMBER:  He has got
noodles.

SHRI  SAUGATA  RO:  This
Government does not see the changes 
that are taking place all over the 
world.  We  have surrendered  our­
selves to  Carters  diplomacy  and 
allowed the inspection of our nuclear 
installations  and  thus  we  have 
lowered the prestige of India abroad.

Then he goes to  China and  does 
not know that  China is  going to 
attack Viet Nam.  He says “I  was 
in Hangchou, how  could I know" 
It is the  business of the  External 
Affairs Ministry to know it it is the 
business of  the Itidian Ambassador 
to know it.  But this  Government 
does not open its eyes.  As one of 
my colleagues said in Parliament so 
well, it is the Prime Minister who 
makes the foreign policy, the Foreign 
Secretary  implements it and  Shri 
Vajpayee translates  it into  Hindi. 
This is the way this Government 
goes on.

So, as I have said, this Presidents 
Address does not give any realistic 
picture of the actual situation obtain­
ing in this cbuntry, nor does it project 
the future for the country. I would 
again  remind the  Janata Benches 
that  this is  the third  Presidents 
Address and you will have only two 
more.

SHRI A. BALA PAJANOR {Pondi­
cherry)  Are you sure   "   f

. SHRI   SAtfGAtA ..' RO:V:   .
you improve ir perii the ma uni 
you have got ate two more.

. The moment -Shri,.'Charan 
coines b er ia:.
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in Himachal Pfcadesh.  This is not 
the way to run this country, this is 
not the Way to  govern this  great 
country.  For that you  need  fore­
sight, some amount of cohesion and 
you have to  be  forward  looking. 
Unfortunately, that is locking in the 
approach  of the  Government and
that  is  why this  Government  is 
showing miserable  failure on  all 
these fronts.

With these words, I again oppose 
the Motion of Thanks to the Presi­
dent for his Address.
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tlii  ftp irtfir ♦ ?w rtw I*Mi ir iir 
#wr * qar *st vt warn

*f fwr tffc vrttf arm «fWsr $ 0 
flrar i

sftpft m a$f | fir a* $atrar* % fawra 
“*w tot aT lit w *raa t£*i» stpt qlt *tra 
iflNr  af q̂rm fear aaT ft? aror
‘tRVTT ̂FOWTf t «tftf tRRT a$f $lft 1 #ft?a
m *m tottt <£* aft ft? #a  $, 
3*fft  i#f *nrnrr *rta 3a$ anpsre vt
ft?  7?Tifr i 3?rt -a*r  $ srm̂iT 

** «nft *ft aw $ I *J«T$ aa>af aTft R̂*T 
^w i «ft
p̂rar  mvrrq f® iflr «ft i  *rrcfr arfar 
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wffar **r S*  11
f̂Wr t aa ̂ft*r ?nrr jf nr a*?a f I 
<̂ W9R) writer forar $ ft? arcar 
invmff vt  $r *aT ft ârar $ i fart: 
TTnpT fWfsnF$X # 1977 t af *Bfr ar :— •

“Freedom from want and free­
dom from fear have to be secured. 
We must unite against the common 
enemies of mankind.  We dare not 
be timid.”

sw # anr tr̂rrvr̂e *̂tar vt 
f̂ifea # ̂r-̂TT f*a <Tf# 3f ift «PfT *TT—

“We have learnt from Gandhiji 
that there is no nobler quest than 
to work for justice and a better 
life for people.1 He taught us that 
dedication in the service af one’s 
people must not be a concealed lust 
lor power.”

This is a concealed lust for power 
with you. It will never be a conceal 
-ed lust for power with us.
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now 4,81,

Mrs.  Bangnekar do yOU  want  tb* 
continue or yon will tak a counle of 
minutes more and finish
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discussion its. Chinese inva­
sion OP VIETNAM AND THE 
CONSEQUENT THREAT TO THE 
FREEDOM OF NATIONS IN ASIA— 
Contd.   

MB. DEPOT-SPE AKER: Now we 
go to the further'discussion on Chi­
nese invasion of Vietnam.

Mr. Govindan Nair.

SHRI ty. N. GOVINDAN NAIR 
(Trivandrum) : I rise to join in the 
condemnation of the Chinese  over 
the naked aggression they committed 
on thi Vietnamese soil and  also 
to express solidarity with the people 
of Vietnam.

I aiso join to demand the withdra­
wal of the Chinese army from the 
Vietnamese territory.

Sir, on the 17th February at 0.30 
pjn. this attack started. All over the 
world the news was flashed and the 
whole world was agitated over it. 
But there were two persons—one our 
Foreign Minister who was in China 
at that time and the other, our AIR, 
completely blind to these develop 
ments. Of course, I could understand
I saw his photo before the Buddhist 
temple. He might have been meditat­
ing without knowing what was hap­
pening around him. But what hap­
pened to AIR Are we to understand, 
we should know about thee develop­
ments from BBC or the Voice of Ame­
rica We have a network of AIR sta- 
 vail. ov«r. the country. I demand

- an answer from the Government why 
thay Slacked out this news.

I  am very : much  angered  not 
'b tiie '-'''the' '. Chinese  behaved  in 
a discourteous manner by not in* 

our  Foreign   Minister . 
''. their  honoured guest, 

about the
c*li»inal  negligence of ouforeign 
Miiiiatry. '  ,   
IttiT wa* doing.

of ti maih 
diplomats, We are spendin ci*ores of 
rupees for maintaining them. In wh*t 
an awkward position was our Foreign 
Minister put before the whole worldf 
ou have diplomatic relations with Chi­
na. ou have an Ambassador there, you 
have enough staff there. Dont they 
go through the newspapers And thi* 
morning the Foreign Minister had to- 
admit that he got the information from 
the phone call of some newspaperman 
who got the information from this 
country. esterday somebody was 
asking, whether we should withdraw 
our Ambassador because of the Viet­
namese war. I am asking the Foreign 
Minister, why are you maintaining an, 
Ambassador and his staff there if they 
cannot give this simple information to 
you I want an answer from the For­
eign Minister. Now, Sir, it is a matter 
of disgrace t our Foreign Affairs 
Ministry that they were ignorant of 
what was happening all round
esterday somebody said not some­

body but our hon. Shri Raj Narain 
pointed that out—that he had advised 
him not to go because things are de­
veloping in a different way. Whether 
he followed the advice or not, that ia 
not the point. The point is: I want to 
know whether our Foreign Ministry is 
following the developments that are 
taking place all a round the world and 
in that region It shows the complete 
ignorance of developments that were- 
taking place in the rest of the world.
A few minutes earlier somebody 
pointed out about the letter written by 
our Prime Minister to Shri Bakhtiar.
SHRIMATI PARVATHI KRISHNAN 
(Coimbatore': Now, he is no longer 
there.
SHRI M. N. GOVINDAN NAIR: In 
what a ridiculous position we are Is 
not the Foreign Ministry responsible 
for this t ask you whether you accept 
this or not. What is this Ministry for 
I do not know. If they are not inform­
ing the Minister about the develop- 
ments Anybody witha little intelli­
gence should know what the fate of 
Bakhtiar Ministry is. Everybody in the 
world knewthisexicepting our Foreign 
Office, (Interruptions)., .'Our.. Prin:v-



Minister writesaletter congratulating 
Mi greeting Mm bin before that letter 
reaches  Iran—Teheran—-that  gentle-

 man is out.  ..

SHRIMATI PARVATHI  KEISH- 
:NAN That gentleman *s not here.

SHRI M.  N. GOVINDAN  NAIR: 
ou always blame the Minister. I do 
Hot blame him because the minister, it 
seems, is a victim in the hands of the 
officers and information is supplied by 
them.

THE MINISTER OF E TERNAL 
AFFAIRS  (SHRI  ATAL  BIHARI 
VAJPA EE) : Are you speaking from 
.your experience

SHRI M. N. GOVINDAN NAIR:  I 
am talking from my experience. That 
is why I say you cannot dispute my 
statement.  Now take this attack on 
Vietnam. It is not known to the world 
“What was brewing there If our For­
eign Affairs Ministry and the Ministers 
did not know the developments, they 
are not fit to hold their posts.  I ask: 
was it not in all the newspapers For­
get about that newspaper.  A Parlia­
mentary Delegation headed by the Ge­
neral Secretary of the Janata Party,— 
his boson friend—Shri Madhu Limaye 
with the Members from all the parties 
made an on the spot study in Vietnam 
they knew what tvas happening in the 
Kampuchea—the struggle against the 
Vietnamese.  They must have had all 
this information. It was a very pitiable 
eight to see the two mighty nations 
of the world, America and China, tak­
ing the coffin of- Pol Pot regime to the 
United Nations to geeft their help  to 
revive it. Now, I was surprised to hear 
this morning from our Foreign Minis- 
ntfer about Kampuchea that things have 

down ttiere. Even after the 
0*1 Vietnamese he was tiot sure 

that ,tbe  Chinese had coinmitted the 
. aggression. Even today he Will not cox**- 
iftlt the word 'aggression. In our part 
tit the fcoraritry, I hope the -lidir mmfc 
bar and thelady Minister will excuse
io sa that, women will not tall

theirhusbands by name, itotorrtib 
Hems'). What do you know Mr, vaj- 
payee Mr.  Vajpayee b a toai*Bter. 
How  can  he  intervene in  tfais 
matter..'  Therefore,  in : 
way  even  when 
has gone 30 kms inside  Vietna­
mese territory and there is a whole­
sale  attack with  tanks and  every­
thing yet to say that Chinese have 
committed aggression there is  some 
reservation on the part of our Govern­
ment. Why So also there is some re­
servation on the Part of * to recog­
nise Kampuchea.  Was there in the 
20th century a more barbarous gov­
ernment than  this Pol Pot  govern­
ment Even their representative who 
went to U.N. is now in the hospital 
due to  nervous  breakdown.   The 
people of Kampuchea  threw him out 
and they formed a new government. 
It is the responsibility  of this .gov­
ernment to recognise it* What stands 
in the way I do not know.

MR.  DEPUT-SPEAKBR:  Please
conclude now.  There are still many 
members who are to participate in the 
debate.

SHRI M. N. GOVINDAN NAIR Sir,
I come to the main point. The main 
point is that it is not a question as to 
whether the Vietnamese will be able 
to resist or not. A nation of 900 million 
strong is fighting a nation of 50 mil­
lion. But that is not 
There is A big contingent of Chinese 
in Burma, Singapore, Malaysia, Ii*d 
hesia and everywhere.' The othw,  
the Prime Minister of Malaysia   
and complained to you dpenly 
Chinese govw mittt is uftrespGfisls W''. 
the request not to incite 
oh their soil against the existing W- 
gime.  Now what is the situation that 
has emerged After  the visit .of the 
Chinese  Vice Pfcexnier  to USA 
Carter has entrusted the mpoirttpro: 
of keeping, peace and order in the JMIf 
with the Chinese. Tfce way 
trying to keep p feAowttby fe  . 
actkta in Vtetnsin. Sv  cftr M
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in Sottth East Asia is terribly afraid 
aoui tb*sr security and here is a 
country, India, which is one of the 
major nations in this region, are we 
taking a line of giving some sense of 

nations..

What is the method and how it is to 
be done, I «m not going into it because 
1 have no time.  But do you not con­
sider it our responsibility to see that 
peace is maintained in this region, to 
site that no other nation is attacked 
like this, as they have done hi Viet­
nam Is it not our responsibility to 
see that sts a nation existing in this 
region, peace is maintained in this re­
gion The Japanese, the Chinese and 
the Americans have now joined to­
gether. What are the Americans doing 
now What they have failed to do is 
being got done through the Chinese. 
That is what is happening. Now, the 
Chinese are acting as the policemen 
Of the Bast.  There was a Policeman 
in the middle East and that was the 
Shah of Iran. He was behaving like 
a Policeman.  It has been generally 
accepted and it is not my coinage. ou 
all know what happened to him.  I 
find that the biggest tragedy of this 
century is a big nation like China, 
after fighting against the imperialists 
and establishing  a Socialist Govern­
ment, is breaking aiway from the so­
cialist world and  becoming a  hand' 
maid of imperialism. It is the biggest 
trtgeiy of this century and all of us 

tit- pay for it.  But when I 
speak on China, my thoughts go back 
to tfcesedays, those heroic days, when 
the Chinese fought against  the 
pe : oif both Japan and .America.' 
Millions efjpeople in China laid down, 
their, Uvea to «av* their country from 
imperialists.  All  of them in their 
Qttmt must be revolting against what 
is happening  today in China.  l ian

head in shame. I am quite 
aase the- people's Liberation Army 
wfcitiife. iugft against the imperialism 

bfc Utyal to Qm Gov- - 
Bnu»6uct WMtihfis1 iiow' tulingChinia. 
fran.,ls  a  lesson to tfTfcesrian. t

' .J

believe in the people, I batltvla 
human values and I am sure it may 
not be tomorrow, it may not be nHry 
after, but the time is not far off when 
the people in China will rise agftintt 
the present regime which is behaving 
like s stooge of American Imperialism 
and I believe  that the peace-loving 
people of the world Will unite in con­
demning and  containing these new 
aggressors  who have come into the 
field.
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hon. Minister, at 36 and tbnw tio 
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' .MK IC. SATAWABAAN BAiQ 
t u*ma*a): TOrfle sharing * 
sentiments which the ban.  Members 
had expressed yesterday and today In 
condemning the aggression committed 
ttf qwsii *«alWt Vietnam, I would re- 

the External Affairs  Minister 
Shi Vajpayee to join in this condem­
nation. Jtast now my hon. friend Shri 
B. P. Mandal pointed out that when 
he was the opposition leader in 1962, 
he wa» the first person to condemn 
Chinese aggression against India. The 
same situation is there in Viet Nam. 
now. Why he does not condemn it, 1 
do not understand.  I think  he  is 
undergoing some imprisonment he is 
not a tree man to speak. Left to him­
self he may say, like our Prime Min­
ister who always says, while speaking 
about Sikkim or some other problem, 
it is his personal opinion.  So he can 
also, express his personal opinion there 
is that excuse. So he must rise to the 
occasion.  Is  it a fact  that before 
going to China he was advised by the 
experts in the External Affairs Minis­
try that it was not the opportune time 
for him to go there and they also gave 
him the ground for their conclusion 
This has been commented upon edito­
rially by papers. It seems that advice 
was rejected by Foreign  Secretary 
Jagat Mehta saying I know more, you 
need not advise. This is the impres­
sion in this country it is lor the hon, 
Minister to say whether it is a act or 
not

 When the External Affairs Minister 
was in China, on the last day of his 
visit,  China  committed  aggression 
against ' Visit Nam, Unfortunately he 

n  aware .-of. that fact. He was 
near "that border he was visiting 

. the southern part of China at that 
he was not told by the Min- 

iry oar our ambassador he came to 
know from some newspaper corres­
pondent who came to know of it from 
jEfei tfeat China had committed ag- 

He cut short his visit I am 
999 about it hut it ia not auActant 
xhi-jtencM' choae .tbelr time, Mfbe 

fcp attack Viit—m when ho was-

-there.
' cideain':cpfe
' him  ttat ' whan fsfe  wanted
- China In October. it wwuotoHtieal 
illhe85, it was Gods warningtfc«t la 
why he made him sick andtoldhimr 
do not go to China, if you go there you 
are not safe there.  In sinte of that 
warning, not only from the ministry 
but also from God,  he went there. 
There is a big  conspiracy  between 
United States and China. Recently the 
Chinese Vice Premier went to USA 
and had talks with President Carter 
after discussions with him he came 
back to China and then they wanted 
to involve our country and so When 
our Foreign  Minister  was  visiting 
China, they wanted to give an imprest 
sion to the world that not only Uio 
United States, Japan and other coun­
tries but also  India  is  supporting 
China. It is a proof. They wanted a 
proof. They did not know tit that tim* 
that he will be bold enough to cut 
short his visit and come back soon 
and the condemnation Resolution will 
be moved here and all Parties will 
condemn it.  They did not know that. 
This is the conspiracy apd. am hap­
py that this Government did not come 
in the trap. I expect the  same thing 
from  the External Affairs Minister, 
Mr. Vajpayee.

I  know that he went to China under 
the threat of Dr. Subrsmaniam Swa- 
my.  Dr.  Subramaniam  Swamy  is 
a  great  critic  of Shri Vajpayee. 
He always says—becaus of Mr. Vaj­
payee we are a failure and we are not 
cultivating  friendship  with  China. 
'With the consultation of the  Prime 
Minister he went to Chfw Just as itt : 
Ambassador.  This was the .irst time 
in this history of India that a person 
who had nothing to do with the Qov* 
ernment and was not holding anyposi- 
tiwn m Governmeftt was senttoCinft.
In what position he was sent   He 
forced Shri Vajpayee to follow suit 
' also.,, That ia why- he had to- go and  
 he is waiting ifShrt Vajpayae is drojfc . 
, ped iro* the 
to.jp
 ramflaiftm,   -,,y **** '.
 ainc* this debate took place,' y:
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[Shri M. Satyanarayan Rao] 
Again I would like to emphsise the 

point, to say that we have asked China 
to withdraw her forces, that will not 
be sufficient. Just now Shri M. N. 
Govindan Nair and Shr! B. P. Manda! 
said that these so-called countries-­
Indonesia, Bui1ma, Philippine, Singa­
pore, Malaysia, Nepal, Ceylon, Burma 
-are afraid of China. All these coun­
tries are small count>:1e;;. Tl:ey are
not in a position to. :,a,.. anything or
condemn aggression be,:::iuse they know
that they may be attacked. U.S.A. will
joint China and there: is nobody to
provide protection or security to them.
It is high time for us to say that we
are all united. If anything happens in
South East Asian countries our coun­
try will come to their rescue. You
start negotiations with other countries
and see that this aggre;;sion is vacated
immediately.

In 1962 China committee<! aggression 
against us wi<thout any provocation, 
without any justification. The simple 
reason was that in the cl.llmit.y of Na­
tions we were having great respect. 
At that time Pandit Jaw'.-lhar Lal 
Nehru was universall:1 aec:epted Asian 
leader. The Chinese 3id no: want that. 
They wanted t0 estabHsh their own 
edgism. Th{s thing was coming in 
their way. That is ,.,,hy �hey wanted 
to teach us a lesson. 

They started this thing in 19C2 and 
they are continuing that . They want­
ed to prove it by comm1ttin·.:; aggres­
sion on Vietnam. Do not think that 
this will be confined to Vietnam only. 

History will know what is in the 
mind of China? Whenever any coun­
try becomes strong China will attack it. 
It knows no pri�ciple, no morality, 
no reason, etc. 

We also tried our level best at that 
time to see that China is admitted to 
U.N.0. We have fought for it and at 
that tirrne we earned enem1ty of Euro­
pean and other Western countries. 

China has become a great iinperialist 
country. It used to condemn imperial­
ists colonialists and expansionists and 
the' same country is hobnobbing with 
those countries. Why is U.S.A. inte­
rested? U.S. A. failed in curbing Viet· 
nam. They wanted to take revenge 
against Vietnam. Th:it is why they 
found freindship with China and in­
directly they are encouraging this. 
Now they are also very much interest. 
ed to see that Vietnam is defeated by 
China. This is the thing. 

You say that you want to have 
friendship with the U.S.A. But he 
careful. But you should be careful ab­
ported us on anything, whether it is 
Pakistan, Goa or on any issue. It 
always wanted to twist our arms. Now 
also it is doing the same thing. Al· 
though you extended your friendship 
and cooperation to U.S.A., it is sup­
piying sophisticated arms to Pakistan. 
China also is doing like that. So, 
keeping ir1 view all these things, it is 
better you change your policy funda­
mentally. 

PROF. SAMAR GUHA (Contai): Mr. 
Deputy-Speaker, very regrettably the 

,most irrelevant issue like the visit of 
the Foreign Minister to China, which 
should have been considered on other 
occasions, have been brought into this 
debate. Perhaps most unwittingly 
many members have forgotton that by 
what they are saying they are trying 
to p!ay into the hands of very big 
power that was persistently and con­
sistently trying to see that the detente
between India and China is not re­
e stalished because of certain interna. 
tional political relation that have de-
veloped in recent decades. I would 
therefore request now that-already 
the members have expressed their 
views-let us concentrate on the issue 
of the conforntation or conflict that is 
going on in the border between China 
and Vietnam. As a free, independent 
and dignified nation what we 
should do on such an occasion when a 
big power attacks a smaller neighbour, 
the President of India the Prime 
Minister of India have exactly expre� 
sed their views denouncing the. aggres. 
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' «f •--Chfaa. Our VMgD
ttfcftttter by ve*y promptly curtailing 
fcfejfe*edaled visit and that has also 
In a diplomatic way and very pro- 
»ptU expressed the views of  ndia 
and the ooncem of India regarding the 
Chinese attempt to over power or terro- 
rise Vietnam.  The sympathy  of the 
Indian people and of this House have 
bees* ramply  expressed in favour of 
Vietnam. There is another reason for 
thi The great people  of Vietnam, 
who fought for 25 years one big giant— 
U.S.A.—have shown how even a small 
nation, with the spirit and determina­
tion to defend their  freedom, could 
accept the challenge  of a big power 
like the U A. That is another reason 
why we have our  sympathy and our 
aspect for Vietnam,

But the issue in this conflict between 
China and Vietnam  is not so simple 
that it ia a conflict between one country 
and another  or  aggression by one 
country against another. Therefore* I 
would request the  Foreign Minister 
and the Government that they should 
not indulge in any kind of over-act or 
making over expression in this very 
delicate  situation. Why  I use the
word dictate is,—because there is
dangerous potentiality of escalation of 
this limited conflict between China and 
Vietnam into an  intematioal  rronfta- 
gifttionwhich may  consume not only 
the South-East Asian  countries but 
millions of people of the world. There­
fore in  making Our observation on

a delicate situation, a potentially • 
,vety dangerous situation, we should be 
. f:«ai hilv But seeing the way our 
Mends are expressing their views in 
a lighter and hilarious moodI do not 
understand that they ' have sympathy 
jk Vietnam and have a deeper under­
standing of the  problem and the so- 
Piousness of the issue that is involved.
2 ask one question to those people who 
ave talking aloud and saying why India 
ia not be taking a very  bold step in 
this matter, saying—why India is not 
earning forward and taking all kinds 
Of initiative in sending the army to 
'VMpatia' or open a second line against  
Cftjtaa inUte Himalayan range-sOrae 
of1'them Would have been very happy

if it so bappesm.f wouM aitk ono qii**-  
tion to them: Today* the slxth day 
of fighting. What  about  Russia 
What About USA. Russia  has seat * 
few reconnaissance planes andv'pclli' , 
two warships are on the way to Viet­
nam. But why have they not done t  
international  diplomatic thing Why 
Russia which is one  of the members 
of the big lowers, is not taking initia- 
tive in convening the  meeting of the 
Security Council, let  alone the ques­
tion of General Assembly  Why USA 
which is also taking a lot about it has 
not taken any initiative whatsoever in 
convening the meeting of the Security 
Council.  We have to understand the 
problems. We have to understand the 
implications of it. We have to undev« 
stand the politics behind it. As I said, 
there is a dangerous potential ofescalar 
tion of this conflict  into an interna* 
tional conflagration. That is  one ash 
pect. For this reason the big powers 
are cautious.

There is another aspect. That is the 
new trend of  international  politics. 
Apparently it is a fight between -China 
and Vietnam but in reality if is a fight 
between two big communist countries 
China and Russia by proxy.  A new 
politics  has  developed. Earlier we 
used to hear the word capitalist contra- 
diction and it was the theory that bill 
of capitalist  contradiction, all inter­
national conflicts developed What do 
we see after the Second World War 
When so many communist  countries 
emerged, developed, what do we find* 
We find a new  phenomenon  in the 
world, the phenomenon of communist 
contradiction. This  communist eon- 
tradiction started  with the poJemies , 
between ugoslavia and  China 
And then what do we see When the 
Russian  Arm   invaded other oom- 
mimist country : JiW  Hungarians 
Chechoslovakia, what  was the pheno­
menon The communist super power 
wiwitfd to keep them under it* thumb,
..  .  4oun-'.
 fries H 'because they did
' JfaSWwtfce dictates frfcm Moscow. 
Nbw what do we see  here We 
not expect that  Vletnam—althmuai  
havfe fuft sympathy  for them—soon
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acontinuoiurty warwouldunUaterally 
aend Its Amy against  another com­
munist country, Right or wrong their* 
ig an assumption that it was  real 
communist country and this communist 
country was suppressing  the pedate, 
in every communist country how the 
people are being suppressed, we fcnmv it 
Howthe Vietnamese Army entered 
into Kampuchea  We did  hot  t*ke 
notice of that We did not raise a 
voice at the proper time.  We did 
loot say a word that Russia should not 
enter into the reigion of South-East 
Asia in the interest ol peace and securi­
ty there.  When the  Russian  arms 
Russian  policy,  Russian diplomacy 
were trying to create a. sense of in 
security, Instability apprehension in 
fioutfe-East Asia, we did not utter a 
Single word. Therefore, I  say  that 
when it is a communist contradiction 
in an ugly form between China and 
Vietnam, in reality it is a communist 
contradiction between two big powers 
--China and Russia.  Therefore, in 
fatting into the fury of it, we must 
be careful. We must carefully analyse 
what is the implication of this con­
flict.  By giving this note of warning 
I would say, do not make a very bold 
face and try  to  make  over-ealous 
and  over  heroic  statements on the 
floor of this House.  Let us under­
stand what  we  can do. Let  us 
realise in the  perspective  of real 
politik what really we can contribute 
tor this problem, 1 would use the word, 
ugly problem,  unfortunate problem 
of Chinese Army entering  into  the 
territory  of  Vietnam.  I  would, 
therefore, suggest  a  few  concrete 
.steps."'
JJ our Government really want to 
i t a policy of real politik instead 
Oftadia initiating any move for co*k 
'Ijiftif' the  Security  Council* they 

try by all means to sop finrt 
t::this'' lhhiied .. conflagration does 
7 : escalate ' into  an:'  international 
conflict Thisis   IMsng that
India should get done. Secondly, mm- 
have te aee that Bussia and USA 
Jointly take the responsibility, and 
initiative Jpr convening the Security

Council. I repeat that 
that Jtussi* and USA are induced to 
jointly sponsor and initiate the eapr 
vetoing  of  the  Security  Council. 
Thirdly, w« should make every effort 
to .see that,immediate  Cea»Mlre is 
effected there. Fourthly we 
aee that th« conflict does not escalate 
further. We have to  seethat 
over-all solution of the proMein as ft 
obtains today in South East A**ft -la 
taken into consideration. The Chinese 
involvement in Vietnam,, the Chinese 
involvement in occupying some of tlje 
Vietnamese islands, the question  tf 
the  Chinese  nationals  in  Vietnam 
the question  of  Vietnamese inter­
ference in Kampuchea,  the Russian 
attempt  to  build  up  a  power 
base  in  South  East  and thereby 
creating apprehension in the minds of 
both India  and  China and also in* 
directly trying to jeopardise the stabi­
lity, the sense of security, peace and 
understanding  in  South-East  Asia 
where Russia is trying to interefer, 
all these questions should be resolved, 
possibly through the UN forum, or 
otherwise also if possible.

Therefore, I would say in conclusion 
that our Government and our people 
should act in a dignified spirit of a 
country which is already independent 
for 30 years, with a  sense of reel 
politik with a look to safeguard our 
interest ol the freedom and dignity of 
the other nations a well.

SHRI  J.  RAMESHWARA  RA0 
(Mahboobnagar):  Mr. Deputy-Spea- 
ker, Sir, the statement "iaadift 
day by  our. Foreign'Minister. 
am afraid,' been .overtaken by evenjjft. .. 
Sir, the Forgn iSinir wifi 
. me if t wei* . "to say that 
ment had' better not becn made at *
In t, is visit to
overtaken by events.  History, in *
sense,

We must understand at  this point, 
or rather we should  try to raoall* 
what w« mean by non-alignment By 
non-alignment we mean that we '** 
not  have  any  pre-oonceived, Br- 
Judged attitudes,, that  we .jigg 
aligned to any of the Wfr P 
wt decide our policy fin an»c fapMjp..
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mwfit* and the basic principles ,w« 
stand by.  When naked,  brutaland 
xnaasive aggression has taken  plaoa, 
we axe not non-aligned, but we are 
aliened with that country, and the peo­
ple of that country, against whom, these 
has been massive and brutal agggres-

It is with great concern and an­
guish that I refer to the invasion of 
Vietnam by China.  The Presidents 
comment That the  Chinese  forces 
should be withdrawn is certainly most 
welcome. It is good as far as it goes 
but it  is  not adequate.  We should 
understand the perspective in which 
the Chinese forces moved into Viet­
nam.  It reminds  me  of  our  own 
experience ih 1982, It is very similar 
It  most unfortunate that this ag» 
gression took place when our Foreign 
Minister was in China, exploring the 
possibility of normalising our  rela­
tions. The Foreign Minister may feel 
it is not an insult to him or to this 
country, but our Chinese friends did 
not have even the common courtesy, 
the common decency of informing him 
of what was taking place even after 
Peking Radio had announced this news 
of the Chinese army moving into Viet­
nam.  Our Foreign  Minister had  to 
learn of this from an Indian corres­
pondent who heard it. I am told, on 
the long distance telephone from India.

'the Chines*  action  in  Vietnam 
while our Foreign Minister was there 
to' explore pussibi iities of normalising 

:  stations of finding  a way to settle 
outstarfding issue, itself shows (hat 
fhey are riot Interested in normalising 
delations. ' They want to tell us and 
 they want to tell all the neighbouring 
   that they  would  'like ' to

'( -mitteirs wily by the use of 
:'rce.''-This is no new attitude of the 

. China..'. It is. the. an- 
vV MiddleKingdtttn,

outside the Mtlftdle King- 
i'-'iftti is a 'barbarian and has to be di*- 

dviiised.. Mi*. P«tuty- 
. Sir,  I . wonder sometimet.

" is not "better.to bebuman
ad fcai arian rather than civilised, 
'inaceited  and  self-centred.  The 
IMbple of Vietnam after a kmtf etrug-

gie h»ve 'r.
achieved freedom,  have  achieved 
lil atioii and they have embarked,:y: 
on, peaceful ,*crate'.Teediii  
the Chinese  donBt want Vietw i 
economic reconstruction.  They Want 
by this action to prevent  Vietna*h* 
social and  economic reconstruction. 
They want Vietnam to remain back­
ward and become a  Chinese vassal 
State.

MJW hr*

Mr. Speaker in the Chair

My  friend,  Prof.  Samar  Gmha* 
talked about new Communist poli­
tics and contradictions. As far «s the 
Vietnam-Chinese relationship is con* 
cerned, I see no communism or com* 
munist contradictions.  The  history 
of this area shows that this has beea 
a conflict inherent in this area. For 
2000 years the Chinese always wanted 
to expand southward,  have always 
wanted  to  incorporate the areas of 
Vietnam, Laos and Cambodia into the 
Chinese State.  They wanted to ln« 
corporate the other States of South- 
East Asia in their empire and the only 
power that has through history resist­
ed this and resisted them successfully 
over these decades and centuries has 
been Vietnam and what is happening, 
now is a repetition of these historical 
events.  There is nothing new in this, 
and there is nothing specially com­
munist about it.

In the moment of Vietnam agony 
and trial it is very easy to pass resolu­
tions expressing our sympathy, but I 
do not think,  Mr. Deputy-Speaker, 
that Is enough. I feel it is necessary 
that we stand solidly by the filtering 
people of Vietnam.   am not sayin 
that we are a major militaiy power 
to  comparable  with  the  military 
pow«ir of China. , Certainly not. Ho* .
 am I sykgeptifcg that we nend anied'. 
forces to Vietnam, but ieerteijy 
prevents ' us,

or the day after a medical xnladan 
to show to-the people of Vietnam Uwf 
we stand by them andhelp them with



[Shri X Bamctfmr Stol 

r *•* «
Wî ed of thft ' heroic Vietnamese 
stnned ioxces who are fluting for the 

. - freedom  «f  their  country  against 
massive foreign invasion?  There can 
and should e no difficulty aout this.

p    haa  a  treaty of vmMmu 
fiieniJAip and mutual assistance with 
the Soviet Union.  I have no dout 
that the USSR will assist Vietnam. 
We also have  a Tireaty of p«ftce, 
friendship  and  mutual  assistance 
with the SOviet Union.  We should 
consult with the USSR and also take 
counsel with other  friendly  coun
tries   on  what  is   happening 
in  Vietnam,  and  And  out  what 
these Governments are thinking, what 
the other countries are thinking and 
decide what should e done to  stop 
this conflict.  We would like  to hear 
team the  Foreign  Minister  if  any 
attempt had een made in this direc- 
tton or if he feels the time is net ripe 
to disclose what action he has taken or 
isproposing  to take  we shall  not 
press him for an answer, ut we shall 
expect that  fee will  take  necessary 
steps in this regard.

There is one thing I would like to 
say efore I conclude.

esterday my friend and colleague 
Shri R. Venkataraman asked the For- 
eign Minister  if he  could  find out 

his  diplomatic  and  other 
whether  the  United  States 

had any prior information 
-:v ?ilî hinese aggression on Vietnam.
1 hope my friend, Mr. Venkataraman 
will forgive me when X say that it la 
a rather native question indeed.  Mr. 
eaf KsiachPtog tfc* Vice premier of 
...fchif*, nm in Washington only a law 

A*s ̂  to elieve that he 
this matter'. wtfh  

' utotl • Are wft to'.-sJiewe  
that this question had not een clear- 
. «$ with the State epartment and the 
Pentagon?  Axe we to elieve that the 
Chiwwe moved Into Vietnam without 

of prior assurance from the 
United 'SM$oa tha there would e nh

Ittterwmtion  y . them  
would try and -prevent «hy tetiwwB-. 
tton fay the USSR.  This is hadeed a 
dangerous game, and those of as win 
feei friendly  towards  the United 
States should  caution them not t 
play this :teB0iHhBUft'' 
war games have an uncanny way of 
oomeranging. I hope adequate act* 
will e taken y our friends of lins 
caution.  But I must  support  iiiitiii 
Venkataraman’s suggestion  that we 
move the. little Assemly at the Uni
ted Nations.

As I conclude,  I  am  asking  the 
foreign  Minister  to  tell  us  that 
does he take serious note of what has 
happened in Vietnam.  I am  voicing 
the feelings not only of my party* ut 
I hope, of this House and of the peo
ple of this country when 1 say that 
our Government has to make it known 
to the people of Vietnam that we a 
of us, solidly stand y them in their 
hour of tial and need.

MR SPEAKER: The hon. Minister.

SHRI  K.  P.  UNNIKRISHNAN 
(Badagara): He will not require halt 
an hour to reply,

SOME HON. MEMBERS ro«**

MR. SPEAKER: No, no. This is ttft : 
a deat̂f I will not allow.

SHlfc BALWANT.'  SINCW'-'-'lM̂  ̂
WALIA (Faridkot) A party $*' 
memers is given time,--ut 
is not given time.  I request 'rwiL 
kindly give me some time.

S*R.
- under  ̂ule *08, we r

    ,v

SHRI BALWANT SINGH RAM0O- 
WALIA: My party has nine Memers.

 ' 
Station. .*••••

r SHRI K. P. UNNIKRESHNAJf • 'WC 
dfwited.a  Whole day to tifceftjlftfc.''- 

 There have een precedents



.  PHALGlJWAfc, iMO (MU) O Victtiam (fe.)  itye

ntfe IM  tas tone on
ud ca 

SHB1 BALWANT SINGH RAMOO- 
WAUA: Every party has been given, 
why not my party

I tove called the
hon Minister.

TH1 MINISTER 0iT  E TERNAL 
AFFAIRS (SHRI ATAL BIHABI VAJ­
PA EE) I am grateful  to the  hon. 
Members who have  participated  in 
this debate.  Though the debate was 
Intended to be a short duration dis­
cussion, it has turned out to be almost 
a fulMledged debate.

The subject matter  of  the debate 
was the Chinese attack  on Vietnam 
and the threat to the independence of 
nations belonging  to  this region.   
wish hon. Members who participated 
in the debate had confined themselves 
to this subject.

I need hardly emphasise that there 
is complete unanimity in the House as 
well as in the country in our desire to 
expres8 our solidarity with the brave 
and valient people of the Republic of 
Vietnam who are lacing a new crisis. 
We have nothing but admiration and 
appreciation lor the people of Vietnam 
wbofought against  imperialism and 
inter««ntion, who  secured their inde- 
pendenc* end who  have now under- 
tahi tte task, if i may say so, the 

   task, of economic recons*

siitter: f great regret that at 
thi* time when Vietnam and tts neigh 
bout*, Cambodia and Laos, who were 
ntnrUhad,  are trying to utilise every 
, quod* of their energies and every re- 
sotiroe available to create a better Ufa 
for their people, they are facing armed

AIT HON. MEMBER: Aggression.

ATAL BIHABI VAJPAEE: 
Jvujt now, my ton. ifeitad, Mr. Bameriy 
*i*a   vised Its weed “massive ia-

SHRI K.
you ae trying to say.

SHRI - ATAL BIHARI VASPAJB
I am not trying to sayanything.

SHRI K. P. UNNIKBISHNAN: Is It 
an aggression or not

SHRI ATAL BIHABI VAJPA EE:
I am not prepared  to deal with the 
matter in the manner in  which the 
hon. Member would  like me to deal 
with.

SHRl . P. UNNIKRISHNAN: ou 
answer my question.  I am not bother­
ed about the  manner in  which you 
deal with it. ou will face the conse­
quences. That is a  different  thing. 
(Interruptions).

SHRI A. C.  GEORGE  (Mukanda- 
puram): ou expressed admiration for 
the bravo people of Vietnam but you , 
have not expressed indignation against 
the Chinese aggression. Interruptions)

PROF. SAMAR  GUHA: A Foreign 
Minister has his own language, (In­
terruptions) .

SHRI ATAL BIHABI  VAJPA E: 
We are raising unnecessary controver­
sies. The Peoples Republic of China 
is guilty of  committing  aggression 
against the Socialist Republic of Vi*t- 
nam. But i do not understand the in­
sistence on using a  particular word. 
When wo  demand that the  Chinese 
forces should withdraw from Vietnam, 
what does that mean

The position of the Government 1* 
clear and categorical.  The wotd at 
large' has no doubt,
unfortunately(  suspicions  arebfeiag 
created  some of our friends. ,11my 
we not hefeiqg th« cause of Vietnam 
•re etaytaf jmUUc.. Ju m Via- 

kataraman rightly pointed out at

thta l. Mot ttSie '
ntnd*i,a7 irfod—I do nit 

“ ****“ h*r*  *• R«J Nsrain t*n*i
ot the unardmous -" resolution 
fey both the Houses of



Chinese invasion37*

also ' visSt.
m t tfa*t the Resolution was adopted  
under ttoe leadership of t Jaw*h*rlal

'Jfebrjiu -..

Ever since I as*utned offioe, I have 
never approached  the  question  ot 
foreign policy in a partisan  manner. 
SSven In China, while replying to  the 
banquet speech made by the  Foreign 
Minister Huang Hua, I expressed  the 
distress, the sense of profound sorrow 
and personal hurt that Pt. Jawe hartal 
Nehru had felt, clearly and unequivo­
cally.  I did not speak  on behalf of 
any party, nor as an  individual,   
spoke on behalf of this country.

On the question of Vietnam there is 
no difference of  opinion.  Only  this 
morning I met the Ambassador of the 
Republic of Vietnam.  He congratulat­
ed   Government  q India and the 
people of India for the mssive support 
that w« have extended to the reople 
of Vietnam.  May I request the Hon. 
Members to keep this question above 
party politics  There are many ques­
tions on which we are at loggerheads, 
hut. not on this question. (Interrupt

No country, however big, no nation 
however strong, has any business 10 act 
like a policeman of the world, Gone 
are the ays of punitive  expedition, 
gone are the days of gun-boat diplo­
macy. Really, I am shocked that those 
who want to teach a lesson to others 
forget  those  very lessons  when the 
time comes for them to act upon those

Unfortunately, my visit to China has 
been mixed with the Chinese attack 
on Vietnsm.

wmm  kanwar  la '  gupta .

• . smx ATAL BIHARI  VAJPAlffi: 
There, i* room for speculation.  

SHRI  KANWAR '
What is poux opinion

mt ATAL BIHARI AJPASOm 

Various conjectures have been  ttfeta 
For example, Deng Hsiao Ping  had 
come back from abroad,  Norodom 

Sihanouk had arrtvedin Peking, ihe 
Prime Minister of the  Republic  of 
Vietnam Pham Van Dong had goneto 
Kampuchea but as oon a» '.' 
know about the massive attareic' I jh- 
formed the  Chinese  authorities 
Peking through their Ambassador V'bc* 
was accompanying me that whftt had 
been done was a matter of grave con* 
cern for us.  And I decided 10 cut 
short my visit.  This is the civilied 
Way to act, to protest.

I would like the hon. Members  to 
consider my visit to China separately 
on merits. Now, there are differences. 
Some hon. Members said that I should 
not have gone at all. Then there were 
others who said that I should not have 
gone at this juncture. (Interruptions), 
Having accepted the. invitation, . and 
having postponed the visit once,  not 
because of any diplomatic illnes my 
friend, Mr.  Satyanarayan Rao  said 
that, perhaps, God wanted then that I 
should not go to China___

AN HON. MEMBER: Which 3od

SHRI ATAL BIHARI  VAJPA EE: 
The God in which he believe. I 
you do not believe in God. -  :  

Does that mean that this .tftne e*- 
cause I was quite all right, I 'wasfeRle 
and hearty, God had wanted me to 0 
to Peking  Let us not drag God into* 
'this.  {Ittteprapftjone).

. Sir, I,decided .to-visit P e ki o*:
there, areoutsianding
not want to say things which wili not

be very palatable to
on the opposite..........

SHRI K. P. UNNIKRISHNAN: What 
is that

SHRI ATAL BIHARI  VAJPA*  

Some  those things wete -
MandaL 'What  W  ipe dT 
18 years to got bade our territof tt



sm (SAKA) of Vietnam OW '̂ ,,

l my uy soffceeatiri issue was put   House that  we are -  consultatloi
i cold storage,  and bow  I have vvitb ^
brought it to the fore, lam not saying   these twodayswe have fesd2nenifl
this in order to boast. If there has to   ful  exchange  of  views  witk  t
be normalisation  of relations,  the   Arabassodors of Malaysiya. Sri Lank,
boundary uestion must  be  solved.   Indonesia, Nigeria,  ambia.  Kuwait
You go through my speech and all the   Yugoslavia, angladesh, Thailand sad
ptessreports.  Apart from the boun-   also with the Ambassadors 61 aoatv
dary uestion, there  are  other pro-   Australia, UK and USA. We are coo
blems also, and we Rave to talk—   stantly in touch with the Ambassador

SHRI K. P. UNN KRSHNAN: That, 
we shall discuss separately.

SHRI  ATAL IHARI VAPAYEE: 
Alright.  ut please do not draw the 
conclusion that the visit was a com 
plete failure simply  because  China 
edded to attack Vietnam

SHRI K. P. UNNIKRISHNAN;  It 
was a great success  We shall discuss 
the success later. Let us now talk ab­
out Vietnam,

SHRI ATAL  IHARI VAPAYEE: 
Mr, Venkataraman made a very con­
structive suggestion.  1 would like to 
congratulate  him  on  his  speech, 
though....

AN HON. MEM ER:  . .he is m the 
Opposition.,

SHRI ATAL IHARI VAPAYEE:
.  .   sit ffeceto faee. 1 usod to ;

 be tĥire for  0; years.  Now. I  am-  
at ̂  jfeoetvling  end. I do hot mind 
Hi the government to con-
sî  ̂ e pOrfslbility of convening  a 
; Mw- Of ' the General Assembly of 

-the urftiug 
jproyision, That, can be' done 

Council falls to 
art.. Infiostanately,  this case the 
Secyrily. Cotrooii has not yet met. We 
,  there. We ae not a Member 

ot,1s Security ouaofl.  Then there 
,Sve members with a negative vote.

. was . a meeting of ifce Security 
Cbyncil xl . Kampuchea.  All the non- 

aligned nations  who aye  currently 
mettes,pf the Security Council had 

for a particular nesolution but 
t'.3wps 'vetoed.' That may. he iepeal- 
a.  ut I would like to  assure 

SHRI  DINEN  HATTACHARYA 
(Serampore): Not of USSR

SHRI ATAL IHARI  VAPAYEE: 
Yes, with USSR also. ut it wiU not 
be possible for me at this  stage to 
indicate

SHRI DINEN HATTACHARYA: . . 
their reaction.

SHRi  ATAL IHARI VAPAYEE: 
— whether  any  initiative  can he 
taken. ut we are considering all pos­
sibilities.

Sir, the  situation  has  got to be 
defused. We stand on a precipice.  If 
there is escalation there will be global 
repercussions. All countries and Parti­
cularly, the great powers have to exer­
cise restraint and Put pressure on the 
People’s Republic Of China to  with 
draw from the Vietnamese  territory. 
Sir, an aggressor cannot be allowed to 
enjoy the fruits of his aggression, if 
there are any problems....

AN HON. MEM ER: Mr. Unnikrish- 
nan, you get it

SHRI  ATAL IHARI VAPAYEE:
I know there are problems.

The problems should be discussed. ..

SHRI DINEN HATTACHARYA:.. 
bilaterally.

 ; SHRI. ATAL IHARI VAPAYE ; 
. .. bilaterally .and inapeaceful manaer.

kuldbe solved through negotta- 
. tions. The use of force must m :rid̂d V 
out and -th   ̂  w t̂ to use ̂   
must be;.. condemnedunlversafly. may 
1 Wst .; the  ho ;̂ ̂ Mombers ''that' 
thy ha ve any concrete suggestions h 
make, they should do so..........................



375 CM»*c 4nww*ari  PSfetttlFAitf
of Vietnam Dis.)

' am a"c guobgr
jipodflc suggestion about 
medical mission to Vietaani

."::SH»i : 'ATAi:'ilHAai VAJPA EE 
T M I have oted. Unfortunately,tfce 
 Health Minister i* not here. We have 
-to ascertain from the other quarters
also whether such a Mission is needed 
and whether it will be of any use.

We seektonormalise relations with 
all countries. I went to Peking in pur­
suance 1 that policy  ol  improving 
relations with all neighbours.  But, I 
would like to assure the House that 
normalisation will not be at the cost 
ot established friendships.  The dia­
logue must continue  and a  proper 
climate lor such a dialogue has 10 be 
created.  Unfortunately, what happen­
ed on the last day of my visit has been 
a set-back.

SHRI A.  BALA  PAJANOR:  We
sympathise with you.

SHRj  ATAL BIHARI VAJPA EE: 
1 need your support—«ot  sympathy- 
That wont do.  On another occasion* 
not while we are discussing the Presi­
dents address, there will be a debate 
on the demands relating to my Minis-

SHRI K. P. UNNIKRISHNAN:  The 
debate will be about your visit

SHRI  ATAL BIHARI VAJPA EE: 
I do not mind.

SHfcl K. P.  UNNIKRISHNAN:  It
Was agreed.

MR.SPEAKER: Don't commit me to 
anything. All agreements will se on 
-record.

SHRI ATAL BIHARI  VAJPA
I thank thehon.Membera.

VENKTASUKftAIAH 
Jiandyal): On one Question I want to

MR. SPEAKER: No question.

m m*.

' s Hi p. irisN ATAiii  
is only a clarification.  We watT wit 
able to participate. v

" clarification,

Now.Dfc ftarafc Btn*..

SHRI P. VENKATASUBBAIAH:  I
have not been able to participate.

SHRIMATI PARVATHI KRISHNAN 
(Coimbatore): That question has *iot
 been answered.

MR.  SPEAKER:  Like that many
questions will  remain  unanswered. 
Now, Dr. Karan Singh.

II   SI hn.

DISCUSSION  RE.  SITUATION  lit 
JAMMU AND KASHMIR

DR. KARAN SINGH (Udhampur)j
Mr. Speaker, Sir, 1 rise in deep an* 
guish and distress to place before this 
honourable House the situation that is 
prevailing in the northern most State 
of the Union.

Sir, at the very outset, I world Me* 
to clarify the viewpoint through which 
I will present the problem. CertaMv 
I come from  Jasunu  am steeled 
from there. I am a Dogra and  am 
proud of my  faadtagav Alae I hwre 
deep links with  the 
Jammu, and' Kashmir uribleKi sgr »  
castors founded and of 
the head lor 18 full yean tneMtag 
Kashmir and Ladakh. and 
fare Is equally dearto me m W f 
Jammu, Bat, .. above an flifi  staN 
here as an fcdian who series to 
guard the national interest aft alletfpi 
what ever problem any region duqr 
have, any State may have, the national 
interest has got to be foremoat aud it 
is in that context tfcat I will place t**- 
fore you and the hon. Members ,'toe 
unfortunate sttoaitiqh ittat has Afrijfr'. 
loped In Jatatun end KastsnSr, *'• 
appeal to yu for yfa.m  M 

 tumcmrjunenira.
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abroad bjifckground. Jammu and Kafh- 
mir State Is a composite Stats consist- 
Ing of many regions, many religions.
many groups and many area* built up
over the last  century.   There 
were  five  broad   regions,  but 
After the aggression in 1M7 when the 
ceasefire was signal on the Jst Jan­
uary 1M9, two of those ft** eagles* 
were no longer in our contra Mu*a- 
ifarabad-Mirpur and  Gilg Chitral 
pawed under foreign occupation, and 
to this day they remain under foreign 
occupationThe remainder  of the 
State consists now ol tinea dear-cut 
geographical, cultural end aMUtfnt* 
ttve  regions—the  Kashmir  valley 
with 48 seats in the Assembly te 
Jammu region with 32 seat* in tlw 
Assembly  and the Ladakh  region 
which comprises two-third of the who­
le area  of the  State  but which 
has only two members in the State 
legislative Assembly. These are regions 
which are administratively and cultu­
rally distrinct. It is not a religious di­
vision, 1 want to make it very clear, 
in the Itaehmir Valley there may be 
preponderance of Muslims but there
* is an important though small pecula­
tion of wftndus and Sikhs, In Ladakh 
the population is almost evenly ba­
lancer between the Muslims and  the 
Buddhists. In Jammu one-third of the 
population is Muslim and they are the 
mostneglec'ted  people in the State. 
Vested interests  are trying to make 
out that there fe some communal moti­
vation  behind tthis movement, so, I

'V"'WOl like to very dearly refute that.

''S-jSSi :.ltashmir comeun-
der 'tWpurview  of the  States Re- 
dti»hition C   mayfce the

would have been rational*- 

' ttW, 

But there wen special problems in 
'M  M  KasBndr. Aitfcle *70 is 

special conrti-

tut ion and, therefore, we ave .stressing: 
that when you have got a special con­
stitution for Jammu and Kashmir it 
is necessary that in that constitution 
there should be safeguards for  tti* 
Ladakh, Jammu and the Kashmir re­
gions.  We do not want the domina­
tion of any region over the other 
All we are asking for in  fair dea 
for  these three regions.  Imbalances- 
have been there for a long time. There 
are imbalances of many kinds there 
are imbalances of economic develop­
ment,  administartive  representation 
in Hie services,  educational facttitiss 
and educational opportunities.  There 
are cultural problems and imbalances, 
and there is the all important aspect' 
of political imbalance.

There are certain special problems 
in Jammu. For example, there is the 
problem of the ex-servicemen. There1 
are a few ex-servicemen in the Valley,, 
whereas in Jammu  there are thou­
sands upon thousands. There is  the- 
problem of the refugees which is con­
fined to Jammu. From 1947 till 1971 
after every war that has been fought 
there have been refugees, thepeople 
of Jammu  have been  uprooted, and ' 
even on account of the great Bankla- 
desh victory 25,000  refugees from 
Chhamb area are still wandering go»- 
the streets. There is the problem  of 
the Harijans.  There are no Harijans' 
in Kashmir, because there are haxdly 
any Hindus and if there are some they' 
are pandits. Similarly there are spe­
cial problems in Ladakh. The mem­
ber from Ladakh, Shrimati Parvati 
Devi, is not here otherwise she could 
placed before the honble members *he 
special problems that Ladakh is fac­
ing. So, what is required is a balanc­
ed, sympathetic understanding  etti-- 
tude towards these problems.

These have always been tbere. Vit 
laitdecade Wwith   the

generations have b**a *****

 • the government of JanMto and Karft- 
mirs«ft-ttp
'."beadeav  
the Supreme Court Shrl P. defendra*
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gadkar, with Shri Badruitn Tavabji 
ittid Shri Shankar Prasad ** members. 
They made a number of recommenda­
tion* in 1«M. Some were implented, 
some were not  implemented, unfor­
tunately. For example,  the Gajendra* 
gadkar Commission recommended that 
a convention should be established that 
if the Chief Minister belonged to one 
regiori, there should  be a Deputy 
Chief Minister belonging to the other 
region. By another convention,  the 
number  of Cabinet Ministers  belong 
ing to the. two regions should be equal. 
"Today, there are 7 Cabinet Ministers. 
"There is one from Jammu and there 
are 6 from Kashmir.  The Gajendra- 
igadkar Commission laid down certain* 
guidelines. Unfortunately, they were, 
not fully implemented. Ia 1973, there 
was a political agreement with Sheikh 
Abdullah*  It  was  debated in  this 
House. I do not want to iio into the 
matter. j3ut j would like to pont out 
that even at that stage  vrote a letter 
to the then Prime Minister pleading 
that along with the agreement with 
Sheikh Sahib, there should be built- 
in safeguards for the regions, other­
wise there will be trouble in the years 
tp come.  That letter is on file. Un­
fortunately my advice was not heed 2d.

Then in 1977 political changes took 
place as a result of which the balance 
of forces was upset.  Sheikh Abdul* 
lahs party  came into power, a pre­
dominantly Kashmir  party belonging 
to one region with hardly any roots in 
the other regions,  and unfortunately 
instead of his understanding the prob­
lem, realising the difficulties of the 
people, trying to be sympathetic  to 
the geunine problems that were there, 
he attempted an attitude of authori­
tarianism and his entire regime, i am 
.very sorry to  say, became authori­
tarian and nepotist  As a result  of 
this, the trouble spread. The difficulties 
that were inherent in the State were 
revived,  the  delicate  balance  of 
forces that has been created over the 
", last some years. *a* upset At' . that 
Jiva* also we raised the  problems.

Jammu and Kashmir 
.Act was passed under which even 
today people are arrested and kept in 
detention without trial, lie repudiat­
ed when  Gajendragadkar Commis­
sions report was referred to in the 
State Assembly, and got up and said 
"I do not accept the  Gajendragadkar 
Commissions Report because I  was 
not a party to that. He started  a 
revengeful attacks  on  political op­
ponents. ou know what happened to 
the ruling party.  The Janata  Party 
Office was unceremoniously thrown 
out over  night in Srinagar, all the 
belongings of the  office were thrown 
out on the road.

ou know what happened to Mira 
Alal Beg: He was thrown out of the 
meeting. His meetings were attacked. 
ou know what  happened  to Shri 
Shamim  Ahmed  Shamim.  He  was 
thrown out of his house,  his posses­
sions were thrown on the road.  I am 
just  giving  examples.  Nowhere  in 
India has this type of authoritarianism 
taken place.  Nowhere  such intolcr* 
ance was shown to  the  political op­
ponents, and that in a State which is 
such a delicate  and  sensitive State. 
ou will be  surprised  to know that 
Members of the State Assembly belong­
ing to the ruling party were made to 
swear the oath of allegiance not to the 
Constitution, but to their great leader 
•with the holy book in their hands.

Has this ever been heard of in stay 
democratic system Has there been 
any example in the history of  the 
world where this has happened

ifarcr *rhfr *  
sn w*m m 1 

 a** rn 
am  fan «m trot* "ftwpr '* 
forr «n, M*   * m mft 

farr er.i

-' So, as. a,*,result f thisairthwiterta-
 ulmm, as a sesuit ef  “ ' ....'



v p h a lg*j m a  1900 ism*)." *  ,:.. . ,m

:. tJsmand corruptii» in the Govern- 
the wholeproblem exploded in 

Poonch. As you know, Poonch i« a 
very sensitive area,  It is within one 
thousand meters ot the Cease-fire line. 
It is a  Muslim  Majority district of 
Jammu.  There was certain nepotism 
shown  in the  appointments by the 
local Deputy Minister and his rela­
tions as a result at which there was 
widespread  disturbance  among  the 
students. They naturally protested. 
They rose as one man. The people of 
Poonch, Hindus, Sikhs and Muslims 
rose as one man. On the day   of 
Muharram there were processions  of 
Muslims where  Hindus,  Sikhs and 
others saying a Hassan a Hussain 
joined and went in the streets. Now­
here in the whole of India this has 
happened.  There is total communal 
harmony there* but  what happened 
There was suppression,  there  was 
firing and one boy was killed. Then, 
the same Deputy Minister was sent 
to hoist the national flag on   the 
twenty-sixth.  Naturally, there  was 
a lot of resentment, there was again 
trouble, moie firing and more people 
were killed.  The city had to   be 
handed over  to the army.   There 
were repercussions in other parts of 
the Jammu region, in Udhampur,  in 
Kathua, in Jammu city with the scu 
dents in the vanguard.  A lot of vio­
lence Was there, largely because of the 
provocation caused to peaceful citiens.

The AH Parties Committee was then 
formed in Jammu. What are the de­
mands of that Committee I would 
like the hon. Members to kindly take 
notfe of the demands and of the princi­
ples.  There are five principles that 
have been put forward by the  All 
Parties Committee. First, strengthen* 
ing national integration and the unity 
ofthe State. Please mark this, because 
an attempt is being made to say that 
tbis is seme way directed, to the divi­
sion of the State. The other principles 
w : promoting ctommunafil harmony, 
maintaining the identity of the three

 regions the state, ensuring asense 
of equality among the people of the

. the
. minorities,  scheduled

castes, socially and educationally back* 
ward classes, economically  backward 
sections, backward  areas,  displaced
persons and ex-service men. I ask you, 
is there* anything  wrong in these 
principles In order to achieve these, 
the demand is that another Commis­
sion under a retired Chief Justice of 
the Supreme  Court—because  Justice 
Gajendragadkar was a retired  Chief 
Justice—should be set up and in the 
State Constitution, there should  be 
inserted amendments to ensure that 
the safeguards are built in.

When Sheikh  Abdullah was fight­
ing  his political  battle, he talked 
about Article 370 of the Constitution 
and the special position and the re­
quirements of Jammu and Kashmir, 
and everybody agreed. Even though 
there had been  some  differences, 
everybody said “es.  We accepted 
that because of the special circums­
tances. At that time he had said that 
in the same way he is asking  for 
special reservations as far as  the
State is concerned, he would  give
special reservations to Jammu  and
Ladakh regions. All that we are ask­
ing is, in the same way as Jammu and 
Kashmir State is governed by Article 
370 because of the special situation, 
similarly within the State Constitu­
tion let there be statutory safeguards 
for Jammu and Ladakh. What those 
safeguards are is a matter that could 
be worked out.  Once the Commission 
is appointed, each Party would  be 
free to present their case before the 
Commisison.  This  is not directed 
against any  region.  The  people  of 
Ladakh  have  their  problems the 
people  of  Kashmir  have  their 
problems  the  people  of  Jammu 
have their problems. We want unity 
but we want unity with honour and 
justice. We do not want unity with 
domination by  one region over the 
other.  That cannot be  there. * The 
best way to destroy unity is to have 
a sense of unfairness and insecurity 
among the regions.

Therefore,  these were tfee de­
mands we put forward. We put 
ward   Ihte principles andthede- 
mand for a Commission. Wuti* is
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. the responst1 ' The respond firstly is 
massive police repression. The hoa. 
Members will be shocked to learn 
that in Jammu the police went into 
the University,  into the  library, 
beat up professors within the library 
and the students in the class rooms. 
The hon* Home Minister is there. 
We presume his intelligence services 
4re still functioning and he would 
be able to tell us whether this has 
happened  or not. A procession  of 
girl  students  in  Jammu  went. 
The  girls  were  lathi-charged  and 
teargassed and beaten  up and the 
legs of  two  girls  were broken.  Is 
this the way People have been detain* 
ed. One of our colleagues, Shri Bhim 
Singh had been detained under the 
Jammu  Kashmir Public Saftey Act 
He has been  on  hunger  strike for 
eight days. He has got an enlarged 
heart. His life is in danger. We have 
been shouting for his welfare. No. 
reply. He is an elected MLA of the 
Jammu region. He is in detention and 
the situation is serious.  This  is the 
response.

What is the second response There 
is an abuse on the Press, that press­
men are distorting things.  The sort 
of abuse that  the great leader has 
heaped upon the Press is something 
of  which  every  Indian should  be 
ashamed. Those sort  of things nave 
been said about the press and the radio.

And what is the third response 
There is a massive propaganda and 
vicious assault against me.  First of 
all, they accuse me of wanting a di­
vision of the State. I have again and 
again said that I do not wish this. 
My ancestors built up this State. * 
have more love for this State than 
anybody, if I may say so. Why should 
I destroy something that is the le­
gacy of my own family But he In- 

on that.

Ihe-rufeof the DOgras overt e KaSfe* 
miri was Wrong, the rule of the 
mirfe over the Dogras is also not cor­
rect. We should have a fair distribu­
tion of power. That is all I said.That 
has been twisted. A campaign of vili­
fication and calumny has  been stait 
ed with  all the  resources of the 
Jammu  Kashmir Government.

Then the second  charge against 
me  is this. I was  the Governor  Of 
the State sitting over his head for 
18 years. He cannot forgive me for 
that. I do not want to go into per­
sonalities.  There can be a great deal 
that can be said. There is a great 
deal I know about the eminent per­
sonalities who are involved in this 
whole matter. But I will not do any­
thing or say anything that will wea­
ken the national interest.  My shoul­
ders are broad enough.  I am prepar­
ed to share the abuse. I will not hit 
back. Sheikh Abdullah  is older than 
me by 30 y«ars.  He has been  abus­
ing me every day. Let me not go into 
that..

The second point is this.  There is 
a Dharmarth Trust.  I am  the sola 
trustee because  I am the only male 
descendant of Maharaja Gulab Singh 
who started the Trust.  It is not my 
personal property. It is public proper­
ty. Temples are there. Accounts are 
audited there also.  Let me say that 
Hindu religious and endowment sui­
ter is not a regional matter. There are 
Hindus in the valley and the Hindus in 
the valley are more concerned about 
this than in Jamniu obviously becaua 
they are handful. H is trying to e*». 
plait that also saying that I want to 
safeguard it. I am a worshipper.
I go to the temple, I alWay8 '0 'lKi 
something We never go to thetems 
emrty handed. This
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. -*0 revive. d3rtiMMrtsic-;.
- rul;n Jammu  and JSaslur. Sir; from  
theBge of 11 have adopted a democra
tic PMWiure and for 1 years, I was 
the Mfead of theState* For 10—12 years,
I have been a M mber of this hon* 
House. Thave taken  my stand with 
the people of India. I will stand and 
fall witli the people  India. This ia 
the sftrt Of aHfegattdn against a Mem
ber of the Souse;  He said the other 
day, *Who is Karan Singh? I do not 
recognise him. i do not seek any re
cognition from any person howsoever 
great he might be.  As long as the 
people of India and my colleagues in 
this hon. House recognise me, I do not 
need any other recognition from any
body.

AN BON. M MB R:  History  is 
there.      

m. KARAN SIN H: H* has now 
come up with a brilliant thing. He is 
putting up 14 members committee *of 
legislators with himself as Chairman 
to look into this matter. Have you ever 
heayd of a situation where the main 
person against whom all thes com
plaints are, whose mishandling, whose 
aufharitarianism, whose megalomania 
has - el  this, he  himself  is the 
(Airmail  of that  permittee.  He 
says, I will, not have any impartial 
prfee*    solve this
:     How is that possible? After
aHhewaspresidingover the 76 mem- 

 If that could 
wfioie

Ho  would ha ve aohred the problem, 

*0 

Jammu and Kashmir.  Only the ov
ernment of India can do; therefor let 
us do so, Tfc* sHtort Sor the com- 

demand Jte come Jrom Kaah- 
miitf nir miim  in* AfialBg of.

Coherence, 
the Awami Action  -

fa  (SAtty

 Conmittee .:;

f vt
 ference are all KSM)pmr5 ,

  and they hav supported thi*,s
evi and other people from adadfcfci 
have supported this.  I would appeal 
in all earnestness V the overnment 
of Inddia: they must intervene.  The 
hon. Home Minister went there tor 
half a day; he was not ableto go to 
Poonch or Udhampur.  We were e
pecting  a positive  announcement. 
What is it we now want?  Appoint4 
ment of  the Commission  under the, 
retired Chief Justice of the . Supreme 
Court; release of political  prisoners 
and judicial enuiry into police esc*

 casses.

The situation is still tense. All edu
cational institutions in Jtammu region 
are closed.  Peaceful satyagraji baa 
started from  20 to 2th; on the 1st 
there will be a peaceful bundh. There* 
after the second phase of the amove- 
ment will begin. I coat assure you on 
my own behalf and on behalf of the 
people that none of us waist a eon* 
frontation. W   realise  that it is a 
difficult problem, a deHcate problem. 
All we seek is justice, I particularly 
appeal to the Members of this House 
that moral jwessure has got aisoto be- 
eerted. Thiat is why I took the liber
ty of  writing to Shri  Jayaprakaata 
Narain; he hasbeen good enough to 
send an emissary.  I  appeal  to the 
Prime Minister to take a hand ih this 
and to get these demands conceded. 
The battleagainst authoritarianism is 
not over itt Jammu and Kashmir eveu 
today there  are  arrests,  dettionf 
without  trial, flagrant  repression of 
citiens and students; there ig a blatant 
personality cult; there Is suppression 
of legitimate opposition; the Press is 
being bullied.  Finally,  all the hon. 
Members of this House say with great 
Pride that Jaminu and Kashmir is an 
integral part of India. I should Bks to 
ask; do civil liberties end on this side 
of the Ravi? oesdenaocracy not e
tend beyond? How la g ae the fifty 
lakh Indian citiens going to be d*h.

. prlved of their legitimate rights **
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 pîRr wwRRfr 1 to prt   wrNr
rnr ̂  n̂r  arr srv fŵner ar̂-FnrftT 
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 tpĤ    ̂ W  ( ̂K̂iprftr    .,.
wf to Hi ftwnf mf it mnfiwf  ,

w wr fr ansnnsr ̂rwr fltwr f, whbt fw 
fx i iii 'im it wmm w m mm 
 t Htwwr t f^       t ̂
5 ̂  ngitt nr

fNhnr ̂ ̂   ar[ m tWNw  m
nfh: r    gy MNptt
W ̂ It1 atw tf fWNfwr (fPrwt  W 

tthttrt Ht ’iwt
 ̂ y   fr ̂     ̂ ̂
wwlt f 1 fipfaft ̂ wwft
M ̂  f tc mnPm m
 f rt  ifr TfWnr   ifftrr ̂ wfr:
pnr fiprr wrtt 11
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Let Dr. Saheb go and guide him, 
consult him, give the material and 
co-operate with him.
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Dr. Karan Singh is die represen­
tative of the people.  I beard him 
very patiently. I am also placing my 
views before you. Now it is for this
august House to decide.   «fta
tpr q   fa tr Miriniwi

fjww I r, *t  rtfFm*_wjpr «rr s 
Wf 9 *T5fT WRIT if f W  •fURTI
g   stfwr f gm     W
ip « tFgfW  vm f
pVt, WTT ♦' W*T WT-V-VTT VT   fWW 
Wft1 TOT   f I HfifST W 

irs f 1 fwrinj isrwif4itT  yiwH ft
I ftw  HWT-IP9W   fUT T WT I

tsjpr *r ftr tinaj 

VRnror tt   Fjwtt nPR»PT 
* 1 fJTFf   Pmpft ifr   *r 1 'm
ar»f srit «re wh wt ift  1965    pr
ff,   jf —

It was a Kashjnm Muslixn who 

first  leaked - ottti .that':.':'iB0rt l

  f 1 1TWT   flTT *PF
frtNr  f 1 fomrar w***wta f C

r
V TOW    t WRT WIT IW,WEf.
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 m wr:
«i*5wr** Wte mn*m*'*



,'••*93:   ln- Wit :'ciUici.

tfUnrwrupg i ,

that when Parliament " 
.... totake place inJammu
and Kashmir State in 1977,  Indira 
Gandhi requested lor three seats, know­
ing well that Congress would get no 
seat, for having no political base and 
a clean public image in the State of 
Jammu and Kashmir.

SW  ,.*f fRfinu t *RT

WWW 1    ajBT VT,
J9WRT ft   TW WK, BTFfRITtT ft
*   snrwr wrwi ** ***  m 

 xmx snpraft  nrfifvto*nft 
*w*   I

jftwm waait m ftr* pm 
4 wr “rrg ftr ftr* 3rcr

 fa«r*t irwiwwt,
He  openly  advocates the cause  of
Pakistan.
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*t. SPEAKER:  The Home Min­
ister.

SOME HON. MEMBERS rose—(In­
terruptions)

SHRI KANWAR  LAL   GUPTA
{Delhi Sadar): I went there. This is 
unfair.

Nobody from the Janata Party has
been  allowed. I may be   allowed.

MR. SPEAKER: It is a short dura­
tion discussion.  I am sorry.

The Home Minister.

SHRI  KANWAR  LAL  GUPTA:
This is very unfair. (Interruptions)

«ft airtbl (fcrfon) tt
 faif *rttrr *t*pt iftM 

MR SPEAKER t He has been sent 
there by the party. I have to be fair 
to everybody.  It is a short duration 
discussion.

SHRI KANWAR LAL GUPTA : It 
does not mean that you should  be 
unfair to the Janata Party.

MR. SPEAKER: Mr. Kanwar Lai 
Gupta, I am sorry to say, every time 
when you do not get a chance, you say 
that it is unfair. I** every debate, you 
claim a share.  That is not fair. Mn- 
terruptiona)  .

: It Is
,attit»le l hat been
'yii .- :-vuv.-

:K l

V  MR. SPEAKER: There fcsay be . a
number of people who may have 0 
there.

.  SHRI S ED KA2HM ALI M3EB3R A 
(Murshidabad) :   Mr.  ICanwar Lal
Gupta was  sent them to  study tfee 
situation Therefore, we want to hear 
him. Two hon: Members have spoken, 
one for and one against.  Mr. Kan­
war Lai Gupta should be allowed to 
speak. We want to hear his indepen­
dent and impartial view as a Member,

SHRI KANWAR LAL GUPTA: This 
is not fair, Sir. We can sit for 10 or 
15 minutes more.

(Interruptions)

SHRI S ED KAIM ALI MEER A: 
We have heard the two parties. Mr. 
Kanwar Lai Gupta should be allowed 
to speak, so that we may be able to 
understand the neutral position, so 
that we imay know that are the actual 
facts.  It is a very sensitive matter.

MR. SPEAKER :  All  right. Mr.
Kanwar Lai Gupta.

5TTCT  W1K) .
nfrt*r,  wrr Tt swr*rre it  ftr «rw t 
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*r t fa M
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f fa fw     mn tm

t * *t
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WT TgT  9»ff  fTT   fa   rfini
sh  Writer,

 mfif Wjpwrt m Jftwr.»nrm fa A 
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jftpfr J* vnt M tii cm t iw *m 
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 riit. li i: TheMtaister.

the minister of hsome af
fairs (SHRI  M, FA**) :  Mr.
Steaks*,   I listened to the various 
speeches which have een made on the 
sliject which Ur. Koran Singh Want
ed to raise a discussion on. the suject 
is: serious situation that has develop
ed in the Jammu and Kashmir State as 
a tesult of continued regional ima- 
laiices and thecampaign of repression 
launched against the people.

Now, I must say right at the outset 
that I am very sojry that although 
r. Ka n Singh recognises, realises, 
that this 4s a sensitive area, he  has 
cotwn to put this suject in these 
terms.  Undoutedly the flwt part is. 
correct namely the serious situation 
that has developed as a result Of tfce 
continued regional imalances.  And 
Sheikh Adullah with wham I Bad 
contact admitted that it was so. There 
is. no difference of opinion as to the 
existence ofthe regional imalances. 
Whan yougoon to say that there was 
a cfcmpaijgn o repression launched 
against the people, I must say that I 
cannotsee any evidence of this reppes--

aion. If you look at the history of these 
troules that arose, they arose not to 
Jattafcu ut theyarose i frto L

Jlwteyjngi* 
troule started  and  on  what  the 
troule tarfed.  The route start
ed  on a  very  small  matter,  not

a , vasty xftjo?: itftfc it. 
was a *u*iifon of  .
primary  teachers  and  rates  s* 
een made that   yu* will     
primary teachers those people 
art   graduates.  It  was  out  to 
Sheikh Sahi that it is iwtt aecas- 
 sttry t have graduates as teachers ftr 
primary schools.  ou can perhaps re
cruit people with lower ualification* 
and fte accepted that suggestion: That 
resulted in some people who woujfed 
have otherwise received appointments 
ndt getting it.  A dissatisfartion ar e-  
That also is understandale  ut  the 
dls-satisfaction arose in that way and 
from that the troule started. There
after I must say and Sheikh Sahi 
admits himself there was really  the 
administrations incompetence and in
efficiency. The way they tackled this 
situation was unfortunate and  such 
that the troule escalated and further 
troules egan. Once it egins it goes 
on. This was taken up in Jammu city. 
This uestion that Poonch is part of 
Jammu, let us not mix up these issues.
It is as if to suggest that these distur
ances are alt over the Jammu divi
sion.

R. KARAN SINGH:  They are in
KaihUa, Udhampur, etc. They are in 
half a doen towns.

SHRI H. M. PATEL: ou must r*a- 
lieg itis in towns. Anyhow this is a 
sensitive area and sensitive suject I 
would have expected Ur Karan Singh 
t6 have dealt with the matter in a very

 different ihaimer.He talked     :
having een, ad et th Wjfejjp... 
18 years andassociatect as amemer 
of this House for the last ten to twelve 

at-lg Mtsatfcat he did te 
regard to t.te removal of tegiohai ha- 
alances?  The Gajendragatucar confr* 
mission reported  in 198S afujnutfe 
various recommendations. They wetee 
all accepted y the govenmientWith 
the exception of two. I would not tyfe 
to go into the details as it will take 
lot of time of the House ut. attfc 
sustantive recommendations wane ac
cepted y the government including 
estalishment of     d wN t
oards. These regional development
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': - Wfa«t Sheilch .

: safcib hi» w»t' dates*-
ing Sheikh Sahib but I ant trying to 

point ov* when Bx. Karan Singh says 
HU* h* diwawns Gajendragadkar re- 
cmamendations--th he has establish­
ed district development 'TjoafSs with 
theDeputy Commissioneras the head 

of the board and the popular represen­

tatives on it

AW HDN*BLE MEMBER: Why not
" regional development boards

SHRI H. M. PATEL: I am not de­
fending whatever Sheikh Sahib did. 
What I am saying le that the regional 
development boards which had been
recommended by the Gajendragadkar 
Commission in 1968 and have been ac­
cepted and appointed never function­
ed* I am saying  why did they net 
function During that period nothing
functioned. But after 1978, at least, be
did this.  I am  not  saying he did
everything. He himself admits that im­
balances exist.  I do not wish to go
much into this thing but it is very un­
fortunate that the Action Committee 
did not heed my advice. I wait there. 
It was  mentioned  nobody went to
Poonch.  Sir, the  weather being so
very inclement instead of my arriving 
at Jammu at 4 Oclock in the afternoon
on the 19th, I arrived in Pathankot at 
4 P.M. and reached Jammu at  8 O 
Clock and, therefore, what I intended 
to do was to fly to Poonch but I was 
not able to do. So, I had to see people 
in Jammu. I met all sections of opinion
In Jammu. I had two sessions  with 
Shedkh Abdullah and I . must say that 
that attitude of everyone was reason­
able. Nobody wanted to go on having 
trouble. They pointed out what their 
grievances were, what was not done 
for them and what was still to be
done, and of course it was admitted
that regional imbalance existed  and 
because of their long existence, they
cannot be removed over night  It is 
going to take some time.  What we 
. «im ensure is to see that right steps
• are taken to remove those .regional im­
balances.  As regards  the  incidents

that were mentioned, that is, regarding
police entering into the educations* in* 
stitutions, etc. it was admitted by tbe
Sheikh himself, without any peeerva* 
tion, that it was entirely wrong andh*
had already, in the  first  instance, 
transferred the head of the Police who
was unable to control his policemen. 
He sent them off and he has certain­
ly  proposed to  see that  whatever 
action is necessary will be taken. Fer 
some reason, he seems to set great 
store by the Committee which he has 
set up and his approach is this. This 
is the Committee of the legislators. Be
has put on the Committee the leaders 
of the Opposition parties. He has put
the leader of the Congress-1, Shri {Hr- 
dhari Lai Dogra, he has put the leader 
of the Janata Party and the leaders of
the other groups also.  There are 8 
Members belonging  to all the other 
parties and 7 Members of the National 
Conference.  I told  him  what  the 
people require here is a certain amount 
of assurance, confidence that whatever 
it decided should be done. They feel 
that constitutional safeguards are ne­
cessary and that is the reason why
there is an insistence upon  Supreme 
Court judge presiding Over the Com­
mission, etc.  The Sheikh said quite 
frankly that this Committee could go 
into the question and if the Commit­
tee comes to the conclusion that in 
order to give this confidence to the 
people of Jammu and Ladakh Constitu­
tional safeguards are necessary, it will 
be open to the Committee to so re­
commend. (Interruptions)

DR. KARAN  SINGH:  For  four
years, the Sheikh has presided over 
the Government. If he is not able to
satisfy the people, how will he pre­
side over the Committee Interrup­
tions)

SHRT H. M. PATEL: This is really
what Mr. Kanwarlal Gupta suggested 
that a High  Court Judge comes in, 
there again it is going to be a Com­
mittee of the Legislature. That would
not be quite appropriate. But he can
have someone. (Interruptions) t quite
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past to him end it seems to me and he
quite rightly said that the first thing
t* do to to call off the agitation. lids
is what I advised all those who met 
ra*UKfoiding the all-party Committee. 
(Interruptions).

AN BON. MEMBER: Whether those 
detained will be released

SHRI H. M. PATBL:  Of  course, 
they will be released but they cannot 
be released before the agitation is call­
ed off. The  question in this case is
really what comes first—if everybody
Is going to stand on ceremonies and 
say that 'my agitation will continue
unless these people are released and
he says *No let the agitation be called
of. . . .(Interruptions)  It  is  possible 
to say all these things, but we must 
realise first of all—and I think “Mrs. 
Rangnekar pointed out quite rightly—
that there is less interference of the
Central Government on the  ground 
that there is no law and order. The 
Intervention of the Central Govern­
ment will only be to act and see that 
the right decisions are arrived at and I 
think that is our endeavour. That is

why I had gone there ad 1 considex 
that the «ttltudeg of both *i » «*»:
quite reasonaljle. '

: Wlfl  8

3rc vtf vhhrr  

SHKT H. St. PA*BL: *itte
The excesses were Cotaanitted and it
will be seen that these do hot happen
again and steps will be taken against 
those who have done this. The point 
that we are considering is now should  
we see that in future all things are 
done in peace and harmony and right 
decisions are arrived at Today, a cer­
tain arftowit of restraint is necessary
on both sides.  We will continue to
use our good offices and I hope that 
the leaders of the various parties who
are represented there will also use 
their good offices to prevail upon the 
Att Parties Action Committee to Adopt 
a more conciliatory attitude and not 
n  attitude of confrontation.  That 
is all I can say.

hr*

The Lok Sabha then adjourned till 
Eleven of the Clock on Friday, Febru­
ary 23, 1979Phalguna 4, 1900 (Sakai

kfGWNDMR—31—1341 U—




